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RAJYA SABHA  
Thursday, the 24th March, 2022/3 Chaitra, 1944 (Saka) 

 
The House met at eleven of the clock, 

MR. CHAIRMAN in the Chair. 
 

PAPERS LAID ON THE TABLE 
 
Ǜी सभापित : Ãलीज़ बठै जाइए। Memorandum of Business; उससे पहले मȅ कहना चाहता हँू, 
no Member is supposed to show his back to the Chair. That is the basic principle.  It 
may not be intentional.  But, to go to their seats, Members will try to move and their 
backs will be shown. This will be odd too. Now, Papers to be laid on the Table. 

 
I. Notification of the Ministry of Science and Technology 
II. Notifications of the Ministry of Personnel, Public Grievances and Pensions 
III. Reports and Accounts (2020-21) of NRDC, New Delhi; ECIL, Hyderabad; IREL 

(India) Limited and UCIL, Singhbhum, Jharkhand   
 
THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 
THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS; AND THE MINISTER OF STATE IN THE 
DEPARTMENT OF ATOMIC ENERGY (DR. JITENDRA SINGH):  Sir, I lay on the 
Table :- 
 

I. A copy (in English and Hindi) of the Ministry of Science and Technology 
(Department of Science and Technology), Notification No. 
P&A.I/REGULATION/AMDT/SCTIMST/2020 dated the 16th August, 2021, 
publishing the Sree Chitra Tirunal Institute for Medical Sciences and Technology, 
Trivandrum (Amendment) Regulations, 2020, under Section 33 of the Sree Chitra 
Tirunal Institute for Medical Sciences and Technology, Trivandrum Act, 1980, along 
with Delay Statement and Explanatory Memorandum. 

[Placed in Library. See No. L.T. 6621/17/22] 
 
II. A copy each (in English and Hindi) of the following Notifications of the 

Ministry of Personnel, Public Grievances and Pensions (Department of Personnel & 
Training), under sub-section (2) of Section 3 of the All India Services Act, 1951:- 

 

(1) G.S.R. 914 (E), dated the 30th December, 2021, publishing the Indian 
Administrative Service (Pay),  Amendment, Rules, 2021. 



(2) G.S.R. 915 (E), dated the 30th December, 2021, publishing the Indian 
Police Service (Pay), Amendment, Rules, 2021. 

(3) G.S.R. 916 (E), dated the 30th December, 2021, publishing the Indian 
Forest Service (Pay), Amendment, Rules, 2021. 

(4) G.S.R. 927 (E), dated the 31st December, 2021, publishing the Indian 
Administrative Service (Fixation of Cadre Strength) Fourth 
Amendment Regulations, 2021. 

(5) G.S.R. 928 (E), dated the 31st December, 2021, publishing the Indian 
Administrative Service (Pay) Fourth Amendment Rules, 2021. 

(6) G.S.R. 35 (E), dated the 21st January, 2022, publishing the Indian 
Police Service (Fixation of Cadre Strength) Amendment, Regulations, 
2022. 

(7) G.S.R. 36 (E), dated the 21st January, 2022, publishing the Indian 
Police Service (Pay) Amendment Rules, 2022. 

(8) G.S.R. 40 (E), dated the 24th January, 2022, publishing the Indian 
Police Service (Fixation of Cadre Strength) Second Amendment 
Regulations, 2022. 

(9) G.S.R. 41 (E), dated the 24th January, 2022, publishing the Indian 
Police Service (Pay) Second Amendment Rules, 2022. 

[Placed in Library. For (1) to (9), see No. L.T. 6620/17/22] 
 

III. (1) A copy each (in English and Hindi) of the following papers, under 
sub-section (1) (b) of Section 394 of the Companies Act, 2013:- 

 
(i)(a) Sixty-seventh Annual Report and Accounts of the National Research 

Development Corporation (NRDC), New Delhi, for the  year 2020-
21, together with the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon. 

     (b)  Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T. 6557/17/22] 

 
(ii)(a) Fifty-fourth Annual Report and Accounts of the Electronics 

Corporation of India Limited (ECIL), Hyderabad, for the year 2020-
21, together with  the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon. 

     (b)  Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T. 6392/17/22] 
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(iii)(a) Annual Report and Accounts of the IREL (India) Limited, for the 

year 2020-21, together with the Auditor's Report on the Accounts 
and the comments of the Comptroller and Auditor General of India 
thereon. 

      (b)  Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T. 6390/17/22] 

 
(iv)(a) Fifty-Fourth Annual Report and Accounts of the Uranium 

Corporation of India Limited (UCIL), Singhbhum, Jharkhand, for 
the year 2020-21, together with the Auditor's Report on the 
Accounts and the comments of the Comptroller and Auditor General 
of India thereon. 

      (b)  Review by Government on the working of the above Corporation. 
 

(2) Statements (in English and Hindi) giving reasons for the delay in laying 
the papers mentioned at (1) (i)(a) to (iv)(a) above. 

[Placed in Library. See No. L.T. 6391/17/22] 
 

MR. CHAIRMAN: Shri Ashwini Kumar Choubey; not present. Now, Shri V. 
Muraleedharan. 
 
Reports and Accounts (2019-20 and 2020-21) of various organisations and related 
papers  
 
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN):  Sir, on behalf of my colleague, Shri Arjun Ram Meghwal, I lay 
on the Table, a copy each (in English and Hindi) of the following papers:— 
 

(i)(a) Annual Report and Accounts of the  Kalakshetra Foundation, 
Chennai, for the year 2019-20, together with the Auditor's Report on 
the Accounts. 

     (b) Review by Government on the working of the above Foundation. 
     (c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. 
[Placed in Library. See No. L.T. 6575/17/22] 
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(ii)(a) Annual Report of the Gandhi Smriti and Darshan Samiti, New Delhi, 
for the year 2020-21. 

     (b)  Annual Accounts of the Gandhi Smriti and Darshan Samiti, New 
Delhi, for the year 2020-21, and the Audit Report thereon. 

     (c)  Review by Government on the working of the above Samiti. 

     (d)  Statement giving reasons for delay in laying the papers mentioned at 
(a) and (b) above. 

[Placed in Library. See No. L.T. 6748/17/22] 
 

(iii)(a) Annual Report and Accounts of the Delhi Public Library (DPL), 
Delhi, for the year 2020-21, together with the Auditor's Report on 
the Accounts. 

      (b) Review by Government on the working of the above Library. 

      (c) Statement giving reasons for the delay in laying the papers 
mentioned at (a) above. 

[Placed in Library. See No. L.T. 6576/17/22] 
 
(iv)(a) Annual Report and Accounts of the Vrindavan Research Institute, 

Mathura, Uttar Pradesh, for the year 2020-21, together with the 
Auditor's Report on the Accounts. 

      (b) Review by Government on the working of the above Institute. 

      (c) Statement giving reasons for the delay in laying the papers 
mentioned at (a) above. 

[Placed in Library. See No. L.T. 6578/17/22] 
 
(v)(a) Annual Report and Accounts of the Victoria Memorial Hall, Kolkata, 

for the year 2020-21, together with the Auditor's Report on the 
Accounts. 

      (b) Review by Government on the working of the above Memorial. 

      (c) Statement giving reasons for the delay in laying the papers 
mentioned at (a) above. 

[Placed in Library. See No. L.T. 6577/17/22] 
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I. Notification of the Ministry of Law and Justice 
II. Report and Accounts (2020-21) of the District Legal Services Authority and the 

State Legal Services Authority, UT of Chandigarh and ILI, New Delhi and related 
papers 

 
िविध और न्याय मंतर्ालय मȂ राज्य मंतर्ी (Ģो. एस.पी. िंसह बघेल) : महोदय, मȅ िनÇनिलिखत पतर् 
सभा पटल पर रखता हँू :- 
 

I. A copy (in English and Hindi) of the Ministry of Law and Justice (Legislative 
Department), Notification No.  S.O. 72(E), dated the 6th January, 2022, publishing 
the Conduct of Elections (Amendment) Rules, 2022, under sub-section (3) of 
Section 169 of the Representation of the People Act, 1951. 

[Placed in Library. See No. L.T. 6698/17/22] 
 
II. (A) (1)  A copy each (in English and Hindi) of the following papers, under 

sub-section (5) of Section 18 of the Legal Services Authorities Act, 1987:- 
 

(i)(a) Annual Report and Accounts of the District Legal Services Authority, 
UT of Chandigarh, for the year 2020-21, together with the Auditor's 
Report on the Accounts. 

     (b) Statement by Government accepting the above Report. 
[Placed in Library. See No. L.T. 6696/17/22] 

 
(ii)(a) Annual Report and Accounts of the State Legal Services Authority, 

UT of Chandigarh, for the year 2020-21, together with the Auditor's 
Report on the Accounts. 

     (b) Statement by Government accepting the above Report. 
(2) Statements (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (i)(a) and (ii)(a) above. 
[Placed in Library. See No. L.T. 6697/17/22] 

 
(B) A copy each (in English and Hindi) of the following papers:— 

(a) Sixty-fourth Annual Report and Accounts of the Indian Law Institute 
(ILI), New Delhi, for the year 2020-21, together with the Auditor's 
Report on the Accounts. 

(b) Review by Government on the working of the above Institute. 
(c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. 
[Placed in Library. See No. L.T. 6699/17/22] 
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Reports and Accounts (2019-20 and 2020-21) of various organisations and related 
papers  
 
िवदेश मंतर्ालय मȂ राज्य मंतर्ी; तथा संÎकृित मंतर्ालय मȂ राज्य मंतर्ी (Ǜीमती मीनाक्षी लेखी) : 
महोदय, मȅ िनÇनिलिखत पतर्ȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर  
रखती हँू :- 
 

(i)(a) Annual Report of the Central Institute of Buddhist Studies (CIBS), 
Leh, Ladakh, (J&K), for the year 2019-20. 

     (b) Annual Accounts of the Central Institute of Buddhist Studies (CIBS), 
Leh, Ladakh, (J&K), for the year 2019-20, and the Audit Report 
thereon. 

     (c) Review by Government on the working of the above Institute. 
     (d) Statement giving reasons for the delay in laying the papers   

 mentioned at (a) and (b) above. 
[Placed in Library. See No. L.T. 6579/17/22] 

 
(ii)(a) Annual Report and Accounts of the  Gaden Rabgyeling Monastic 

School, Bomdila, Arunachal Pradesh, for the year 2020-21, together 
with the Auditor's Report on the Accounts. 

     (b) Review by Government on the working of the above School. 
     (c) Statement  giving  reasons  for  the  delay  in  laying  the  papers  

mentioned at (a) above. 
[Placed in Library. See No. L.T. 6581/17/22] 

 
(iii)(a) Annual Report and Accounts of the Centre for Buddhist Cultural 

Studies, Tawang, Arunachal Pradesh, for the year 2020-21, together 
with the Auditor's Report on the Accounts. 

      (b) Review by Government on the working of the above Centre. 
      (c) Statement  giving  reasons  for  the  delay  in  laying  the  papers  

mentioned at (a) above. 
[Placed in Library. See No. L.T. 6580/17/22] 

 
(iv)(a) Annual Report and Accounts of the Library of Tibetan Works & 

Archives (LTWA), Dharamsala, Himanchal Pradesh, for the year 2020-
21, together with the Auditor's Report on the Accounts. 

      (b) Review by Government on the working of the above Library. 
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      (c) Statement giving reasons for the delay in laying the papers mentioned 
at (a) above. 

[Placed in Library. See No. L.T. 6582/17/22] 
 
(v)(a) Annual Report and Accounts of the North Central Zone Cultural Centre 

(NCZCC), Prayagraj, for the year 2019-20, together with the Auditor's 
Report on the Accounts. 

     (b) Review by Government on the working of the above Centre. 
     (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 6583/17/22] 

 
(vi)(a) Annual Report and Accounts of the  South Zone Cultural Centre 

(SZCC), Thanjavur, for the year 2019-20, together with the Auditor's 
Report on the Accounts. 

      (b) Review by Government on the working of the above Centre. 
      (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 6584/17/22] 

 
Report and Accounts (2019-20) of RGNIYD, Sriperumbudur, Tamil Nadu and related 
papers 
 
युवक कायर्कर्म और खेल मंतर्ालय मȂ राज्य मंतर्ी (Ǜी िनिसथ Ģामािणक) : महोदय, मȅ 
िनÇनिलिखत पतर्ȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हँू :- 
 

(a) Annual Report and Accounts of the Rajiv Gandhi National Institute of Youth 
Development (RGNIYD), Sriperumbudur, Tamil Nadu, for the year 2019-
20, together with the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above Institute 
(c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 6613/17/22] 

 
Report (2021) of the Comptroller and Auditor General of India 
 
पेटर्ोिलयम और Ģाकॄितक गैस मंतर्ालय मȂ राज्य मंतर्ी (Ǜी रामेǚर तेली) : महोदय, मȅ िनयंतर्क 
और महालेखापरीक्षक (कतर्Ëय, शिƪया ँतथा सेवा की शतȄ) अिधिनयम, 1971 की धारा 19क के 
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खंड (2) के अधीन "पिÌचमी अपतटीय के्षतर्ȗ मȂ जल अंत:के्षपण Ģचालन, ओएनजीसी"- संघ 
सरकार - पेटर्ोिलयम और Ģाकृितक गैस मंतर्ालय - (अनुपालन लेखा परीक्षा) - 2021 की 
Ģितवेदन सखं्या 19 के सबंधं मȂ भारत के िनयंतर्क और महालेखापरीक्षक के Ģितवेदन की एक Ģित 
(अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हँू। 

[Placed in Library. See No. L.T. 6673/17/22] 
 
Ǜी सभापित : Ǜी अिÌवनी कुमार चौबे। अिÌवनी जी, सदन मȂ समय पर आना है। 
 
I. Notifications of the Ministry of Environment, Forest and Climate Change 
II. Report and Accounts (2020-21) of CPCB, Delhi and related papers 
 
पयार्वरण, वन और जलवायु पिरवतर्न मंतर्ालय मȂ राज्य मंतर्ी (Ǜी अिǚनी कुमार चौबे) : 
महोदय, मȅ िनÇनिलिखत पतर्ȗ को सभा पटल पर रखता हँू :- 
 

I. (i) A copy (in English and Hindi) of the Ministry of Environment, Forest and 
Climate Change, Notification No.  G.S.R. 136 (E), dated the 17th February, 2022, to 
substitute/insert certain entries in the original Notification, issued under sub-
sections (1) and (2) of Section 3 of the Environment (Protection) Act, 1986.  

[Placed in Library. See No. L.T. 6746/17/22] 
 

(ii)  A copy (in English and Hindi) of the Ministry of Environment, Forest and 
Climate Change, Notification No. G.S.R. 143 (E), dated the 22nd February, 2022, 
publishing the Environment (Protection) Amendment Rules, 2022, under Section 26 
of the Environment (Protection) Act, 1986.  

[Placed in Library. See No. L.T. 6747/17/22] 
 
(iii) A copy (in English and Hindi) of the Ministry of Environment, Forest and 

Climate Change, Notification No. G.S.R. 832 (E), dated the 23rd February, 2022, 
constituting the Andaman and Nicobar Coastal Zone Management Authority 
consisting of the members as mentioned therein, for a period of three years, with 
effect from the date of publication of the Notification in the official Gazette, issued 
under sub-section (1) and (3) of Section 3 of the Environment (Protection) Act, 
1986.  

[Placed in Library. See No. L.T. 6746/17/22] 
 

II. (1) A copy each (in English and Hindi) of the following papers, under sub-
section (1) of Section 39 of the Water (Prevention and Control of Pollution) Act, 
1974, as amended by the Amendment Act, 1988:— 

 
(a) Annual Report and Accounts of the Central Pollution Control Board 
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(CPCB), Delhi, for the year 2020-21, together with the Auditor’s 
Report on the Accounts. 

(b) Review by Government on the working of the above Board. 
 
 

(2) Statement (in English and Hindi) giving reasons for the delay in laying the 
papers mentioned at (1) (a) above. 

[Placed in Library. See No. L.T. 6461/17/22] 
 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON HEALTH AND FAMILY WELFARE 

 
Ģो. राम गोपाल यादव (उǄर Ģदेश) : महोदय, मȅ िवभाग-संबिंधत ÎवाÎथ्य और पिरवार कÊयाण 
सबंधंी ससंदीय Îथायी सिमित के िनÇनिलिखत Ģितवेदनȗ को (अंगेर्ज़ी तथा िहन्दी मȂ) ĢÎतुत 
करता हँू:- 
 

(i)  133rd Report on Action Taken by the Government on the 
Recommendations/Observations contained in the One Hundred Twenty 
Sixth Report on Demands for Grants (2021-22) (Demand No. 44) of the 
Department of Health and Family Welfare, Ministry of Health & Family 
Welfare; 
 

(ii) 134th Report on Demands for Grants (2022-23) (Demand No. 46) of the 
Department of Health and Family Welfare, Ministry of Health and Family 
Welfare;  
 

(iii) 135th Report on Demands for Grants (2022-23) (Demand No. 47) of the 
Department of Health Research, Ministry of Health and Family Welfare; and 
 

(iv) 136th Report on Demands for Grants (2022-23) (Demand No. 4) of the 
Ministry of Ayush.  
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REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON PERSONNEL, PUBLIC GRIEVANCES, LAW AND JUSTICE 

 
Ǜी सुशील कुमार मोदी (िबहार) : महोदय, मȅ िवभाग-सबंिंधत कािर्मक, लोक िशकायत, िविध 
और न्याय सबंधंी ससंदीय Îथायी सिमित के िनÇनिलिखत Ģितवेदनȗ को (िहन्दी और अंगेर्ज़ी मȂ) 
ĢÎतुत करता हँू :- 
 

(i)  112th Report on Demands for Grants (2022-23) of the Department of 
Personnel & Training; 

 

(ii) 113th Report on Demands for Grants (2022-23) of the Department of 
Administrative Reforms & Public Grievances and Department of Pensions 
& Pensioners Welfare; 

 

(iii) 114th Report on Demands for Grants (2022-23) of the Legislative 
Department; 

 

(iv) 115th Report on Demands for Grants (2022-23) of the Department of Legal 
Affairs;  and 

 

(v) 116th Report on Demands for Grants (2022-23) of the Department of 
Justice. 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON AGRICULTURE, ANIMAL HUSBANDRY AND FOOD 

PROCESSING 
  

Ǜी कैलाश सोनी (मध्य Ģदेश): महोदय, मȅ िवभाग-सबंंिधत कृिष, पशुपालन और खाǏ 
ĢसÎंकरण (2021-22) सबंधंी ससंदीय Îथायी सिमित के िनÇनिलिखत Ģितवेदनȗ की एक-एक 
Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हँू:- 
 

(i) Thirty-seventh Report on Demands for Grants (2022-23) pertaining to the 
Department of Agriculture and Farmers Welfare, Ministry of Agriculture and 
Farmers Welfare;  

 

(ii) Thirty-eighth Report on Demands for Grants (2022-23) pertaining to the 
Department of Agricultural Research and Education, Ministry of Agriculture 
and Farmers Welfare; 
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(iii) Thirty-ninth Report on Demands for Grants (2022-23) pertaining to the 
Department of Fisheries, Ministry of Fisheries, Animal Husbandry and 
Dairying; 

 
(iv) Fortieth Report on Demands for Grants (2022-23) pertaining to the 

Department of Animal Husbandry and Dairying, Ministry of Fisheries, Animal 
Husbandry and Dairying; 

 
(v) Forty-first Report on Demands for Grants (2022-23) pertaining to the 

Ministry of Food Processing Industries; and 
 
(vi) Forty-second Report on Demands for Grants (2022-23) pertaining to the 

Ministry of Cooperation. 

 
 

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON AGRICULTURE, ANIMAL HUSBANDRY AND FOOD 

PROCESSING 
 
Ǜी कैलाश सोनी (मध्य Ģदेश): महोदय, मȅ िवभाग-सबंंिधत कृिष, पशुपालन और खाǏ 
ĢसÎंकरण सबंधंी ससंदीय Îथायी सिमित के िनÇनिलिखत Ģितवेदनȗ पर सरकार ǎारा आगे की 
गई कारर्वाई को दशार्ने वाले िववरण की एक-एक Ģित (अगेंर्ज़ी तथा िहन्दी मȂ) सभा पटल पर 
रखता हँू:- 
 

 (i) Thirty-first Report on Action Taken by the Government on the 
Observations/Recommendations contained in its Twenty-fourth Report 
(Seventeenth Lok Sabha) on Demands for Grants (2021-22) of the 
Department of Agriculture and Farmers Welfare, Ministry of Agriculture and 
Farmers Welfare;  

 
(ii) Thirty-second Report on Action Taken by the Government on the 

Observations/Recommendations contained in its Twenty-fifth Report 
(Seventeenth Lok Sabha) on Demands for Grants (2021-22) of the 
Department of Agricultural Research and Education, Ministry of Agriculture 
and Farmers Welfare; and 
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(iii) Thirty-fifth Report on the Action Taken by the Government on the 
Observations/Recommendations contained in its Twenty-eighth Report 
(Seventeenth Lok Sabha) on Demands for Grants (2021-22) of the 
Department of Animal Husbandry and Dairying, Ministry of Fisheries, Animal 
Husbandry and Dairying. 

 
 

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON EXTERNAL AFFAIRS  

 
SHRI K. J. ALPHONS (Rajasthan): Sir, I lay on the Table, a copy (in English and 
Hindi) of the Thirteenth Report of the Department-related Parliamentary Standing 
Committee on External Affairs (Seventeenth Lok Sabha) on ‘COVID-19 Pandemic-
Global Response, India’s Contribution and the way forward’. 

 
 

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON HOUSING AND URBAN AFFAIRS   

 
Ǜी रामचंदर् जांगड़ा (हिरयाणा) : महोदय, मȅ आवासन और शहरी कायर् मंतर्ालय की अनुदान 
मागंȗ (2022-23) के सबंंध मȂ िवभाग-सबंिंधत आवासन और शहरी कायर् सबंधंी ससंदीय Îथायी 
सिमित के बारहवȂ Ģितवेदन की एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हँू। 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT 

  
Ǜीमती रिमलाबेन बेचारभाई बारा (गुजरात) : महोदय, मȅ िवभाग-सबंिंधत सामािजक न्याय और 
अिधकािरता सबंधंी ससंदीय Îथायी सिमित (2021-22) के िनÇनिलिखत Ģितवेदनȗ की एक-एक 
Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखती हँू:- 
 

 (i)  Thirty-first Report of the Committee on Demands for Grants 2022-23 of the 
Department of Social Justice and Empowerment; 

 
(ii) Thirty-second Report of the Committee on Demands for Grants 2022-23 of 

the Department of Empowerment of Persons with Disabilities; and 
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(iii) Thirty-third Report of the Committee on Demands for Grants  2022-23 of the 
Ministry of Minority Affairs.  

 
 

REPORTS OF THE COMMITTEE ON PUBLIC UNDERTAKINGS 
  
SHRI BIRENDRA PRASAD BAISHYA (Assam): Sir, I lay on the Table, a copy each (in 
English and Hindi) of the following Reports of the Committee on Public 
Undertakings:- 
 

(i)   Fourteenth Report of the Committee   (Seventeenth Lok Sabha) on Action 
Taken by the Government on the Observations/ Recommendations of the 
Committee contained in its Fourth Report on ‘Hindustan Antibiotics Limited 
(HAL)’; 

 
(ii)  Fifteenth Report of the Committee  (Seventeenth Lok Sabha) on Action 

Taken by the Government on the Observations/ Recommendations of the 
Committee contained in its Fifth Report on ‘NBCC (India) Limited’; and 

 
(iii)  Sixteenth Report of the Committee (Seventeenth Lok Sabha) on Action 

Taken by the Government on the Observations/ Recommendations of the 
Committee contained in its Ninth Report on ‘Loss due to imprudent 
Underwriting and Lack of Proper Risk Assessment (Based on para No. 3.2 
of C&AG Report No. 13 of 2019) relating to New India Assurance 
Company Limited’. 

 
 

STATEMENTS BY MINISTER 
 

Status of implementation of recommendations contained in the Three Hundred and 
Fifty-third and Three Hundred and Fifty-fourth Reports of Department-related 

Parliamentary Standing Committee on Science and Technology,  
Environment and Forests and Climate Change 

 
THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 
THE MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; THE MINISTER 
OF STATE IN THE PRIME MINISTER'S OFFICE; THE MINISTER OF STATE IN THE 
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; THE MINISTER 
OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND THE MINISTER OF 
STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): Sir, I lay the 
following Statements regarding:— 
 
(i) Status of implementation of recommendations contained in the Three Hundred 

and Fifty-third Report of the Department-related Parliamentary Standing 
Committee on Science and Technology, Environment and Forests and Climate 
Change on Action Taken by the Government on the 
recommendations/observations contained in its Three Hundred and Forty-third 
Report on Demands for Grants (2021-22) pertaining to the Department of 
Scientific and Industrial Research (DSIR). 

 
(ii) Status of implementation of recommendations contained in the Three Hundred 

and Fifty-fourth Report of the Department-related Parliamentary Standing 
Committee on Science and Technology, Environment and Forests and Climate 
Change on Action Taken by the Government on the 
recommendations/observations contained in its Three Hundred and Forty-
fourth Report on Demands for Grants (2021-22) pertaining to the Department 
of Science and Technology, Ministry of Science and Technology. 

 
 

MATTERS RAISED WITH PERMISSION  
 
MR. CHAIRMAN: I would like to inform the Members that the notice under Rule 267, 
once disallowed, the same thing cannot be repeated next day. For that reason, I have 
not allowed Mr. Binoy Viswam and Shri K.C. Venugopal. Now, we will go to Zero 
Hour; Shri Mallikarjun Kharge.  
 
SHRI DEREK O'BRIEN (West Bengal): Sir, I have a point of order on the Bulletin. 
This is on Rule 223. It is just to bring to your notice so that we can sit and solve it later 
with the Minister and the Secretariat.  

Sir, yesterday, in the Parliamentary Bulletin Part-II, seven names were there in 
the Committee on Public Undertakings. The notice said that there were only seven 
nominations, so that is why there is no election. It is confirmed by the Table Office 
that one sitting Member, my colleague, Shri Sukhendu Sekhar Ray, his nomination 
was also given at the right time. Due to, maybe, some overlooking by the Table 
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Office, the Minister has published this list of seven. Sir, normally, there is an informal 
discussion. ...(Interruptions).. 

 
MR. CHAIRMAN:  Mr. O'Brien, I agree but that cannot be a matter of point of order. 
...(Interruptions).. You have to bring it to my notice; we will try to solve it. 
...(Interruptions).. 
 
SHRI DEREK O'BRIEN: That is why I have brought it to your notice. 
...(Interruptions).. It may be a clerical mistake that his name is not there. 
...(Interruptions).. 
 
MR. CHAIRMAN: We will try to sort it out. ...(Interruptions).. We will find out. 
...(Interruptions).. Now, Zero Hour, Shri Mallikarjun Kharge.  ...(Interruptions)..  
 
SHRI P. BHATTACHARYA (West Bengal): Sir, ...(Interruptions).. 
 
MR. CHAIRMAN: It is Zero Hour.  Members, you are losing opportunity every day.  
...(Interruptions).. These are very important issues which I am admitting from 
different sides. ...(Interruptions). Shri Bhattacharyaji, please. ...(Interruptions).. 
No, Bhattacharyaji. ...(Interruptions).. After the Business is over, if you have to 
make any submission, you seek my permission. ...(Interruptions). 
 
THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): After that you 
can give time, so, we will raise that also. ...(Interruptions).. 

 
Need for upgradation of Employees' State Insurance Corporation (ESIC) Hospital in 

Gulbarga to AIIMS 
 

िवपक्ष के नेता (Ǜी मिƥकाजुर्न खरगे) : सर, जो गुलबगार् ESIC हॉिÎपटल है, उसमȂ मेिडकल, 
डȂटल, निसȊग और पैरामेिडकल कॉलेजेज़ शािमल हȅ, इनके maintenance के िलए ESIC बोडर् से 
पैसे नहीं िमल रहे हȅ, इसीिलए ये िदन-पर-िदन जजर्र होते जा रहे हȅ।  
 महोदय, यहा ंलेबर िमिनÎटर, भपेून्दर् यादव जी बठेै हȅ, आप हर Îटेट मȂ एÇस institutions 
खोल रहे हȅ।  मȅ आपसे request करंूगा िक जो िबिंÊडग्स ऑलरेडी ready हȅ, सरकार ने 50 एकड़ 
ज़मीन दी है, तेलगंाना, आंधर् Ģदेश, मराठवाड़ा, कणार्टक, हैदराबाद-कणार्टक, मुÇबई, इन 
सबको इससे facility िमलती है। सिंवधान मȂ आिर्टकल 371 (J) के तहत सरकार ने Îपेशल Îटेटस 
के िलए अमȂडमȂट भी िकए हȅ, इसिलए मȅ (अध्यक्ष) आपके माध्यम से दरख्वाÎत करंूगा और आप 
भी थोड़ा दबाव बनाएं, क्यȗिक आपने Îवयं वह देखा है। मȅ आपके माध्यम से उनसे अपील करंूगा 
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िक आपकी जो मंशा हर Îटेट मȂ करने की है, इसको भी अगर आप एÇस मȂ लȂगे, तो इससे करोड़ȗ 
लोगȗ को फायदा होगा। महोदय, मȅ आपके माध्यम से उनसे यह िवनती करता हंू।     
 
DR. FAUZIA KHAN (Maharashtra): Sir, I associate myself with the issue raised by the 
hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.   
  
SHRI JOSE K. MANI (Kerala): Sir, I also associate myself with the issue raised by the 
hon. Member.  
 
SHRI G.C. CHANDRASHEKHAR (Karnataka): Sir, I also associate myself with the 
issue raised by the hon. Member.  
 
DR. L. HANUMANTHAIAH (Karnataka): Sir, I also associate myself with the issue 
raised by the hon. Member.  
 
SHRI SHAKTISINH GOHIL (Gujarat): Sir, I also associate myself with the issue raised 
by the hon. Member.  
 
DR. AMEE YAJNIK (Gujarat): Sir, I also associate myself with the issue raised by the 
hon. Member.  
 
DR. V. SIVADASAN (Kerala): Sir, I also associate myself with the issue raised by the 
hon. Member.  
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the issue raised by 
the hon. Member.  
 
Ǜीमती फूलो देवी नेतम (छǄीसगढ़) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय के 
साथ Îवयं को सबंǉ करती हंू। 
 
Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय 
के साथ Îवयं को सबंǉ करता हंू। 
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Ǜी राजमिण पटेल (मध्य Ģदेश)   : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय के साथ 
Îवयं को सबंǉ करता हंू। 
 
Ǜी नीरज डांगी (राजÎथान) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय के साथ 
Îवयं को सबंǉ करता हंू।     
      

Need to formulate a comprehensive programme to support the elderly population in 
the country 

 
DR. SANTANU SEN (West Bengal): Mr. Chairman, Sir, the 'Elderly in India 2021 
Report' by the Ministry of Statistics and Programme Implementation estimated that 
the elderly population was 138 million, comprising 67 million men and 71 million 
women.  The elderly population has risen by 32.7 per cent between 2011 and 2021, 
while the general population has risen only by 12.4 per cent during the same period.  
The UN data suggests that by 2050 around 19.1 per cent of India's population would 
be above 60.  Fertility rates are falling, and life expectancy is increasing, skewing the 
ratio of elderly folk to the youth expected to care for them. Sir, 37 per cent of Indians 
are internal migrants as per the 2011 Census, and we have the large diaspora 
community in the world as well, meaning that young people are moving away from 
elderly parents and relatives in search of work and leaving them alone in their old age. 
Sir, 23 per cent of Indian elders live in poverty.  Only 2 per cent of Indians have access 
to palliative care. Estimates suggest that 90 per cent of the elderly have to work to 
support themselves.  The LASI, that is, longitudinal age study in India, found that 
nearly 6 per cent of older individuals in India, aged above 45 years, consumed smaller 
portions or skipped meals, 5.3 per cent did not eat when they were hungry and 3.8 
per cent went a full day without eating due to unavailability of food.  Beyond relying on 
children and communities to care for elderly, or leaving them to their own sufferings, 
there must be some steps to be taken to form a comprehensive programme to 
support the elderly in their twilight years. Thank you very much, Sir.    
            
MR. CHAIRMAN: Thank you, Santanuji.  Every one of us is going to become elderly, 
including Ministers, so take care.  
 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, I associate 
myself with the issue raised by the hon. Member.  
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.   
 
SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the issue 
raised by the hon. Member.  
 
DR. V. SIVADASAN (Kerala): Sir, I also associate myself with the issue raised by the 
hon. Member.  
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I also associate myself with the 
issue raised by the hon. Member.  
 
SHRI K.J. ALPHONS (Rajasthan): Sir, I also associate myself with the issue raised 
by the hon. Member.  
 
MS. DOLA SEN (West Bengal): Sir, I also associate myself with the issue raised by 
the hon. Member.  
 
DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I also associate myself with the issue 
raised by the hon. Member.  
 
DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the issue raised 
by the hon. Member.  
 
SHRI JOHN BRITTAS (Kerala): Sir, I also associate myself with the issue raised by 
the hon. Member.  
 
Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय 
के साथ Îवयं को सबंǉ करता हंू। 
 
SHRI MD. NADIMUL HAQUE (West Bengal): Sir, I also associate myself with the 
issue raised by the hon. Member.  
 
SHRIMATI SHANTA CHHETRI (West Bengal): Sir, I also associate myself with the 
issue raised by the hon. Member.  
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Destruction of ecology and environment in Goa 
 

SHRI LUIZINHO JOAQUIM FALEIRO (West Bengal): Mr. Chairman, Sir, I really thank 
you for permitting me to raise the issue regarding destruction of rivers, destruction of 
ecology of Goa and assault on federalism. Sir, Goa is known as a jewel on the crown 
of India. With a spread of eleven rivers, mostly originating from the Western Ghats to 
the Arabian Sea, these mighty rivers represent the lifeline of the people of Goa and 
have mostly ports and navigational channels. With the implementation of the Major 
Ports Authority Act, 2021, nationalisation of Goan rivers, implementation of three 
linear projects, double-tracking of railway lines, expansion of national highways, 
power transmission projects to wildlife sanctuaries, there is a widespread anger on 
the overreach of powers by the Centre, whose hidden agenda is to make Goa a coal 
hub. Goa is a tourist destination and not a coal destination. The Government of Goa, 
which is really a ‘double engine sarkar’ has also informed the Goa Assembly on July 
29, 2021, and they have written to the Ministry of Ports, Shipping and Waterways, to 
repeal the Major Ports Authority Act, as it compels and usurps the Goan laws, like 
Town and Country Planning Act, Regional Plan, ODPs made there under, Goa 
Panchayati Raj Act, Goa Municipalities Act, Goa Land Revenue Court, and the Goa 
Land Development. This draconian law is an assault on the federal structure of the 
country. I, therefore, join the people of Goa, join the Government of Goa, for the 
repeal of the Major Ports Authority Act.  
 I would like to give only one classic example and finish. The Marmagoa Port 
Trust, which is already converted into Marmagoa Port Authority, and even though 
Goa does not have a single power project, the Government of Goa has signed to 
bring in 13 million tonnes of coal, thereby making Goa a coal hub. So, my request to 
you, Sir, and to the hon. Minister, who is a son of Goa --he had promised that he 
would change it or at least amend it--is that it should be amended immediately. 
Thank you.  
 
DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I associate myself with the issue 
raised by the hon. Member. 
 
SHRI TIRUCHI SIVA (Tamil Nadu): Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
DR. SANTANU SEN (West Bengal): Sir, I also associate myself with the issue raised 
by the hon. Member. 
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DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I also associate myself with the 
issue raised by the hon. Member.  
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the issue raised by 
the hon. Member. 
 
Ǜी मो. नदीमुल हक (पिÌचमी बगंाल) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू। 
 

 کو خود سے موضوع گئے اٹهائے عہيذر کے ےيسدسئ ئےيمان یبه ںيم مہودے، ):بنگال یمغرب( الحق ميند جناب†
  ۔ہوں کرتا سمبدّ 

  
सुǛी दोला सेन (पिÌचमी बगंाल) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं 
को सबंǉ करती हंू। 
 
Ǜीमती शांता क्षतर्ी (पिÌचमी बगंाल) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करती हंू।                                                               
                 

Need to conduct simultaneous elections to Parliament and State Assemblies 
 

ले. जनरल (डा.) डी.पी. वत्स (िरटा.) (हिरयाणा) : माननीय सभापित महोदय, मȅ आपके माध्यम 
से पूरे देश का और ससंद का ध्यान 'एक देश, एक इलेक्शन' की तरफ आकिर्षत करना चाहता हंू।  
वषर् 1967 के बाद आिर्टकल 356 का इÎतेमाल करते हुए सयुंƪ िवधायक दल की सरकारȗ को 
mid-term बरखाÎत िकया गया और उससे onwards हमारा देश many election mode या 
permanent election mode मȂ चला गया, जो देश की manpower resources as well as 
material resources पर एक बहुत बड़ा डेर्न और भार है।  National Interest को मǈेनज़र रखते 
हुए मȅ सभी पाटीर्ज़, यानी सरकार और अपोिज़शन से दरख्वाÎत करंूगा िक इस िवषय पर एक 
consensus achieve िकया जाए।  यानी वह इिǄफाक राय हो, in the larger national interest 
चाहे असेÇबलीज़ का कायर्काल बढ़ाएं या कोई भी ऐसा process अिख्तयार िकया जाए, िजससे 
national resources पर drain न हो और देश continuous election mode मȂ न रहे।  मȅ यहा ंएक 
Ģेस िरपोटर् भी क्वोट करना चाहंूगा। चीन मȂ कोिवड के समय जब मÊटीनेशनल कंपनीज़ उठकर 

                   
† Transliteration in Urdu script. 
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चलने लगीं, क्यȗिक इंडोनेिशया, िवयतनाम और इंिडया उनका destination था, उस समय 
इंिडया के बारे मȂ एक िरपोटर् छपी िक वह मुÊक continuous election and agitation mode मȂ 
रहता है।  मȅ national interest मȂ आÏवान करंूगा िक इस पर बठैकर consensus achieve िकया 
जाए और पाचं साल मȂ ही असेÇबलीज़, पािर्लयामȂट और शहरी िनकायȗ के चुनाव भी साथ हȗ, तो 
देश िहत मȂ बहुत अच्छी बात होगी।  
 
SHRI IRANNA KADADI (Karnataka): Sir, I associate myself with the issue raised by 
the hon. Member.  
 
DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I also associate myself with the 
issue raised by the hon. Member. 
 
SHRI NARAYANA KORAGAPPA (Karnataka): Sir, I also associate myself with the 
issue raised by the hon. Member. 
 
SHRI BHUBANESWAR KALITA (Assam): Sir, I also associate myself with the issue 
raised by the hon. Member. 
 
SHRI K.J. ALPHONS (Rajasthan): Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
DR. SONAL MANSINGH (Nominated): Sir, I also associate myself with the issue 
raised by the hon. Member. 
 
Ǜी रामचंदर् जांगड़ा (हिरयाणा) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं 
को सबंǉ करता हंू।  
 
Ǜीमती गीता उफर्  चंदर्Ģभा (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय 
से Îवयं को सबंǉ करती हंू।  
 
Ǜीमती रिमलाबेन बेचारभाई बारा (गुजरात) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए 
िवषय से Îवयं को सबंǉ करती हंू।  
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Ǜी िवजय पाल िंसह तोमर (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय 
से Îवयं को सबंǉ करता हंू।  
 
Ǜीमती रूपा गांगुली (नाम िनदȃिशत) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करती हंू।  
 
Ǜी रामकुमार वमार् (राजÎथान) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं 
को सबंǉ करता हंू।  
 
Ǜी जयĢकाश िनषाद (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू।  
 
Ǜी दीपक Ģकाश (झारखंड) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं को 
सबंǉ करता हंू।  
 
Ǜी राम िवचार नेताम (छǄीसगढ़) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू।  
 
Ǜी समीर उरांव (झारखंड) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं को 
सबंǉ करता हंू।  
 
Ǜी सकलदीप राजभर (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू।  
 
Ǜी कैलाश सोनी (मध्य Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं 
को सबंǉ करता हंू।  
 
Ǜी हरनाथ िंसह यादव (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू।  
 
Ǜी हरǎार दुबे (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं को 
सबंǉ करता हंू।  
 
Ǜी दुÍयंत गौतम (हिरयाणा) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं को 
सबंǉ करता हंू।  
 
Ǜी गोपाल नारायण िंसह (िबहार) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू।  
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DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the issue raised by 
the hon. Member. 
 
डा. अशोक बाजपेयी (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू।  
 
Ǜी सुरेन्दर् िंसह नागर (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू।  
 
Ǜी संजय सेठ (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं को 
सबंǉ करता हंू। 
 
Ǜी िववेक ठाकुर (िबहार) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं को 
सबंǉ करता हंू।  
 
डा. सुमेर िंसह सोलंकी (मध्य Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सबंǉ करता हंू।  

 
Need to remove the discrepancies in the Pradhan Mantri Matru Vandana  

Yojana (PMMVY) 
 
Ǜीमती छाया वमार् (छǄीसगढ़) :  सभापित महोदय, आज का मेरा िवषय 'Ģधान मंतर्ी मातृत्व 
वंदना योजना' के सबंधं मȂ है।  इस योजना मȂ यह होता है िक गभर्वती और Îतनपान कराने वाली 
मिहला को कȂ दर् सरकार के ǎारा पाचं हज़ार रुपये की रािश िमलती है।  जब मिहला गभर्वती होती 
है, तो जाचं के समय पहले एक हज़ार रुपये िमलते हȅ, िफर छठे महीने मȂ दो हज़ार रुपये िमलते हȅ 
और िफर जब िडिलवरी होती है, उस समय दो हज़ार रुपये िमलते हȅ।  इस तरह से कुल पाचं 
हज़ार रुपये की रािश इस योजना के तहत िमलती है।  पोǈार साहब उस िदन कह रहे थे िक आप 
लोग कȂ दर् की योजना की तारीफ नहीं करते हȅ।  मȅ तारीफ करना चाहती हंू, लेिकन मȅ इस योजना 
के बारे मȂ कैसे तारीफ करंू?  इस योजना मȂ अभी िपछले िदनȗ एक सवाल के जवाब मȂ आया था 
िक 51 Ģितशत से बढ़कर 58 Ģितशत लोगȗ को इस योजना का फायदा िमल रहा है।   मȅ यह 
पूछना चाहती हंू िक बाकी लोगȗ को इसका बेिनिफट क्यȗ नहीं िमल रहा है?  उसका कारण यह है 
िक इसमȂ आवेदन को बहुत किठन कर िदया गया है।  यह ऑनलाइन होता है और इसकी Ģिकर्या 
बहुत किठन है।  आवेदन को कंÇÃयटूर और नेट िरÄयज़ू कर देता है और बहुत लÇबी-लÇबी लाइनȂ 
रहती हȅ, िजसके कारण उन्हȂ इसका फायदा नहीं िमल पाता है।  िडिलवरी के बाद जब बच्चे दो-
दो साल के हो जाते हȅ, उसके बाद भी उन्हȂ वह रािश नहीं िमल पाती है।   
 महोदय, छǄीसगढ़ राज्य बहुत छोटा राज्य है, वहा ं 21 हज़ार केस लिंबत हȅ और एक 
छोटा िजला गिरयाबदं है, जहा ंनौ हज़ार केस लिंबत हȅ।  मȅ चाहती हंू िक उसकी Ģिकर्या का 
सरलीकरण िकया जाए।  दूसरी बात यह है िक अगर कोई मिहला पहले महीने मȂ गभर्वती हुई और 
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उसको एक हज़ार की रािश िमली, उसके बाद अगर कहीं उसका एबॉशर्न हो गया, तो दूसरे बच्चे 
मȂ उसको पैसा नहीं िमलेगा और उस समय भी उसके बाद की जो रािश है, वह उसको नहीं िमलती 
है।   
 महोदय, मेरा आपके माध्यम से यह आगर्ह है िक कोई भी मिहला जब गभर्वती होती है और 
अगर उसका गभर्पात हो गया, तो दूसरे बच्चे मȂ उसे उसका फायदा िमलना चािहए। एक यह 
सशंोधन उसमȂ होना चािहए और दूसरा, जो आवदेन की Ģिकर्या है, जो आवेदन के िलए 40-40 
कॉलम भरने पड़ते हȅ, उस Ģिकर्या का सरलीकरण करȂ, तभी आपकी यह योजना सफल हो 
पाएगी।  मȅ िनवेदन करती हंू िक इस योजना को अगर सफल बनाना है और हमसे तारीफ सुननी 
है, तो उसमȂ ये दोनȗ सशंोधन िकए जाएं।                                                                              
 
Ǜी शिƪिंसह गोिहल (गुजरात) :  महोदय, मȅ माननीय सदÎया ǎारा उठाए गए िवषय से Îवयं को 
सÇबǉ करता हंू। 
 
Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश) :  महोदय, मȅ भी माननीय सदÎया ǎारा उठाए गए 
िवषय से Îवयं को सÇबǉ करता हंू। 
 
Ǜी नीरज डांगी (राजÎथान) :  महोदय, मȅ भी माननीय सदÎया ǎारा उठाए गए िवषय से Îवयं 
को सÇबǉ करता हंू। 
 
Ǜीमती फूलो देवी नेतम (छǄीसगढ़) :  महोदय, मȅ भी माननीय सदÎया ǎारा उठाए गए िवषय से 
Îवयं को सÇबǉ करती हंू। 
 
Ǜी राजमिण पटेल (मध्य Ģदेश) :  महोदय, मȅ भी माननीय सदÎया ǎारा उठाए गए िवषय से Îवयं 
को सÇबǉ करता हंू। 
 
MS. DOLA SEN (West Bengal):  Sir, I also associate myself with the issue raised by 
the hon. Member. 
 
DR. AMEE YAJNIK (Gujarat): Sir, I also associate myself with the issue raised by the 
hon. Member. 
 
DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I also associate myself with the issue 
raised by the hon. Member. 
 
SHRIMATI JAYA BACHCHAN (Uttar Pradesh):  Sir, I also associate myself with the 
issue raised by the hon. Member. 
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SHRIMATI JHARNA DAS BAIDYA (Tripura):  Sir, I also associate myself with the 
issue raised by the hon. Member. 
 
THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE):  Sir, I also 
associate myself with the issue raised by the hon. Member. 
 
SHRI VIVEK K. TANKHA (Madhya Pradesh):  Sir, I also associate myself with the 
issue raised by the hon. Member. 
 
SHRI JOSE K. MANI (Kerala):  Sir, I also associate myself with the issue raised by 
the hon. Member. 
 
DR. L. HANUMANTHAIAH (Karnataka):  Sir, I also associate myself with the issue 
raised by the hon. Member. 
 
SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the issue 
raised by the hon. Member.  
 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh):  Sir, I also associate 
myself with the issue raised by the hon. Member. 
 
CH. SUKHRAM SINGH YADAV (Uttar Pradesh):  Sir, I also associate myself with the 
issue raised by the hon. Member. 
 
SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the issue 
raised by the hon. Member. 
 
SHRI G. C. CHANDRASHEKHAR (Karnataka):  Sir, I also associate myself with the 
issue raised by the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra):  Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.   
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I also associate myself with the 
issue raised by the hon. Member. 
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SHRI JOHN BRITTAS (Kerala): Sir, I also associate myself with the issue raised by 
the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the matter raised by 
the hon. Member.            

 
National Highways in Assam 

 
SHRI AJIT KUMAR BHUYAN (Assam): Thank you, Mr. Chairman Sir, for giving me 
an opportunity to raise an important issue pertaining to Assam. The National 
Highways are like lifelines for the people of Assam. But, of late the experience of 
travelling through these half constructed Highways is becoming life-threatening for 
commuters. Why I am saying National Highways are lifelines is because two Highways 
on both the northern and southern sides of the Brahmaputra River are connecting 
Upper Assam in Brahmaputra valley with the lower Assam part.  Although there are 39 
National Highways in Assam, according to data available on the PWD Department's 
Website, and there are a few more to be added, NH-37 and NH-52 are the two most 
crucial ones. Sir, but for more than a decade the construction/expansion of these 
Highways is going on and on and is unending causing serious difficulties for citizens.  
We can have an idea about the delay from one example.  The stretch from Jorhat to 
Bogibeel in NH-37 was supposed to be completed in December, 2020 and now we 
are in March, 2022.  Sir, I will urge everyone in this august House to visit and see the 
road conditions there. This is only one example I am citing and there are many more.  
What is more surprising is the fact that rather than the construction of the Highways, 
the NHAI is more interested in the construction of toll gates.  Before completion of 
construction of the entire Highway and even without providing the basic amenities, 
the tolls are being regularly collected.  It is clear that the collection of tolls is getting 
precedence over the construction of Highways. I, therefore, urge upon the 
Government, through you, Sir, to take immediate remedial measures.  Thank you.         
                                                                           
DR. FAUZIA KHAN (Maharashtra):  Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member. 
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DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the matter raised by 
the hon. Member.                                                             

 
Need to amend the Consumer Protection Act to provide relief to MSMEs 

 
SHRI G.K. VASAN (Tamil Nadu): Thank you Mr. Chairman, Sir, for allowing me to 
raise an important issue regarding MSME units. 
 Sir, capital equipment is purchased by MSMEs though bank loan. If equipment 
turnout to be defective, the MSME unit will, naturally, approach the Consumer 
Redressal Commission for relief. But, MSME units are told that equipment was 
purchased for commercial purpose and hence no relief can be granted under the 
Consumer Protection Act. Here, it has to be kept in mind that MSME promoter buys 
equipment for earning his own livelihood. And, therefore, if the seller sells defective 
equipment, he should not be allowed to escape from the clutches of law. 
 I request the hon. Minister of Consumer Affairs, Food and Public Distribution to 
amend the Consumer Protection Act to omit the words ‘commercial purpose’ or bring 
suitable changes to Section 2 of the Act so as to ensure that MSME units are given 
proper protection from suffering losses for no fault of their own.                                                         
 
Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश) : महोदय, मȅ माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सÇबǉ करता हंू। 
 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, I also associate 
myself with the submission made by the hon. Member. 
 
SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the 
submission made by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the submission made 
by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the submission 
made by the hon. Member. 
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DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I also associate myself with the 
submission made by the hon. Member. 
 

Exploitation of blue collar Gig workers 
 

SHRI BINOY VISWAM (Kerala): Sir, there is a new term in the society now which is 
called ‘Gig Economy.’  It is comparatively new.  We know all of them, because they 
come to our homes with food items and other articles.  It is a big multi-billion industry 
run by big domestic and international capitalists.  But, workers who work for them are 
ill-treated in the industry.  Sir, gig workers, sometimes, are treated as slaves.  They 
have no minimum wages, no working hours or anything like that.  Big capitalists and 
entrepreneurs survive on their sweat, suck their blood and build a big empire out of 
this gig economy.  Sir, today, they have no protection under any law of the country. 
The so-called Labour Courts about which our great friend, Shri Bhupender Yadavji, 
always talks about keep gig workers outside its framework.  They are treated and 
called as ‘highly skilled professionals?’  Those boys who toil on two-wheelers come 
to you are ‘highly skilled professionals?’  So, they are kept outside!  They are not 
workers!  They are not domestic workers either!  They are nothing for you and they 
are being exploited like anything. 
 My point is: It is high-time that the hon. Minister think that they are also part of 
the workforce.  They are also important for industry.  You talk about Ease of Doing 
Business. 
 
MR. CHAIRMAN: Mr. Viswam, please, you speak on the issue; don’t talk about him. 
 
SHRI BINOY VISWAM: Sir, a national registration is needed for those workers 
urgently.  It is only then they are going to be protected.  Sir, those people are now 
under big pressure throughout the country.  They come on streets from Kashmir to 
Kerala.  Many of them had to go on strike against Zomato industry in Kerala, because 
inhuman conditions are imposed upon them.  That is why I demand that the 
Government should take it very seriously and consider them as part of workforce and 
treat them as humans.  Otherwise, they will be forced to protest the policies of the 
Government like anything.  So, please take care of them. Thank you.                                                   
 
DR. V. SIVADASAN (Kerala): Sir, I associate myself with the submission made by the 
hon. Member. 
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member. 
 
SHRI JOHN BRITTAS (Kerala): Sir, I also associate myself with the submission made 
by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the submission made 
by the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the submission 
made by the hon. Member. 
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I also associate myself with the 
submission made by the hon. Member. 
 
DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I also associate myself with the 
submission made by the hon. Member. 
 
PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with the submission 
made by the hon. Member.  
 
Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश) : महोदय, मȅ माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सÇबǉ करता हंू। 
 
Ǜी राजमिण पटेल (मध्य Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं 
को सÇबǉ करता हंू। 
 
SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the 
submission made by the hon. Member. 
 

Need to revise minimum wages in the country 
 

Ģो. मनोज कुमार झा (िबहार) : सभापित महोदय, एक बहुत ही महत्वपूणर् िवषय के सदंभर् मȂ 
आपने अपनी सहमित दी है। चाहे वह Oxfam की िरपोटर् हो या गावं कनेक्शन की िरपोटर् हो, शहरी 
गरीबी, असमानता और बढ़ती महंगाई के मǈेनज़र कुछ महत्वपूणर् तथ्यȗ की ओर मȅ सदन का 
ध्यान आकृÍट करना चाहता हंू।  There has been a huge delay in implementation of 
national mandatory wage policy 2018 मȂ  Dr. Anoop Satpathy Committee की िरपोटर् आई 
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थी, िजसमȂ यह तय िकया था िक 375 रुपये Ģित िदन या 9,750 रुपये Ģित माह के अलावा City 
Compensatory Allowance या इसे सरल भाषा मȂ कहȂ, तो हाउस रȂट भी िमलेगा। 
 सर, उस कमेटी की िरपोटर् पर न चचार् हुई, न उसको बहाल करने के िवषय पर सोचा 
गया, बिÊक एक और एक्सपटर् कमेटी बना दी गई। सर, न जाने कब उस एक्सपटर् कमेटी की 
िरपोटर् आयेगी। मȅ यह इसिलए कह रहा हंू िक हाल के वषș मȂ पेटर्ोल, डीज़ल और एलपीजी 
िसलȂडर की बढ़ती हुई कीमतȗ के सदंभर् मȂ, जब हम कÊपना करके देखते हȅ...   

एक आम शहरी, एक आम गरीब आदमी गावं मȂ िकस Ģकार अपने जीवन को ËयविÎथत 
कर सकता है, ËयविÎथत तो छोिड़ये, माननीय सभापित महोदय, वह ËयवÎथा के सपने भी नहीं 
देख सकता है। मȅ मानता हंू िक आपके माध्यम से, सदन के माध्यम से और सदन के behalf पर 
इसमȂ हम सब की वैचािरक िभन्नता के बावजूद भावनात्मक िभन्नता नहीं हो सकती, इसिलए हम 
सब एक दृिÍटकोण से सोचȂ।  

मेरा मानना है िक सरकार की ताकत सदन से होती है और सदन की ताकत लोगȗ से होती 
है। अगर वे हमारे िवमशर् के केन्दर् मȂ नहीं हȅ तो मेरा मानना है िक आने वाले वषș मȂ िÎथित बहुत 
गÇभीर होगी, इसिलए minimum wage को लेकर  2018 वाली जो बात थी, अब तो उसको भी 
चार वषर् हो गये हȅ, इसिलए इसमȂ fresh revision हो और िजतने भी inflation के index हȅ, वह 
उसके मǈेनज़र तय हो।  
 सभापित महोदय, आपका पुन: एक बार बहुत-बहुत धन्यवाद। जय िहन्द! 
 
MR. CHAIRMAN:  Whoever wants to associate, please send your names by slips. 
 
Ǜीमती शांता क्षतर्ी (पिÌचमी बगंाल) : महोदय, मȅ माननीय सदÎय ǎारा उठाये गये िवषय के साथ 
अपने आपको सÇबǉ करती हंू। 
 
Ǜीमती फूलो देवी नेतम (छǄीसगढ़) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाये गये िवषय के 
साथ अपने आपको सÇबǉ करती हंू। 
 
Ǜी राजमिण पटेल (मध्य Ģदेश) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाये गये िवषय के साथ 
अपने आपको सÇबǉ करता हंू। 
 
SHRI NEERAJ DANGI (Rajasthan):  Sir, I also associate myself with the issue raised 
by the hon. Member. 
 

SHRI BIKASH RANJAN BHATTACHARYYA (West Bengal):  Sir, I also associate 
myself with the issue raised by the hon. Member. 
 

SHRI BINOY VISWAM (Kerala): Sir, I also associate myself with the issue raised by 
the hon. Member. 
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SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, I also associate 
myself with the issue raised by the hon. Member. 
 
DR. AMEE YAJNIK (Gujarat): Sir, I also associate myself with the issue raised by the 
hon. Member. 
 

MS. DOLA SEN (West Bengal): Sir, I also associate myself with the issue raised by 
the hon. Member. 
 

DR. V. SIVADASAN (Kerala): Sir, I also associate myself with the issue raised by the 
hon. Member. 
 

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I also associate myself with the issue 
raised by the hon. Member. 
 

DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the issue raised 
by the hon. Member. 
 

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I also associate myself with the 
issue raised by the hon. Member. 
 

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member. 
 

DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the issue raised by 
the hon. Member.                  

 
Need to establish Legislative Council in the State of Odisha 

 
Ǜी मुजीबुƥा खान (ओिडशा) : सभापित महोदय, आपने मुझे एक महत्वपूणर् िवषय पर बोलने का 
मौका िदया, इसिलए मȅ आपका आभारी हंू। भारतीय सिंवधान के अनुच्छेद 169 के तहत हमारे देश 
मȂ अलग-अलग राज्यȗ मȂ िवधान पिरषà का गठन हुआ है। आज के िदन हमारे देश मȂ 6 राज्यȗ मȂ 
िवधान पिरषà का गठन हो चुका है। हमारी ओिडशा की िवधान सभा ने 2018 मȂ सवर्सÇमित से एक 
सकंÊप पािरत िकया िक ओिडशा मȂ िवधान पिरषà का गठन होना चािहए। उसके बाद काफी िदनȗ 
तक सब चुपचाप रहे। हमारे सदन के नेता Ǜी Ģसन्न आचायर् जी ने मान्यवर मंतर्ी महोदय से एक 
िलिखत ĢÌन पूछा था तो मंतर्ी महोदय ने उǄर िदया िक हमȂ कुछ िमला नहीं है, कोई कागज नहीं 
िमल रहा है। िवधान सभा का एक सकंÊप पािरत होने के बाद भारत सरकार के पास वह कागज 
आया था और मान्यवर मंतर्ी महोदय ने कहा िक वह उन्हȂ िमल नहीं रहा है, इसका मतलब िक उसे 
कहीं गुमा िदया गया होगा। यह तो बड़ी अजीब बात है। हम लोगȗ का Îकूल के टाइम कागज गुमता 
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था, यहा ंतो ससंद मȂ भी कागज गुम रहा है, सरकार मȂ भी कागज गुम रहा है। उसके बाद ओिडशा 
मȂ हंगामा हुआ, बहुत से लोगȗ ने हमारी सरकार को बोला िक तुमने सकंÊप नहीं भेजा है, इसीिलए 
मंतर्ी साहब ने ऐसा उǄर िदया। देखा गया तो पाया िक सकंÊप भेजा गया था। अभी जो िवधान सभा 
के अध्यक्ष हȅ, उन्हȗने िफर से सरकार को उसकी एक copy भेजी िक "नहीं भाई, हमने भेजा था, 
आपने कहीं गुमा िदया है, आप िफर से ले लो।" उसके बाद वह कागज यहा ंपहंुचा है।  मȅ आपके 
माध्यम से सरकार से अनुरोध करना चाहता हंू िक हमारे सिंवधान की रक्षा करते हुए ओिडशा मȂ 
िवधान पिरषà के गठन के िलए जो सकंÊप पािरत हुआ है, उसे कम से कम आप लोग लागू करने 
की ËयवÎथा कीिजए। बहुत-बहुत धन्यवाद। 
 
Ģो. मनोज कुमार झा (िबहार) : महोदय, मȅ माननीय सदÎय ǎारा उठाये गये िवषय के साथ अपने 
आपको सÇबǉ करता हंू। 
 
SHRIMATI MAMATA MOHANTA (Odisha): Sir, I also associate myself with the issue 
raised by the hon. Member. 
 
MS. DOLA SEN (West Bengal): Sir, I also associate myself with the issue raised by 
the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the issue raised by 
the hon. Member.        
 
MR. CHAIRMAN:   Shri P. Wilson; he is absent. Then, Shri Surendra Singh Nagar. 

 
Need to construct under-pass on Road No.6 of National Highway 

 No. 91 at Sikandarabad in Bulandsahar 
 
Ǜी सुरेन्दर् िंसह नागर (उǄर Ģदेश) : सभापित जी, उǄर Ģदेश के जनपद बुलंदशहर के 
िसकंदराबाद मȂ राÍटर्ीय राजमागर् 91 पर इस जनपद का सबसे बड़ा industrial area िÎथत है। इस 
industrial area की रोड नं. 6 से लगभग सैकड़ȗ गावं जुड़ते हȅ और इस industrial area का यह 
मुख्य मागर् भी है। इस राÍटर्ीय राजमागर् 91 मȂ design मȂ default होने के कारण यहा ंपर एक कट 
बनाया गया है। उस कट पर आज तक लगभग 100 से ज्यादा accidents हो चुके हȅ, िजनमȂ 60 से 
ज्यादा लोगȗ की मृत्यु हो चुकी है।  
 महोदय, मȅ आपके माध्यम से सरकार से यह अनुरोध करना चाहता हंू िक इस कट के 
design मȂ जो default है, इसे black spot िचिन्हत करके वहा ंअंडरपास या ओवरिĤज बनाया 
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जाना चािहए, िजससे वहा ंaccidents की सखं्या मȂ कमी आ सके और लोगȗ की जानȗ को बचाया 
जा सके, धन्यवाद।  
 
SHRI NEERAJ SHEKHAR (Uttar Pradesh): Sir, I associate myself with the issue 
raised by the hon. Member. 
 
PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the issue raised by 
the hon. Member.              
                                             

Non-transfer of material payment of Rs. 350 crores under the  
MGNREGA to Chhattisgarh 

 
Ǜीमती फूलो देवी नेतम (छǄीसगढ़) : सभापित महोदय, मȅ आपको धन्यवाद देती हँू िक आपने 
मुझे इस महत्वपूणर् िवषय पर बोलने का मौका िदया।  महोदय, छǄीसगढ़ मȂ 'मनरेगा' का material 
payment नहीं हुआ है।  वहा ँ350 करोड़ रुपए का आज तक भगुतान नहीं हुआ है।  इसके साथ ही, 
मनरेगा शाखा मȂ जो कमर्चारी काम कर रहे हȅ, उनका 3 महीने से करीब 20 करोड़ रुपए का 
payment  नहीं हुआ है।  इसी के साथ जो भिवÍय िनिध है, उसका payment भी नहीं हुआ है।  
महोदय, 'मनरेगा' मȂ अगÎत, 2021, यानी 7 महीने से labour payment के िलए bill की entry हो 
चुकी है, लेिकन केन्दर् की guidelines के तहत 'मनरेगा' के system को REAT module पर 
update िकया जा रहा है।  यह system जब तक ठीक नहीं होगा, तब तक केन्दर् सरकार 
payment नहीं करेगी और रािश release करने का transfer order नहीं हो पाएगा।  सभापित 
महोदय, यिद पुरानी भगुतान की Ģिकर्या मȂ बदलाव करना ही था, तो पहले system को ठीक 
करना था।  कायर् मȂ Ëयवधान लाना कोई उिचत बात नहीं है।  भगुतान का REAT module update 
होता रहेगा, लेिकन इससे गरीब मजदूर Ģभािवत नहीं होने चािहए।   
 सभापित महोदय, मेरा आपके माध्यम से सरकार से िनवेदन है िक छǄीसगढ़ के labour 
payment, material payment की बची हुई 350 करोड़ की रािश और जो सरकारी कमर्चारी काम 
कर रहे हȅ, उनकी 20 करोड़ की रािश का भगुतान हो और यिद system मȂ बदलाव करने की 
िÎथित आए, तो पहले से ही इसकी कायर् योजना बननी चािहए,  धन्यवाद। 
 
िवपक्ष के नेता (Ǜी मिƥकाजुर्न खरगे) : महोदय, मȅ Îवयं को माननीय सदÎया ǎारा उठाए गए 
िवषय के साथ सÇबǉ करता हँू। 
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Ǜी नीरज डागंी (राजÎथान) : महोदय, मȅ भी Îवयं को माननीय सदÎया ǎारा उठाए गए िवषय के 
साथ सÇबǉ करता हँू। 
 
Ǜी राजमिण पटेल (मध्य Ģदेश) : महोदय, मȅ भी Îवयं को माननीय सदÎया ǎारा उठाए गए िवषय 
के साथ सÇबǉ करता हँू। 
 
Ģो. मनोज कुमार झा (िबहार) : महोदय, मȅ भी Îवयं को माननीय सदÎया ǎारा उठाए गए िवषय 
के साथ सÇबǉ करता हँू। 
 
Ǜी शिƪिंसह गोिहल (गुजरात) : महोदय, मȅ भी Îवयं को माननीय सदÎया ǎारा उठाए गए िवषय 
के साथ सÇबǉ करता हँू। 
 
Ǜीमती छाया वमार् (छǄीसगढ़) : महोदय, मȅ भी Îवयं को माननीय सदÎया ǎारा उठाए गए िवषय 
के साथ सÇबǉ करती हँू। 
 
SHRI BINOY VISWAM (Kerala): Sir, I would also like to associate myself with the 
Zero Hour mention made by the hon. Member.  
 
SHRI G.C. CHANDRASHEKHAR (Karnataka): Sir, I would also like to associate 
myself with the Zero Hour mention made by the hon. Member.  
 
DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I would also like to associate myself 
with the Zero Hour mention made by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha):  Sir, I would also like to associate myself with the 
Zero Hour mention made by the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra): Sir, I would like to associate myself with the Zero 
Hour mention made by the hon. Member. 
  
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.   
 
Ǜी सभापित : धन्यवाद, नेतम जी।  Ǜीमती ममता मोहंता। 
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Need to establish Steel Plant at Rairangpur (Mayurbhanj) in Odisha 

 
Ǜीमती ममता मोहंता (ओिडशा) : सभापित महोदय, मȅ सदन के माध्यम से सरकार से आगर्ह 
करना चाहती हँू िक ओिडशा राज्य के मयरूभजं िजले मȂ रायरंगपुर एक Subdivision है।  मयरूभजं 
िजला एक आिदवासी बहुल िजला है और भौगोिलक िहसाब से यह ओिडशा का सबसे बड़ा िजला 
है।  इस के्षतर् मȂ भरपूर Ģाकृितक सपंदा है, परंतु मुझे यह बताते हुए दुख है िक वहा ँउपलÅध 
Ģाकृितक सपंदा पर आधािरत कोई भी इंडÎटर्ी या कारखाना नहीं है।  इस Subdivision मȂ काफी 
मातर्ा मȂ iron ore उपलÅध है।  वतर्मान समय मȂ वहा ँसे iron ore बहुत दूर-दूर तक Îटील Ãलाटं मȂ 
जाता है, जैसे यह टाटा-जमशेदपुर, बोकारो, दुगार्पुर, राउरकेला एवं िभलाई मȂ Îटील Ãलाटं मȂ 
जाता है।  इससे transportation मȂ बहुत ज्यादा पैसा खचर् होता है।  मȅ यह अनुरोध करती हँू िक 
जहा ँ पर iron ore का उत्पादन हो रहा है, वहा ँ रायरंगपुर Subdivision मȂ एक Îटील Ãलाटं 
Îथािपत िकया जाए, तािक मयरूभजं िजले के लोगȗ को रोजगार िमले और मयरूभजं िजले का 
िवकास हो।   
 महोदय, मȅ सदन के माध्यम से सरकार से अनुरोध करती हँू िक मयरूभजं िजले के 
रायरंगपुर मȂ iron ore की उपलÅधता को देखते हुए यहा ँपर एक Îटील Ãलाटं Îथािपत िकया जाए,  
धन्यवाद। 
 
Ǜीमती फूलो देवी नेतम (छǄीसगढ़) : महोदय, मȅ Îवयं को माननीय सदÎया ǎारा उठाए गए 
िवषय के साथ सÇबǉ करती हँू। 
 
DR. SONAL MANSHINGH (Nominated): Sir, I would also like to associate myself with 
the Zero Hour mention made by the hon. Member.  
 
DR. AMAR PATNAIK (Odisha):  Sir, I would also like to associate myself with the 
Zero Hour mention made by the hon. Member. 
 
Ǜी सभापित : धन्यवाद, ममता जी।  डा. नरेन्दर् जाधव। 
 

Pathetic condition of women prisoners 
 

DR. NARENDRA JADHAV (Nominated): Sir, through you, I would like to invite the 
attention of this august House to pathetic conditions of women prisoners with their 
children.  
 Sir, according to the Prison Statistics India Report, 2019-20, there were 1,543 
women prisoners with 1,779 children.  Out of these, 1,212 women prisoners were 
undertrial prisoners who were accompanied by 1,409 children and 325 convicted 
prisoners accompanied by 363 children.  
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Sir, the crucial years of child's formative years are spent behind the walls of the 
jail. Sir, how can children born in jails or those children who accompany their mothers 
to jails be compelled to live behind the bars without becoming convicts, without 
becoming offenders in their life?   

Sir, Justice Krishna Iyer Committee had looked into the living conditions of 
women prisoners, and the Committee had observed that children of women prisoners 
were callously placed in prison in general.  

 Also, Sir, in many prisons, there is no separate ward for female inmates with 
their children. The barracks are too small and they have to live in the same ward with 
their children. 
 Sir, a report of the National Commission for Women, titled 'A study of 
condition of women prisoners and their children in eastern UP jails', revealed that 
lactating mothers in most jails did not have even the provision for milk, ghee, fruits 
and eggs. So, supplementary nutrition is not provided to the mothers to feed their 
children. 
 Sir, through you, I would like to urge the Government to impart proper care 
and welfare to women prisoners along with their young children.  Also, Government 
should tie up with local educational institutions and NGOs to impart education skill 
and training for both, children and their mothers. 
 
SHRI K.J. ALPHONS (Rajasthan): Sir, I associate myself with the matter raised by 
the hon. Member. 
 
Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश) : महोदय,  मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय 
के साथ Îवयं को सबंǉ करता हंू। 
 
Ģो. मनोज कुमार झा (िबहार) : महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए िवषय के साथ 
Îवयं को सबंǉ करता हंू। 
 

SHRI BIKASH RANJAN BHATTACHARYYA (West Bengal): Sir, I too associate myself 
with the matter raised by the hon. Member. 
 
MS. SUSHMITA DEV (West Bengal):  Sir, I too associate myself with the matter 
raised by the hon. Member. 
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I too associate myself with the 
matter raised by the hon. Member. 
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DR. FAUZIA KHAN (Maharashtra): Sir, I too associate myself with the matter raised 
by the hon. Member. 
 
DR. SONAL MANSINGH (Nominated): Sir, I too associate myself with the matter 
raised by the hon. Member. 
 
SHRI BINOY VISWAM (Kerala): Sir, I too associate myself with the matter raised by 
the hon. Member. 
 
SHRI TIRUCHI SIVA (Tamil Nadu):  Sir, I too associate myself with the matter raised 
by the hon. Member. 
 
SHRI M. SHANMUGAM (Tamil Nadu):  Sir, I too associate myself with the matter 
raised by the hon. Member. 
 
DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I too associate myself with the 
matter raised by the hon. Member. 
 
DR. AMEE YAJNIK (Gujarat):  Sir, I too associate myself with the matter raised by 
the hon. Member. 
 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh):  Sir, I too associate 
myself with the matter raised by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha):  Sir, I too associate myself with the matter raised by 
the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.     
                                            

Importance of horticulture and nursery in doubling the income of farmers 
 

Ǜी हरनाथ िंसह यादव (उǄर Ģदेश) : माननीय सभापित महोदय, मȅ आपके माध्यम से िकसानȗ 
की खुशहाली से जुड़े बागवानी के्षतर् के अत्यंत महत्वपूणर् िवषय की ओर सदन और सरकार का 
ध्यान आकिर्षत करता हंू। महोदय, िकसानȗ की आमदनी दोगुनी करने हेतु भारत सरकार ने अनेक 
योजनाएं लागू की हȅ, िजनका कृिष के्षतर् मȂ ÎपÍट रूप से सकारात्मक Ģभाव िदखाई दे रहा है। 
सरकार की इस मुिहम मȂ बागवानी के्षतर् का भी बहुत िवशेष योगदान रहा है। 
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 मान्यवर, देश भर मȂ पौधशालाओं की कुल सखं्या लगभग 2 लाख है, िजनमȂ लगभग 40 
लाख लोगȗ को रोज़गार िमला हुआ है। बागवानी के्षतर् का िवशाल आकार व कृिष के्षतर् मȂ उसकी 
भिूमका को देखते हुए पौधशाला के्षतर् का सुदृढ़ीकरण करना अत्यंत आवÌयक है। पौधशाला के्षतर् 
को मज़बतू करने के िलए सरकार ने राÍटर्ीय उǏान बोडर् का गठन िकया हुआ है, परन्तु देश भर मȂ 
फल, साग-सÅजी, सजावटी और वनीय पौधȗ की िकतनी पौधशालाएं हȅ, आज तक इसका कोई 
सवȃक्षण नहीं हुआ है। िकतनी पौधशालाएं उच्चÎतरीय तकनीकी तथा िनÇनÎतरीय तकनीकी से 
जुड़ी हुई हȅ, इन पौधशालाओं मȂ कायर्रत उच्च कौशल योग्यताधारी, मध्यम कौशल ज्ञानधारी तथा 
अकुशल कािर्मकȗ की िकतनी सखं्या है तथा उनकी समÎयाए ंक्या हȅ, आज तक इसका भी कोई 
सवȃक्षण नहीं हुआ है। नसर्री के्षतर् से जुड़े हुए बड़े िकसानȗ, मध्यमवगीर्य िकसानȗ तथा छोटे 
िकसानȗ की िकतनी सखं्या है, इसका भी अभी तक कोई सवȃक्षण नहीं हुआ है।  

महोदय, अभी कुछ िदन पूवर् National Horticulture Board ने सरंिक्षत खेती घटक के 
अंतगर्त सÅजी और कट-Äलावर पौधशालाओं को अनुदान Ģदान िकए जाने वाले वगर् मȂ सिÇमिलत 
िकया है, परन्तु सजावटी पौधशालाओं और लȅडÎकेप पौधशालाओं को अनुदानीय वगर् का लाभ 
नहीं िदया जा रहा है, िजसके कारण पौधशाला के्षतर् के िवकास और सुदृढ़ीकरण मȂ अनेक Ģकार 
की बाधाए ंसामने आ रही हȅ।  

मान्यवर, नसर्री के्षतर् कृिष के्षतर् से जुड़ा हुआ है, परन्तु राज्य सरकारȗ ǎारा उन्हȂ िवǏुत 
आपूिर्त वािणिज्यक दरȗ पर ही की जाती है। ऐसी ËयवÎथा पौधशाला के्षतर् के साथ िकसी Ģकार से 
भी न्यायसगंत नहीं है। नसर्री के्षतर् को मज़बतूी Ģदान करने हेतु सरकार के अनुसधंान, जैव 
ĢौǏोिगकी और ऊतक सवंधर्न हेतु चलाए जा रहे Ģयास अभी ĢारिÇभक अवÎथा मȂ हȅ। इन कायș 
को और अिधक गित देने की आवÌयकता है।  

अंत मȂ मȅ सरकार से कृिष िवकास और िकसान कÊयाण की दृिÍट से बागवानी के्षतर् की 
समÎयाओं पर समगर् िंचतन करने और मेरे ǎारा उठाए गए िबन्दुओं पर सकारात्मक कायर्वाही 
करने की मागं करता हंू।       

                                   
DR. AMAR PATNAIK (Odisha):  Sir, I associate myself with the matter raised by the 
hon. Member. 
 
SHRI JOSE K. MANI (Kerala): Sir, I too associate myself with the matter raised by 
the hon. Member. 
 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh):  Sir, I too associate 
myself with the matter raised by the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra):  Sir, I too associate myself with the matter raised 
by the hon. Member. 
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.        
                                                     

Welfare of street children 
 

डा. अमी यािज्ञक (गुजरात) : सभापित महोदय, आपने मुझे एक महत्वपूणर् िवषय पर बोलने का 
मौका िदया, इसके िलए बहुत धन्यवाद। मेरे िहसाब से मȅ एक महत्वपूणर् ही नहीं, बिÊक बहुत 
दुखद ĢÌन लेकर यहा ंआई हंू। महोदय,  सड़क पर जो बच्चे रहते हȅ, मȅ सदन मȂ उनके बारे मȂ 
बात करना चाहती हंू।  

सर, हम लोग बड़े-बड़े पुल बनाने मȂ, बड़ी-बड़ी सड़कȂ  बनाने मȂ और बड़े-बड़े मॉल बनाने 
मȂ यह भलू ही गए हȅ िक इन सड़कȗ पर जो बच्चे हȅ, वे सुबह कहा ंसे आ जाते हȅ और रात को कहा ं
चले जाते हȅ।  यह जो invisible factor बन चुका है, उसको visible बनाने के िलए मȅ इस सदन मȂ 
ज़ीरो ऑवर मȂ एक अपील करने आई हंू।  

सर, ये बच्चे आते हȅ, जैसे ही टैर्िफक लाइट पर गाड़ी रुकती है, वे हमारी गाड़ी के काचं 
साफ करते हȅ। उन्हȂ यह अपेक्षा रहती है िक उन्हȂ कुछ पैसे िमल जाएं। वे बच्चे काम करने के िलए 
आते हȅ और जो ये काम नहीं कर सकते, िजनमȂ थोड़ी खुमारी होती है, वे भीख मागंने लगते हȅ। 
कोई ठेले पर काम करता है।  ये बच्चे हȅ, ये हमारे देश के Îटर्ीट िचÊडर्न हȅ और ये Îटर्ीट िचÊडर्न 
हर राज्य मȂ हȅ, हर शहर मȂ हȅ। सुĢीम कोटर् मȂ एक सुओ-मोटो िपिटशन हुई। एनसीपीसीआर, 
नेशनल कमीशन फॉर Ģोटेक्शन ऑफ चाइÊड राइट्स ने बताया िक इस राज्य मȂ इतने बच्चे हȅ, 
इस शहर मȂ इतने बच्चे हȅ, परंतु इसका क्या हल िनकल सकता है, यह नहीं बताया जा रहा है।  
 सर, मȅ सदन मȂ सब पािर्लयामȂटेिरयंस से अपील कर रही हंू, सरकार को बाद मȂ अपील 
करंूगी िक वह एक डेटा बनाये, क्यȗिक इनका कहीं कोई डेटा नहीं है। सरकार के पास भी इनका 
कोई डेटा नहीं है। एनजीओज़ के पास डेटा है, परंतु उसमȂ  िडिÎकर्पेन्सीज़ हȅ। अगर यह डेटा 
उपलÅध होता है, तो कोई एनलाइटन्ड नागिरक इस डेटा की मदद लेकर कुछ काम कर सकता 
है, इसिलए सरकार इनका डेटा बनाये।  

महोदय, आप खुद बहुत दयावान हȅ, मȅने आपमȂ करुणा देखी है। मȅ आपके जिरये इस 
सदन मȂ कहना चाहती हंू िक हर पािर्लयामȂटेिरयन इनसे जुड़ जाए। ये बच्चे, जो सड़कȗ पर रहते 
हȅ, ये सड़क को माता समझते हȅ, सड़क को िपता समझते हȅ, भाई-बहन समझते हȅ, इन बच्चȗ को 
हम लोग रीहैिबिलटेट कैसे करȂ, उन्हȂ मेनÎटर्ीम मȂ लाकर अपने बच्चȗ की तरह कैसे बात करȂ, 
इसके िलए हर पािर्लयामȂटेिरयन इनसे जुड़ जाए, इसमȂ इस पाटीर् और उस पाटीर् की बात न करे, 
हम इस देश के नागिरक हȅ, हम देश और राÍटर् की बात तभी कर सकते हȅ। बच्चे भिवÍय मȂ हमारे 
देश के नागिरक होने वाले हȅ। हमारे ये बच्चे कुछ कह नहीं सकते, कुछ बोल नहीं सकते, वे 
िपिटशन नहीं डाल सकते, वे मंतर्ी जी को कागज़ नहीं दे सकते, वे यहा ंआकर कुछ कह नहीं 
सकते, उनको पता नहीं है िक कहा ंजाना है।  
 सर, इन बच्चȗ के िलए मȅ आज सदन मȂ खड़ी हुई हंू, इन बच्चȗ को देखकर हमȂ हमेशा 
लगाना चािहए िक ये विंचत हȅ, ये हमारे बच्चȗ की तरह नहीं हȅ, तो मȅ इनके िलए क्या कर सकता 
हंू या कर सकती हंू।  
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 महोदय, हम सभी को इस टॉिपक को बहुत सीिरयसली लेना चािहए, इसिलए मȅने यह 
मुǈा सदन मȂ उठाया है, धन्यवाद।  
 
Ǜी सभापित :  धन्यवाद डा. अमी यािज्ञक जी। 
 
Ǜी शिƪिंसह गोिहल (गुजरात) : महोदय, मȅ माननीय सदÎया ǎारा उठाये गये िवषय से Îवयं को 
सÇबǉ करता हंू। 
 
Ǜी राजमिण पटेल (मध्य Ģदेश) : महोदय, मȅ भी माननीय सदÎया ǎारा उठाये गये िवषय से Îवयं 
को सÇबǉ करता हंू।  
 
Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश) : महोदय, मȅ भी माननीय सदÎया ǎारा उठाये गये िवषय 
से Îवयं को सÇबǉ करता हंू।  
 
Ǜीमती झरना दास बैǏ (ितर्पुरा) : महोदय, मȅ भी माननीय सदÎया ǎारा उठाये गये िवषय से 
Îवयं को सÇबǉ करती हंू।  
 
Ǜीमती शांता क्षतर्ी (पिÌचमी बगंाल) : महोदय, मȅ भी माननीय सदÎया ǎारा उठाये गये िवषय से 
Îवयं को सÇबǉ करती हंू।  
 
Ǜीमती छाया वमार् (छǄीसगढ़) : महोदय, मȅ भी माननीय सदÎया ǎारा उठाये गये िवषय से Îवयं 
को सÇबǉ करती हंू।  
 
Ǜीमती फूलो देवी नेतम (छǄीसगढ़) : महोदय, मȅ भी माननीय सदÎया ǎारा उठाये गये िवषय से 
Îवयं को सÇबǉ करती हंू।  
 
SHRI G.C. CHANDRASHEKHAR (Karnataka): I also associate myself with the Zero 
Hour mention made by the hon. Member. 
 
SHRI NEERAJ DANGI (Rajasthan): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
DR. KANIMOZHI NVN SOMU (Tamil Nadu): I also associate myself with the Zero 
Hour submission made by the hon. Member. 
 
SHRI M. SHANMUGAM (Tamil Nadu): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
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SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): I also associate 
myself with the Zero Hour submission made by the hon. Member. 
 
DR. L. HANUMANTHAIAH (Karnataka): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
SHRI P. BHATTACHARYA (West Bengal): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
SHRI BINOY VISWAM (Kerala): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
MS. DOLA SEN (West Bengal): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
SHRIMATI JAYA BACHCHAN (Uttar Pradesh): I also associate myself with the Zero 
Hour submission made by the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
SHRIMATI VANDANA CHAVAN (Maharashtra): I also associate myself with the Zero 
Hour submission made by the hon. Member. 
 
SHRI BIKASH RANJAN BHATTACHARYYA (West Bengal): I also associate myself 
with the Zero Hour submission made by the hon. Member. 
 
PROF. MANOJ KUMAR JHA (Bihar): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
DR. SANTANU SEN (West Bengal): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
SHRI JOHN BRITTAS (Kerala): I also associate myself with the Zero Hour submission 
made by the hon. Member. 
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THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): I also 
associate myself with the Zero Hour submission made by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): I also associate myself with the Zero Hour submission 
made by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I also associate myself with the 
issue raised by the hon. Member.      

 
Proper implementation of the decision to grant Rs. 20 lakhs loans to Self-Help Groups 
 
SHRI G.V.L. NARASIMHA RAO (Uttar Pradesh):  Thank you for allowing me to 
speak on the issue of lending up to twenty lakh rupees to women self-help groups 
without mortgaging any property. Women self-help groups are playing a major role in 
the area of development. These self-help groups and their performance have become 
a matter of pride to both the Telugu-speaking States. Women self-help groups from 
Andhra Pradesh stood number one in the country. Sir, loans were sanctioned to 
thirty-four lakh groups across the country, out of which eight lakh groups were from 
Andhra Pradesh itself. When Shri Atal Bihari Vajpayee was the Prime Minister, he 
supported the self-help groups extensively. The present Chairman of Rajya Sabha, 
who was the Minister of Rural Development, also encouraged these groups. 

My special thanks to Hon. Prime Minister Shri Narendra Modi. In the last seven 
years, lending to these self-help groups has increased by four times and the entire 
credit for this goes to him. I thank him for ensuring women empowerment based 
development. Last year, the Central Government issued an order that collateral-free 
loans up to twenty lakh rupees can be given to women self-help groups. The Reserve 
Bank of India has also issued a circular on 9th August, 2021 saying that all the banks, 
including commercial banks, should sanction collateral-free loans to these groups up 
to twenty lakh rupees. However, I was informed that the banks are sanctioning not 
more than ten lakh rupees. The RBI has also said that these loans should be 
sanctioned without taking any deposit. Sir, the NPA for these loans is very low. In 
2014, the NPA for these loans was around 10 per cent but now it has come down to 
two per cent only. So, there is a need to disburse these loans extensively. My plea is 
that the Centre should direct the banks to implement the proposal given by the 
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Central Government earlier. The State Governments are sending women self-help 
groups to political functions. My plea is that the Central Government should direct the 
State Governments to avoid such things and not to invite them to political functions. 
Thank you, Sir.                                           
 
DR. FAUZIA KHAN (Maharashtra): I associate myself with the Zero Hour submission 
made by the hon. Member. 
 
SHRI K.J. ALPHONS (Rajasthan): I also associate myself with the Zero Hour 
submission made by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member. 
 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): I also associate 
myself with the Zero Hour submission made by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): I also associate myself with the Zero Hour submission 
made by the hon. Member. 
 
MR. CHAIRMAN: He is pleading for sanction of Rs.20 lakhs to Self-Help Groups of 
Women without guarantee. This is the broad guideline that has been issued, but it is 
not being strictly followed. They are considering only up to Rs.10 lakhs. That is his 
suggestion. Shri Bhattacharyaji, why are you looking agitated? What is your subject?                        
 
SHRI P. BHATTACHARYA (West Bengal): Sir, I am not agitated.  There is nothing of 
that sort.   
 
MR. CHAIRMAN: What is the subject matter? 
 
SHRI P. BHATTACHARYA: Sir, I just want to say that a serious incident happened in 
my State in Rampurhat in which nine women were burnt and killed.  
...(Interruptions)...  
  
MR. CHAIRMAN: But you must give notice. 
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SHRI P. BHATTACHARYA: I am not discussing this issue. The State Government is 
going to investigate into the matter.  ...(Interruptions)... My submission to the House 
is that we should pay our homage and observe one minute's silence in the memory of 
the departed.   
 
MR. CHAIRMAN: Shri Swapan Dasgupta and Shrimati Roopa Ganguly gave notice on 
this issue. Yesterday, I allowed it but the House did not function. What can I do?  
Even other Members are now saying that their notice is not listed. Yesterday, these 
people were permitted. Many Members, including those Members who were 
permitted, did not take part in the House proceedings. I cannot again give them 
permission today.  That is the position.   
 Today, 18 Zero Hour submissions on various issues were listed. Members 
came prepared and put across their points very well.  It is very interesting and useful 
thing.  We should allow the House to function. 
 
SHRIMATI ROOPA GANGULY: Sir, what I wish to... ...(Interruptions)...  
 
SHRI SWAPAN DASGUPTA (Nominated): Sir, you have the power under Rule 266. 
Under the Residuary Powers, you can take a decision.   ...(Interruptions)... 
 
MR. CHAIRMAN: I have the power but the 'power' is becoming 'powerless' and 
some people go out of the way. So, I am using my power to adjourn the House.  Next 
one is, sending them out of the House.  ...(Interruptions)...  It is not a general 
discussion.   
 
SHRI BINOY VISWAM: Mr. Chairman, Sir,... ...(Interruptions)... 
 
Ǜी सभापित : Ãलीज़।  ...(Ëयवधान)... ऐसे खड़े होकर नहीं बोलना है। ...(Ëयवधान)... I am not 
going to allow you. ...(Interruptions)... 
 
Ǜी नीरज शेखर (उǄर Ģदेश): सर, क्वेÌचन ऑवर मȂ िसफर्  6 क्वेÌचंस िलये जाते हȅ। 
...(Ëयवधान)... यह एक बहुत बड़ा इÌय ूहै।  आप कृपया इसको देिखए।  ...(Ëयवधान)... 
 
MR. CHAIRMAN: I hope the Members will cooperate.  ...(Interruptions)... Venugopal 
ji, you are also looking agitated.  What is the matter? 
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SHRI K.C. VENUGOPAL (Rajasthan): With pain and agony, I would like to invite the 
attention of this august House, through you, Sir, towards an incident which happened 
today morning at Vijay Chowk. ...(Interruptions)... 
 
MR. CHAIRMAN: You must give notice in this regard. 
 
SHRI K.C. VENUGOPAL: Sir, Members of Parliament were on peaceful agitation.  
I was invited to inaugurate that agitation.  Peacefully, we have demonstrated.  After 
the demonstration, when we were walking back to the Parliament House, the Delhi 
Police jumped on the Members of Parliament and literally stopped and manhandled 
the Members of Parliament, including women MPs.  It is very bad.   
 
MR. CHAIRMAN: That is why I have allowed it. 
 
SHRI K.C. VENUGOPAL: What message are we giving to the country? If the 
Members of Parliament do not have the freedom to walk to the Parliament House... 
...(Interruptions)...  
 
MR. CHAIRMAN: Venugopal ji, please send me a detailed note. I will find out from the 
Ministry of Home Affairs as to what had happened, and, if necessary, we will discuss 
it. You said that you were also there. I have allowed you to raise the issue because we 
should know the facts.   
 Neeraj Shekhar ji spoke about the importance of Question Hour. I do recognize 
it. I request the Members to cooperate in Question Hour also. Let us now take up 
Special Mentions.           

 
 

SPECIAL MENTIONS 
 

Need for establishment of a Regional Office of North-Eastern Electric Power 
Corporation (NEEPCO) at Itanagar in Arunachal Pradesh 

 
SHRI NABAM REBIA (Arunachal Pradesh): Sir, Arunachal is said to be the 
powerhouse of India with one-thirds of hydro power potential.  NEEPCO has 
successfully completed and commissioned three major hydro electric projects in 
Arunachal Pradesh, namely, Kameng HEP 600 MW, Ranganadi HEP 405 MW, and, 
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Pare 110 MW.  Many more such projects are in the pipeline to be awarded to 
NEEPCO. 
 The head office of NEEPCO is presently located in Shillong, Meghalaya, which 
is approximately 700 km from Itanagar, the capital of Arunachal Pradesh, which 
causes administrative inconvenience.  A number of technically competent and 
experienced local engineers from Arunachal Pradesh are working in NEEPCO.  
 It is requested that Regional Office of NEEPCO should be established in 
Itanagar, Arunachal Pradesh.  Thank you.                                         
 
DR. AMAR PATNAIK (Odisha): Sir, I associate myself with the issue raised by the 
hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.      

                                  
Need for revision of CGHS rates for empanelled hospitals 

 
Ǜी सभापित : Ǜी सुरेश गोपी जी। आप माÎक पहने हȅ या यह आपकी beard है? 
 
SHRI SURESH GOPI (Nominated): This is my new look, Sir.   

Sir, it is a matter of great concern that there is no CGHS empanelled hospital in 
Kannur, Kerala under its CGHS Wellness Centre. It is apparent that the super 
speciality hospitals are not ready to join in the CGHS because of the low rate of 
package offered to them by the Scheme. As a result of this, thousands of CGHS 
beneficiaries are denied the in-patient treatment in such private super speciality 
hospitals, though they are entitled and eligible for treatment had they been 
empanelled.   
 According to an observation by the hon. Supreme Court of India in April 2018, 
a Central Government employee or a pensioner cannot be denied entitlements if the 
beneficiary went for treatment in any hospital and the claim shall be reimbursed within 
a period of one month.  However, the number of representations received in my office 
shows that many beneficiaries still await to get claims reimbursed even after two to 
four years.   
 Hence, I wish to put forth a prayer on behalf of these CGHS beneficiaries to the 
Ministry of Health and Family Welfare to take proactive steps to revise the package 
rates of CGHS provided to empanelled hospitals.  It is also learnt that many good 

46 [RAJYA SABHA]



hospitals are ready to empanel themselves in CGHS if the package rate is enhanced 
by the Government of India.  Thank you, Sir.     
                                                             
SHRI K.J. ALPHONS (Rajasthan):  Sir, I associate myself with the Special Mention 
made by the hon. Member.  
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.    
 
PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with the Special 
Mention made by the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra):  Sir, I also associate myself with the Special 
Mention made by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha):  Sir, I also associate myself with the Special Mention 
made by the hon. Member. 

 
Need to enact a law for the disbursal of compensation to the wrongly prosecuted 

persons 
 
SHRI ABDUL WAHAB (Kerala):  
 
MR. CHAIRMAN: You are adding something on your own. माननीय अÅदुल वहाब जी, 
आप जो पढ़ रहे हȅ, उसमȂ कुछ और जोड़ कर पढ़ रहे हȅ। जो approve हुआ है, केवल उसी को 
पढ़ना है।   
 
SHRI ABDUL WAHAB:  Sir, I would like to put forth a demand in the House that the 
Government must acknowledge the ills of the false convictions and redesign the 
existing system to ensure accountability and provide victims with just compensation.   
 In our country, unfortunately, there have been many instances of such misuse 
of power by police officials, including illegal detention, custodial deaths, brutality and 
torture.   However, till date there is no set of guidelines issued by the court regarding 
the calculation of the quantum of compensation to be awarded.   
 It is high time that we follow the lead to international standards with regard to 
delivering justice to the victims of wrongful prosecution.  The Government should 

                   
 Not recorded. 
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urgently legislate statutory or legal scheme for compensating those who are 
wrongfully incarcerated.   
 These are the suggestions that shall be considered in this concern.  
Establishing special courts for speedy justice; remedy capable of being availed even 
by the legal heirs and agent of victims; summary disposal of complaints; interim 
compensation of at least Rs. 1,00,000; overlooking limitation period if 'sufficient 
cause' found; defined, but not exclusive factors to determine final compensation.              
 
PROF. MANOJ KUMAR JHA (Bihar):   Sir, I associate myself with the Special 
Mention made by the hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra):  Sir, I also associate myself with the Special 
Mention made by the hon. Member. 
 
SHRI JOHN BRITTAS (Kerala): Sir, I also associate myself with the issue raised by 
the hon. Member.  
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.   
 
DR. AMAR PATNAIK (Odisha):  Sir, I also associate myself with the Special Mention 
made by the hon. Member.     
                                 
Ǜी सभापित : Ǜी िवशÇभर Ģसाद िनषाद जी, आप अपना Îपेशल मȂशन सूचना पढ़Ȃ। केवल एक 
िमनट का समय ही बचा हुआ है।   
 

Need for implementation of the new income eligibility criteria for the Other  
Backward Classes 

 
Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश) : महोदय, गरीबी रेखा की आय मȂ िभन्नता समाज मȂ 
आिर्थक असमानता को दशार् रही है। सरकार ने सामान्य जाित के गरीबी रेखा मȂ आने वाले Ëयिƪ 
की आय आठ लाख रुपए तय की है और अन्य िपछड़ी जाित के गरीबी रेखा मȂ आने वाले Ëयिƪ की 
आय गर्ामीण हेतु 48 हजार तथा शहरी हेतु 1 लाख रुपए तय की है। यह असमानता अन्य िपछड़े 
वगर् के आिर्थक िपछड़ेपन को साफ तौर से इंिगत कर रही है। इससे साफ है िक अन्य िपछड़े वगर् 
की िÎथित िदन-ब-िदन दयनीय हो रही है। सामािजक न्याय और अिधकािरता मंतर्ालय के राज्य 
मंतर्ी ने 16 माचर्, 2022 के तारािंकत ĢÌन सखं्या 153 के अनुपूरक ĢÌन के उǄर मȂ बताया था िक 
'ओबीसी के िलए भी आठ लाख की सीमा तय की गई है।' इस आÌवासन के बाद सरकार कब तक 
ओबीसी के गरीबी रेखा वाले Ëयिƪ को आठ लाख रुपए की आय का लाभ देने का मन बना रही 
है? महोदय, सदन के माध्यम से मेरी मागं है िक अिवलबं आिर्थक रूप से कमजोर अन्य िपछड़ी 
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जाित (ओबीसी)  के  िलए  आठ  लाख   की   आय   सीमा   तय   करने सबंधंी आÌवासन को लागू 
करवाया जाए, तािक आिर्थक रूप से कमजोर अन्य िपछड़ी जाित के गरीबȗ को लाभ िमल सके।                            
 
PROF. MANOJ KUMAR JHA (Bihar): Sir, I associate myself with the Special Mention 
made by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the issue 
raised by the hon. Member.   
 
DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the Special 
Mention made by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member.                                      

 
 

12.00 Noon 
OBSERVATION BY THE CHAIR 

 
MR. CHAIRMAN: Question Hour is going to be taken up. I would urge upon the 
Members to be brief and sharp in their supplementary questions. Ministers also 
should be brief so that it can cover more questions and Members get proper answers.  
This has to be kept in mind.   ...(Interruptions)... Members should ask questions and 
Ministers should answer the questions.  Q.No.226. 

 
  

(उपसभापित  महोदय पीठासीन हुए) 
 

ORAL ANSAWERS TO QUESTIONS 
 

Boosting of tourism in Jammu & Kashmir and Ladakh 
 

*226. SHRIMATI RAJANI ASHOKRAO PATIL: Will the Minister of TOURISM be 
pleased to state: 

           
(a) the loan schemes to boost tourism industry in the Union Territories of 

Jammu & Kashmir and Ladakh; 
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(b) whether any steps and measures have been taken so far to help tourism 
industry in the country and in the UTs of Jammu & Kashmir and Ladakh in particular, 
during COVID-19 pandemic; and 

(c) if so, the details thereof, and if not, the reasons therefor?  
 
THE MINISTER OF TOURISM (SHRI G. KISHAN REDDY): (a) to (c) A Statement is 
laid on the Table of the House. 
 

Statement 
 

 (a) to (c) The Government of India has taken various steps and measures to 
help the tourism industry in the country including that in the UTs of Jammu & 
Kashmir and Ladakh in wake of COVID-19 pandemic as per details given below: 
 

i. The Government announced Atmanirbhar Bharat Package vide which  
Rs.3.00 lakh crore collateral free automatic loan has been made available 
for MSMEs. The loan will have 4-year tenure and 12-month moratorium. 

ii. The Government waived off PF contribution for three months for 
organizations with less than 100 pax and 90% of their employees earn 
below Rs.15000. 

iii. Under Atmanirbhar Bharat package, PF contribution of both employer and 
employee has been reduced to 10% each from existing 12% each for all 
establishments covered by EPFO for three months. 

iv. Deferment of TCS up to October 2020. 
v. Return filing deferred for three months with no penal interest for companies 

up to Rs.5.00 Crore, rest @ 9% penal interest. 
vi. The RBI extended moratorium on term loans till 31st December 2020. 
vii. The Central Government has also given relief from various regulatory 

compliances under Income Tax Act, Companies Act and GST Act for 
varying periods in the wake of Covid-19 crisis to ensure business continuity 
and survival. 

viii. The Government announced the Emergency Credit Line Guarantee 
Scheme (ECLGS) 3.0 on 31.3.2021 to support eligible Micro, Small and 
Medium Enterprises (MSMEs) and business enterprises in meeting their 
operational liabilities and restarting their business. The scope of the 
scheme was enlarged to cover business enterprises in Hospitality, Travel 
& Tourism and Leisure & Sporting sectors. The validity of ECLGS 
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(ECLGS 1.0, ECLGS 2.0 & ECLGS 3.0) was extended up to 30.06.2021 
or till guarantees for an amount of Rs.3.00 lakh crore are issued. In the 
recent Budget, Hon’ble Minister of Finance extended the ECLGS up to 
March, 2023. The details of guarantees issued under the scheme are given 
below: 

 
Emergency Credit Line Guarantee Scheme (ECLGS) Tourism and 
Hospitality Scheme wise data as on 31.01.2022 
Industry Nature Support Under No. of 

Guarantees 
Issued 

Amount of 
Guarantees 
issued on account 
of loans 
sanctioned under 
the scheme (in 
Rs. crore) 

Travel and Tourism ECLGS 3.0 3,092 1,696.42 
Hospitality ECLGS 3.0 3,853 6,841.91 
Hotels, Restaurants, 
Tourism 

ECLGS 2.0 220 3,426.40 

Tourism, Hotels & 
Restaurants 

 ECLGS 1.0 96,550 3,569.68 

Total   1,03,715 15,534.41 
 

ix. Ministry of Finance has given concurrence to release Service Exports from 
India Scheme (SEIS) scrips on 16.06.2021.  

x. On 28th June 2021, the Government announced a stimulus package to 
boost diverse sectors of economy affected by COVID-19 pandemic and 
provide impetus for growth and employment measures. The package 
comprises a total of 17 measures in three broad categories, which included 
‘Economic relief from Pandemic, with special focus on health and reviving 
travel and tourism sectors’ and ‘Impetus for Growth and employment’. 

xi. Ministry of Finance announced the "Loan Guarantee Scheme for Covid 
Affected Tourism Service Sector (LGSCATSS)" which has been 
implemented by the Ministry of Tourism to provide relief to the tourism 
sector. The purpose of the LGSCATSS of the Ministry of Tourism is to 
provide guarantee coverage for loans provided by Scheduled Commercial 
Banks to registered Tourist Guides (recognized/ approved by M/o 
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Tourism and State Governments/UT Administrations) and Travel & 
Tourism Stakeholders recognized/approved by the Ministry of Tourism to 
discharge liabilities and restart their business affected due to Covid -19 
pandemic. This scheme will be subject to a maximum loan of Rs.10 lakhs 
each for Travel & Tourism Stakeholders and upto Rs.1.00 lakh each for 
registered Tourist Guides. Corpus of Rs. 250.00 crore has been allocated 
under the scheme for period of 5 years.  Validity of the said scheme has 
been extended till 31.03.2023 or till the guarantee of Rs.250.00 Crore are 
issued under the scheme, whichever is earlier. Since, this is Pan-India 
scheme, it is also applicable for the UTs of Jammu & Kashmir and 
Ladakh. 

xii. Operational Recommendations for safe resumption of business with easing 
of lockdown restrictions have been issued for various segments of the 
travel and hospitality industry and circulated amongst all stakeholders. 

xiii. With a view to prepare for a post COVID-19 revival, the Ministry has 
formulated and issued detailed operational guidelines for Covid safety and 
hygiene for hotels, restaurants, B&Bs/Homestays and Tourism Service 
Providers on 08.06.2020 to facilitate smooth resumption of business. 

xiv. An initiative called SAATHI (System for Assessment, Awareness & 
Training for Hospitality Industry) has been developed for effective 
implementation of Guidelines/SOPs issued with reference to COVID-19 
and beyond for safe operations of Hotels, restaurants, B&Bs and other 
units. 

xv. With an aim to incentivize stakeholders in the Tourism industry, the 
Guidelines for the scheme of Market Development Assistance (MDA) for 
providing financial support to stakeholders for the promotion of Domestic 
Tourism have been modified to enhance the scope and reach of the 
scheme, so as to provide maximum benefits to the stakeholders. 
Additional promotional activities have been incorporated including online 
promotions and the extent of financial assistance permissible has been 
enhanced. 

xvi. Validity of approval or certification of hotels and other accommodation 
units whose project approval/re-approval and classification/re-
classification have expired/were likely to expire has been extended up to 
31st March 2022. 

xvii. The Guidelines of the Marketing Development Assistance Programme 
under the Overseas Promotion and Publicity Scheme has been modified to 
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enhance the scope and reach of the scheme, so as to provide maximum 
benefits to the stakeholders in the tourism industry. 

xviii. UT Administration of Jammu & Kashmir has informed that with a view to 
provide some sort of sustenance to the tourism stakeholders during COVID 
Pandemic, J&K Government released COVID-19 relief to the tune of Rs. 
17.44 cr. in favour of Tourism Service providers like shikara owners, Tourist 
Guides, Ponywalas etc. 

xix. UT Administration of Jammu & Kashmir has informed that with a view to 
extend relief to borrowers of the Bank experiencing business disruptions 
due to Covid-19 pandemic, Bank had devised an indigenous scheme titled 
“J&K Bank Business Support Loan Scheme for Hotels & Guest Houses” 
wherein Government registered Hotels/Guest Houses availing fund based 
credit limits but not eligible for availing additional funding under GECL were 
provided financial assistance for meeting their expenditure towards salaries 
to staff and other fixed costs. 

xx. Ministry of Tourism, Government of India in collaboration with Department 
of Tourism, Government of UT of Jammu and Kashmir, FICCI (Knowledge 
Partner), and India Golf Tourism Association (IGTA) organized  an unique 
networking platform titled “Tapping the Tourism Potential of  Kashmir:  
Another day in Paradise”  at Srinagar, Kashmir from 11 - 13  April, 2021, in 
order to promote the various tourism potential of Kashmir and address the 
various opportunities in Travel, Tourism and Hospitality  in the UT of 
Jammu and Kashmir.  The same was attended by local tour operators, 
hoteliers, house boat owners, transport companies and other key 
stakeholders. The interactive sessions deliberated on various aspects of 
travel, tourism and hospitality of Kashmir including Leisure Tourism, 
Wedding & MICE Tourism, Golf Tourism, Adventure Tourism, Wellness 
Tourism etc. It was well covered by the media.  

xxi. From 26-28 August, 2021, Ministry of Tourism, in collaboration with 
Department of Tourism, Administration of Union Territory of Ladakh and 
Adventure Tour Operators Association of India (ATOAI) organised a 
mega-tourism event at Leh, Ladakh titled: “Ladakh: New Start, New 
Goals”. The program aimed at leveraging the huge tourism potential of 
Ladakh and served as an excellent platform that enabled tour operators 
from other parts of the country and customers to interact with local 
stakeholders from Ladakh. The Ministry of Tourism also prepared a 
‘Ladakh Vision Document’ which included several aspects related to the 
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development of Tourism in Ladakh. The panelists and the Government 
officials from several agencies discussed all those aspects in detail. The 
event was attended by a huge number of participants, which included 
Opinion Makers, Tour Operators, Hoteliers, Diplomats, Homestay Owners, 
Senior Officers from Ministry of Tourism, Government of India, UT of 
Ladakh and the Media. The three-day event included activities like B2B 
meetings, panel discussions, exhibitions and technical tours to create 
awareness about the facilities and varied tourism products of Ladakh. The 
event is expected to mark a new beginning for the UT of Ladakh, as far as 
Tourism is concerned.  

xxii. A total of 182 crore (approx.) doses of Covid-19 vaccine have been 
administered across India, out of which approx. 2.19 crore doses in 
Jammu & Kashmir and approx. 4.52 lakh doses in Ladakh have been 
administered.    

 
As a result of the aforesaid steps, domestic tourism is at its peak in the UTs of 

Jammu & Kashmir and Ladakh. It is corroborated with the Budget Speech of 
Hon’ble Finance Minister while presenting the budget of Jammu & Kashmir and 
Ladakh for the year 2022-23. As per this, the tourism sector is also registering 
increase in footfall of tourists. Around 1.43 Lakh tourists visited Kashmir in December, 
2021 which is highest in the last 7 years. From September 2021 onwards around 72.09 
lakh tourists including pilgrim tourists visited Jammu & Kashmir which is much higher 
than the previous year. Winter season has witnessed 100% high-end hotel 
occupancy in Srinagar and at prominent tourist destinations particularly Gulmarg and 
Pahalgam.   
 
Ǜी संजय सेठ : उपसभापित महोदय, मȅ आपके माध्यम से माननीय मंतर्ी जी से यह जानना चाहता 
हँू िक क्या अलग-अलग Ģदेश सरकारȗ से जÇमू और कÌमीर मȂ अपने सदन बनाने के िलए कोई 
ĢÎताव आया है? यिद हा,ँ तो क्या सरकार उन Ģदशȗ को जमीन देने पर कोई िवचार कर रही है? 
  
Ǜी जी. िकशन रेƿी : उपसभापित महोदय, tourism infrastructure की responsibility Îटेट 
गवनर्मȂट के ऊपर है। यह Concurrent List मȂ भी नहीं है। इस कारण से हमने Îटेट गवनर्मȂट्स से 
जÇमू और कÌमीर मȂ लȅड देने सबंधंी कोई चचार् नहीं की है। अगर कोई Îटेट गवनर्मȂट, गवनर्मȂट 
ऑफ इंिडया से जÇमू और कÌमीर मȂ टूिरįम के दृिÍटकोण से कुछ इन्वेÎटमȂटमȂट करने सबंधंी 
अनुरोध करती है, तो हम जÇमू और कÌमीर सरकार से बात करके सबंिंधत Îटेट को जरूर हेÊप 
करȂगे।   
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Ǜी शिƪिंसह गोिहल : उपसभापित महोदय, जÇमू और कÌमीर हमारा अिभन्न अंग है, हमारे साथ 
जुड़ा हुआ है और अटल िबहारी वाजपेयी जी ने बहुत सही मायने मȂ कहा था िक यहा ँकी िसफर्  
जमीन ही नहीं, बिÊक हमȂ ऐसे काम करने चािहए िक यहा ँपर बसने वाले लोगȗ का जमीर भी 
हमारे साथ िदल से जुड़ा रहे। मंतर्ी महोदय ने अपने िलिखत जवाब मȂ जो बात बतायी है, उसमȂ 
िसफर्  guarantee या limited loan from Rs.1,00,000  to  Rs.10,00,000  जैसी  बातȂ बताई हȅ, 
लेिकन लॉकडाउन की वजह से पयर्टन पर बहुत बुरा असर पड़ा है। मȅ आपके माध्यम से माननीय 
मंतर्ी जी से यह जानना चाहता हँू िक क्या आप वहा ँके लोगȗ तथा पयर्टन के बचाव के िलए नकद 
मȂ कोई सही हेÊप करना चाहते हȅ या नहीं करना चाहते हȅ?   
 
Ǜी जी. िकशन रेƿी : उपसभापित महोदय, मȅ आपके माध्यम से माननीय सदÎय को अवगत 
कराना चाहता हँू िक केन्दर् सरकार ǎारा जÇमू और कÌमीर मȂ टूिरįम के दृिÍटकोण से अलग-
अलग कदम उठाए गए हȅ और उनके अच्छे result भी आए हȅ। मȅने पहले भी सदन मȂ बताया है और 
िफर बताना चाहता हँू िक वहा ँपर लाÎट मंथ जो flights आयी हȅ, उनमȂ िसफर्  जÇमू मȂ 1,280 
flights और Ǜीनगर मȂ 2,048 flights आयीं, क्यȗिक Government of India के ǎारा Civil 
Aviation को infrastructure देकर उसको encourage करने का काम िकया जा रहा है। इसके 
साथ ही साथ मȅ यह बताना चाहता हँू िक अगर आप compare करȂगे, तो पाएँगे िक भारत सरकार 
के ǎारा देश मȂ सबसे ज्यादा financial assistance जÇमू और कÌमीर को दी गयी 
है।...(Ëयवधान)... टूिरįम के िलए हम जो कर सकते हȅ, वह हमने िकया है।  

इसके साथ ही मȅ यह बताना चाहता हँू िक भारत सरकार के ǎारा देश भर मȂ  Emergency 
Credit Line Guarantee Scheme के तहत number of loans िदए गए हȅ। कोिवड के सदंभर् मȂ 
भारत सरकार के ǎारा इसके तहत 3,092 लोगȗ की हेÊप की गयी है। इसके तहत Travels and 
Tourism, Hospitality, Hotels, Restaurants आिद के्षतर्ȗ को िमला कर कुल 1,03,715 लोगȗ की 
हेÊप की गयी है। इसके तहत देश भर मȂ लगभग 15,534 करोड़ रुपए की मदद की गयी है।  

 
Ǜी उपसभापित : माननीय मंतर्ी जी, please be brief.   
 
Ǜी जी. िकशन रेƿी : सर, मȅ जÇमू और कÌमीर के बारे मȂ भी बता रहा हँू। इस Îकीम के तहत 
Travel & Tourism Stakeholders के िलए maximum 10 लाख रुपए और registered Tourist 
Guides के िलए maximum 1 लाख रुपए के लोन का  Ģावधान है। 
 
SHRIMATI VANDANA CHAVAN: Sir, apart from the scenic beauty of Jammu, Kashmir 
and Ladakh, the arts and crafts of Jammu and Kashmir are a major attraction for 
tourists.  Lockdown, Covid-19 and the close-down after abrogation of Article 370 
have majorly impacted all the artisans.  They need a revival package for promotion of 
their products, financial support and marketing.  Does the Government have any 
plans to provide such assistance?  
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Ǜी जी. िकशन रेƿी : उपसभापित जी, कोिवड के बाद िÎथित ठीक हुई है। मȅ अभी इसीिलए  बता  
रहा  था  िक  कोिवड  के कारण वे लोग affect हुए थे और इसीिलए मȅने Äलाइट्स के नंबसर् भी 
बताए थे। अगर हम last month मȂ टूिरÎट्स की सखं्या के बारे मȂ चचार् करȂ, तो मȅ बताना चाहता हँू 
िक last month 1,42,000 टूिरÎट्स आए थे। टूिरÎट्स के आने पर लोगȗ को काम िमलता है। जो 
लोग handicrafts का काम करते हȅ, टूिरÎट्स आने से उन सब लोगȗ की माकȃ िंटग होती है। 
महोदय, वे लोग कोिवड के कारण affect हुए, मगर last seven years मȂ last month का नंबर 
highest है, अत: जÇमू-कÌमीर मȂ टूिरÎट्स आए हȅ। मȅ बताना चाहता हँू िक जून, 2020-21 
onwards जÇमू-कÌमीर मȂ लगभग 72 लाख लोग आए हȅ। यह highest number है।  
 
SHRIMATI VANDANA CHAVAN: My question is not about tourists; it is about artisans.  
 
Ǜी जी. िकशन रेƿी : जो कलाकार हȅ, काम करने वाले हȅ, handicrafts का काम करने वाले हȅ, 
उन्हȂ टूिरÎट्स के आने से काम िमलता है। इसीिलए मȅ यह बताना चाहता हँू िक हम इसके िलए 
हेÊप कर रहे हȅ, Îटेट गवनर्मȂट अलग-अलग ÎकीÇस के ǎारा हेÊप कर रही है, फाइनȂिशयल हेÊप 
की जा रही है, बȅक्स लोन दे रहे हȅ, 'Îविनिध योजना' के ǎारा दे रहे हȅ। हम 'मुदर्ा योजना' के ǎारा 
काम दे रहे हȅ, 'Îविनिध योजना' के ǎारा भी काम दे रहे हȅ, अत: भारत सरकार हर पहल ूपर का 
काम रही है। 
 
MR. DEPUTY CHAIRMAN: Question No.227.  Shri Prasanna Acharya; not present.   
 
*227. [The questioner was absent.] 
 

Development of iconic tourist sites of Odisha 
 
*227.  SHRI PRASANNA ACHARYA: Will the Minister of TOURISM be pleased to 
state: 

 
(a) the details of iconic tourist sites in the country which are to be developed 

into world class tourist destinations and whether it includes any tourist sites of the 
State of Odisha; 

(b)  if not, the reasons therefor; and 
(c)   whether the State Government of Odisha has requested for inclusion of 

tourist sites of the State including Konark Sun Temple, Chilika Lake, Bhitarkanika 
National Park, Similipal National Park and Diamond Triangle Buddhist Circuit etc., in 
the list of iconic sites, if so, the steps taken by Government in this regard? 
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THE MINISTER OF TOURISM (SHRI G. KISHAN REDDY): (a) to (c) A Statement is 
laid   on the Table of the House.  

 
Statement 

 
(a) to (c) The Ministry of Tourism has formulated ‘Development of Iconic 

Tourist  Destinations’ scheme for development of 19 identified destinations. Konark in 
the State of Odisha is included in the list of identified destinations.  
 
MR. DEPUTY CHAIRMAN: Any supplementaries!  
 
SHRI JAIRAM RAMESH: Sir, the Ministry of Tourism runs a Buddhist tourism circuit 
and it covers Uttar Pradesh, Bihar, Gujarat and Andhra Pradesh.  My question to the 
hon. Minister is this. Will Odisha, which has such a rich Buddhist heritage, be 
included in this circuit? Even in his own State of Telangana, some of the most rich 
heritage sites have been discovered, namely, Phanigiri. So, I would ask the hon. 
Minister whether he would consider including other States like Maharashtra, 
Karnataka, Telangana and, most importantly, Odisha to which this question refers. I 
know you won't allow me to go beyond Odisha. But I am using Odisha as peg to ask 
this question. We should not keep it restricted only to Uttar Pradesh, Bihar, Gujarat 
and Andhra Pradesh, which are very important. I think India's Buddhist circuit covers 
a larger part of the country. So, I would request the hon. Minister to consider this.  
 
Ǜी जी .िकशन रेƿी   : उपसभापित जी, मȅ माननीय सदÎय से सहमत नहीं हँू, क्यȗिक राजÎथान मȂ 
कागेँर्स की सरकार है। हम यह कभी नहीं देखते हȅ िक कौन सी पाटीर्, कौन सी सरकार है, बिÊक 
हम टूिरÙम के दृिÍटकोण से encourage करते हȅ। राजÎथान मȂ लगभग चार 'Îवदेश दशर्न' की 
ÎकीÇस ली हȅ, इसके साथ-साथ, 'Ģसाद Îकीम' मȂ एक ली है। राजÎथान को  262 करोड़ िदए हȅ, 
ऐसे ही ओिडशा को भी िदए हȅ, वैÎट बगंाल को भी िदए हȅ। महोदय, एक Îटेट को देना चािहए, 
एक Îटेट को नहीं देना चािहए, ऐसा कुछ नहीं है। मȅ जÇमू-कÌमीर के बारे मȂ भी बताना चाहता हँू 
िक 'Îवदेश दशर्न' के अंतगर्त जÇमू -कÌमीर को सबसे ज्यादा िदए हȅ, क्यȗिक वहा ँपर टूिरÎट्स 
ज्यादा आते हȅ, इसिलए मȅ सहमत नहीं हँू। यह हमारी Îटेट, आपकी Îटेट की बात नहीं है, बिÊक 
सभी Îटेट्स, जहा ँपर टूिरÎट्स आते हȅ, ultimately, यह proposal Îटेट गवनर्मȂट की तरफ से 
आना होगा। Îटेट गवनर्मȂट ने proposal िदया, तो हम persuade करके जरूर देते हȅ। हम 
ओिडशा सरकार से लगातार बातचीत कर रहे हȅ, मगर कुछ proposals वापस िलए हȅ, इसिलए 
execution मȂ कुछ ĢॉÅलम है। मȅने ओिडशा सरकार को िफर एक बार बता िदया है िक आप नया 
proposal दीिजए, भारत सरकार तैयार है। चाहे 'Ģसाद Îकीम' हो, 'Îवदेश दशर्न' हो, हम 
ओिडशा सरकार को हर Îकीम मȂ देने के िलए तैयार हȅ। 
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Ǜीमती कान्ता कदर्म   : माननीय उपसभापित जी, मȅ आपके माध्यम से माननीय मंतर्ी जी से यह 
पूछना चाहती हँू िक क्या सरकार को उǄर Ģदेश मȂ पयर्टन के Ģोत्साहन के िलए कोई ĢÎताव 
ĢाÃत हुआ है?  राम मंिदर, अयोध्या, काशी िवÌवनाथ मंिदर सिहत... 
 
Ǜी उपसभापित   : माननीय कान्ता जी, यह क्वेÌचन ओिडशा से िरलेटेड है। 
 
Ǜीमती कान्ता कदर्म   : सर, अब मȅ खड़ी हो गई हँू, तो अपनी बात पूरी कर लेती हँू। 
 
Ǜी उपसभापित   : नहीं, Ãलीज़।  माननीय Ǜी ितरुची िशवा जी। 
 
SHRI TIRUCHI SIVA:  Sir, part (a) of main question is about the details of iconic 
tourist sites in the country which are to be developed into world class tourist 
destinations.  The statement says that the Ministry of Tourism has formulated 
'Development of Iconic Tourist Destinations' scheme for development of 19 identified 
destinations but no detail has been given.  I would like to know whether Tamil Nadu 
has got any destination which has been earmarked.   
 
Ǜी जी .िकशन रेƿी  : देिखए, वह Îकीम under consideration है और उस पर चचार् हो रही है।  
अभी फाइनल Îकीम का एपर्ूवल नहीं हुआ है।  तिमलनाडु की भी Îकीम है, केरल की भी Îकीम है, 
अलग-अलग जगहȗ की ÎकीÇस हȅ। उनका एक बार एपर्ूवल हो जाए, उसके बाद मȅ ससंद के 
सामने बताऊँगा। 
 
MR. DEPUTY CHAIRMAN:  Q.No. 228 is about hosting of Olympic Games-2036.   
Shri Sanjay Raut, not present.  
 
*228. [The questioner was absent.] 
 

Hosting of Olympic Games-2036 
 

*228. SHRI SANJAY RAUT: Will the Minister of YOUTH AFFAIRS AND SPORTS be 
pleased to state: 
 

(a)  whether Government is seriously considering to host Olympic Games-2036 
in the country; 

(b)  if so, the details thereof indicating whether Government has approached 
the members of International Olympic Committee (IOC) to strengthen the Olympic 
bid for the country; and 
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(c)  the details of steps taken/proposed to be taken by Government for the 
development of sports infrastructure and required facilities to organize Olympic 
Games-2036 in the country? 
 
THE MINISTER OF STATE IN THE MINISTRY OF YOUTH AFFAIRS AND SPORTS 
(SHRI NISITH PRAMANIK): (a) to (c) A statement is laid on the Table of the House. 
 

Statement 
 

(a) and (b) Bidding to host multi-sports international events, including 
Olympics in India is the responsibility of Indian Olympic Association (IOA). IOA has 
informed that it has not made any official request to the International Olympic 
Committee to bid for Olympics 2036.  

 
(c) In view of the above, the question does not arise. 

 
MR. DEPUTY CHAIRMAN: Any supplementaries? 
 
Ǜी नीरज डागंी   : माननीय उपसभापित महोदय, मȅ आपके माध्यम से मंतर्ी महोदय से यह जानना 
चाहँूगा िक देश की आबादी करोड़ȗ मȂ है और लाखȗ नौजवान, जो गर्ामीण के्षतर् से ताÊलुक रखते 
हȅ, वे अपना भिवÍय खेलȗ मȂ ढँूढ़ते हȅ, ऐसे मȂ सरकार के पास क्या गर्ामीण युवाओं का ओलिÇपक 
खेलȗ मȂ सेलेक्शन न होने का कोई Åयोरा है?  यिद हा,ँ तो गर्ामीण युवाओं मȂ पाई गई ओलिÇपक 
Îतर की किमयȗ को सरकार ǎारा िकस Ģकार से दूर करने के Ģयास िकए जा रहे हȅ? 
 
Ǜी िनिसथ Ģामािणक   : माननीय उपसभापित महोदय, मȅ आपके माध्यम से माननीय सासंद जी 
और पूरे सदन को यह बताना चाहँूगा िक अगर हम टोक्यो ओलिÇपक -2020 को देखȂ, तो यह 
हमारे िलए एक ऐसा Îविर्णम मुहूतर् था, जब ओलिÇपक मȂ भारत को सबसे ज्यादा सफलता िमली 
और भारत सबसे ज्यादा मेडल जीतकर लाया।   अगर हम थोड़ा ध्यान से देखȂ, तो हम पाएँगे िक 
इस ओलिÇपक मȂ सबसे ज्यादा मेडल लाने वाले सारे िखलाड़ी गर्ामीण के्षतर् से ही आते हȅ।  चाहे वह 
मीराबाई चानू जी हȗ, भारत के गोÊडन Åवाय नीरज चोपड़ा हȗ या लवलीन हȗ, उनमȂ से ज्यादातर 
िखलाड़ी गर्ामीण के्षतर् से ही आते हȅ।  मȅ माननीय सासंद जी को यह भी बताना चाहँूगा िक पूरे भारत 
मȂ खेल के्षतर् के िवकास के िलए वषर्  2024 तक भारत सरकार ने खेल मंतर्ालय के माध्यम से  1 , 000 
'खेलो इंिडया' सȂटसर् भारत के हर एक के्षतर् मȂ Îथािपत करने का लÑय रखा है और हम उस लÑय 
की ओर धीरे-धीरे बढ़ रहे हȅ।  अभी तक लगभग  2 , 397 करोड़ रुपये  289 नये Ģोजेक्ट्स मȂ लगाए 
गए हȅ और उनमȂ से काफी Ģोजेक्ट्स आगे बढ़ गए  हȅ।  हम आशा करते हȅ िक 1,000 'खेलो 
इंिडया' सȂटसर् Îथािपत करने का जो लÑय है, उसे भी हम लोग वषर्  2024 से पहले पूरा कर लȂगे। 
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SHRI ABIR RANJAN BISWAS:  Sir, firstly, I would like to know about the cities which 
have been shortlisted for India's bid for hosting the 2036 Olympics.  And on what 
criteria have these cities been shortlisted? 
 
Ǜी िनिसथ Ģामािणक   : आदरणीय उपसभापित महोदय, मȅ आपके माध्यम से माननीय सदÎय को 
यह बताना चाहँूगा िक ओलिÇपक का जो सेलेक्शन होता है िक वह कौन से देश मȂ आयोिजत होगा 
और उसकी मेज़बानी का जो ĢÎताव है, वह ओलिÇपक सघं के माध्यम से िदया जाता है।  अभी 
मुÇबई मȂ जो IOC का सेशन होने जा रहा है, वह बहुत सारे मुǈȗ पर चचार् करने के िलए आयोिजत 
हो रहा है।  ऐसा नहीं है िक वषर्  2036 मȂ जो ओलिÇपक होगा, यह िसफर्  उसकी bidding के ĢÎताव 
के िलए आयोिजत हो रहा है।  ऐसा कुछ नहीं है।  इसकी सभंावना कम है, क्यȗिक अगर आम तौर 
पर देखा जाए, तो ओलिÇपक की bidding या मेज़बानी करने का जो ĢÎताव आता है, वह  8 से  10 
साल पहले ही होता है, नहीं तो इसका बजट बाद मȂ डबल हो जाता है, जैसा िक गर्ीस मȂ हुआ था। 

जो बजट तय हुआ था, वह बाद मȂ डबल हो गया था  - लगभग  5 िबिलयन डॉलर का बजट 
िफक्स हुआ था, वह बाद मȂ  11 िबिलयन डॉलर हो गया था। इसिलए ऐसा Ģावधान िकया गया है 
िक  8 से  10 साल पहले ही इसकी चचार् होगी। अभी यह िवषय नहीं है, इसिलए मȅ इसके बारे मȂ भी 
कुछ कहना नहीं चाहता हंू।  

 
SHRI PRAFUL PATEL: Mr. Deputy Chairman, Sir, I am also associated with one of 
the Olympics sport, that is, football.  I head the All India Football Federation.  I am 
also on the Board of FIFA.  Many a time, in the international forum, when hosting of 
major tournaments is discussed, like, we are talking about bidding for the 2036 
Olympics, of course, we should aspire and we should, but my own understanding is 
that as yet, sports infrastructure in the country, we have not been really able to 
showcase it on a really massive global scale. We have hosted the Commonwealth 
Games, and we have hosted the Asian Games. It is very good; laudable.  We are 
doing much better in sports than before. But, my point here is, the example is the SAI 
centre. We have so many SAI centres across the country.  Some have been made 
very beautifully, futuristically, state-of-the-art. But, unfortunately, maintaining that 
infrastructure is a big challenge. 
   
MR. DEPUTY CHAIRMAN: Please ask the question.  
 
SHRI PRAFUL PATEL: I don't blame the Government. I only wish that Government 
looks at two aspects. One is developing sports infrastructure for all the sports in the 
country holistically and uniformly. The second most important thing is that the 
maintenance of these centres of excellence which have been created with so much of 
our money, they should be put into some kind of, as you know, involve industry, 
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public-private partnership so that, at least, the maintenance and upkeep of those 
built infrastructure can be done. 
 
MR. DEPUTY CHAIRMAN: Thank you, Praful Patelji.  
 
SHRI PRAFUL PATEL:  And, that will help us to host major tournaments like bidding 
for the 2036 Olympics because I know how the international community is viewing at 
all these aspects, especially, when India bids for some major tournaments.  
 
MR. DEPUTY CHAIRMAN: Both are good suggestions. Mr. Minister, please respond. 
  
Ǜी िनिसथ Ģामािणक  : महोदय,  माननीय सदÎय को खेल के िवषय मȂ बहुत जानकारी है  और  
उन्हȗने  सलाह  भी  दी  है,  इसिलए  मȅ  आपके  माध्यम से माननीय सदÎय को धन्यवाद देना 
चाहंूगा। मȅ उनकी जानकारी के िलए यह बताना चाहंूगा िक हम लोगȗ का काम ऑलरेडी पीपीपी 
मॉडल मȂ शुरू हो गया है। ऐसे बहुत सारे institutions और academies हȅ, िजनके साथ हम काम 
कर रहे हȅ। महोदय, 'खेलो इिंडया' Îकीम के माध्यम से बहुत सारी academies को मान्यता भी दी 
गई है और बहुत सारे PSUs से बात चल रही है िक कैसे हम इनको और ज्यादा modernise कर 
सकȂ , develop कर सकȂ  और infrastructure को भी कैसे update कर सकȂ , इसके बारे मȂ 
Ģावधान हो गया है।   
 
Ǜी Ģफुƥ पटेल   : पीएसयज़ू को छोड़कर भी सोिचए। 
 
Ǜी िनिसथ Ģामािणक  : महोदय, मȅ आपके माध्यम से यह भी बताना चाहंूगा िक ओलिÇपक के िलए 
िजस infrastructure की ज़रूरत होती है, वह भारत मȂ है। काफी cities मȂ infrastructure को 
develop िकया गया है, जैसे अहमदाबाद का Sardar Vallabhbhai Patel Sports Enclave है, 
वहा ंएक छत के नीचे बहुस सारे events एक साथ हो सकते हȅ। नारायणपुरा मȂ भी लगभग  584 
करोड़ रुपये की धनरािश से आधुिनक Îपोट्सर् कॉÇÃलेक्स बनाया जा रहा है। लगभग सभी SAI 
centres और training institutes को develop िकया जा रहा है। हम लोग Îपोट्सर् मȂ injury 
management मȂ काफी सुधार लाए हȅ, हमने उनमȂ development िकया है। महोदय Target 
Olympic Podium Scheme (TOPS)  के  माध्यम  से  ज़रूरतमंद  िखलािड़यȗ को, चाहे उन्हȂ 
equipments की ज़रूरत हो, foreign coaches की training हो या अच्छे physiotherapist की 
ज़रूरत हो, उन्हȂ सभी Ģकार की सुिवधाएं दी जाती हȅ।  
 महोदय, मȅ एक छोटी सी घटना का िज़कर् करना चाहंूगा, क्यȗिक यह बहुत ही महत्वपूणर् 
मुǈा बताया है, तो सहज रूप से मȅ यह बताना चाहंूगा िक Îपोट्सर् मȂ िखलािड़यȗ के िलए injury 
एक बहुत बड़ा obstruction होता है। महोदय, भारत की जो िसÊवर गलर् मीराबाई चानू हȅ, उनको 
Ģैिक्टस के समय मȂ injury हो गई थी। सर, TOPS (Target Olympic Podium Scheme) वषर् 
2014 के बाद बनाई गई।  उस Îकीम के जिरए  24 घंटे के अंदर decision िलया गया और मीराबाई 
चानू जी को अमरीका भेजा गया।  वहा ं जाकर उनका अच्छा treatment हुआ और बाद मȂ 
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Olympics मȂ मेडल लाकर भारत का नाम भी उज्ज्वल िकया।  मȅ बोलना चाहंूगा िक  2014 के बाद 
से माननीय Ģधान मंतर्ी जी की दूरदृिÍट की वजह से खेल के्षतर् मȂ पिरवतर्न आया है, िजसकी वजह 
से वह आगे बढ़ता जा रहा है।  
 
MR. DEPUTY CHAIRMAN :Thank you.  Now Question No. 229 . 
 

Promoting art and culture to provide employment 
 

*229. SHRI HARNATH SINGH YADAV: Will the Minister of CULTURE be pleased to 
state: 
  

(a)  whether Government has promoted the Indian art, literature and culture  to 
provide employment to youth in the country; 

(b) if so, the details thereof and the total amount spent thereon; 
(c)  whether the preservation of ancient and  medieval literature of the country in 

Indian languages attracts the youth of the country and if not, the reasons therefor; 
and 

(d)  whether Government has formulated any plan for States like Uttar Pradesh 
to  promote the Indian art, literature and culture especially in rural areas of the 
country? 

  
THE MINISTER OF STATE IN THE MINISTRY OF CULTURE (SHRI ARJUN RAM 
MEGHWAL): (a) to (d) A statement is laid on the table of the House. 
 

Statement 
 

(a) and (b) The mandate of the Ministry of Culture is preservation & 
conservation of cultural heritage, protection, development & promotion of literature, 
music, dance, visual arts and drama. Employment generation is not the objective of 
the Ministry. However, the activities carried out through various organizations under 
the Ministry generate indirect employment to a large number of people associated 
with Indian Art, Literature and Culture.  

 
There are several akademic, fellowships, scholarships and training programmes 

organized by the autonomous bodies of the Ministry of Culture which help the artists 
to find an employment in their field of expertise. 
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National School of Drama (NSD), an autonomous organization under Ministry of 
Culture conducts a 3-year diploma course and one year certificate course in Dramatic 
Arts. 

 
Centre for Cultural Resources and Training (CCRT), another autonomous 

organization under Ministry of Culture, is running a scholarship scheme called “Award 
of Scholarships to Young Artistes (SYA) in Different Cultural Fields (18-25 Years)”. 
Regular teacher training programmes are conducted by CCRT through which around 
14000 teachers are trained all over the country every year. 

 
Kalakshetra Foundation (autonomous body under the Ministry of Culture) has a 

unit named Rukmini Devi College of Fine Arts where training is imparted in the 
different classical art forms of South India like Bharatanatyam, Carnatic music, fine 
arts, etc. This helps students to establish themselves in the respective fields.  

 
Lalit Kala Akademi (LKA) provides scholarships to 40 young artists every year. 

LKA also conducts exhibitions and provides studio facilities for young artists as well.  
 
Sangeet Natak Akademi (SNA), another autonomous organization under 

Ministry of Culture, has instituted a special Award for the Youth namely Bismillah Khan 
Yuva Puraskar. All these programmes help the youth to find employment in the field of 
culture. 

 
The total amount spent for promotion of Indian Art, Literature and Culture 

through the different akademies in the last three years is Rs.789.40 cr. The details are 
placed at ANNEXURE – I. 

 
(c) Yes sir. The preservation of ancient and medieval literature of the country in 

Indian languages attracts the youth of the country. It may be appreciated that few 
akademic courses of Kalakshetra, Chennai which are sought after by the youth 
include the study of ancient and medieval literature. 

 
Sahitya Akademi carries a number of programs for youth and confers several 

awards to promote literature, local dialects among the young generation. Some of the 
awards are: Sahitya Akademi Award, YuvaPuruskar, Bal Sahitya Puruskar, 
Translation Prize, and Bhasha Samman. Sahitya Akademi also runs programs titled, 
YuvaSahiti&Avishkar, to encourage young writers writing in different Indian 
languages. The Akademi offers travel grants to young writers for traveling to other 

[ 24 March, 2022 ] 63



States to get acquainted with literary ambience of another language. These programs 
attract the youth in large numbers.  

 
(d) Yes sir. The Government of India (GoI) has constantly promoted Indian art, 

literature and Culture in Uttar Pradesh. Various activities like training programmes, 
seminars, webinars, provision of fellowships, Scholarships, are done regularly in the 
State. 

   
       Ministry of Culture, GoI has started Regional Centres of its Autonomous 

Bodies like Lalit Kala Akademi (LKA), National School of Drama (NSD) and Sahitya 
Akademi (SA) in Uttar Pradesh to promote art, culture, literature in the state. Sahitya 
Akademi, an Autonomous Body has launched a village outreach series – Gramalok 
with an aim to promote Indian Literature in the villages thereby creating interest 
among the village youth in Indian cultural, literacy and philosophical traditions and 
also invites talent from the village to participate in these programmes. 

 

Annexure-I 
 

(Rs. in crore) 
Name of the Organization Budget for the financial 

year 2021-22  
Budget in last three 

years 
National School of Drama 64.45 186.06 
Centre for Cultural Resources 
and Training  

24.55 69.40 

Kalakshetra Foundation 18.72 51.37 
Lalit Kala Akademi 25.58 74.43 
Sangeet Natak Akademi 60.87 178.83 
Sahitya Akademi 37.87 106.31 
Indira Gandhi National Centre 
for the Arts 

53.30 123.00 

Total 285.34 789.40 
 
Ǜी हरनाथ िंसह यादव   : उपसभापित महोदय, िकसी भी देश के िवकास मȂ कला, सािहत्य और 
सÎंकृित का सभी Ģकार की आिर्थक और सामािजक गितिविधयȗ मȂ महत्वपूणर् योगदान होता है।  मȅ 
माननीय मंतर्ी जी से यह जानना चाहता हंू िक क्या सरकार ने गर्ामीण व छोटे नगरीय के्षतर् के युवा 
कलाकारȗ और सािहत्यकारȗ को पुरÎकार Ģदान करने के अितिरƪ उनकी Ģितभा को दृिÍटगत 
रखते हुए अन्य िकसी Ģकार से आिर्थक सहायता Ģदान करने के Ģावधान िनधार्िरत िकए हȅ?  यिद 
हा,ं तो उसका पूणर् िववरण क्या है? 
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Ǜी अजुर्न राम मेघवाल : उपसभापित महोदय, हमारे सÎंकृित मंतर्ालय का मूल काम कला, 
सÎंकृित और सािहत्य को सरंिक्षत करना और सरंक्षण देना है।  उसके िलए हम समय -समय पर 
symposium भी करते रहते हȅ, वकर् शॉप भी करते हȅ, हमारी जो अकादमी है, उसके माध्यम से 
activities भी करते रहते हȅ।  आपने employment generation या COVID के समय लोगȗ को जो 
िदक्कतȂ हुई,ं उसके सबंधं मȂ पूछा है। हमारे मंतर्ालय ǎारा उनके िलए workshops भी आयोिजत 
की गई हȅ, हम pension भी देते हȅ और online courses भी शुरू िकए गए हȅ।  जैसे National 
School of Drama के ǎारा, Sahitya Akademi के ǎारा, Rukmini Devi College of Fine Arts 
के माध्यम से Bharatanatyam, Carnatic music, fine arts आिद सभी काम हमारे सÎंकृित 
मंतर्ालय के ǎारा समय -समय पर िकए जाते हȅ।  
  
MR. DEPUTY CHAIRMAN: Second supplementary, Shri Harnath Singh Yadav. 
 
Ǜी हरनाथ िंसह यादव   : मान्यवर, भाषा केवल अिभËयिƪ का माध्यम ही नहीं, अिपतु िकसी राÍटर् 
की ससंद की Ģाण वायु होती है।  मȅ माननीय मंतर्ी जी से जानना चाहता हंू िक सÎंकृित मंतर्ालय के 
ǎारा राजभाषा िहन्दी से देश की अन्य मातृभाषाओं मȂ िकतनी पतर् -पितर्काएं Ģकािशत होती हȅ और 
भारतीय सÎंकृित के िंचतन और पठन-पाठन मȂ अपनी मातृभाषाओं को छोड़कर अंगेर्ज़ी भाषा का 
क्या औिचत्य है? 
 
Ǜी अजुर्न राम मेघवाल : उपसभापित महोदय, जैसे भाषा के बारे मȂ माननीय सदÎय ने सवाल 
िकया है, मȅ बताना चाहता हंू िक हमारे सÎंकृित मंतर्ालय की तरफ से सािहत्य अकादमी पुरÎकार, 
युवा पुरÎकार, बाल-सािहत्य पुरÎकार, translation prize, भाषा सÇमान, युवा सािहत्य एवं 
आिवÍकार, युवा लेखकȗ के िलए अन्य राज्यȗ की यातर्ा कराने आिद का भी Ģावधान है।  आपका 
यह कहना है िक राजभाषा और अंगेर्ज़ी मȂ िकतनी पतर् -पितर्काएं Ģकािशत होती हȅ, मȅ इसके बारे मȂ 
िडटेÊस मȂ माननीय सदÎय जी को उपलÅध करा दंूगा।   
 
DR. NARENDRA JADHAV:  Sir, our civilizational country has enormous cultural talent 
which has, in many cases, remained unrecognised and, hence, has  been slowly 
dying. Some years back, a comprehensive national inventory of talents was being 
prepared. Regrettably, this ambitious project has been discontinued.  I would like to 
know the reasons as to why that has happened and whether there are any plans to 
revive it because it would go a long way in promoting art and culture to provide 
employment.   
 
Ǜी अजुर्न राम मेघवाल   : उपसभापित महोदय, माननीय सदÎय ने िजस project की बात की, उस 
Ģोजेक्ट को discontinue नहीं िकया गया है।  उसका process on है। वह कब पूरा होगा, वह 
समय का िवषय हो सकता है,  लेिकन inventory बनाने का काम हमने discontinue नहीं िकया 
है।   
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Ǜीमती जया बƳन : उपसभापित महोदय, मȅ मंतर्ी जी का बहुत सÇमान करती हंू, क्यȗिक व ेहमारे 
बहुत पुराने िमतर् हȅ।  मंतर्ी जी, मȅ आपके जवाब से खुश नहीं हंू।  आपने Film and Television 
Institute को mention ही नहीं िकया है।  It is another autonomous body of the 
Government of India.  I have been a very proud student of that organization. िजन्हȗने 
भी आपको यह उǄर िलखकर िदया है, वह ठीक से नहीं िदया है।  सर, मंतर्ी जी ने एक जवाब यह 
िदया है िक employment generation is not the objective of the Ministry.  Employment 
generation is the objective of the Government;  forget your Ministry. I beg your 
pardon, Sir, but it is very important and, moreover, आप मुझे बता दीिजए िक िपछले  10-15 
साल मȂ आपके ऐसे कौन से कलाकार या लेखक हȅ, िजनका नाम नेशनल लेवल पर उभर कर 
आया हो?   
 
Ǜी अजुर्न राम मेघवाल : माननीय सदÎया ने जो ĢÌन िकया है और हमने जो जवाब  िदया है, उस 
पर हो सकता हे िक उनका एक perception हो।  हमने यह कहा है िक employment generation 
is not the objective of the Ministry.  यह सरकार का तो काम है ही, लेिकन िफर हम िजतनी 
भी एिक्टिवटीज़ करते हȅ, उनमȂ अĢत्यक्ष रूप से रोज़गार सजृन का काम सÎंकृित मंतर्ालय का भी 
िविभन्न गितिविधयȗ के माध्यम से होता है।  हमने  14 हज़ार टीचसर् को टेर्िंनग दी।  वह भी हमारा 
काम है।  लिलत कला अकादमी मȂ हम पȂिंटग की Ģदशर्नी लगाते हȅ, उसमȂ जो पȂिंटग्स लेकर आते 
हȅ और जब वे Ģदशर्नी मȂ िबकती हȅ, तो उनको भी रोज़गार िमलता है।  ऐसा नहीं है िक हम 
रोज़गार नहीं देते हȅ।  हम रोज़गार देते हȅ, लेिकन यह हमारा primary objective नहीं है।   आपने 
हमȂ कहा िक आप िफÊम इंडÎटर्ी को भलू गए।  नेशनल Îकूल ऑफ डर्ामा का िजकर् इसमȂ है, वह 
आपके पूरे िफÊम कलाकारȗ को तैयार करने का काम ही करता है।  तो  हम  भलेू  नहीं  हȅ  और 
हम िकसी भी के्षतर् को भलूते नहीं हȅ।  मोदी जी के पीिरयड मȂ िकसी भी के्षतर् को भलूा नहीं जाता है। 
 'सबका साथ, सबका िवकास' ही हमारा परम दाियत्व है।   
 
SHRI JAWHAR SIRCAR:  I would like to carry on from where Shrimati Jaya Bachchan 
has mentioned.  The Minister has been partially misled into giving a wrong reply.  Sir, 
with all due submissions, let me show you how.   I have worked in that Ministry for a 
long time; your Ministry does provide a lot of employment.  There is a word called 
'cultural industry', on the basis of which almost 20 per cent of the total employment is 
provided in advanced countries.  In our country also, there are small schemes that 
benefit every artist, music group, dance group.  So, please revisit the answer.  It is 
not the question.  Please go back.  Your Ministry does provide, and don’t allow such 
answers to come in.  Please concentrate... 
 
MR. DEPUTY CHAIRMAN:  Thank you. 
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SHRI JAWHAR SIRCAR:  I will take one minute, Sir.  The repertory grant reaches 
every corner, every district of India.  That grant has not been given for three years. 
साहब, ज़रा देिखए, it does provide, and I am giving a positive assessment. 
 
Ǜी अजुर्न राम मेघवाल : टोटल जो गर्ाटं है, अगर मȅ उसका िजकर् करंू, तो हमने लगभग िपछले 
एक साल मȂ  790 करोड़ रुपये खचर् िकए हȅ।  गर्ाटं तो हम दे रहे हȅ।  आपने जो ĢÌन िकया, उसके 
सबंधं मȂ मȅ िफर कह रहा हंू िक रोज़गार देना ही हमारे मंतर्ालय का काम नहीं है।  यह सरकार का 
काम है।  ... (Ëयवधान) ...हमारे मंतर्ालय का काम है कला, सÎंकृित, सािहत्य को सरंिक्षत करना, 
सरंक्षण देना, उसको िवकिसत करना और उसको Ģमोट करना।   ... (Ëयवधान)... 
 
Ǜी उपसभापित :  केवल माननीय मंतर्ी जी का जवाब ही िरकॉडर् पर जा रहा है। 
Ãलीज़...(Ëयवधान).... 
 
Ǜी अजुर्न राम मेघवाल :  उसके िलए जो भी एिक्टिवटी करते हȅ, उसमȂ रोज़गार सजृन भी होता 
है।  ... (Ëयवधान)... 
 
Ǜी उपसभापित :  क्वÌेचन नÇबर  230...  . (Ëयवधान) ...We have moved to another 
question. …(Interruptions)… Please. 
 
Ǜीमती जया बƳन :  सर, मȅ एक बात कहना चाहती हंू।  
 
Ǜी उपसभापित : माननीय जया जी आपकी बात िरकॉडर् पर नहीं जा रही है।  ... (Ëयवधान) ...
Please, you are not authorized to speak.   
 
SHRIMATI JAYA BACHCHAN:  
 
Ǜी उपसभापित : ĢÌन सखं्या      230  
 

India’s role during Russia-Ukraine war  
 

*230.  SHRI JOSE K. MANI: Will the Minister of EXTERNAL AFFAIRS be pleased to 
state: 
 

(a) whether Government is of the opinion that India which is a rising global 
power should abstain from crucial voting’s of the United Nations Security Council 
                   
 Not recorded. 
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(UNSC) and United Nations Human Rights Council (UNHRC) regarding global 
issues, if so, reasons for this; 

(b) whether there was any reasons for India’s abstentions from UNSC and 
UNHRC voting’s regarding the ongoing Ukraine crisis, if so, the reason behind this; 

(c) whether Government has taken any steps to end the ongoing Ukraine-
Russia war amicably; and 

(d) if so, the details of the action taken in this regard. 
 
THE MINISTER OF EXTERNAL AFFAIRS (SHRI S. JAISHANKAR): (a) to (d) A 
statement is laid on the table of the House. 
 

Statement 
 

(a) to (d) The unfolding developments in Ukraine have also played out in the 
United Nations, in particular the Security Council, where India is serving as a non-
permanent member.  

 
2.  India’s position on the Ukraine conflict has been steadfast and consistent. 

We have expressed deep concern at the worsening situation and called for immediate 
cessation of violence and end to all hostilities. 

 
3. As conveyed in our statements at the Security Council and the General 

Assembly, we have urged an urgent ceasefire and ensuring safe passage for stranded 
civilians. We have also highlighted the humanitarian assistance extended by India to 
Ukraine and its neighbours at this hour of crisis.  

 
4. Since the unfolding of this crisis, Prime Minister spoke with the leadership of 

Russian Federation, Ukraine, and its neighbours as well other major world leaders. He 
conveyed our considered view to all parties concerned that there is no other choice 
but the path of diplomacy and dialogue. 

 
5. Prime Minister spoke with President Volodymyr Zelenskyy of Ukraine on 26 

February and, again on 07 March. In these conversations, Prime Minister expressed 
deep concern about the ongoing conflict and resultant humanitarian crisis. Prime 
Minister reiterated his call for immediate cessation of violence and noted that India has 
always stood for peaceful resolution of issues and direct dialogue between the two 
parties. Prime Minister also thanked Ukrainian authorities for their facilitation in 
enabling more than 22,000 Indian citizens from Ukraine.  
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6. Separately, Prime Minister also spoke with Vladimir Putin, President of the 

Russian Federation on 24 February, 02 March and 07 March. President Putin briefed 
Prime Minister on the status of negotiations between the Ukrainian and Russian 
teams. Prime Minister welcomed the ongoing negotiations between Russia and 
Ukraine and expressed hope that they would lead to cessation of the conflict. He 
suggested that a direct conversation between President Putin and President 
Zelenskyy may greatly assist the ongoing peace efforts. 

 
7. In our conversations with global leaders at the highest levels, we have 

emphasized to all member States of the UN that the global order is anchored on 
international law, UN Charter and respect for territorial integrity and sovereignty of 
states. Our position on the situation in Ukraine in various international fora and bodies 
reflects this reasoning.  

 
8. Even before the hostilities began, safety of Indian nationals in Ukraine was 

our top priority. Accordingly, the evacuation of Indian national was undertaken on a 
mission-mode. We were able to safely bring home 22500 Indian citizens including 147 
foreign nationals belonging to 18 countries, from Ukraine since February 2022. 
 
SHRI JOSE K. MANI: Sir, the United States of America continues to be the India's 
largest trade partner. But, India did not go with the U.S. in acting against Russia.  
Recently, the U.S. President has said, 'India, an exception among U.S. major allies, 
has been somewhat shaky in the Russian - Ukraine conflict'.  My question to the 
Minister of External Affairs is: How does the Government of India expect the U.S. to 
lend India an increasing upper hand in trade and commerce even as India did not 
support the U.S. in his action against Russia? 
 
SHRI S. JAISHANKAR: Sir, I would like to inform the hon. Member, through you, that 
Indian Foreign Policy decisions are made in Indian national interest and we are guided 
by our thinking, our views and our interests. So, there is no question of linking the 
Ukraine situation to issues of trade. As far as our own situation on Ukraine is 
concerned, it is very clear. It is based on six principles. One, we call for immediate 
cessation of violence and end to all hostilities and we stand for peace. Second, we 
believe that there is no other way than a return to the path of dialogue and diplomacy.  
Three, we believe, we recognise that the global order is anchored on international 
law, UN Charter and respect for territorial integrity and sovereignty of all States. Four, 
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we call for a humanitarian access to a conflict situation. Five, we ourselves give 
humanitarian assistance. We have given 90 tonnes of humanitarian assistance so far 
and we are looking at providing more of it, especially medicines. Six, we are in touch 
with the leadership of both Russian federation and Ukraine on this matter. The Prime 
Minister himself has spoken to the Presidents of both the countries. I have mentioned 
it in my answer. But, it was also mentioned in my Statement which I gave before the 
House.  
 
SHRI JOSE K. MANI: Sir, has the Government noticed the growing Russia-China 
relationship since the start of crisis, especially in the military domain? Does this show 
a shifting of global security architecture and whether India is in a position to tackle the 
geo-strategic challenges posed by this shifting global security alliance?  
 
SHRI S. JAISHANKAR: Sir, the Government is fully cognizant of all changes which are 
happening in international relations, including between Russia and China.  But,  it  is  
happening  between  a  lot  of  other countries as well. We monitor it, we obviously 
assess it from our own national perspective and fashion our strategy in accordance 
with those developments.  
 
SHRI NARESH GUJRAL: Sir, I would like to compliment the hon. Minister as well as 
the Government for following a very deft foreign policy on this issue which is in our 
national interest as a result, we managed to get all our students back. Yet, we are 
facing day-to-day problems, when it comes to trade with Russia because there are a 
lot of sanctions against many Russian companies. Sir, here, I would like to point out 
that the West is playing a double game. The entire Europe is importing petroleum 
from there and they lecture us that we should not trade with them.  
 
MR. DEPUTY CHAIRMAN: Please ask your question. 
 
SHRI NARESH GUJRAL: Sir, my question is, for many years, India had a policy, and 
we used to do rupee-trade with Russia. Is the Government thinking on those lines so 
that our exports are not hurt and we continue to import from Russia? 
 
SHRI S. JAISHANKAR: Sir, I would like to inform the hon. Member that because of 
the emerging problems in dealing with Russia, Government is examining various 
aspects including the payment aspect. There is a group within the Government 
composed of different Ministries. It is led by Finance Ministry to examine these 
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matters. As regards the reference to the oil trade which the hon. Member made, I 
would like to take this opportunity to inform the House that we import very little oil 
from Russia. It is less than one per cent of our imports. While, many other countries 
import 10, 15 to 20 times the amount of oil that we do import. So, I share the hon. 
Member's observation on this matter. 
 
PROF. MANOJ KUMAR JHA: Sir, through you, I would like to ask the hon. Minister 
that 1947 onwards, we had a very robust policy whenever any territorial integrity or 
sovereignty was violated anywhere in the world. Are we in sync with the same kind of 
policy as far as our statements on Ukraine-Russia issue are concerned? Secondly, 
are we watching the realignment in our immediate neighbourhood with seriousness? 
That is it. Thank you. 
 
MR. DEPUTY CHAIRMAN: You can ask only one question. 
 
SHRI S. JAISHANKAR: Sir, I would like to inform the hon. Member that we are very 
clear on our principles. As I said, our policy is very much guided by our belief that the 
international order must respect territorial integrity and sovereignty of States. At the 
same time, what is happening in our neighbourhood, obviously, I would like to tell the 
hon. Member that it is foremost in our attention, and, again, there are a lot of 
developments taking place and we are monitoring them very, very carefully.  
 
SHRI SWAPAN DASGUPTA: Sir, firstly, I would like to compliment the Minister for his 
very clear elucidation of what our policy is going to be, the principles on which it is 
based.  However, Sir, now that we have got, what the statement calls, the 'top 
priority', out of the way,  and we have got most of our students very successfully out 
of Ukraine.  There is now an increasing fission, now there is an increasing 
polarization, so, rather than the two sides coming nearer, it is actually the breach is 
getting wider.  In these circumstances, I would like the Minister to point out whether 
this will have our position which is basically is that this is not our war.. 
 
MR. DEPUTY CHAIRMAN: Question, please.  
 
SHRI SWAPAN DASGUPTA: Is this going to have any negative impact on some of our 
closest allies, not listed in Quad, but in some of the other states and something. 
 
SHRI S. JAISHANKAR: I would like to clarify to the hon. Member that, in fact, our 
position is not that this is not our problem; our position is that we are for peace.  
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When the Prime Minister spoke to President Putin three times, when he spoke to 
President Zelenskyy twice, the intent of it, obviously, at that time, the evacuation of 
students was a very big issue, but there was also a larger conversation on what we 
could do to lead to or to encourage a cessation of hostilities and return to diplomacy 
and dialogue. I think, today, that sentiment is widely shared by many countries in the 
world and, I think, we articulated very strongly.   
 
MR. DEPUTY CHAIRMAN: Q. No.231. 
 

Implementation of afforestation schemes 
 

*231. SHRI M.V. SHREYAMS KUMAR: Will the Minister of ENVIRONMENT, FOREST 
AND CLIMATE CHANGE be pleased to state: 
 

(a) whether the forest cover in the country has increased according to the India 
State of Forest Report, 2021 and if so, the details thereof; 

(b) the progress in implementation of afforestation schemes and the funds 
released for the purpose during the last three years and the current year, State-wise; 
and 

(c) the details of action plan of Government with the objective of maintaining the 
ecosystem and increasing the forest area in the country?  

 
THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE  
(SHRI BHUPENDER YADAV): (a) to (c) The statement is laid on the table of the 
House. 
 

Statement 
 

(a) Forest Survey of India (FSI), Dehradun, an organization under the Ministry 
carries out the assessment of forest cover of the country biennially since 1987 and the 
findings are published in India State of Forest Report (ISFR). The forest cover 
assessment is a wall-to-wall mapping exercise based on remote sensing supported 
by intensive ground verification and field data from National Forest Inventory. The 
ISFR-2021 has been recently released by the Ministry on 13th January, 2022. As per 
ISFR 2021, there is an overall increase of 1540 square kilometre of forest cover at the 
national level as compared to the previous assessment i.e. ISFR 2019. The details of 
State and Union Territory wise forest cover are given at Annexure I. 

72 [RAJYA SABHA]



 
(b) Various schemes are being implemented by the Central and State 

Government/Union Territory Administration for increase in forest and tree cover in the 
country. These includes the National Afforestation Programme (NAP) and Green 
India Mission (GIM) being implemented by the Ministry of Environment, Forest and 
Climate Change. National Afforestation Programme is a Centrally Sponsored Scheme 
for regeneration of degraded forest and adjoining areas in the country. The scheme 
has implemented through 3 tier institutional setup of State Forest Development 
Agency (SFDA) at State level, Forest Development agency (FDA) at Forest Division 
level and Joint Forest Management Committees (JFMCs) at Village level. Now NAP 
scheme has been merged with Green India Mission.  National Mission for a Green 
India (GIM) is one of the eight Missions outlined under the National Action Plan on 
Climate Change. It aims at protecting, restoring, and enhancing India’s forest cover 
and responding to Climate Change by means of plantation activities in the forest and 
non-forest areas.   

 
Afforestation activities are also taken up under various programmes/funding 

sources such as Compensatory Afforestation Funds under Compensatory 
Afforestation Fund Management and Planning Authority (CAMPA), afforestation 
activities under Mahatma Gandhi National Rural Employment Guarantee Scheme 
(MGNREGA), National Agro-forestry Policy and Sub-mission on Agro-forestry 
(SMAF), National Bamboo Mission and National Mission for Sustainable Agriculture. 
In addition to above, State and UT Governments have their own afforestation and 
reforestation programmes. Almost every State has activities under social forestry, 
which largely focuses on tree planting in the areas outside forests.  

 
The State /UT-wise details of fund released under National Afforestation 

Programme, Green India Mission and Compensatory Afforestation Funds for the last 
three years are given in Annexure-II, III and IV. 

 
(c) “Increasing substantially the forest/tree cover in the country through 

massive afforestation and social forestry programmes, especially on all denuded, 
degraded and unproductive lands” is one of the objective of the National Forest 
Policy, 1988. National Forest Policy further provides a massive need based and time 
bound programme of afforestation tree planting on all degraded and denuded lands in 
the country. Considering the policy prescription, the Ministry of Environment, Forest 
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and Climate Change has been implementing various centrally sponsored schemes on 
afforestation/plantation. 

 

The multi-departmental efforts have yielded good results in conserving and 
developing forest cover as evident from the fact that the Forest cover as reported in 
the latest India State of Forest Report (ISFR) 2021 has increased by 12,294 square 
kilometre in last seven years (ISFR-2015 to ISFR-2021). 

 
Annexure-I 

 
 

State and Union Territory wise details of forest cover as per ISFR 2021 

(Area in square kilometre ) 

S. 
No. State/UTs Geographical Area 

(GA) 

Total 
Forest 
Cover 

Percentage 
of 

Geographical 
area 

 
Change 

in 
Forest 
Cover 
w.r.t 
ISFR 
2019 

1 Andhra Pradesh 1,62,968 29,784 18.28 647 
2 Arunachal Pradesh 83,743 66,431 79.33 -257 
3 Assam 78,438 28,312 36.09 -15 
4 Bihar 94,163 7,381 7.84 75 
5 Chhattisgarh 1,35,192 55,717 41.21 106 
6 Delhi 1,483 195.00 13.15 -0.44 
7 Goa 3,702 2,244 60.62 7 
8 Gujarat 1,96,244 14,926 7.61 69 
9 Haryana 44,212 1,603 3.63 1 
10 Himachal  Pradesh 55,673 15,443 27.73 9 
11 Jharkhand  79,716 23,721 29.76 110 
12 Karnataka 1,91,791 38,730 20.19 155 
13 Kerala 38,852 21,253 54.70 109 
14 Madhya Pradesh 3,08,252 77,493 25.14 11 
15 Maharashtra 3,07,713 50,798 16.51 20 
16 Manipur 22,327 16,598 74.34 -249 
17 Meghalaya 22,429 17,046 76.00 -73 
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18 Mizoram 21,081 17,820 84.53 -186 
19 Nagaland 16,579 12,251 73.90 -235 
20 Odisha 1,55,707 52,156 33.50 537 
21 Punjab 50,362 1,847 3.67 -2 
22 Rajasthan 3,42,239 16,655 4.87 25 
23 Sikkim 7,096 3,341 47.08 -1 
24 Tamil Nadu 1,30,060 26,419 20.31 55 
25 Telangana 1,12,077 21,214 18.93 632 
26 Tripura 10,486 7,722 73.64 -4 
27 Uttar Pradesh 2,40,928 14,818 6.15 12 
28 Uttarakhand 53,483 24,305 45.44 2 
29 West Bengal 88,752 16,832 18.96 -70 
30 A & N Islands 8,249 6,744 81.75 1 
31 Chandigarh 114 22.88 20.07 0.85 

32 
Dadra & Nagar 
Haveli  
and Daman & Diu 

602 227.75 37.83 0.10 

33 
Jammu 
& 
Kashmir 

Shape file 
Area 
(54,624) 

2,22,236 

21,387 39.15 29 

34 Ladakh 
Shape file 
Area 
(1,68,055) 

2,272 1.35 18 

35 Lakshadweep 30 27.10 90.33 0.00 
36 Puducherry 490 53.30 10.88 0.89 

Total 32,87,469 7,13,789 21.71 1,540 
 

Annexure-II 
 

Details of State wise funds released under National Afforestation Programme 

(Rupees in Crore) 
S. 

No. 
State FY 2018-19 FY 2019-20 FY 2020-21 FY 2021-

22 
1 Andhra Pradesh  6.38 0.00 0.00 0.00 
2 Bihar 0.00 1.18 0.80 4.29 
3 Chhattisgarh 7.82 5.71 9.88 5.56 
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4 Goa 0.00 0.00 0.00 0.00 
5 Gujarat  0.00 0.00 0.00 0.00 
6 Haryana  0.00 0.00 0.00 0.00 
7 Himachal Pradesh  2.92 0.52 0.57 0.00 
8 Jammu & Kashmir  0.00 0.00 0.00 0.00 
9 Jharkhand 0.00 0.00 0.00 0.00 
10 Karnataka  10.99 0.00 0.00 9.01 
11 Kerala 0.00 0.00 0.00 0.00 
12 Madhya Pradesh  7.78 0.00 0.57 0.00 
13 Maharashtra  15.33 0.00 0.00 0.00 
14 Odisha 11.36 8.45 13.67  7.77 
15 Punjab  0.00 0.00 0.00 0.00 
16 Rajasthan  1.95 0.00 0.00 0.00 
17 Tamil Nadu  2.07 0.00 0.00 0.00 
18 Telangana 0.00 0.00 0.00 0.00 
19 Uttar Pradesh  0.32 0.00 0.00 0.00 
20 Uttarakhand 2.58 0.00 1.06 0.00 
21 West Bengal 0.00 0.00 0.00 0.00 
22 Arunachal Pradesh  0.00 0.00 0.00 0.00 
23 Assam 0.58 0.00 0.00 0.00 
24 Manipur  4.38 0.00 0.00 0.00 
25 Meghalaya 0.74 0.00  0.00 0.00 
26 Mizoram  7.79 0.00 7.40 5.14 
27 Nagaland  6.41 2.35 4.27 10.65 
28 Sikkim  5.98 0.00 0.88 0.00 
29 Tripura 0.00 3.76 1.33 3.75 
  Total 95.38 21.97 40.43 46.17 

 

Annexure-III 

State-wise details of funds released under Green India Mission. 

                                           (Rs. in Crore) 
Sl. 
No. State/UT FY 2018-

19 
FY 2019-

2020 FY 2020-21 FY 2021-22 

1 Andhra Pradesh 2.67 -  - - 
2 Arunachal Pradesh - - - 13.43 
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3 Chhattisgarh 5.36 5.04 1.66 6.12 
4 Himachal Pradesh -  -  17.09 - 
5 Jammu & Kashmir (UT)  -  - 25.73 - 
6 Karnataka 1.62 2.21 2.35  4.45 
7 Kerala -  16.32  - - 
8 Madhya Pradesh 24.16 30.65  - 11.94 
9 Maharashtra 10.3 -  - - 
10 Manipur 4.89 4.16 6.74 9.93 
11 Mizoram 22.36 17.71 2.99  29.86 
12 Odisha 4.74 14.19 26.01 17.74 
13 Punjab -  3.19  - 3.32 
14 Sikkim 3.32 3.12 2.19  7.77 
15 Uttarakhand  - - 27.89 33.99 
16 West Bengal -  9.43  - - 

Total 79.42 106.02 112.65  138.55 
 

Annexure-IV 
 

State wise approved annual plan of operation by Adhoc CAMPA for the year 2018-19  
and National Authority for the financial year 2019-20 to 2020-21. 

                            (Rs. In Crore) 
Sl. 
No. Name State/UTs Year 2018-19 Year 2019-20 Year 2020-21 

1 
Andaman & 

Nicobar 1.56 0.00* 
2.13 

2 Andhra Pradesh 104.47 322.97 330.82 
3 Arunachal Pradesh  354.15 0.00* 155.46 
4 Assam   45.84 55.89 88.34 
5 Bihar  46.62 140.18 239.47 
6 Chandigarh 1.27 1.87 2.26 
7 Chhattisgarh  0.00 848.51 1346.92 
8 Goa 0.00 0.00* 19.55 
9 Gujarat 212.66 17.95 32.68 
10 Haryana 144.20 0.00*** 240.69 
11 Himachal Pradesh 132.52 96.84 203.95 
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12 Jammu & Kashmir 0.00 145.82 158.38 
13 Jharkhand 286.25 0.00*** 184.83 
14 Karnataka 101.40 399.29 376.56 
15 Kerala 14.61 146.22 212.94 
16 Ladakh 0.00 0.00* 15.79 
17 Madhya Pradesh  268.76 506.38 860.96 
18 Maharashtra  225.00 499.38 599.32 
19 Manipur  24.85 30.36 27.79 
20 Meghalaya 0.00 0.00* 33.97 
21 Mizoram 8.30 19.23*** 32.66 
22 Odisha 554.00 610.52****** 773.39 
23 Punjab 79.20 64.73**** 177.85 
24 Rajasthan  182.03 267.69 280.98 
25 Sikkim 0.00 54.38 66.90 
26 Tamil Nadu 7.00 0.00* 66.63 
27 Telangana 237.38 510.00 483.78 
28 Tripura 16.70 16.74 21.51 
29 Uttar Pradesh 150.60 285.68 442.01 
30 Uttarakhand 303.00 218.00 353.64 
31 West Bengal 21.22 70.07 74.00 

Total 3523.59 5328.7 7906.16 
*   APO not submitted. 
** The Jammu & Kashmir State Authority was notified on 08.01.2020. 
*** APO was approved ‘in-principle’ subject to furnishing additional information, which the State did 
not provide. 
**** APO was approved ex-post facto in 2020-21. 
****** Activities’ amounting to Rs. 18.00 crore for the APO (2019-20) was approved in the 6th 
meeting of EC held on 27th and 28th of May, 2020. 
 
SHRI M.V. SHREYAMS KUMAR: Sir, it is stated that in the last Survey, the forest 
cover has increased by 1,540 square kilometers.  My question is: What is the extent of 
forest land diverted for non-forestry purposes in the last five years? 
 
Ǜी भूपेन्दर् यादव : माननीय उपसभापित महोदय, वह भिूम िजसका गैर वनीय कायș के िलए Ģयोग 
िकया जाता है, उसके एवज मȂ compulsory aforestation और एन.पी.वी .का िसǉान्त लागू 
रहता है। जो मूल ĢÌन है, वह मूल ĢÌन देश मȂ forest cover report  मȂ फॉरेÎट कवर बढ़ने का है। 
उस सÇबन्ध मȂ मȅ यह कहना चाहता हंू िक 1987 से देश के forest का सवȃक्षण हो रहा है, वतर्मान मȂ 
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जो िरपोटर् आई है, उसके अनुसार देश मȂ 1,540 Sq. Kilometer का forest बढ़ा है। गैर वनीय भिूम 
का उपयोग करने के बावजूद भी 1,540 Sq. Kilometer forest बढ़ा है।  
 
SHRI M.V. SHREYAMS KUMAR: Sir, trees like acacia, mangium-- I don’t know 
botanical name of it -- and eucalyptus have been planted in large numbers in more 
than 30,000 hectares of forest in Kerala for commercial purposes. These foreign 
invasive plants have reduced the availability of fodder and water thereby forcing 
animals to foray into human settlements resulting in man-animal conflicts.  What 
corrective measures are adopted by the Ministry to arrest this trend? 
 
Ǜी भूपेन्दर् यादव : माननीय उपसभापित महोदय, जो मनुÍय और पशुओं का forest के सÇबन्ध मȂ 
conflict है, उसके िलए मंतर्ालय के ǎारा फरवरी माह मȂ एक िवÎतृत गाइडलाइन जारी की गई है। 
वह िवÎतृत गाइडलाइन जो जारी की गई है, उसमȂ मनुÍय और पशुओं के सघंषर् के अनेक कारण 
हȅ। उसमȂ जनसखं्या का बढ़ता हुआ दबाव और हमारे यहा ंपर जो चरागाह भिूम है, उसके कारण 
वह िवषय है। लेिकन उसके समाधान के िलए अनेक राÎते भी िनकाले जा रहे हȅ। जहा ंतक ऐसे जो 
वृक्ष हȅ, िजनका वािणिज्यक उपयोग होता है, तो भारत सरकार की तरफ से एक ‘नेशनल बÇब ू
िमशन’ और उसके साथ ही साथ हमारे देश मȂ National Mission for Sustainable Agriculture, 
इन्हȂ सरकार के ǎारा सचंािलत िकया जा रहा है, तािक हमारी वन उपज की जो वािणिज्यक 
फसलȂ हȅ, उनका ज्यादा से ज्यादा सवंधर्न और पोषण िकया जा सके।  
 
SHRI P. WILSON: Mr. Minister, have you got the details of the wild animal corridors 
located across India, that too in reserved forests? What steps are taken to protect the 
encroachments into these wild animal corridors? Have any funds been allocated? 
Have there been any laws brought so as to safeguard man-wild animal conflicts in 
these areas?  
 
Ǜी भूपेन्दर् यादव   : माननीय उपसभापित महोदय, हमारे यहा ँपर reserve forest, sancturary 
और इसके साथ-साथ community reserves, इनके अलग -अलग अभयारण्य बने हुए हȅ।  पूरे 
देश मȂ इनकी कुल सखं्या करीब  987 है।  जहा ँतक मनुÍय और पशुओं के सघंषर् का िवषय है, 
मंतर्ालय के ǎारा फरवरी मȂ जो guideline जारी की गई है, उसके अनुसार अगर िकन्हीं भी 
Ëयिƪयȗ की या forest के नजदीक रहने वाले लोगȗ की पशुओं के आकर्मण के कारण मृत्यु होती है 
या दुघर्टना होती है, तो उनके िलए compensation रािश का Ģावधान िकया जाता है, जो िविभन्न 
राज्यȗ के अनुसार उनके वहा ँपर जो Advisory Committee बनती है, Monitoring Committee 
बनती है, उनके ǎारा िवतिरत की जाती है।  इसिलए इसकी जो सूचना है, वह राज्य सरकारȗ के 
पास उपलÅध रहती है। 
 
Ǜी उपसभापित   : माननीय डा. अशोक बाजपेयी जी।  
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डा. अशोक बाजपेयी : उपसभापित महोदय, मȅ आपके माध्यम से माननीय मंतर्ी जी से जानना भी 
चाहँूगा और एक सुझाव भी देना चाहँूगा िक देश मȂ वनीकरण का आच्छादन बढ़ाने के िलए क्या 
सरकार Ģत्येक िजले मȂ एक district forest, िजला वन बनाने पर िवचार करने का काम करेगी? 
 
Ǜी भूपेन्दर् यादव   : महोदय, देश मȂ वृक्षȗ का आवरण बढ़ाने के िलए और 'Green India Mission' 
के िलए National Mission for Green India के ǎारा कायर्कर्म िकया जाता है।   अभी हाल ही मȂ 
वन मंतर्ालय के ǎारा िवशेष रूप से हमारे देश मȂ जो शहरी के्षतर् बढ़ रहे हȅ, उनके िलए 'नगर वन 
योजना' का आÏवान िकया गया है।  'नगर वन योजना' के अतंगर्त अगर िकसी भी नगरीय के्षतर् मȂ 
5 हेक्टेयर या उससे अिधक भिूम को िचिÏनत िकया जाता है, तो वहा ँपर जन भागीदारी के िहसाब 
से शहरȗ मȂ वन आच्छादन बढ़ाने के िलए 'नगर वन योजना' का िकर्यान्वयन िकया जाता है।  
इसके अितिरƪ भारत सरकार के 'मनरेगा' कायर्कर्म के ǎारा भी वृक्षȗ को लगाने और वृक्षȗ का 
सवंधर्न करने का कायर् िकया जाता है। 
 
Ǜी उपसभापित   : डा .अमी यािज्ञक जी। 
 
डा .अमी यािज्ञक   : महोदय, मȅ आपके माध्यम से माननीय मंतर्ी जी से यह पूछना चाहती हँू िक क्या 
वे भिवÍय मȂ कोई ऐसा Ãलान लाने के बारे मȂ सोच रहे हȅ िक green cover मȂ शहर मȂ भी जो 
gardens होते हȅ, उनको बढ़ावा देना चािहए?  जो mindless urbanization हो रहा है िक city के 
बाहर construction का इतना ज्यावा फैलाव हो रहा है, वे जो construction कर रहे हȅ, क्या आप 
उन पर इतना दाियत्व लाना चाहते हȅ िक वे इतना forest cover parallelly, correspondingly 
बनाएँ?  मुझे लगता है िक green cover बढ़ाने के िलए यह plan of action बहुत जरूरी है।  क्या 
आपके Ãलान मȂ इसकी आवÌयकता है? 
 
Ǜी भूपेन्दर् यादव   : महोदय, शहरी के्षतर्ȗ मȂ वृक्षȗ के िवÎतार की दृिÍट से ही वन एवं पयार्वरण 
मंतर्ालय के ǎारा 'नगर वन योजना' को बनाया गया है।  उसमȂ ज्यादा से ज्यादा  पेड़  लगȂ,  इसके 
 िलए  भारत  सरकार   की  'Green India Mission'  की  एक समिन्वत योजना चल रही है।  इस 
योजना के तहत जो पेड़ लगाए गए हȅ, उसी का एक बहुत बड़ा पिरणाम भी है िक अभी forest 
survey की जो िरपोटर् आई है, वह इस बात को दशार्ती है िक देश मȂ green cover बढ़ा है।  
िनिÌचत रूप से देश मȂ अिधक से अिधक पेड़ȗ का लगना और नगरीय के्षतर्ȗ के िवकास के साथ 
हिरयाली का बढ़ना, यह सबके िलए आवÌयक है।  यह सरकार के साथ -साथ जन भागीदारी का 
भी कायर्कर्म है, िजसके िलए सरकार पूरी तरह से Ģितबǉ है। 
 
MR. DEPUTY CHAIRMAN: Q.No. 232. 
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Unemployment among graduates and educated youth 

 
*232.  SHRI MD. NADIMUL HAQUE: Will the Minister of LABOUR AND EMPLOYMENT 

be pleased to state: 
 

(a) whether it is a fact that graduates between 20 to 29 years of age face a high 
percentage of unemployment; 

(b) if so, the details thereof; 
(c) whether Government is aware that certain studies have shown that 

unemployment among the well-educated is thrice the national average; 
(d) if so, the reasons therefor; 
(e) whether Government has conducted any studies to understand the reasons 

for this; 
(f) if so, the details thereof, including the measures taken thereto; and 
(g) whether Government is aware that studies have shown that such high levels 

of unemployment can cause violent social unrests? 
 

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI BHUPENDER YADAV): (a) 
to (g) A statement is laid on the table of the House. 

 
Statement 

 
(a) to (g) The data on Employment and Unemployment is collected through 

Periodic Labour Force Survey (PLFS) conducted by National Statistical Office 
(NSO), Ministry of Statistics and Programme Implementation (MoSPI) since 2017-
18. As per the latest annual PLFS report for the year 2019-20, the estimated 
Unemployment Rate (UR) on usual status for age 15-29 years was 17.8%, 17.3% 
and 15.0% during 2017-18, 2018-19 and 2019-20 respectively which shows that the 
unemployment rate among the age group 15-29 years has declining trend. 

As per the Economic Survey 2021-22, during PLFS 2019-20 (survey period from 
July 2019 to June 2020), employment at usual status continued to expand. Between 
2018-19 and 2019-20, about 4.75 crore additional persons joined the workforce.  

Further, as per the latest PLFS report for the year 2019-20, the estimated 
Unemployment Rate (UR) on usual status for age 15 years and above of different 
education level is as under: 
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 Unemployment Rate (in %) 
General Education Level 2017-18 2018-19 2019-20 
Not literate 1.2 1.1 0.6 
Literate &upto primary 2.7 2.4 1.4 
Middle 5.5 4.8 3.4 
Secondary 5.7 5.5 4.1 
Higher secondary 10.3 9.2 7.9 
Diploma/Certificate 
course 

19.8 17.2 14.2 

Graduate 17.2 16.9 17.2 
Post graduate & above 14.6 14.4 12.9 
Secondary & above 11.4 11.0 10.1 
All India 6.0 5.8 4.8 
Source :MoSPI 
 

The data in the above table indicates that unemployment rate on usual 
status for the persons of age 15 years and above declined for all education level 
except for graduates. The unemployment rate for graduates is almost stable 
during the last three years. 

The Ministry of Labour and Employment has not conducted any such 
study regarding the reasons for unemployment among well educated. However, 
International Labour Organization (ILO) studies have shown that there may be a 
mismatch between the skills required for jobs available and the skills of the 
jobseekers which result in higher unemployment for highly educated people in 
search of high quality jobs. 

Employment generation coupled with improving employability is the 
priority of the Government. Accordingly, the Government of India has taken 
various steps for generating employment in the country. The Government of 
India has announced Aatmanirbhar Bharat package to provide stimulus to 
business and to mitigate the adverse impact of Covid 19. Under this package, 
the Government is providing fiscal stimulus of more than Rs. Twenty Seven lakh 
crore. This package comprises of various long term schemes/ programmes/ 
policies for making the country self-reliant and to create employment 
opportunities.  
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 Aatmanirbhar Bharat Rojgar Yojana (ABRY) has been launched with 
effect from 1st October, 2020 as part of Atmanirbhar Bharat package 3.0 to 
incentivize employers for creation of new employment along with social security 
benefits and restoration of loss of employment during Covid-19 pandemic. This 
scheme being implemented through the Employees’ Provident Fund 
Organisation (EPFO), seeks to reduce the financial burden of the employers 
and encourages them to hire more workers. The terminal date for registration of 
beneficiaries has been extended from 30.06.2021 to 31.03.2022. Benefits have 
been provided to 51.95 lakh beneficiaries through 1.35 lakh establishments till 
12.03.2022.  

 Pradhan Mantri Mudra Yojana (PMMY) is being implemented by the 
Government for facilitating self-employment. Under PMMY, collateral free loans 
upto Rs. 10 lakh, are extended to micro/small business enterprises and to 
individuals to enable them to setup or expand their business activities. Upto 
11.03.2022, 34.08 crore loans were sanctioned under the scheme.  

 PM GatiShakti is a transformative approach for economic growth and 
sustainable development. The approach is driven by seven engines, namely, 
Roads, Railways, Airports, Ports, Mass Transport, Waterways, and Logistics 
Infrastructure. This approach is powered by Clean Energy and Sabka Prayas 
leading to huge job and entrepreneurial opportunities for all.  

 The Government has put emphasis on railways, roads, urban transport, 
power, telecom, textiles and affordable housing amid continued focus on the 
National Infrastructure Pipeline. Budget 2021-22 launched Production Linked 
Incentive (PLI) schemes, with an outlay of Rs. 1.97 lakh crore, for a period of 5 
years starting from 2021-22. All these initiatives are expected to collectively 
generate employment and boost output in the medium to long term through 
multiplier-effects.  

 The Government of India is encouraging various projects involving 
substantial investment and public expenditure on schemes like Prime Minister’s 
Employment Generation Programme (PMEGP) of the Ministry of Micro, Small 
& Medium Enterprises, Pt. Deen Dayal Upadhyaya Grameen Kaushalya Yojana 
(DDU-GKY) of the Ministry of Rural Development, Deen Dayal Antodaya 
Yojana-National Urban Livelihoods Mission (DAY-NULM) of the Ministry of 
Housing & Urban Affairs etc. for employment generation.  

 Besides these initiatives, various flagship programmes of the 
Government such as Make in India, Start-up India, Digital India, Smart City 
Mission, Atal Mission for Rejuvenation and Urban Transformation, Housing for 
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All, Infrastructure Development and Industrial Corridors are also oriented 
towards generating employment opportunities. 

 
SHRI MD. NADIMUL HAQUE: Sir, there is a job crisis in the country. Unemployment 
is at its highest. On top of that, stagflation is currently gripping the global economy. 
As a direct result of this, further rise in unemployment is expected and forced 
retrenchment is also expected. How is the Government going to deal with these?  
 
Ǜी भूपेन्दर् यादव   : महोदय, भारत सरकार मȂ रोजगार की दृिÍट से जो सवȃ िकया जाता है, वह 
Periodic Labour Force Survey (PLFS) िकया जाता है।  PLFS मȂ रोजगार के सबंधं मȂ आँकड़े 
िदए जाते हȅ।  मȅने माननीय सदÎय को इस ĢÌन के उǄर के साथ भी जो आँकड़े ĢÎतुत िकए हȅ, वे 
यह दशार्ते हȅ िक भारत मȂ बेरोजगारी की दर िपछले वषș मȂ तुलनात्मक रूप से काफी कम हुई है।  
इसके साथ ही साथ मȅ यह भी बताना चाहंूगा िक Periodic Labour Force Survey (PLFS), 
supply side का सवȃ है, लेिकन भारत सरकार के ǎारा demand side का भी एक सवȃ करवाया 
गया है, जो Labour Bureau के ǎारा करवाया गया है। Labour Bureau के सवȃ मȂ जो दो िरपोट्सर् 
आई हȅ, वे यह दशार्ती हȅ िक  2013-14 की तुलना मȂ िपछले सात वषș मȂ देश मȂ रोज़गार मȂ  22 
Ģितशत की वृिǉ हुई है। एगर्ीकÊचर सेक्टर के अलावा बाकी के जो नौ सेक्टसर् हȅ, जैसे टर्ासंपोटर् 
का सेक्टर है, एजुकेशन का सेक्टर है, hospitability का सेक्टर है, टेर्ड का सेक्टर है, आईटी का 
सेक्टर है, इन सब सेक्टसर् मȂ भी रोज़गार की पूणर् रूप से वृिǉ हुई है। इसके आंकड़े भी मȅने अपने 
उǄर के साथ िदए हȅ।  
 
SHRI MD. NADIMUL HAQUE:  Is the Government planning to bring app-based gig 
workers into the ambit of Code on Social Security and provide them with all 
employment benefits available to formal sector workers? 
 
Ǜी भूपेन्दर् यादव   : माननीय उपसभापित महोदय, आने वाले समय मȂ िजस Ģकार से अथर्ËयवÎथा 
का िवकास होना है, िनिÌचत रूप से िडिजटल माध्यम से आगे बढ़ने  के कारण gig workers और 
platform workers की सखं्या आगे बढ़ने वाली है। मȅ सदन को यह भी बताना चाहता हंू िक भारत 
दुिनया के उन चुिंनदा देशȗ मȂ से एक है, िजन्हȗने अपने social security Code मȂ सबसे पहले gig 
workers और platform workers को मान्यता दी है।  

महोदय, मȅ आपके माध्यम से माननीय सदÎय को यह भी बताना चाहता हंू िक e-SHRAM 
portal का जो registration िकया जा रहा है, उसमȂ gig workers और platform workers का भी 
registration िकया जा रहा है। साथ ही e-SHRAM portal के माध्यम से सभी workers को दो 
लाख रुपये का insurance भी िदया जा रहा है।     

 
Ǜी राकेश िसन्हा  : माननीय उपसभापित महोदय, सबसे पहले मȅ भारत सरकार को इस बात के 
िलए बधाई देना चाहता हंू  िक आपने इस कोिवड सकंटकाल मȂ भी रोज़गार की िÎथित को 

84 [RAJYA SABHA]



िबगड़ने नहीं िदया, खास तौर पर Ǜिमकȗ को इस काल मȂ अभतूपूवर् सहायता िमली है। महोदय, मȅ 
माननीय मंतर्ी जी से एक बात जानना चाहंूगा, यह मेरा सवाल भी है और िनवेदन भी है िक आिर्थक 
पिरिÎथितया ंबदलने के कारण, economic climate बदलने के कारण रोज़गार के ǣोत और 
Ģकार मȂ भी बदलाव आया है, इसिलए जब हम conventional way मȂ रोज़गार का मूÊयाकंन 
करते हȅ, तो हमारा िरज़Êट अलग आता है। क्या सरकार नई पिरिÎथितयȗ मȂ रोज़गार के मूÊयाकंन 
के नये तरीकȗ को ईजाद करेगी, िजससे Make in India अथवा informal sector or formal 
sector मȂ जो नये-नये तरीकȗ से रोज़गार का सजृन हो रहा है, उनका सही मूÊयाकंन िकया जा 
सके और देश के सामने इसकी सही तÎवीर आ सके? 
 
Ǜी भूपेन्दर् यादव   : माननीय उपसभापित महोदय, रोज़गार के के्षतर् मȂ सभंावनाओं के बढ़ने की दृिÍट 
से भारत सरकार के ǎारा अनेकȗ कायर्कर्मȗ और योजनाओं को िकर्यािन्वत िकया जा रहा है। 
वतर्मान मȂ भारत सरकार के ǎारा िजस 'गित-शिƪ योजना' को ĢारÇभ िकया गया है, उससे 
िवशेष रूप से infrastructure के्षतर् के जो मूल सात आधारभतू के्षतर् हȅ, उनमȂ रोज़गार की वृिǉ की 
सभंावनाएं बहुत बढ़ी हȅ। इसके अितिरƪ भारत सरकार के ǎारा चलाए जाने वाले 'Digital India 
Programe', 'Smart Cities Mission', 'Ģधान मंतर्ी आवास योजना', 'Make in India', 'Startup 
India Scheme', 'राÍटर्ीय औǏोिगक गिलयारा िवकास और कायार्न्वयन टर्Îट', 'Standup India  
Scheme',  'Shyama  Prasad  Mukherji  Rurban  Mission'  के  साथ-साथ गर्ामीण के्षतर्ȗ मȂ 
कोिवड -19 के अंतगर्त 'आत्मिनभर्र भारत योजना' चलाई जा रही है, िजसके अंतगर्त रोज़गार 
वृिǉ के अनेक कायर्कर्म और योजनाएं चलाई जा रही हȅ। मȅने जो PLFS की िरपोटर् ĢÎतुत की है, 
वह यह दशार्ती है िक िपछले कई वषș से भारत मȂ बेरोज़गारी की दर कम हुई है।  
 
DR. M. THAMBIDURAI: The Minister has replied and he has given the list of 
unemployment rate, and it is reducing.  I appreciate it.  Our hon. Prime Minister is 
here.  During his period especially, under 'Not literate', 'literate' etc., unemployment 
rate has declined. That shows the Prime Minister's concern to solve the 
unemployment problem in this country. At the same time, I want to know from the 
Minister about the 'Graduate' column. It is not up to the mark. I know the Prime 
Minister is very sympathetic to the rural people and other people.  He has brought in 
so many schemes.  Everybody is appreciating it. That is why his image is increasing 
not only in India, but internationally also. 'Make in India' is a big challenge which he 
has given to us. 'Buy in India' is also very important. Therefore, in that way if the 
Government comes forward to see whatever we are producing in this country is 
marketed.  
 
MR. DEPUTY CHAIRMAN: Okay, please put your question. 
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DR. M. THAMBIDURAI: I would like to know whether the Government has come 
forward with any scheme like that. 
 
Ǜी भूपेन्दर् यादव   : माननीय उपसभापित महोदय, िनिÌचत रूप से Periodic Labour Force 
Survey (PLFS) की जो िरपोटर् आई है, वह यह दशार्ती है िक  15 से  40 वषर् की उĦ मȂ graduate 
level पर पढ़ने वाले जो नौजवान हȅ, उनमȂ बेरोज़गारी की दर कम हुई है। इसके साथ ही साथ 
जैसा िक मȅने बताया िक लेबर Åयरूो का जो सवȃ है, वह सवȃ यह दशार्ता है िक देश मȂ आईटी के्षतर् 
के अंतगर्त, िशक्षा के्षतर् के अंतगर्त, िचिकत्सा के्षतर् के अंतगर्त रोज़गार मȂ वृिǉ हुई है, जो इस बात 
को दशार्ता है िक पढ़े -िलखे लोगȗ के िलए रोज़गार के अनेक अवसर सरकारी कायर् योजना के 
ǎारा उपलÅध हुए हȅ।  
 
DR. V. SAVADASAN: Sir, there are 30 lakh vacancies in the Government sector.  
Marginalized communities are facing a lot of problem due to lack of recruitment in 
Government sector. Reservation is not available in private sector. So, I would like to 
know from the hon. Minister whether the Government has any plan to introduce 
reservation in private sector jobs which will help marginalized communities a lot. 
 
Ǜी भूपेन्दर् यादव : सर, Ģाइवेट सेक्टर मȂ रोज़गार बढ़ाने के िलए गर्ामीण और शहरी दोनȗ के्षतर्ȗ मȂ 
रोज़गार बढ़ाने का Ģयास िकया जा रहा है और रोज़गार के इन अवसरȗ को बढ़ाने के िलए जैसा 
िक मȅने अपने उǄर मȂ पहले भी बताया है िक सरकार ने एगर्ीकÊचर सेक्टर के अलावा जो नौ 
Ģमुख के्षतर् हȅ, वहा ंिनवेश को बढ़ाने के िलए, रोज़गार के अवसरȗ को बढ़ाने के िलए, िÎकल को 
बढ़ाने के िलए और िविभन्न के्षतर्ȗ मȂ रोज़गार के Ģोत्साहन के िलए कायर् कर रही है।  

महोदय, बाकी मुǈे जो सामािजक िवषयȗ से जुड़े हुए हȅ, वे सामािजक न्याय मंतर्ालय के 
िवषय हȅ।  
 
Ǜी उपसभापित : ĢÌन सखं्या  233, सुǛी इंदु बाला गोÎवामी। 

 
Registration on e-SHRAM portal 

 
†*233. MS. INDU BALA GOSWAMI: Will the Minister of LABOUR AND 
EMPLOYMENT be pleased to state: 
 

(a) whether Government has facilitated the registration on e-SHRAM portal in 
order to provide the benefit of Government schemes to the unorganised workers 
easily; 

                   
† Original notice of the question was received in Hindi. 
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(b) if so, the details thereof; 
(c) the number of workers registered on e-SHRAM portal till date; and 
(d) the percentage of male and female beneficiary workers out of the above 

registration done on e-SHRAM portal, the details thereof? 
 

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI BHUPENDER YADAV): (a) 
to (d) A statement is laid on the Table of the House. 

 
Statement 

 
(a) to (d)  Ministry of Labour & Employment  launched eSHRAM portal in 

August 2021 to prepare National Database of the Unorganised Workers. As on 
14.03.2022, more than 26.69 crore unorganised workers have been registered on 
eSHRAM portal out of which 47% are male workers and 53% are female workers.   
The registration on e-SHRAM portal is completely free of cost. Workers can easily get 
themselves registered on the portal through following three modes:- 

 
(i)  Self registration  
(ii)  Through Common Service Centres (CSCs) 
(iii) Through State e-Seva Kendras.  
  
The main objectives of the portal are to maintain a dynamic database of 

workers, provide universal account number (UAN), facilitate delivery of social 
security and welfare benefits, ensure portability of benefits, opportunities for job 
search and skill development by linkages to NCS, ASEEM & UDYAM portals.  

 
All eligible registered unorganised workers are entitled to get benefit of an 

accidental insurance cover of Rs. 2.0 Lakh for a year, free of cost through Pradhan 
Mantri Suraksha Bima Yojana (PMSBY). The registered workers on eSHRAM are 
also nudged to enrol themselves into Pradhan Mantri Shram Yogi Maandhan (PM-
SYM) pension scheme. 
 
सुǛी इंदु बाला गोÎवामी : महोदय, आज़ादी के बाद पहली बार असगंिठत के्षतर् के कामगारȗ का 
भिवÍय सुरिक्षत करने के िलए ई-Ǜम पोटर्ल पर पंजीकरण की ËयवÎथा करने के िलए मȅ सरकार 
का कोिट-कोिट धन्यवाद करती हंू। असगंिठत के्षतर् के कामगारȗ का यह पहला राÍटर्ीय डेटा बेस 
है।  
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महोदय, मȅ आपके माध्यम से माननीय मंतर्ी जी से जानना चाहती हंू िक क्या सरकार ने 
असगंिठत के्षतर् के कामगारȗ को सरकारी योजनाओं का लाभ सरलता से Ģदान करने के िलए ई-
Ǜम पोटर्ल पर पजंीकरण कराने की सुिवधा Ģदान की है, यिद हा,ं तो कृपया उसका Åयौरा दȂ। 
इसके साथ ही यह बताने की कृपा करȂ िक िकतने कामगारȗ ने अब तक ई-Ǜम पोटर्ल पर 
पजंीकरण कराया है? 

  
Ǜी उपसभापित : माननीया इंदु जी, एक बार मȂ एक ही सवाल पूिछये, इसके बाद आपको एक 
मौका और िमलेगा। 
 
Ǜी भूपेन्दर् यादव : माननीय उपसभापित जी, नये लेबर कोड मȂ इस बात का Ģावधान िकया गया है 
िक देश की सरकार असगंिठत के्षतर् मȂ काम करने वाले जो कारीगर हȅ, उनका पूरा डेटा तैयार 
करेगी और इसी के अंतगर्त सरकार के ǎारा ई-Ǜम पोटर्ल की ËयवÎथा की गई है।  

महोदय, मुझे आपके माध्यम से इस सदन को बताते हुए Ģसन्नता हो रही है िक िवगत 6 
महीने के अंतगर्त ही देश के 27 करोड़ असगंिठत के्षतर् के Ǜिमकȗ ने इसमȂ रिजÎटेर्शन  कराया  है।  
यह  इस  कारण  से  सभंव हो पाया है िक िपछले सात सालȗ मȂ सरकार के ǎारा जो चार लाख 
कॉमन सिर्वस सेन्टसर् खोले गये हȅ, उनके ǎारा गावं-गावं तक ऐसा आधारभतू ढाचंा तैयार िकया 
गया है, िजसके कारण ई-Ǜम पोटर्ल पर ये रिजÎटेर्शंस हुए हȅ।  

दूसरी बात यह है िक इस ई-Ǜम पोटर्ल के अंतगर्त चार सौ से ज्यादा ऑक्युपेशंस इस देश 
के अंतगर्त न केवल िचिÏनत हुए हȅ, बिÊक उनका रिजÎटेर्शन भी हुआ है। इसिलए अब सरकार के 
ǎारा ई-Ǜम पोटर्ल का जो रिजÎटेर्शन है, उस रिजÎटेर्शन के माध्यम से सभी Ǜिमकȗ को दो लाख 
रुपये का इंÌयोरȂस िदया जा रहा है।  

उपसभापित महोदय, माननीय सदÎया ने पूछा है िक भिवÍय मȂ इसका िकस Ģकार से 
उपयोग िकया जाएगा, तो मȅ बताना चाहता हंू िक अभी माननीय िवǄ मंतर्ी जी ने जो बजट ĢÎतुत 
िकया है, उसमȂ कहा गया है िक भारत सरकार भिवÍय मȂ ई-Ǜम पोटर्ल, एमएसएमई के असीम 
पोटर्ल और रोज़गार मंतर्ालय के एनसीएस पोटर्ल को एक साथ जोड़ने, इिंटगेर्ट करने का काम 
करेगी, िजससे इस देश मȂ असगंिठत के्षतर् मȂ रोज़गार, उनका कौशल िवकास, लघु उǏोगȗ मȂ 
उनके रोज़गार का Ģबधंन और नेशनल किरयर सिर्वस पोटर्ल के ǎारा एक समान रूप से मिैंचग 
िकया जाएगा। यह convergence और इिंटगेर्टेड मनेैजमȂट है। यह माननीय Ģधान मंतर्ी जी की पूरे 
देश के अंतगर्त गरीब कÊयाण योजना के साथ-साथ रोज़गार को बढ़ाने की दृिÍट से एक सक्षम 
डेटा बेस तैयार करके सरकार ने कÊयाणकारी कायर् िकया है। 

 
सुǛी इंदु बाला गोÎवामी : महोदय, माननीय मंतर्ी जी से मȅ जानना चाहती हंू िक यिद ई-पोटर्ल पर 
पजंीकृत कोई कामगार दुघर्टना का िशकार होता है, तो उसकी मृत्यु होने पर या Îथायी रूप से 
शारीिरक तौर पर िवकलागं होने पर उसे बीमा का िकतना पैसा िदया जाएगा? यिद कामगार 
आंिशक रूप से िवकलागं होता है, तब उसे िकतना पैसा िदये जाने का Ģावधान है? 
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Ǜी भूपेन्दर् यादव : महोदय, आकिÎमक मृत्यु होने पर 2 लाख रुपये देने की भारत सरकार की जो 
इंÌयोरȂस योजना है, वह Ǜिमकȗ को दी जायेगी, रिजÎटेर्शन के साथ ही उनको एक यह इंÌयोरȂस 
भी िदया जा रहा है।  
 
Ǜी जी.वी.एल. नरिंसहा राव : सर, मȅ माननीय मंतर्ी जी को और सरकार को बधाई देना चाहता हँू 
िक रिजÎटेर्शन के िलए जो टारगेट है, उसमȂ 26 करोड़, 84 लाख लोगȗ को यह काडर् िदया गया 
है, लेिकन कुछ राज्य ऐसे हȅ, जहा ँकवरेज काफी कम है।  For example, आंधर् Ģदेश मȂ केवल 4 
लाख लोग रिजÎटडर् हȅ, जबिक वहा ँ 1.5 करोड़ लोगȗ का रिजÎटेर्शन होना है।  Similarly, 
तेलगंाना मȂ केवल 33 लाख लोगȗ का ही रिजÎटेर्शन हुआ है, जबिक वहा ँ1 करोड़, 7 लाख लोगȗ 
का रिजÎटेर्शन होना है।  तो आपके  माध्यम  से  माननीय  मंतर्ी  जी  से मेरा यह सवाल है िक जो 
राज्य िपछड़ रहे हȅ, जहा ँ progress slow है, उनको आगे बढ़ाने का, वहा ँ के मजदूरȗ को भी 
इसका लाभ िदलाने का क्या Ģावधान करने का िवचार है? 
 
Ǜी भूपेन्दर् यादव : सर, भारत सरकार के जो CEC centres हȅ, उनके ǎारा लगातार Ǜिमकȗ के 
रिजÎटेर्शन का कायर् िकया जा रहा है।  उसके साथ ही साथ self registration का भी कायर् िकया 
जा रहा है।  भारत सरकार के अन्तगर्त जो Ǜम कÊयाण िवभाग है, Ǜम कÊयाण िवभाग की देश के 
अन्दर जो िविभन्न शाखाएँ हȅ, उनके अिधकािरयȗ के ǎारा भी कैÇप लगाकर रिजÎटेर्शन का कायर् 
िकया जा रहा है।  देश मȂ हमारी जो unions हȅ, उनका भी पूरा सहयोग लेकर एक जन-भागीदारी 
का अिभयान भी चलाया जा रहा है। 
 
SHRI P. BHATTACHARYA:   Sir, as the hon. Minister said, due to this e-portal, they 
have successfully registered the names of the unemployed workers in the organized 
sector and also the unorganized sector.  The hon. Minister knows very clearly that in 
our country, according to the statement, 38 crore workers are engaged in the 
unorganized sector.  I know that it is two years old record.  Now, it has increased.   I 
am sure the Minister knows this thing.   My question to the hon. Minister is:   Do you 
have the technical arrangements, do you have the "technology" through which you 
can cover all the workmen of various kinds of unorganised sector, various kinds of 
unorganized sector starting from *"beedi mazdoor" house building. 
 
Ǜी भूपेन्दर् यादव : सर, माननीय भƺाचायर् जी Ǜिमक के्षतर् मȂ काम करने वाले एक बहुत पुराने 
अिधकारी भी रहे हȅ तथा उनका अनुभव भी है।  मȅ उनको बताना चाहँूगा िक पहली बार देश मȂ 
असगंिठत के्षतर् के कारीगरȗ का और असगंिठत के्षतर् मȂ काम करने वाले Ǜिमकȗ का रिजÎटेर्शन 
हुआ है।   भारत  सरकार ǎारा एक लÇबे समय से, िवगत 7वषș से देश मȂ जो एक 'िडिजटल भारत' 
का अिभयान चलाया गया है, उसके अन्तगर्त देश मȂ 4 लाख CEC centres का िनमार्ण िकया गया 

                   
 English translation of the original speech delivered in Bengali. 
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है, यह उसी का पिरणाम है िक हम 6 महीने के अन्दर ही 27 करोड़ Ǜिमकȗ का रिजÎटेर्शन करने 
मȂ सफल हुए हȅ। 
 जहा ँतक माननीय सदÎय महोदय का कहना है िक क्या इसमȂ रेहड़ी वालȗ से लेकर सभी 
वगș के Ǜिमकȗ का रिजÎटेर्शन िकया जा रहा है, मȅने पहले भी अपने उǄर मȂ कहा है िक इसमȂ 
देश मȂ 400 से ज्यादा occupations वाले Ǜिमकȗ का रिजÎटेर्शन िकया जा रहा है। 400 
occupations के अन्तगर्त इतना भी है िक जैसे एगर्ीकÊचर के्षतर् मȂ हॉिर्टकÊचर है, तो हॉिर्टकÊचर 
के अन्तगर्त भी हमारे टी बागान मȂ काम करने वाला मजदूर अलग होता है, िबहार मȂ लीची के िलए 
काम करने वाला मजदूर अलग होता है, केरल मȂ रबड़ के्षतर् मȂ काम करने वाला मजदूर अलग 
होता है और िहमाचल मȂ सेब के बागान मȂ काम करने वाला मजदूर अलग होता है।  इस Ģकार, 
पहली बार भारत सरकार ने occupation को इतने Ëयापक तरीके से िचिन्हत िकया है। जैसा िक 
मȅने कहा, माननीया िवǄ मंतर्ी जी के बजट मȂ भी यह आया है और बाद मȂ इनको integrate करने 
का भी एक बड़ा Ãलान सरकार के ǎारा हुआ है।  साथ ही, देश मȂ अकुशल और गरीब Ǜिमकȗ को 
इंÌयोरȂस का रिजÎटेर्शन और उनका एक पयार्Ãत डेटा भी सरकार के ǎारा इसके माध्यम से िदया 
जा रहा है। 
 
SHRI V. VIJAYASAI REDDY: Sir, the Government of India is planning to link the e-
Shram Card with Pradhan Mantri Jeevan Jyoti Bima Yojana and the Public Distribution 
System. Currently, the registered workers are entitled to receive free accidental 
insurance under Prime Minister Suraksha Bima Yojana for one year, which includes 
Rs.2 lakhs in case of accidental death and permanent disability; and, Rs.1 lakh for 
partial disability. My question to the hon. Minister is: Is the Ministry planning to link 
more such social security schemes with that of e-Shram portal? 
 
Ǜी भूपेन्दर् यादव : उपसभापित महोदय, मȅने जो insurance की बात कही है, भारत सरकार के 
ǎारा Ǜिमकȗ के िलए जो insurance योजना है, उसका िवÎतार िकया जा रहा है।  
 
Ǜी उपसभापित : माननीय मंतर्ी जी, क्वेÌचन ऑवर खत्म हुआ। धन्यवाद। The House stands 
adjourned to meet at 2.00 p.m. 
 
[ Answers to Starred and Un-starred Questions (Both in English and Hindi) are 
available as Part-I to this Debate, published electronically on the Rajya Sabha website 
under the link https://rajyasabha.nic.in/Debates/OfficialDebatesDateWise ] 
 

The House then adjourned for lunch at one of the clock. 

 
 

The House reassembled at two of the clock, 
THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR) in the Chair. 
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DISCUSSION ON THE WORKING OF THE MINISTRY OF RAILWAYS  

 
THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR): We shall now resume 
discussion on the working of the Ministry of Railways; Shri Neeraj Shekhar. 
 
Ǜी नीरज शेखर (उǄर Ģदेश) : उपसभाध्यक्ष महोदय, मȅ आपका आभार Ëयƪ करता हँू और 
अपनी बात शुरू करने से पहले ही आपसे यह आगर्ह कर लेता हँू िक मȅ थोड़ा सा समय ज्यादा 
लूगँा।  
 चूिँक मुझे भारतीय रेल पर बोलने का अवसर िमला, इसिलए मȅ अपने आपको बहुत 
सौभाग्यशाली मानता हँू, क्यȗिक मुझे याद है िक जब से मुझे भारतीय रेल मȂ चलने का मौका िमला 
है, िपता जी के साथ भी और जब से राजनीित मȂ आया हँू, मȅ बिलया भारतीय रेल से ही जाता हँू। 
िपछले कुछ सालȗ मȂ जो सबसे अच्छी चीज़ हुई है, जो पिरवतर्न आया है, वह Îवच्छता है। आज 
Îटेशनȗ और टेर्नȗ मȂ Îवच्छता है। मȅ लगातार कई सालȗ से रेल से सफर करता आया हँू। टेर्नȗ मȂ जो 
िवदेशी पयर्टक चलते थे, जब व ेजाने िक मȅ एक सासंद हँू, उन्हȗने कई बार मुझे complaint की 
िक टॉयलेट साफ नहीं है, िरज़वȃशन होने के बाद भी मुझे ठीक से बठैने को नहीं िमलता है। अब 
यह जो पिरवतर्न आया है, इसके िलए मȅ सरकार और माननीय मंतर्ी जी को बधाई देना चाहता हँू। 
आज Îटेशनȗ पर जो Îवच्छता है, उसको आप सब लोग देखते हȗगे और पाते हȗगे िक अब उसमȂ 
बदलाव आया है। अब Îटेशन्स साफ रहने लगे हȅ, रेलवे लाइन्स साफ रहने लगी हȅ। पहले रेलवे 
लाइन की तरफ कोई देख नहीं पाता था।...(Ëयवधान)... आज रेलवे Îटेशनȗ और टेर्नȗ मȂ जो 
Îवच्छता है, उसको मȅ सबसे बड़ा पिरवतर्न मानता हँू। जो टेर्न मȂ चलते हȅ, उनके िलए आज यह 
सबसे बड़ा पिरवतर्न है। माननीय सासंद जी रेलवे Îटेशनȗ के अपगेर्डेशन की बात बोल रहे हȅ। इस 
सबंधं मȂ गुजरात का उदाहरण है, मध्य Ģदेश मȂ जो Îटेशन बना है, वह िवÌव Îतर का रेलवे 
Îटेशन बना है। मȅ उसके िलए माननीय Ģधान मंतर्ी जी और रेल मंतर्ी जी को बधाई देना चाहता हँू।  
 महोदय, सबसे बड़ी बात यह है िक इन िवपरीत पिरिÎथितयȗ मȂ भी, जहा ँकोरोना काल मȂ 
हर चीज़ मȂ कटौती हुई है, मȅ िवǄ मंतर्ी जी और रेल मंतर्ी जी का आभार Ëयƪ करना चाहँूगा िक 
इन लोगȗ ने capital expenditure मȂ कटौती नहीं की, बिÊक इसको लगातार बढ़ाने का काम 
िकया है। मेरे ख्याल से 2014 से पहले capital expenditure 45,000 करोड़ रुपए होता था, जो 
आज बढ़ कर 2,45,000 करोड़ रुपए हो गया है। यह िदखाता है िक हम लोग काम के Ģित 
किटबǉ हȅ और रेलवे के िलए काम करना चाहते हȅ, िजसमȂ साधारण लोग यातर्ा करते हȅ। सबसे 
बड़ी बात, जो मȅ मानता हँू और जो मȅने देखा है, मȅ जब से सदन मȂ आया हँू, तब से मȅ लगातार 
बार-बार इस बात को उठाता आया हँू िक पहले दो जनरल बोगीज़ होती थीं और उनमȂ सफर 
करना बहुत मुिÌकल होता था। लोग िजस िÎथित मȂ उसमȂ सफर करते थे, वह बहुत भयावह 
िÎथित होती थी, उसमȂ लोग एक के ऊपर चढ़े होते थे। मȅ इसके िलए भी रेल मंतर्ी महोदय का 
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आभारी हँू िक अब दो की जगह चार जनरल बोगीज़ जुड़ने लगी हȅ। मȅ इसके िलए भी उन्हȂ बधाई 
देता हँू। मȅ यह बात बार-बार उठाता था। मȅ कई सालȗ से यह बात उठा रहा हँू।  
 मȅ माननीय Ģधान मंतर्ी जी का भी आभार Ëयƪ करना चाहता हँू। जो 'Ģधानमंतर्ी गित शिƪ 
योजना' शुरू हुई है, िजसके िलए कागȘ टिर्मनÊस बनȂगे, अगले तीन सालȗ मȂ कम से कम एक सौ 
टिर्मनÊस बनȂगे, जहा ँपर कागȘ के िलए काम िकया जा सकेगा। अगले तीन सालȗ मȂ 400 वंदे 
भारत टेर्न्स चलȂगी, यह िदखा रहा है िक कैसे पिरवतर्न हो रहा है। जो हाई Îपीड टेर्न्स चलने वाली 
हȅ, उनके िलए जो route तय िकए गए हȅ, मȅ उस सबंधं मȂ बताना चाहता हँू। मȅ माननीय मंतर्ी जी से 
कहना चाहँूगा िक आप जानते हȅ िक िदÊली से कोलकाता का जो route है, उसमȂ सबसे ज्यादा 
टैर्िफक है, क्यȗिक उǄर Ģदेश, िबहार, बगंाल के लोग इस route के माध्यम से टेर्वल करते हȅ। मȅ 
माननीय मंतर्ी जी से यह आगर्ह करना चाहता हँू िक इस route पर भी हाई Îपीड टेर्न जरूर होनी 
चािहए। 

मȅ इलेिक्टर्िफकेशन और डबिंलग के बारे मȂ जरूर कहँूगा, क्यȗिक बिलया, जहा ँसे मȅ आता 
हँू और गाजीपुर के सबंधं मȂ मȅ कई साल से यह बात उठा रहा था। मुझे याद है िक जब 2010 या 
2011 मȂ मȅ लोक सभा मȂ था, तब कहा गया था िक इस रूट का इलेिक्टर्िफकेशन होगा और 
डबिंलग भी होगी, जो िक बनारस से छपरा का रूट है। िपछले दो-तीन सालȗ मȂ यह जो काम हुआ 
है, इसमȂ वहा ँपर इलेिक्टर्िफकेशन का काम भी हुआ है और डबिंलग का काम भी इस साल के अंत 
तक कÇÃलीट हो जाएगा। मȅ इसके िलए भी माननीय मंतर्ी जी और रेलव ेिवभाग का आभार Ëयƪ 
करना चाहँूगा। मȅ हमारे माननीय मुख्य सचेतक जी का भी आभार Ëयƪ करना चाहता हँू िक 
उन्हȗने मुझे समय िदया। मȅ बिलया के सबंधं मȂ कुछ कहना चाहता हँू। मȅ बिलया और गाजीपुर के 
बारे मȂ जो कहना चाहता था, उस पर आना चाहता हँू। मȅ माननीय मंतर्ी जी से एक आगर्ह करना 
चाहता हँू। वहा ँपर कई छोटे-छोटे Îटेशंस हȅ, जैसे ताजपुर है, रेवती है, िचतबड़ागावँ है - यह 
कैसे हो रहा है, मुझे पता नहीं है, लेिकन उन्हȂ हॉÊट Îटेशन घोिषत िकया जा रहा है। मȅ माननीय 
मंतर्ी जी से कहना चाहता हँू िक वहा ँके लोगȗ ने, िवशेषकर ताजपुर के लोगȗ ने इसे सÇमान की 
बात से जोड़ िलया है िक पहले हमारा Îटेशन पूरा था, अब उसे हॉÊट Îटेशन बनाया जा रहा है। 
उन्हȗने इसे अपने अिभमान से जोड़ िलया है - माननीय मंतर्ी जी से गुजािरश किरए िक उसे हॉÊट 
Îटेशन न िकया जाए। जहा ँतक मुझे पता है, इससे कोई पिरवतर्न नहीं होता है। ताजपुर, रेवती 
और िचतबड़ागावँ Îटेशंस का नाम काफी पहले से है, इसिलए उन लोगȗ को इससे एक कÍट हो 
रहा है िक अब इन्हȂ हॉÊट Îटेशन बनाया जा रहा है। मȅ इस संबंध मȂ मंतर्ी जी से आगर्ह करँूगा िक 
मंतर्ी जी इसे देखȂ और उन्हȂ पूरा Îटेशन रहने िदया जाए। 
 महोदय, हमारे कई पूवर् सासंदȗ ने मुझ से एक बात कही, उसे लेकर मȅ मंतर्ी जी से आगर्ह 
करना चाहँूगा। एक िदन सभी को पूवर् होना है। यह एक सत्यता है िक सब लोग एक िदन ex MP हो 
जाएंगे। माननीय मंतर्ी जी, उन लोगȗ को आज जो सबसे बड़ा कÍट है, वह reservation का है। उन 
लोगȗ को खुद आना पड़ता है। उन लोगȗ को पहले एक पासवडर् भी िदया गया था िक उसका 
उपयोग हो सके, लेिकन उन्हȂ खुद आना पड़ता है, िचƻी भी िलखवानी पड़ती है और वह िचƻी 
डीआरएम को देनी पड़ती है। मȅ आगर्ह करँूगा िक जो हमारे माननीय सासंद, पूवर् सासंद हȅ, कम 
से कम उन्हȂ यह सुिवधा दी जाए िक अगर वे अपने िलए reservation मागँते हȅ, तो उनका 
reservation हो जाए और उन्हȂ इसमȂ सुिवधा हो।  
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 महोदय, बिलया रेलवे Îटेशन का सȚदयीर्करण करने के िलए और कई छोटे-छोटे रेलवे 
Îटेशनȗ के िलए कुछ पैसे िदए गए थे। वे पैसे कोरोना से पहले िदए गए थे, लेिकन अब काम थोड़ा 
धीरे हो रहा है। मȅ माननीय मंतर्ी से कहना चाहता हँू िक बिलया 1942 मȂ आज़ाद हुआ था। हम इस 
बार आज़ादी का 75वा ंसाल मना रहे हȅ, मगर 1942 मȂ 15 िदन के िलए तीन िजले Îवतंतर् हुए थे, 
िजनमȂ एक बिलया भी माना जाता है, इसीिलए बिलया को बागी बिलया भी कहा जाता है, अत: 
आप बिलया का िवशेष ध्यान रखȂ। वहा ँके रेलवे Îटेशन के सȚदयीर्करण के िलए कहा गया था, मȅ 
इसके िलए भी आपसे अनुरोध करना चाहँूगा। ...(समय की घंटी)... 
 महोदय, मȅ िसफर्  दो बातȂ कहना चाहता हँू। जब भी मुझे रेलवे पर बोलने का मौका िमलता 
है, मȅ भारत सरकार और उǄर Ģदेश की सरकार से बार-बार यह अनुरोध करता हँू, जो 1975 के 
महानायक Îवगीर्य जयĢकाश जी के बारे मȂ है। वहा ँएक बकुÊहा Îटेशन है। उनकी जन्मÎथली भी 
वहा ँबगल मȂ ही है। मȅ बार-बार यह बात दोहराता हँू, क्यȗिक यह मेरी, बिलया के सभी लोगȗ की 
और पूरे देश के लोगȗ की इच्छा है िक उस बकुÊहा Îटेशन का नाम जयĢकाश जी के नाम पर हो 
जाए। माननीय मंतर्ी जी, वह कोई बड़ा Îटेशन नहीं है, छोटा Îटेशन है, लेिकन उससे सबका एक 
लगाव है। मȅ यह बात दोहराना चाहँूगा िक जब हमारे माननीय पूवर् Ģधान मंतर्ी आदरणीय अटल जी 
वहा ँगए थे, तब उन्हȗने भी यह घोषणा की थी, उन्हȗने कहा था िक इस पूरे के्षतर् का िवकास िकया 
जाएगा, इस रेलवे Îटेशन का िवकास िकया जाएगा और हम लोग इसे जेपी के नाम पर करने का 
काम भी करȂगे। उस पूरे के्षतर् को Sitab Diara कहा जाता है। महोदय, मȅ यही सब बातȂ कहना 
चाहता था और िफर से यही अनुरोध करता हँू। बिलया, गाजीपुर, इनका Îवतंतर्ता सगंर्ाम मȂ बहुत 
योगदान रहा है। जब गाधँी जी ने 1942 मȂ 'भारत छोड़ो आंदोलन' शुरू िकया था, उस समय इन 
सब के्षतर्ȗ ने बड़ा काम िकया था। अब हमȂ 75 साल हो रहे हȅ, इसिलए इन पर आपका िवशेष ध्यान 
रहे, मȅ आपसे यही अनुरोध और आगर्ह करना चाहता हँू। इसके साथ ही, मȅ सभापित जी का भी 
आभारी हँू िक उन्हȗने मुझे समय िदया, जय िहन्द! 
 
THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR): Thank you. Next 
speaker, Shri Derek O'Brien. 
 
SHRI DEREK O'BRIEN (West Bengal): Sir, our second Railway Minister, Shri N. 
Gopalaswami Ayyangar from Tamil Nadu had a big idea, a great idea, which has been 
sustained now for 60-70 years. He came up with the idea of Railway Zones. It was not 
there before. After that, another big idea, which has sustained over five, six decades 
was the idea of Madhu Dandavate ji. His idea was that instead of the sleepers just 
being of wood, we should put cushions there to make a difference to the common 
people who travel by trains.  It was a great idea which has sustained the test of time.  
Nitish Kumar ji came up with Tatkal scheme.  Lalu Prasad Yadav ji came up with the 
Garib Rath scheme.  It was his big idea.  Mamata Banerjee came up with Vision-2020 
Document, and, I will come to it later.  Duronto Express was there.  The Izzat Pass 
was there for those below the poverty line.   
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I want to ask this Government as to what is their one big idea from 2014 to 
2021, which will sustain the test of time ten or twenty years from now.  Oh!, why one, 
they will tell me that they have got five, six, seven ideas.  Let us take them one by 
one.  First is, Vande Bharat Express. In the Vande Bharat Express, the cost of a ticket 
is between Rs. 1,500 and Rs. 3,000. It is somewhere in this range.  This is your big 
idea and you are entitled to it, keep it because your outlook is different from the 
outlook of Trinamool Congress and many other parties have as far as railways is 
concerned.  For us, the Railways constitute the infrastructure for the fundamental 
right of every Indian citizen to move from point A to point B.  It is the fundamental right 
as far as transport is concerned.  You may look at it differently. We don't.  So, this is 
for your Vande Bharat. 

Let us come to your second so-called big idea.  In 2017, you subsumed the 
Railway Budget into the General Budget. We objected to it at that time, and, we 
object to it today also.  Former Railway Minister who is now the Chief Minister of West 
Bengal said, "This will damage the very core of the transport system". What is the 
benefit of this 'subsuming' that has taken place?  Please tell us.  About LIC, you said 
that 1.5 lakh crore.  These are my direct questions, and, please address these 
questions in your reply.  Why was only 30,000 crore of rupees given? What happened 
after the first tranche? Why is there no further funding?  Tell us about the 
methodology of funding, tell us about the LIC interest rates, tell us about the 
repayment issues. Please address these issues in your reply and we will be happy to 
hear the same.   
 Let me now come to your third big idea, and, as I said, your big idea will never 
be in tune with our idea because your outlook towards the Railways is different from 
our outlook towards Railways, which is fundamental right of movement. Your third 
idea is, Train from Mumbai to Ahmedabad, call it super-fast or call it bullet train.  
There is nothing wrong with the bullet train maybe at some later stage. To make a 
bullet train costs Rs. 200 crores per kilometre. Our priority would have been a 
dedicated freight corridor for sabji, for chawal, for gram and for everything else at a 
cost of Rs. 25 crore per kilometre. I understand, and, I say this on the floor of the 
House that this bullet train is your vanity project.  But since we are talking about big 
ideas, let us talk about some of those ideas which were promised to be done by 2022 
and we are all so eagerly looking forward to it.  Some of them are - farmers' income 
will double - by 2022; bullet train will come - by 2022; five trillion dollar economy - by 
2022; water and toilet in every home - by 2022; electricity for all - by 2022.  
 For those of you who want to bring these high-speed trains, there is nothing 
against the high-speed trains, I would say, please think of a small railway station 
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called Kitham.  It is a small town in Uttar Pradesh.  Every day 96 trains whiz pass 
Kitham on the New Delhi-Agra route.  Rakesh, if he wants to take a train, he would 
have to take the Agra-Delhi passenger train, which does not run on Sundays and the 
average speed of those trains is 30 kilometre/hour.  Your priority; our priority.  

Your priority - our priority.  Now, let us come to your next big idea.  I want to 
ask you, since we think it is a fundamental right of travel, who told you to shut the 
railway network down four hours before covid lockdown.  The Railways is a precious 
resource of our country.  You misused that precious resource.  120 lakh passengers 
travel daily long distance in the railways.  Just look at this number - 120 lakh.  With 
covid restrictions, you could cut the number down to 60 lakh per day.  Instead of 
shutting it down in 4 hours, you could keep it open for 5 days.  You would not have 
had the migrant crisis.  And those videos from Muzzafarpur railway station, I don’t 
want to remind you of that, of the little child with the dead mother covered because 
day before yesterday was the second anniversary of banging thalis.  So, these are 
your 'big ideas'.   

Now about 'Private trains', you say this is my 'big idea'.  Let's ask you some 
questions on the private trains. Tejas trains halted for 8 months.  In 2021, we were 
told that dozens of companies filed tenders.  Whenever the RTI activists -- RTI 
activism is part of our democracy -- write to Railway Board, no data is available 
there.  What is the communication for these private trains?  Sir, there was an 
Empowered Group of Secretaries which was set up by the Railway Ministry.  How 
many meetings have they had?  Share with the MPs what was discussed at those 
meetings.   

Your next big idea, you say, is federalism.  I can give you 12-13 projects in 
Bengal -- everyone will have such projects in their own States -- where the allocation 
for them is Rs. 1,000 crores for the year.  Whenever there is a problem with the 
railway work, they say 'State Government, land acquisition'.  There are so many other 
examples to give you but I thought the real good one is beyond Bengal.  It is for the 
Southern Railways, and this is from the Pink Book, which used to come out on the 
day of the Railway Budget.  I know this subject a little.  It takes you weeks to 
calculate.  So, after some calculations, Southern Railways got less than Rs. 400 
crores for new lines in the last four years.  And the Northern Railways, if we add it up, 
comes to about Rs. 30,000 crores.  ...(Interruptions)...  I am not getting into the 
numbers, but conceptually, we talk so much about federalism.  Where is the 
federalism?  I can go State by State.  Sir, I urge this Ministry, since you have a full 
railway department.  Of course, the joke here was this.  Some people were saying 
that we first discussed the North-East Ministry.  Then we discussed the Scheduled 
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Tribes Ministry.  Third, I was asked, "Which Ministry are you speaking on"?  I said 
now we are discussing the PMO.  Sir, I urge this Ministry -- they have got the 
numbers -- to share the figures as to what allocation in a State was and what 
percentage that State has been given.  ...(Interruptions)... Maybe you had some big 
ideas about the North-East which we missed!  The Imphal railway station is still under 
construction.  Sir, we need another big idea for the North-East, which can't afford 
expensive freights.  Do consider a way to make the freight rates affordable in the 
North-East.  What steps has the Government taken to tap the Trans Asian Network?  
There are many of the South Asian countries which are closer.  Look at these as big 
ideas.  Well, as I said, your view on the Railways and our view on the Railways is 
different.  I have a copy of the Vision Document.  You are following some of this.  We 
are happy.  I am reading from the Vision Document when Ms. Mamata Banerjee was 
the Railway Minister.  Raising the speed of the passenger trains from 130 to 160 
kilometers - good, on track.  Don’t forget the suburban trains, Railways should set up 
50 world class stations, all from the Vision Document 2010 - good.  You have a lot of 
experience, Railway Minister, first as a bureaucrat and then with Adler Infrastructure.    

So these are all good experiences for you.  You said in the Lok Sabha, 'Who 
does the railway tracks belong to?'  You said, 'Railways'.  Who does the stations 
belong to?  Railways.  Who owns the train coaches?  Railways. Who owns the 
signalling system? Railways.  Then why is there any talk of privatization?  I ask you 
this, Sir. Who owns the airports? Mostly Government of India. Who owns the 
runways? Mostly Government of India. Who owns the air infrastructure? Mostly 
Government of India.  Who sold Air India?  We think, Sir, this Government must focus 
differently. We will listen here to their seven ideas which are their great ideas. You 
compare those seven ideas to what were previously done by the Railway Ministry and 
then you look at what touches the lives of the people?  Who is our audience?  Who is 
our consumer? If you think your consumer or your co-consumer is the passenger, 
who gets on a train in Ahmedabad and has to reach Mumbai, no.  Very good.  Do 
that.  But don't forget who the Railways is for. I will conclude by saying, please do 
remember you are doing nobody a favour.   

We have two-three minutes' time and we have one more speaker.  He will take 
two minutes after this.  So I finish before time.  Thank you, Sir.   
 
THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR):  Thank you, Derek ji.  
Next speaker is, Shrimati Priyanka Chaturvedi.  She is not present.  Shri Ajay Pratap 
Singh. 
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Ǜी अजय Ģताप िंसह (मध्य Ģदेश) : उपसभाध्यक्ष महोदय, मȅ अपने दल के नेतृत्व को भी धन्यवाद 
देता हंू, िजन्हȗने मुझे रेल िवभाग के िकर्याकलाप पर बोलने का अवसर Ģदान िकया है।  इस सदन 
मȂ रेल के इितहास के बारे मȂ बताया गया है, रेल की िवशेषताओं के बारे मȂ बताया गया है और रेल 
िवभाग के कायर्करण के सदंभर् मȂ भी पक्ष और िवपक्ष के अपने-अपने तकर्  हȅ।  मȅ जब रेल िवभाग के 
बारे मȂ सोचता हंू, िवचार करता हंू, तो इसके कायर्करण को नापने का मेरा अपना अलग ही पैमाना 
है।  मेरा पैमाना मेरा गृह Ģदेश है, मेरा पैमाना मेरा मध्य Ģदेश है।  रेल िवभाग ने मध्य Ģदेश को क्या 
िदया, मध्य Ģदेश मȂ रेल के कौन-से Ģोजेक्ट्स चल रहे हȅ, इसके आधार पर मȅ जो देखता हंू, 
सुनता हंू और समझता हंू, तब अपनी राय बनाता हंू।  मȅ आदरणीय Ģधान मंतर्ी Ǜी नरेन्दर् मोदी जी 
और रेल मंतर्ी महोदय जी को धन्यवाद देना चाहता हंू िक इस वषर् मध्य Ģदेश के िलए रेल िवभाग 
का आवंटन ऐितहािसक है।  इितहास मȂ कभी इतना पैसा मध्य Ģदेश राज्य को नहीं िदया गया है।  
मध्य Ģदेश, देश का ǭदय Ģदेश है।  वह भौगोिलक दृिÍट से देश के बीचȗ बीच िÎथत है।  इससे 
लोगȗ को यह लगता है िक मध्य Ģदेश मȂ रेल का बहुत अच्छा सजंाल/नेटवकर्  होगा, लेिकन ऐसी 
पिरिÎथित नहीं है।  मध्य Ģदेश के लगभग 20-22 िजला मुख्यालय अभी भी रेलवे नेटवकर्  से नहीं 
जुड़े हुए हȅ।  मध्य Ģदेश के अंदर रेल लाइन का औसत िकलोमीटर अभी भी देश के कई बड़े राज्यȗ 
की तुलना मȂ बहुत कम है। इस वषर् माननीय रेल मंतर्ी जी ने मध्य Ģदेश मȂ रेल के िलए लगभग 12 
हज़ार करोड़ रुपये का आवंटन िदया है।   

12 हजा़र करोड़ रुपये के माध्यम से कई जो महत्वपूणर् Ģोजेक्ट्स हȅ, उनमȂ गित आएगी 
और वे पूणर्ता की ओर बढ़Ȃगे।  मȅ उनमȂ से कुछ Ģोजेक्ट्स का उÊलेख करना चाहता हंू।  रतलाम, 
महू और अकोला Ģोजेक्ट को जो आवटंन िदया गया है, उसके माध्यम से इंदौर और मुÇबई के बीच 
मȂ 65 िकलोमीटर की दूरी कम हो जाएगी। दूरी कम होगी, तो गित तेज होगी, समय की बचत 
होगी और आवागमन मȂ सुिवधा होगी। दूसरा जो Ģोजेक्ट है - इंदौर-दाहोद, जो वतर्मान मȂ 375 
िकलोमीटर का चक्कर लगाकर जाना पड़ता था, इस Ģोजेक्ट के पूरा होने के पÌचाÞ यह दूरी 
घटकर 205 िकलोमीटर रह जाएगी।  इंदौर-उज्जैन की जो रेल लाइन है, उसके दोहरीकरण के 
िलए भी 1,353 करोड़ रुपये आविंटत िकए गए हȅ।  झासंी और बीना दोनȗ ही महत्वपूणर् Îटेशन्स हȅ 
और दिक्षण भारत को जाने वाली अिधकाशं टेर्नȂ इस मागर् से गुजरती हȅ, तो टेर्नȗ की भीड़ को देखते 
हुए यहा ंपर तीसरी रेल लाइन की आवÌयकता थी।  इस मागर् पर रेल लाइन का ितहरीकरण िकया 
जा रहा है।  ग्वािलयर और Ìयोपुर - Ìयोपुर मध्य Ģदेश का एक अत्यंत िपछड़ा हुआ िजला है, इस 
बात को सजं्ञान मȂ लेते हुए माननीय रेल मंतर्ी महोदय ने इसके िलए 2,912 करोड़ रुपये आवंिटत 
िकए हȅ।  इसके माध्यम से Ìयोपुर न केवल रेल के मानिचतर् मȂ आएगा, अिपतु वहा ंअनेक तरह की 
गितिविधया ंबढ़Ȃगी और साथ ही रोज़गार और Ëयापार बढ़ेगा।  सबसे महत्वपूणर् रेल लाइन है - धार 
से छोटा उदयपुर।  इसके िलए Ģारंिभक रूप से सौ करोड़ रुपये आवंिटत िकए हȅ।  यह रेल लाइन 
Ëयापार की दृिÍट से बहुत महत्वपूणर् होने वाली है।  इस रेल लाइन के माध्यम से इंदौर, जो मध्य 
Ģदेश का Ģमुख Ëयापािरक कȂ दर् है, उसकी पहंुच गुजरात के पोटर् तक हो जाएगी।  इसके माध्यम से 
इंदौर मȂ Ëयापार खूब फलेगा-फूलेगा और उसका लाभ मध्य Ģदेश के लोगȗ को ĢाÃत होगा।   
 अब मȅ अपने गृह िजले की भी बात करना चाहता हंू।  लिलतपुर-िंसगरौली रेल लाइन का 
िशलान्यास 1997 मȂ हमारे Îवगीर्य Ģधान मंतर्ी अटल िबहारी वाजपेयी जी के ǎारा िकया गया था।  
इस रेल लाइन के िलए 650 करोड़ रुपये आवंिटत िकए गए हȅ।  इस रेल लाइन मȂ रीवा से सीधी के 
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बीच मȂ जो खंड है, उसमȂ दो बड़ी चुनौितया ंथीं।  एक चुनौती सोन नदी पर पुल के संबधं मȂ थी, 
िजसमȂ काफी लागत आने वाली थी और अन्य तरह की तकनीकी बाधाए ंभी थीं।  वे सारी बाधाए ं
दूर होकर,  अब वह पुल बनकर तैयार है।  दूसरा, रीवा से सीधी के बीच मȂ जौ कैमोर पहाड़ है, 
उसको पार करना भी एक चुनौती थी, लेिकन वह चुनौती भी पार कर ली गई है।  वहा ंसुरंग का 
िनमार्ण हो चुका है।  अब छुट-पुट जो आवÌयकताएं हȅ, उनकी भी पूिर्त हो जाएगी और हम यह 
िवÌवास करते हȅ िक आने वाले िदनȗ मȂ यह रेल लाइन भी बहुत शीघर् पूणर् हो जाएगी।  सबसे 
महत्वपूणर् बात यह है िक इस रेल लाइन का िशलान्यास 1997 मȂ हुआ, लेिकन इसकी चचार् 
आज़ादी के पहले से हो रही है।  केवल चचार् होती थी, लेिकन कभी उस रेल लाइन पर काम नहीं 
होता था।  काम अटल जी के कायर्काल मȂ शुरू हुआ और आज वह काम हमारे Ģधान मंतर्ी नरेन्दर् 
मोदी जी के कायर्काल मȂ पूणर्ता की ओर बढ़ रहा है।  इस सदन मȂ अनेक लोगȗ ने मनुÍय की, 
िवशेष रूप से भारत मȂ एक आम आदमी की औसत आयु की चचार् की है।  भारत मȂ 69 वषर् औसत 
आयु है और मुझे लगता है िक सदन मȂ हम िजतने लोग बठेै हुए हȅ, दो-चार अपवाद छोड़ िदए 
जाएं, तो अिधकाशं लोग उस औसत आयु के पैमाने पर जीवन के उǄराधर् मȂ हȅ।   मȅ भी लगभग 
जीवन के उǄराधर् की ओर ही हंू।     

यह जो लिलतपुर-िंसगरौली रेल लाइन है, यह हमारे सीधी और िंसगरौली िजले के लोगȗ 
के िदल की धड़कन है। यह उनके िदल मȂ बसती है। इसकी चचार् करते हुए, इसको सुनते हुए 
अनेक पीिढ़या ंगुजर गई हȅ। वतर्मान पीढ़ी भी इस रेल लाइन के िलए बड़ी उत्सुकता से देख रही है। 
उनके साथ-साथ मेरी भी इच्छा है िक मȅ भी इस रेल लाइन के सदंभर् मȂ इितहास का भाग न बनंू।  
...(समय की घंटी)... मȅ अपने जीवन काल मȂ इस रेल लाइन को पूणर् होते हुए देखना चाहता हंू, न 
केवल इसे पूणर् होते हुए देखना चाहता हंू, अिपतु इस रेल लाइन के पूणर् होने के पÌचाÞ रेल मȂ 
बठैकर सीधी तक जाना चाहता हंू। ...(समय की घंटी)... मुझे िवÌवास है िक माननीय रेल मंतर्ी जी 
के नेतृत्व मȂ यह कायर् पूरा होगा और हमारे सीधी और िंसगरौली के लाखȗ नागिरकȗ के साथ मेरा 
भी यह सपना साकार होगा।  
 महोदय, मेरे अंचल की जो आकाकं्षाएं हȅ, उनको भी मȅ मुखिरत करना चाहता हंू, उन्हȂ 
माननीय रेल मंतर्ी जी के सजं्ञान मȂ लाना चाहता हंू। वतर्मान समय मȂ कोिवड के दौरान बहुत सारी 
टेर्नȗ का सचंालन बदं कर िदया गया था।...(समय की घंटी)... 
 
उपसभाध्यक्ष (Ǜी सुरेन्दर् िंसह नागर) : अजय Ģताप िंसह जी, अब आप समाÃत कीिजए। 
 
Ǜी अजय Ģताप िंसह : सर, मȅ दो िमनट मȂ समाÃत करता हंू।  सर, मȅ माननीय रेल मंतर्ी जी से 
आगर्ह करता हंू िक पूवर्वत िजतनी टेर्नȂ हमारे अंचल मȂ चल रही थीं, िजतनी भी टेर्नȂ हमारे रीवा से 
चल रही थीं, िंसगरौली से चल रही थीं, शहडोल से चल रही थीं, अनूपपुर से चल रही थीं, उन 
सारी की सारी टेर्नȗ को आप यथावत ĢारÇभ कर दीिजए।  
 दूसरी बात मȅ यह कहना चाहता हंू िक हमारा रीवा किमÌनरी हैडक्वाटर्र है, यह बहुत 
पुराना शहर है। यह 16वीं शताÅदी से बघेल राजवंश की राजधानी रहा है, यह आज़ाद भारत मȂ 
िंवध्य Ģदेश की राजधानी रहा है, लेिकन जब राज्यȗ का पुनगर्ठन हुआ, तब उससे यह दजार् िछन 
गया, इसिलए हमारा रीवा िवकास की दौड़ मȂ िपछड़ गया है। इसका यह गौरव आप वापस लौटा 
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सकते हȅ। अभी आपने रीवा को िदÊली से जोड़ा हुआ है, अगर आप रीवा को देश के चारȗ 
महानगरȗ से जोड़ देते हȅ, आप इसे मुÇबई से जोड़ दीिजए, चेन्नई से जोड़ दीिजए, कोलकाता से 
जोड़ दीिजए, तो रीवा तेज़ी से िवकास करेगा और रीवा के माध्यम से पूरा बघेल खंड िवकास 
करेगा। मुझे उÇमीद है िक रेल मंतर्ी जी मेरी इस बात का सजं्ञान लȂगे। 
 महोदय, मȅ एक अंितम बात कहकर अपनी बात समाÃत करंूगा। शहडोल से रीवा रेल 
लाइन के बारे मȂ मध्य Ģदेश की िवधान सभा मȂ एक सकंÊप हमारे सीधी के िवधायक आदरणीय 
केदारनाथ शुक्ल जी ने ĢÎतुत िकया था और वह सकंÊप सवर्-सÇमित से पािरत हुआ था। वह 
सकंÊप यहा ंपर भेजा भी गया है।  मेरा माननीय रेल मंतर्ी जी से आगर्ह है िक वे उस सकंÊप पर 
सजं्ञान लȂ। वे उस रेल लाइन का सवȃ करवाएं और अगर वह रेल लाइन िनिर्मत होती है, तो हमारे 
अंचल का जो वनवासी के्षतर् है, हमारे अंचल का जो गरीब आदमी है, हमारे अचंल का जो मजदूर 
Ëयिƪ है, उसकी आकाकं्षाओं को बल िमलेगा और उसके सपने पूरे हȗगे।  माननीय उपसभाध्यक्ष 
महोदय, आपने मुझे बोलने का समय िदया, इसके िलए मȅ आपका आभार Ëयƪ करता हंू, बहुत-
बहुत धन्यवाद।           
 
उपसभाध्यक्ष (Ǜी सुरेन्दर् िंसह नागर) : धन्यवाद। नेक्Îट Îपीकर, Ǜी कनकमेदला रवींदर् कुमार । 
 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh):  Mr. Vice-Chairman, 
Sir, I am very thankful to you for giving me this opportunity to participate in the 
discussion on the working of the Ministry of Railways. 
 At the outset, I congratulate the hon. Minister of Railways, Shri Ashwini 
Vaishnaw for successfully testing Kavach, indigenous automatic train protection 
system. Indian Railways is the third largest railway network in the world.  It has over 
68,102 route kilometres under single management.  It is also one of the major 
employment providers in the country.  Lakhs of posts in the Railways including in 
safety-related departments like signalling, track maintenance are left vacant.  I urge 
the Minister to take necessary steps to fill up these vacancies.  
 Now, I come to the railway projects pertaining to my State Andhra Pradesh. 
There are 33 projects -- 16 new line and 17 doubling -- costing Rs.63,731 crores 
covering a length of 5,706 kilometres falling fully or partly in the State of Andhra 
Pradesh and are under different stages of planning, approval and execution.  In 
respect of my Unstarred Question 756 dated 3.12.2021, Shri Ashwini Vaishnaw has 
given a written reply in respect of six projects on cost sharing basis with the Andhra 
Pradesh State.  For investment of the projects Nadikudi-Srikalahasti new line, the 
State Government has to deposit Rs.1,315 crores. For Bhadrachalam-Kovvur new 
line, the Andhra Pradesh Government did not give consent.  About Vijaywada-
Gudivada-Bhimavaram-Narsapur-Gudivada etc., 50 per cent of line is about for 
Rs.1,400 crores.  Kadapa-Bangalore new line is also for Rs.189.94 crores.   
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    Sir, Kotipalli-Narsapur, it is a long-pending demand, is Rs. 358 crores.  
Tumkur-Rayadurga new line, the Government has to give consent, and the Andhra 
Pradesh Government did not do it.  The Government of Andhra Pradesh is not 
depositing their outstanding share in cost sharing projects. ...(Interruptions)... This 
is affecting the execution of these projects.  This the reply given by the hon. Railway 
Minister.   
 Sir, due to unfortunate situation of State of Andhra Pradesh, the State 
Government has decided not to release its share of fund required for project 
implementation.   The State of Andhra Pradesh is on the verge of disaster.  The State 
is in mortgage.  Government lands and properties even the capital of Amaravati lands 
are up for sale.  ...(Interruptions)... Future revenues are being escrowed to raise 
borrowings to meet the present daily expenses.  ...(Interruptions)...  
 
THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR): Please.  
...(Interruptions)... Please.  ...(Interruptions)... 
 
SHRI KANAKAMEDALA RAVINDRA KUMAR: The State is in a vicious debt trap with 
the Government taking loans to repay debt and the future of the people of the State is 
gloomy as the state is being steered in a reverse direction.    ...(Interruptions)... 
 
THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR): No running commentary, 
please. ...(Interruptions)... Please, no running commentaries. ...(Interruptions)... 
Please. ...(Interruptions)... 
 
SHRI KANAKAMEDALA RAVINDRA KUMAR: No developmental activities are 
undertaken by Government of Andhra Pradesh, including maintenance of existing 
infrastructure facilities. ...(Interruptions)... Mandatory constitutional provisions are 
also being violated by the Government of Andhra Pradesh, despite cautions given by 
the Central Government.  Under these circumstances, I urge the hon. Minister to be 
magnanimous in the case of Andhra Pradesh and come with an alternative to 
complete these projects so that developmental activities in the State may not be 
hindered.   
 As per the provisions of the Andhra Pradesh Reorganization Act, under Section 
93 read with 13th Schedule, Clause 8, Indian Railways shall, within six months from 
the appointed day, that is, 2nd June, 2014; examine establishing a new Railway zone 
in the successor State of Andhra Pradesh and take an expeditious decision there on. 
As per Clause 12 of 13th Schedule, the Government shall examine the feasibility of 

100 [RAJYA SABHA]



metro Rail facility in Visakhapatnam and Vijayawada Guntur-Tenali Metropolitan Urban 
Development Authority within a period of one year from the appointed day, i.e, 
2/6/2014 and take expeditious decision there on. Till now, both the projects have not 
been implemented. In the year 2019, the then hon. Railway Minister, Shri Piyush 
Goyal, came to Visakhapatnam and announced that the Central Government was 
going to set-up a new Railway Zone under the name of South Coast Railway Zone. In 
2020-21 Budget, Rs. 170 crores have been allocated.  In 2021-22 Budget, Rs. 40 
lakhs only allocated.  In 2022-23 Budget, no allocation has been made.  The people 
of Andhra Pradesh are suspecting that the new South Coast Railway Zone can be 
operationalized or not, that too, the people of Andhra Pradesh are not going to 
accept the new Railway Zone without Waltair Division. For the purpose of new 
Railway Zone, cancellation of creating of existing Waltair Railway Division is unjustified 
and unreasonable. Every time, the hon. Railway Minister says that the Central 
Government is fully committed to operationalise the South Costal Railway Zone at the 
earliest.  But, it has to be completed in a time-bound manner.  Already 8 years are 
over.  We are not demanding bullet trains, but only the existing Railway Zone.  Sir, 
the Andhra Pradesh Capital Amaravati has to be connected with Railway facility. 
 Sir, Vijayawada Railway Station is one of the oldest railway stations.  It is the 
4th biggest busiest junction.  But till today, the Vijayawada Railway Station is lacking 
proper amenities for the passengers and other infrastructure.  I request the hon. 
Minister to take immediate steps to make Vijayawada Railway Station as a world class 
railway station in all respects.   
 Finally, Sir, I urge the hon. Minister to take up all projects in the State of 
Andhra Pradesh and complete the same without waiting for deposit of State 
contribution for the above projects in view of the pathetic alarming situation prevailing 
in the State of Andhra Pradesh due to financial anarchism of the present YSRCP 
Government.  Thank you, Sir.       
 
उपसभाध्यक्ष (Ǜी सुरेन्दर् िंसह नागर) : Ǜी रामभाई हरजीभाई मोकिरया। आप गुजराती मȂ बोलȂगे? 
 
SHRI RAMBHAI HARJIBHAI MOKARIYA (Gujarat):  "Hon. Vice-Chairman Sir, thank 
you for giving me an opportunity to present my views on the discussion of the working 
of the Ministry of Railways. Once in a dilapidated condition and moving with a slow 
pace, the railway has picked up momentum since 2014 under the leadership of Prime 
Minister Shri Narendra Modi. Not only that, the railways have undergone a radical 
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change. At present about 800 crore passengers travel through Indian Railways every 
year. Sir, at one point of time, travel by railways was considered as a mode of 
transport for extremely poor people but today due to punctuality, cleanliness and 
safety of the Indian Railways a big change has taken place. Behind this is the 
foresight and deep thinking of our hon. Prime Minister and hon. Railway Minister. 
They have thoughtfully removed the age-old obstacles and barriers that hindered the 
development of railways. Not only that, the railway stations of the past, which were 
full of dirt and garbage, have been replaced by clean, neat and modern railway 
stations. Earlier, there were no facilities for senior citizens, disabled and sick persons 
at railway stations but today at every railway station, all the necessary facilities like 
escalators, passenger lifts, toilet blocks, potable drinking water, retiring room, 
waiting room equipped with modern facilities, fast moving trains, over-bridges, new 
cover sets etc. are available. In this way, Indian Railways has succeeded in winning 
the trust of the people of the country. The reason behind this is only being Gujarati. 
Our Prime Minister is a Gujarati, our Railway Minister is also a Gujarati, our Smt. 
Darshanaben is also a Gujarati and I am also a Gujarati. A Gujarati person works with 
a great zeal wherever he goes. Sir, the number of railway stations and booking offices 
has been increased for the convenience of the people. Today, the annual revenue of 
the railways is Rs 2 lakh crore. About 1400 million tons of cargo is transported through 
railways every year. The main reason why Indian Railways is on the path of progress 
today is the Government led by hon. Prime Minister Narendra Modi. After 2014, the 
Railway Budget has been gradually increased. Sir, through you, I would like to inform 
this House that the railway budget in the period between the years 2009 and 2014 
used to be around  Rs. 45,800 crore  per annum which has increased  to  Rs. 
2,45,800 crore  in  the  year  2022 - 2023. This is a five-fold increase. My friends of the 
Congress were saying that we should also count what they did. So I have to tell my 
friends in the Congress that they have done a lot too. There has also been the Bofors 
scandal and they have won only 2 seats out of 403 in Uttar Pradesh. Article 370 in 
Jammu and Kashmir has been repealed by us. All the tasks kept pending by you have 
been accomplished by us. That is why we are sitting here. If you wish to continue 
sitting in the opposition, please do some work. Then your 2 seats will not reduce to 
zero.  

Sir, a budget of Rs. 4,745 crore has been allocated for Gujarat. On behalf of 
the people of Gujarat, I congratulate the hon. Prime Minister. I thank the hon. Prime 
Minister for bringing about a lot of changes in the railway lines of Gujarat. Many 
important railway projects have been completed in Gujarat. With this, new railway 
lines have been added, many schemes related to gauge conversion and electrification 
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have been completed. Sir, today, the Indian Railways has become self reliant and is 
moving forward. Railway accidents have become a matter of past.  Earlier, many 
railway accidents took place and the Railway Minister as well as officials had to rush 
to the spot of accident and declare compensation. But accidents have become 
negligible over the years. For that, I thank the Railway Minister Shri Ashwini  
Vaishnavi. During the tenure of this Government and under the leadership of Prime 
Minister, Shri Narendrabhai Modi, along with modernization of railways, re-naming of 
railway stations is also taking place. The railway station with the name Habibganj is 
now known as Rani Kamalapati. It is a great pleasure. I am also very proud of 
Gandhinagar in Gujarat. Hon. Vice Chairman Sir, I come from Saurashtra and 
therefore cannot resist the temptation to put forward my demands regarding railways. 
I urge you to add Rajkot Railway Station to the list of world class railway stations.  I 
also urge you to modernize the goods sheds. My demand is to start Ro-Ro service in 
Rajkot division. More arrangements need to be made for the fertilizer racks. The 
people of Saurashtra are very religious. Haridwar is a major center of faith for Hindus. 
Hindus frequently visit Haridwar. At present the train from Rajkot to Haridwar runs 
once in a week. If this train starts running daily, then, more people can travel to 
Haridwar. Even during the difficult times of Covid-19, under Modiji's leadership, 
Indian Railways has done a commendable job not only for the movement of 
passengers but also for the delivery of medicines, oxygen and vaccines. I heartily 
congratulate you for this. I request the hon. Minister that the unfinished work of Broad 
Gauge in Gujarat should be completed immediately. Along with this, I demand that 
the existing meter gauge railway lines be converted to broad gauge lines. A Railway 
University will be set up in Vadodara as per the announcement made by the hon. 
Prime Minister, Shri Narendrabhai Modi. This is a matter of admiration and joy. A 
Railway University was very much necessary for a progressive state like Gujarat. This 
is a matter of pride. Speaking of new trains, Vande Bharat train was introduced in the 
year 2019. This train has been manufactured in the lines of Aatma Nirbhar Bharat and 
it uses cent percent indigenous technology. This train has made India famous 
internationally. The Vande Bharat train is in no way inferior to the trains manufactured 
in Europe, Japan and other countries. Trains manufactured by other countries have a 
manufacturing cost of Rs 190-200 crore whereas Vande Bharat train has been 
manufactured at the cost of Rs. 110-155 crore. Not only this, the state-of-the-art 
technology has also been used in this train. With this I would like to make a 
suggestion that wherever railways have surplus land, it should be used commercially. 
Also, my suggestion is to plant trees in such fallow land. Doing so will increase 
greenery."  
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उपसभाध्यक्ष (Ǜी सुरेन्दर् िंसह नागर) : मोकिरया जी, Ãलीज़ समाÃत कीिजए। 
 
SHRI RAMBHAI HARJIBHAI MOKARIYA: Hon. Vic-Chairman Sir, this is my Maiden 
Speech.  
 
THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR): Is it your Maiden 
Speech? Please conclude. 
 
SHRI RAMBHAI HARJIBHAI MOKARIYA: "Sir, I would like to say that yesterday one 
of the Hon. members said that former Prime Minister, Shri P.V. Narasimha Rao, 
introduced the policy of liberalization in India. I also request for privatization and 
liberalization of the railways. Liberalization has taken place in the airline sector, post 
offices and the telecom sector. Liberalization breaks the monopoly and in this age of 
competition people and consumers need to be facilitated. Shri PV Narasimha Rao 
made a few efforts for the construction of Ram Mandir. But it is sad to say that he did 
not get the place that he should have got in Delhi. It is also a pity that his mortal 
remains had to be taken to his homeland for cremation. This is a very serious matter. 
You praise your Prime Minister but it is a pity that you could not allot even three yards 
of space for him in Delhi. Prime Minister Shri Narendrabhai Modi has built the Ram 
Mandir, repealed Article 370 and after doing all this, we have won more seats. You 
need to understand why you are losing seats. If you want to do a good job as an 
opposition party, you are requested to support the good work done by the Bharatiya 
Janata Party. Jai Hind, Jai Bharat."   
                                  
SHRI G.K. VASAN (Tamil Nadu): Sir, we all know that the Railways is called as the 
lifeline of India and covers from Kashmir to Kanyakumari.  It carries the people from 
rural to urban. An average Indian citizen is dependent on Railways as a preferred 
mode of transport. Definitely, Sir, it is the duty of Railways to give high-priority to 
safety and security of the passengers. Sir, I press upon the need that Tamil Nadu 
needs more projects, more attention from the Ministry of Railways. Sufficient 
allotment of funds is needed for the State of Tamil Nadu because not only the new 
projects, even a lot of old projects are also pending in the State. Sir, things like gauge 
conversion, electrification, doubling, over-bridge, subway, modernisation, 
stoppages, new railway routes and especially electrical operation for human-operated 
crossing, all these can be done phase-by-phase. Sir, I request the Minister that 
timely start of work and completion of that work within stipulated time is definitely the 
need of the hour. Sir, stoppage of train at important towns seems to be very 
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important. It may be a temple town, a business town or a tourist town. For example, 
in Thanjavur District, Kumbakonam town is a temple town near Papanasam 
Constituency. Sir, stoppage of two express trains there is very important and the 
Minister has also written a letter positively in this regard. I request the Minister for the 
same. This is a good ticket revenue-yielding Station from Tiruchirappalli of Southern 
Railway under NSG-5 category. Sir, concession is needed for disabled, senior 
citizens, sports person and other valid categories. I press the need for it. Sir, I want to 
give two important suggestions before I complete. One, I request the hon. Minister to 
kindly reconsider establishing non-air-conditioned first class coaches in all major 
trains for the benefit of passengers with respiratory illnesses like Ashtma, Bronchitis 
and other such diseases. Sir, during Covid-19 pandemic, we have seen that the 
Railways rose to the occasion by running special trains and also providing isolation 
coaches which was appreciated whole-heartedly by the people of India. Sir, another 
important suggestion is that IRCTC, Indian Railway Catering and Tourism Corporation 
Limited, is today engaged in promoting tourist activities only. It is one of the 
designated ticketing agencies for Government employees availing Leave Travel 
Concession (LTC). Sir, IRCTC may leverage this status to tap the tourist potential of 
India, especially in Tamil Nadu by offering packages for centres like Mahabalipuram, 
Thanjavur, Madurai, Kanyakumari, Nilgiris, Kodaikanal and other places with historical 
and cultural centres. This is for the promotion of tourism. At present, Sir, the tickets 
purchased only from IRCTC counters are eligible for LTC claims. The eligibility may be 
extended to the tickets purchased online from IRCTC website also. This will save a lot 
of time of Government employees who otherwise have to stand in queues for buying 
tickets during their office working hours. I hope the hon. Minister will consider my 
requests favourably and act upon them positively. Thank you, Sir. 
 
SHRI HARSHVARDHAN SINGH DUNGARPUR (Rajasthan):  Mr. Vice-Chairman, Sir, 
I thank you for giving me this opportunity to speak.  "Sir, I too know Gujarati but 
since I have not informed the Chair in advance, I shall speak in English." 

Sir, I rise to speak on the Demands for Grants under the Ministry of Railways.  
Sir, under the able-leadership of our Prime Minister, there has been a record 
allocation of Rs.1,37,000 crores for the Railways.  There are a lot of new initiatives 
being taken by the Ministry. The Railways has to develop new products and efficient 
logistics, services for small farmers, and for small and medium enterprises, 
integration of rail network to provide seamless solution for movement of parcels. 
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आजकल online shopping का जमाना है। So, the railways will play a very important role in 
these logistics. There is Pradhan Mantri Gati Shakti Cargo Terminals and multimodal 
logistic facilities to facilitate transportation of cargo and there will be 100 such 
terminals in the next three years. Regarding multimodal connectivity between mass 
urban transport and railways stations, Sir, under the Kavach Atamanirbhar Bharat, 
2,000 kilometers railway network will be brought under Kavach for safety and 
augmentation in 2022-23.  Sir, another very important step taken by the Railway is the 
introduction of Vande Bharat 400 new generation trains for better efficiency and 
passenger riding comforts. Sir, for the first time, these trains will be made of 
aluminum instead of steel. So, it will increase the efficiency and they will be made 
safer. Sir, 102 such trains are already in the pipeline. Sir, the Finance Minister has also 
proposed one-station-one-product to help local businesses and supply chain.  There 
has been a huge push in railway electrification. Sir, there have been various 
investments physical targets set, construction of new lines, gauge conversion, 
doubling of lines, track renewals, electrification, rolling-stock of locomotive coaches 
and wagons.  Sir, a very important point, especially for me, is the gauge conversion.  
I come from Dungarpur in Rajasthan and they just completed our gauge conversion 
between Ahmedabad and Udaipur and Dungarpur comes on the way. Sir, I have 
some issues which I have pointed out to the Railway Minister. One is the level 
crossing at Balwara Phatak No.151. It is the main road that goes from Dungarpur to 
Ahmedabad and thousands of people go to Ahmedabad to work from Dungapur, but 
there is a level crossing there whereas underpass has been made in all along the 
villages that come on the way. So, I would request the Minister to make an ROB and 
he has very kindly agreed.  ...(Interruptions)..  

 
THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR):  Please address the 
Chair, Dungarpurji. ...(Interruptions).. 
 
SHRI HARSHVARDHAN SINGH DUNGARPUR: So, the other point is about the 
Ratlam-Banswara-Dungarpur rail line.  The State Government over the years-- we 
have had two Governments-- have not been able to contribute their share to the rail 
line.  It is very important that now there is a change in policy and the Centre should 
take up the total construction of the rail line between Ratlam-Banswara and 
Dungarpur. The State can facilitate in land acquisition, but the Centre has to pay the 
compensation. This is a very important point, and I hope the Railway Minister will 
consider this and change the policy so that we can have a railway line. Otherwise, no 
Government will ever be able to afford the compensation. The other very important 
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point or issue to be taken up by the Railways is the 'Look and Act North East Policy', 
Sir.  It is a very important proposal in these times.  Sir, there has also been increase in 
rail connectivity to Nepal; there has been rail connectivity to Bangladesh.  There are 
new lines and doubling.  
 
3.00PM 

 
That is a very important step. All gauge conversion work in the North-East 

region has been completed. This is a very important thing. In today’s time, railways 
will play a very important role in the logistics and since a lot of these lines will go to our 
border areas, and to facilitate the movement of heavy equipments of the Army, 
Railways will play a very important part. The Minister should consider making special 
rakes, coaches and special railway equipments to transport tanks and other heavy 
equipments. So, one train can transport to the border areas hundreds of trucks which 
transport equipments. So, in future, looking at the world situation--today we don’t 
know where we are going--I feel that the Railways will play a very, very important part 
in future in transporting the heavy equipments of our armed forces. We have two very 
dangerous neighbours. We have our borders from the deserts of Rajasthan to the 
highest mountain ranges in the world where our Army is posted. It is a very crucial 
part that the Railway will be playing.  
 Another important point is tourism. The passenger expects safety and the 
Railway is also introducing aesthetically designed vistadome coaches on the tourist 
routes. This is another important scheme.  Steam engines and steam tourism should 
also come into play. For the private train operations, there have been some bids, but 
they are not very successful. The other issue is that the railway is also considering 
land monetisation and RLD has been involved in monetisation of identified railway 
assets of 111 railway parcels, 84 railway colonies and 4 railways in Darjeeling, Kalka, 
Nilgiri... (Time-bell rings) … Sir, I am given ten minutes! 
 

THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR): No, eight minutes. 
Please conclude.  
 

SHRI HARSHVARDHAN SINGH DUNGARPUR: Sir, the National Railway Plan is also 
another important step. The Indian Railways is restoring its full capacity to pre-Covid 
level. Indian Railways plays a crucial role and is one of the seven engines of growth. 
...(Interruptions)... It is among the Gati Shakti initiative. The other big thing is the 
new Bullet Trains that will be introduced in high speed railway corridors. There would 
be an upgradation of railway stations. ...(Interruptions)...  
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THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR): Please conclude.  
 
SHRI HARSHVARDHAN SINGH DUNGARPUR: Sir, today, Indian Railways is the 
fourth largest rail network in the world and the second largest in Asia.  
 Finally, I would like to say:  
 

"गाड़ी बुला रही है, सीटी बजा रही है, 
       चलना ही िंज़दगी है, चलती ही जा रही है 

  गाड़ी बुला रही है, सीटी बजा रही है।" 
 

 और सर, आप घंटी बजा रहे हȅ। 
 
SHRI ABDUL WAHAB (Kerala): Sir, with your permission, I would say a few words.  
I am very happy that everybody is praising; even Shri Brittas is also praising our 
Railway Minister, Ashwiniji, now everybody--I don’t know for what reason--maybe, 
they are having their own reasons for Railways. I feel that the discrimination against 
the South is not just with Ashwiniji only. It is all over the world! North America, South 
America, everywhere, always north is at the top. In our case also! But, my problem 
is, in the south, as Dr. Kanimozhi and others said, they are discriminating against 
Kerala. So, we want to have a separate zone. Otherwise, Kerala will never escape 
from the south discrimination also! That is why, my request to our Ashwiniji is to 
somehow see to it that the Kerala Zone is created. Since how many years we are 
asking, but there will always be excuses!  

Sir, I am not going to talk about the railway network all over the country.  
I would restrict my request to my region. These are small issues, which need just a 
signature from Mr. Ashwini to be looked into. We approached the Chairman, Railway 
Board, to request for a change in the train timings, from 7.00 a.m. to 5.30 in the 
morning, so that we could have connecting trains.  We have made recommendations 
from our level and at the level of the Palakkad DRM, but it is not happening.  
Everything has to go through the Railway Board.   

Sir, I am making just two-three simple points. There is a train running from 
Nilambur to Trivandrum known as Rajya Rani Express. That is a train that caters to 
patients undertaking cancer treatment. The train caters to the Cancer Institute in 
Trivandrum from the Malabar side. We don't have any cancer centres. That stops at 
Kochuveli.  From Kochuveli, again, they have to travel seven kilometers into the town.  
They say that there is no space in Trivandrum. I would request that if there is no 

108 [RAJYA SABHA]



space, then they can consider the train from Nagercoil to Trivandrum. It has been 
sanctioned recently. It is seven kilometers from Trivandrum to Kochuveli. At night and 
through early morning, these poor patients come all the way from our place to 
Trivandrum and, similarly, from the Cancer Center to Kochuveli. The train ticket may 
cost Rs. 150-200. We want AC trains.  Somebody here was saying that no AC trains 
are required.  There is only one AC sleeper coach.  Let it be there.  Don't stop it citing 
Covid.  But from Kochuveli, for a distance of seven kilometers, autorickshaws charge 
Rs. 300 to Rs. 500 early in the morning from the Cancer patients. It is free in the 
railways, but at night they are charging the patients Rs. 300 to Rs. 500.  They are 
being exploited. From Nagaercoil to Trivandrum, it is just seven kilometers.  That may 
be provided for so that all these problems are over. They talked about LHB coaches 
and Vistadome coaches. Our place, Nilambur is famous for teak.  Somebody was 
saying that the railways are being used to transport teak from India to the UK.  
Nilambur teak is famous all over the world.  So, they constructed the railway station 
there. That is what was told. Now it is a big railway line.  Please reinstate that train.  
After Covid, it was stopped.   

Sir, I am not demanding too many things. I am just asking for two-three things 
-- resumption of the Maveli-Malabar-Parasuram Rajya Rani Express, the Mangala 
Lakshadweep Ernakulam-Ajmer Express and upgradation of old coaches with new 
coaches. You won't believe, Sir, our old rail coaches are infested with cockroaches.  
You can't imagine how we are travelling.   

Sir, these are the few points that I wished to tell the Minister about. I would 
request him to look towards Kerala, at least, once. We hear a lot about Gujarat.  
Everything from Narendra Modi to God knows where.... ...(Interruptions)...  So, 
please look at our case also. 

 
SHRIMATI ROOPA GANGULY (Nominated): Sir, thank you for allowing me to speak 
on the discussion on the working of the Ministry of Railways. 
 Railways are an integral part of the life of a common man. No other means of 
transportation captures the imagination of people like the Railways do. In Indian 
movies too, many iconic scenes had railways in the background.  We still have.  Who 
can forget the scenes from Pather Panchali or Nayak by Shri Satyajit Ray and many 
other films by famous Directors?  Toy trains in Darjeeling, Shimla and Ooty, let people 
witness the beauty of nature and Konkan Railways, along with the recently developing 
Chenab Arch Bridge, highlights the engineering marvels of the Indian Railways. 

The present Government, under the leadership of Modiji, is working to maintain 
the historic heritage of Railways as well as modernise systems for efficiency.  Indian 
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Railway is set to see its highest ever capital expenditure of Rs.2.45 trillion for 2022-
23. The grants under the Demands for Grants are welcomed and should be 
approved.  The images of Vande Bharat Express trains, Vistadome coaches, airport-
standard stations, periodic reports about record-breaking capital investments, 
historically-high originating freight loading and, thankfully, historically lower number of 
accidents, etc., are the trending news for the Indian Railways. In this Budget, 400 
new-generation Vande Bharat trains and 100 PM Gati Shakti Cargo Terminals, to be 
developed during next three years, are promised. This is going to put India on the 
global map with reliable infrastructure backbone. These all have been made possible 
by the untiring efforts of hon. Suresh Prabhuji, hon. Manoj Sinhaji, hon. Piyush Goyalji 
and now hon. Ashwini Vaishnawji, and all the Ministers associated with Railways and 
the officers to provide the results with such commitment.   
 During the trying times of Covid-19, Indian Railways helped in mobilising the life 
saving oxygen to various parts of India. When our hon. Prime Minister, Modiji, 
announced 'PM Garib Kalyan Yojana', Indian Railways helped in making sure the 
foodgrains are transported to every nook and corner of the country. 
 India is one of the major hubs for IT expertise in the world and e-governance is 
one of the major components where we are looking to enforce governance by 
leveraging Information and Technology.  Indian Railways is an example of ICT 
(Information, Communication and Technology) and governance working in 
synchronisation.   
 Our hon. Minister has made it possible that passengers can directly tell their 
grievances on WhatsApp and they would get a response from the concerned 
Department. This bridges the gap between common people and the Government.  
The passengers can now bring their grievances to social media and their grievances 
are heard.  We have come a long way since 2014 in this regard, where even booking 
online tickets through IRCTC was a humongous task, and today we not only book the 
tickets online but we have a medium to track the live status of a train with accuracy.   
 During 2019-20, around 4,24,000 non-gazetted employees have been 
provided with different types of training, that is, initial, promotional, refresher, 
specialised, etc. The railways maintaining one of the largest workforce in the country 
and training them regularly is certainly a major achievement.   
 

[THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.] 
 

In the effort for 'Sabka Sath, Sabka Vikas, Sabka Vishwas', the system of 
direct benefit transfer has been developed to provide money directly to the labourer 
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instead of just the contractors. This talks about the commitment of the Government 
towards its people. One can check the 'Shramik Kalyan Portal' to see how Indian 
railway is ensuring 100 per cent compliance of minimum wage payment with 
transparency.   
 Sir, I would like to raise a question regarding the labourer hired by the 
contractors, and here I would like to draw the attention of the hon. Minister, working 
for Indian Railways.  Is there a mechanism to confirm the identities of these workers?  
There is information that illegal immigrants are being hired by the contractors to work 
without any document verification. This could jeopardise the safety of the Indian 
citizens. We need a mechanism where the labourers are vetted for all their identity 
documents.   
 There used to be a time where we would hear about the railway robberies 
every now and then, but the frequency of theft has decreased.  But a lot more efforts 
are needed as railway protection is the responsibility of Government Railway Police 
(GRP) and State Police.   
 Sir, development of high strength rails, upgradation of indigenously-developed 
ATP (Automatic Train Protection) system, TCAS (Train Collision Avoidance System) 
Phase-II project having features like interfacing electronic interlocking, centralised 
traffic control and remote updation of TSR (Temporary Speed Restriction), etc., have 
been done.   

In addition to it, new designs of high horsepower locomotives were developed 
during this period. Over 350 critical and long-pending major bridge and track works, 
having bearing on safety and operational efficiency have been carried out, and, 
backlogs have been cleared.  Some of these works were pending for several years 
and here comes another example like Bogibeel bridge.   

Since 2014, train accident cases have reduced but we recently witnessed a 
major accident in which, at least, nine people died and 36 others were injured after 12 
coaches of the Bikaner-Guwahati Express derailed near Mayanaguri in West Bengal's 
Jalpaiguri District.  It was said that a glitch in locomotive equipment led to the mishap.  
There was also news that the mandatory inspection was not done in the North-
Eastern Railway.  Everyone should be responsible for everyone's life. Our 
irresponsibility at any level could cause immeasurable harm to our family.   

Sir, we all know that development of railways is a continuous process and we 
need to read developments in the context of previous Budgets as well.  Present Chief 
Minister of West Bengal had served two terms as Railway Minister.  First time in 1999 
as part of the NDA Government and second time in 2009 as part of UPA Government.   
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One of the renowned international news-agency "Reuters' reported, "Her 
two-year record as Railway Minister has been heavily criticized for running the 
network into more debt to pay for populist measures such as more passenger trains."   
The Indian Railways became loss-making organization during her two-year tenure.  
There were over 100 railway functions inaugurating new projects or for flagging off 
new trains in West Bengal in the last six months of her tenure as Railway Minister.  
Most of them did not make much progress.  Several Railway projects announced by 
her during her tenure as the Railway Minister have been sent to the 'Rs. 1000 
allocation bracket' by the Central Government at that time.   The Railways is a public 
good and it is the taxpayers money which is used for its development.  So, 
announcements of new railways should be economically justifiable and financially 
viable.  …(Time-bell rings)… 

Sir, through you, I would like to narrate an incident to this august House.  It is a 
very happening incident and I am sure, Members would be happy to know about it.  
…(Time-bell rings)…  Sir, it is regarding the undying commitment of Railway 
employees.  An elderly American-Indian couple was travelling from Kolkata to Puri.   
Somehow, the wife was unable to board the train and they got separated.  The purse, 
ticket, money, ID card and everything else was with his wife in her purse.  Before I 
could talk to the GRP or anyone, the lady went to the GRP and the officers took 
action on it immediately and the problem was solved before the train reached the next 
station.  I am so happy to see the commitment shown by the people who are working 
in Indian Railways.    

उपसभाध्यक्ष महोदय, अगर आप परिमट करȂ, तो मȅ दो-चार चीज़Ȃ बताना चाहती हंू। 
Finally, जब मुझे रेलवे की बात कहनी पड़ती है, whenever I talk about railway, I cannot 
forget those days, those incidents mentioned by my mother, my father when people 
fled from then Purba Pakistan to India during partition by train.  Sir, only after Modi ji 
has taken charge, train connectivity between India and Bangladesh has been 
reinstated. Today, we have four trains running between India and Bangladesh.  These 
are Mitali, Bandhan, Maitree and others.  It is such a happy state of affairs.   सर, आप 
allow करȂ, तो मȅ दो-चार छोटी-छोटी िरक्वेÎट्स करना चाहती हंू।  पिÌचमी मेिदनीपुर मȂ, दातंन 
मȂ Îटेशन पर जगन्नाथ एक्सĢेस टेर्न, िजसका नंबर 18409-18410 है, वह रुकती थी।  कटक, 
भवुनेÌवर मȂ बहुत सारे patients एÇस मȂ जाते थे।  वह टेर्न काफी साल से चल रही है, लेिकन अभी 
कोिवड के बाद वह टेर्न उस Îटेशन पर नहीं रुकती है।  

मेरी एक और िरक्वेÎट है। बच्चȗ ने और Visva-Bharati University और बदर्वान 
यिूनविर्सटी से लोगȗ ने िरक्वेÎट की है, जो हावड़ा-िदÊली राजधानी वाया गया है - 12301 और 
12302, अगर ये बदर्वान मȂ रुकती हȅ, तो बीरभमू, बाकुंड़ा, बदर्वान जंक्शन, हुगली, मुिर्शदाबाद, 
इन सारे िडिÎटर्क्ट्स को बहुत बड़ा फायदा होगा।   
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 सर, अगर आप मुझे दो िमनट और दȂ, तो मȅ एक बात कहना चाहंूगी।  पिÌचमी मेिदनीपुर मȂ 
Cossye Halt नाम से एक जगह है, वहा ंपर एक िरवरिĤज है।  वहा ं30-35 साल से एक छोटा सा 
Ãलेटफॉमर् बनाने की जरूरत थी।  सीपीआई(एम) के समय से उनकी मागं शुरू हुई थी।  मȅ वहा ं
खुद तीन-चार बार िविज़ट करके आई।  जब पीयषू गोयल जी थे, तब मȅ वहा ंआई और मनोज जी 
और पीयषू जी को मȅने पूरी िरपोटर् दी।  मȅने कहा िक मȅ एमपीलैड्स से यह कायर् करना चाहती हंू।  
यह एक छोटा सा Ãलेटफॉमर् का कायर् ढाई करोड़ का है।  पीयषू जी बोले, नहीं-नहीं, इसमȂ 
एमपीलैड्स की क्या जरूरत है, इसको हम कर देते हȅ।  मȅने उन्हȂ कहा िक मुझे करने दीिजए, 
इससे मुझे खुशी िमलेगी।  उन्हȗने कहा िक ठीक है, आप किरए।   पूरी िरपोटर् मंगवाई गई है, 
उसकी कॉिंÎटग का Åयोरा बन गया है।  सर, पिÌचमी बगंाल मȂ चार साल से एक भी डीएम ने मेरा 
यिूटलाइज़ेशन सिर्टिफकेट जमा नहीं िकया।  यह काम जनता के िलए है, मȅ जनता के िलए काम 
करना चाहती हंू, जनता के पैसे से करना चाहती हंू, यह मेरा पैसा नहीं है।  मȅ आप सभी के ǎारा 
यह िरक्वेÎट करती हंू िक डीएम ठीक से काम करȂ और सभी सरकारी ऑिफससर् सÇमान के साथ 
काम करȂ।  मंतर्ी जी,  आपको बहुत-बहुत बधाई िक आपने बहुत अच्छा रेलवे बजट बनाया है। 
 
SHRI BIRENDRA PRASAD BAISHYA (Assam): Sir, before starting my speech, I 
would like to compliment the new Railway Minister, Vaishnaw ji.  As a Railway 
Minister, although it is not a separate Budget, this is his first Railway Budget.  I must 
compliment you and am also hopeful of getting good response from you, Sir.   
 The Budget allocation for the North-Eastern Region is hiked by more than 44 
per cent in comparison with the previous Budget. The Budget allocation for the 
North-Eastern Region is Rs. 11, 428.86 crores.  This is all-time high allocation for the 
North-Eastern Region. I must compliment you for this.  Not only that, till today, many 
a Railway Minister has come and many Railway Budgets have been passed by this 
Parliament, but for the first time, there is 37 per cent hike in the allotment for the 
North-Eastern Region. This is also an all-time record, Sir. I compliment you for this 
also. It is known to everybody that Assam was neglected like anything during the 
Congress regime.  For a single bridge, we had to agitate for a long time.  After long 
agitation, after students started boycotting the classes, after people took part in the 
satyagraha, after people lost their lives in police firings, after all these, we got the 
bridge during the Congress regime. I am very grateful to the hon. Prime Minister, 
Narendra Modi ji. This is the first Government which has seen to it that all the North-
Eastern Region of our country has railway connectivity today.  This is also an all-time 
record.   

I would now like to raise some issues. One of the major issues which we are 
facing is, due to lack of electricity, double-track line is not available in Assam and in 
the North-Eastern Region. Hon. Minister, can you imagine, during these modern 
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days, there is no electrical train in almost all parts of the North-Eastern Region?  Can 
you imagine there is no double track rail line in the entire region?   

I hope under your leadership this time we will get justice. This is the call of the 
hour.   

Sir, I would like to draw your attention to another very important issue. This is 
in the interest of our sovereignty and national interest. China built railway lines up to 
Tawang in their area. I would request the hon. Minister to start at least a toy train from 
Tezpur to Tawang. Tawang is nowadays one of the most popular tourist spots of the 
country. Whoever has visited Tawang says that it is better than Switzerland. I would 
request you to please start at least a toy train up to Tawang. Our neighbouring 
country China built train tracks up to Tawang.   

Now the situation is somewhat different. Today, the entire North-Eastern 
Region has railway connectivity.  All the seven States have railway connectivity.  But 
there is not a single coach factory in any part of the North-Eastern Region.  I want this 
gift from our Government.  At least start a coach factory in the North-Eastern Region 
which will fulfill the demand of our area. 

One complaint that we get from the common people is this.  All the railway 
wagons in the North-Eastern Region, including those of the Rajdhani Express from 
Delhi to Guwahati and Dibrugarh, and all the bogies are old. The bogies which are not 
going to be used in other parts of the country are sent to Assam.  This attitude must 
be censured. We are also good citizens. We are also Indian citizens. This 
Government is doing a lot of development in the North-Eastern Region.  The Prime 
Minister always pays special attention to the North-Eastern Region.  I believe this will 
be looked after by you.   
 Sir, a Railway Division is there.  Now a separate Railway Zone is required in the 
North-Eastern Region. All the States of the North-Eastern Region have railway 
connectivity. There should be a separate Railway Zone in Assam.   

According to a report of the World Health Organization, the highest number of 
cancer patients in India is coming from Assam and Punjab.  Daily hundreds of people 
visit Mumbai for treatment of cancer.  On humanitarian ground and in the interest of 
cancer patients, are you ready to introduce a Duronto train between Guwahati and 
Mumbai?  They will bless you, Sir.  This is the call of the hour.   

Sir, every day hundreds of people visit Maa Kamakhya Temple. From every 
part of India, people visit Maa Kamakhya Temple. I would request you to introduce a 
special train in the name of Maa Kamakhya from Kolkata to Guwahati and from Delhi 
to Guwahati also.   
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There are more than 10,000 posts vacant in Grade III and Grade IV in the NF 
Railway.  Unemployment is a big issue. Not just in Assam, but in the whole of North-
East, it is a big issue. No industry is there. These vacancies should be filled up 
immediately. And special attention should be paid to the local people for those 
appointments.   
 Sir, I would like to draw your attention to one more issue.  Already construction 
of a railway track has started from Goalpara to Guwahati.  But its speed is very slow.  
Speed is very slow because double track line is not there. So, I would request him to 
look into this issue immediately and help them.   
 Sir, historically, Assam is a very famous area. I proudly say that we, the people 
of Assam, defeated Mughals 17 times.  When Mughals attacked all parts of India, 
Assam defeated Mughals 17 times.  They were not allowed to enter Assam.  There are 
various tourist spots. So, I would like to request you to kindly look into this issue and 
introduce some local train in those areas.  
 Sir, I would like to say one more thing. There is a town nearby Guwahati; there 
is no railway connectivity. Hon. Vice-Chairman, Sir, you also know that there is no 
railway connectivity. There is connectivity up to Mazbat. From Mazbat to Kharupetia, 
the distance is only 35 kilometres. If you start a railway line from Mazbat to 
Kharupetia, that entire district and city will get railway connectivity and the people of 
this region can travel easily to other parts. So, I would request you for that. There is 
one more thing. You remember that earlier when the Railway Budget was presented, 
it was announced that there would be two super specialty hospitals -- one at 
Rangapara and another one at Bongaigaon. This was part of the Union Budget, 
which was passed by the august House. But this was not implemented. It has not 
been implemented for the last ten years. At the time of UPA, they announced it.  They 
announced that there will be a super specialty hospital in Bongaigaon; they 
announced that there will be a super specialty hospital in Rangapara.  But nothing has 
happened. Now, at least, this Government should look into this issue as a promise 
and an assurance given in the Budget by the Government earlier. Kindly resolve this 
issue.   
 At last, I would like to conclude with a request.  We, the people of Assam, are 
very peace loving people. Guwahati is the heart of the North-Eastern Region.  Now, 
North-Eastern Region has railway connectivity. There is a railway line up to 
Meghalaya; there is a railway line up to Nagaland; there is a railway line up to 
Arunachal Pradesh.  So, I would like to request you to kindly consider these issues in 
the interest and development of the North-Eastern Region. The hon. Prime Minister 
has always given utmost importance to the North-Eastern Region. So, in the interest 
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of the North-Eastern Region, at least, in our time, you should announce one coach 
factory in the North-Eastern Region.  This will be helpful in building infrastructure in 
those regions and it will help in reducing unemployment.  With these words, I thank 
you and I hope, under your leadership, we would get justice.  
 
Ǜी संजय िंसह (राÍटर्ीय राजधानी के्षतर्, िदÊली) : मान्यवर, आपने रेल मंतर्ालय के कायर्करण पर 
मुझे अपनी बात कहने का अवसर िदया, उसके िलए आपका धन्यवाद।  
 आज जब मȅ सदन मȂ आ रहा था तो िबहार के बहुत सारे लोग, नौजवान साथी मुझसे घर 
पर िमलने आये और उन्हȗने अपनी पीड़ा Ëयƪ की। 2019 मȂ उन्हȗने रेलवे भतीर् बोडर् ǎारा िनकाली 
गई परीक्षा मȂ ĢारिÇभक परीक्षा पास कर ली, मुख्य परीक्षा पास कर ली, िचिकत्सा की जाचं पास 
कर ली, लेिकन 2019 से लेकर आज तक, तीन साल हो गये, 8 से 10 हजार नौजवान ऐसे हȅ, 
िजनको िनयुिƪ नहीं िमली है, िजनको आज तक joining नहीं िमली है। यह बेरोजगारȗ के Ģित 
आपका रवैया है। यह बहुत ही दुभार्ग्यपूणर् और पीड़ादायक है। जब वे रेलवे भतीर् से पीिड़त 
नौजवान छातर् Ģयागराज मȂ सड़कȗ पर उतरते हȅ, पटना मȂ सड़कȗ पर उतरते हȅ तो आप अपने ही 
देश की धरती पर उनके साथ दुÌमनȗ जैसा Ëयवहार करते हȅ। उन पर आँसू गैस के गोले छोड़ते हȅ, 
उनको लािठयȗ से िपटवाते हȅ, घर मȂ घुस-घुस कर उनको मरवाते हȅ, िपटवाते हȅ।  ऐसा Ëयवहार 
करते हȅ, जैसे मालमू पड़ रहा है िक वे दुÌमन देश के नागिरक हȅ!  आप इस देश के नौजवानȗ के 
साथ िखलवाड़ मत कीिजए।  बेरोजगारȗ के Ģित आपका रवैया क्या है?  मान्यवर, रेलवे मȂ हर 
जगह ठेका Ģथा चाल ूकर दी गई है।  सफाई कमर्चािरयȗ मȂ ठेका Ģथा, Îटेशंस के maintenance 
मȂ ठेका Ģथा, िसग्नल के maintenance मȂ ठेका Ģथा, िबजली के maintenance मȂ ठेका Ģथा, 
कोच के maintenance मȂ ठेका Ģथा।  जब आप ठेका Ģथा लेकर आ रहे हȅ, तो एक तरफ आप 
रोजगार को िमटाने और खत्म करने का काम कर रहे हȅ और दूसरी तरफ आप इस देश के दिलतȗ 
के साथ, िपछड़ȗ के साथ, आरक्षण की ËयवÎथा के साथ िखलवाड़ करने का काम कर रहे हȅ, आप 
उनका हक मारने का काम कर रहे हȅ।  मान्यवर, खुद रेलवे िवभाग ने यह माना है िक safety 
category मȂ लगभग 1 लाख, 50 हजार कमर्चािरयȗ की vacancies हȅ।  आपके पास लगभग 1 
लाख, 50 हजार िरिƪया ँ िसफर्  safety category मȂ हȅ, रेलवे की सुरक्षा के के्षतर् मȂ हȅ।  आप वह 
भतीर् करते नहीं हȅ।  आपके पास maintenance के के्षतर् मȂ या िजन के्षतर्ȗ मȂ रेलवे मȂ पद खाली हȅ, 
वहा ँपर आप भतीर् क्यȗ नहीं करते हȅ?  अगर रेलव े िवभाग चाहे, तो वह 3 लाख पक्के सरकारी 
कमर्चािरयȗ की भतीर् कर सकता है, लेिकन आपको िपछड़ȗ का हक मारना है, दिलतȗ का हक 
मारना है, िनजीकरण करना है, सरकारी ËयवÎथा को खत्म करना है।  मान्यवर, हमारे मंतर्ी जी ने 
बयान िदया, मुझे बड़ी Ģसन्नता हुई, इन्हȗने कहा िक िनजीकरण नहीं होगा।  अब पता नहीं िवǄ 
मंतर्ी और रेल मंतर्ी एक साथ बठैते हȅ िक नहीं, दोनȗ लोग आपस मȂ चचार् करते हȅ िक नहीं, िवǄ 
मंतर्ी जी कहती हȅ िक हम रेलवे की 26 Ģितशत सपंिǄया ँ बेचȂगे, हम रेल की सपंिǄ बेच कर 
लगभग 1 लाख, 50 हजार करोड़ रुपए अिर्जत करने का काम करȂगे।  मेरे पास तारीख है, इन्हȗने 
31 हजार करोड़ रुपए का टȂडर िनकाला, िजसमȂ से इनको मातर् 7 हजार, 2 सौ करोड़ रुपए की 
आय हुई, बाकी लोगȗ ने टȂडर मȂ िहÎसा ही नहीं िलया।  एक तरफ आप लोगȗ के बीच मȂ तो यह 
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कहते हȅ िक हम िनजीकरण नहीं करȂगे, लेिकन आप रेलवे के अंदर िनजीकरण करने के िलए 
िजतनी भी योजनाएँ ला सकते हȅ, उन्हȂ लाने का काम करते हȅ।   
 मान्यवर, दूसरी बात, मȅ पढ़ रहा था िक रेलवे मȂ िपछले 5 वषș से लगातार आमदनी मȂ 
कमी आ रही है।  इनकी आमदनी लगभग 7.8 Ģितशत घटी है।  रेलवे की आमदनी भले ही घट 
रही हो, भले ही आपने िपछले िदनȗ मȂ रेलवे के Ãलेटफॉमर् की िटकट 50 रुपए कर दी हो, पैसȂजर 
के िकराए मȂ आपने 3 गुनी वृिǉ कर दी हो, बाकी चीजȗ मȂ वृिǉ कर दी हो, लेिकन आपकी 
आमदनी 7.8 Ģितशत घटी।  आप ये आँकड़े बताते हȅ, लेिकन इसके बावजूद आप अपने 
राजनीितक कारणȗ से रेलवे को घाटा पहँुचाने के िलए तैयार रहते हȅ, आप अपने राजनीितक 
कारणȗ से रेलवे का नुकसान करने के िलए तैयार रहते हȅ।   
 मान्यवर, मȅ आपके माध्यम से बड़ी िवनĦतापूवर्क पूछना चाहता हँू।  हमारी िदÊली की 
सरकार बुजुगș के िलए 'तीथर् यातर्ा योजना' लेकर आई।  अब उन बुजुगș के िलए 'तीथर् यातर्ा 
योजना' से आपको क्या परहेज है!  बुजुगș को तीथर् यातर्ा कराने से आपको परहेज है।  यहा ँमंतर्ी 
जी बठेै हȅ, मȅ बड़ी िवनĦतापूवर्क आपसे पूछना चाहता हँू।  िदÊली के िनवार्िचत मुख्यमंतर्ी इसी 
िदÊली मȂ उन बुजुगर् याितर्यȗ से Îटेशन पर िमलने जा रहे थे।  रेलवे िवभाग ने उन बुजुगș से उनकी 
मुलाकात को रोकने का काम िकया।  मंतर्ी जी, आप IAS रहे हȅ, िजला अिधकारी रहे हȅ, ओिडशा 
मȂ आप IAS के तौर पर नौकरी कर चुके हȅ, आप एक मुख्यमंतर्ी के साथ इस Ģकार का Ëयवहार 
मत कीिजए।  मȅने आपको पच्चीसȗ फोन िकए, पच्चीसȗ बार मȅने आपके िवभाग के कमर्चािरयȗ को 
सूचना दी, मुख्यमंतर्ी के आवास से आपको सूचना गई, लेिकन आप बुजुगर् तीथर् याितर्यȗ को 
अयोध्या जाने से रोकने का काम कर रहे हȅ, आप उनकी तीथर् यातर्ा पर रोक लगाने का काम कर 
रहे हȅ।  लड़ाई लड़नी है, तो चुनाव मȂ लिड़ए न!  आप बुजुगर् तीथर् याितर्यȗ को क्यȗ target करते हȅ, 
आप उनकी यातर्ा का िवरोध क्यȗ करते हȅ!  आप रेलवे की आमदनी कम करने पर क्यȗ लगे हुए हȅ!  
आप अरिंवद केजरीवाल का इतने हद तक जाकर िवरोध क्यȗ करते हȅ!  आप चुनाव लिड़ए न!  
चुनाव से तो आप लोग भागते हȅ।  MCD का चुनाव हो रहा है, लेिकन आप लोग भाग रहे हȅ।  
...(Ëयवधान)... आप लोग भाग रहे हȅ। ...(Ëयवधान)... मान्यवर, ये MCD के चुनाव से भाग रहे 
हȅ। ...(Ëयवधान)...  ...(समय की घंटी)... मȅ खत्म कर रहा हँू। ...(Ëयवधान)... मान्यवर, मȅ अपनी 
बात खत्म कर रहा हंू।...(Ëयवधान)... िहÇमत है तो चुनाव लिड़ए।...(Ëयवधान)... आप भागते 
क्यȗ हȅ? ...(Ëयवधान)... ...(Ëयवधान)... 
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You address the Chair. 
…(Interruptions)… Hon. Member. …(Interruptions)…   Hon. Member,  please address 
the Chair. …(Interruptions)…  You don't have to answer them.  ...(Interruptions)... 
You address the Chair. ...(Interruptions)... 
 
Ǜी संजय िंसह : मान्यवर, मȅ यह कह रहा हंू, तीन बार िदÊली मȂ इनकी जमानत जÅत हो गई है। 
एक बार ये Îकूटर पाटीर् बन गए, इनकी िसफर्  तीन सीटȂ आईं, दूसरी बार इनोवा पाटीर् बन गए, 
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िसफर्  आठ सीटȂ आईं। ये िपछली तीन बार से हार रहे हȅ और अब ये एमसीडी के चुनावȗ से भाग रहे 
हȅ।...(Ëयवधान)... ये कह रहे हȅ िक हम अरिवन्द केजरीवाल का सामना नहीं कर 
सकते।...(Ëयवधान)... आप लोग चुनावȗ से इतने डरते हȅ। ...(Ëयवधान)... आप लोग देश के 
Ģधान मंतर्ी जी की छिव खराब कर रहे हȅ। देश के Ģधान मंतर्ी कहते हȅ िक मेरा 56 इंच का सीना है, 
आप लोग कहते हȅ िक हमारी पाटीर् दुिनया की सबसे बड़ी पाटीर् है।...(Ëयवधान)... दुिनया की 
सबसे बड़ी पाटीर् एमसीडी के चुनावȗ से भाग रही है और केजरीवाल से डर रही 
है।...(Ëयवधान)... मȅ कहना चाहता हंू...(Ëयवधान)... 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : धन्यवाद।...(Ëयवधान)... 
 
Ǜी संजय िंसह : सर, मȅ अपनी बात खत्म कर रहा हंू, यह बहुत गंभीर मामला है।...(Ëयवधान)... 
रेल मंतर्ी जी, हम लोग सासंद हȅ, हम आपके पास कोई हमेशा पैरवी करवाने के िलए नहीं आते हȅ 
और न ही आपको रोज़-रोज़ फोन करते हȅ।...(Ëयवधान)... लेिकन अगर हमारे िनवार्िचत मुख्य 
मंतर्ी जी को आपका रेलवे िवभाग अपमािनत करेगा,...(Ëयवधान)... हम लोग आपसे बात करना 
चाहȂगे, लेिकन आप फोन पर भी नहीं आएंगे और मसेैज का भी कोई जवाब नहीं दȂगे, आपका यह 
Ëयवहार ठीक नहीं है।...(Ëयवधान)... यह बहुत ही दुखद Ëयवहार है।...(Ëयवधान)... 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : धन्यवाद।...(Ëयवधान)... 
 
Ǜी संजय िंसह : आपको िदÊली की सरकार मुनाफ़ा देती है।...(Ëयवधान)... िदÊली की सरकार 
रेलवे से तीथर् यातर्ा करवाती है और आप इस Ģकार का Ëयवहार करȂगे? ...(Ëयवधान)... 
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have made your point. 
...(Interruptions)... धन्यवाद, आपका समय खत्म हो चुका है। 
 
Ǜी संजय िंसह : सर, एक अंितम बात कह कर मȅ अपनी बात खत्म कर रहा हंू। सर, अभी दूसरȗ 
को तो आपने 12-12 िमनट का समय िदया था, लेिकन जब हमारी बारी आती है, तो उधर से वे 
लोग िचÊलाने लगते हȅ और इधर आप भी रोकने लगते हȅ। ...(Ëयवधान)... हमेशा यही होता 
है।...(Ëयवधान)... 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : आपकी पाटीर् के पास िजतना समय होता है, हम उसी के 
अनुसार बुलाते हȅ।...(Ëयवधान)... 
 
Ǜी संजय िंसह : वहा ंवे लोग चुनाव से भागते हȅ और यहा ंआप बोलने नहीं देते! ...(Ëयवधान)...  
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उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : आप कन्क्लडू कीिजए।...(Ëयवधान)...  
 
Ǜी संजय िंसह :  तो हम लोग कहा ंबोलȂ? ...(Ëयवधान)... हम लोग अपनी बात कहने के िलए 
कहा ंजाएं? ...(Ëयवधान)... 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : आप रेल बजट पर बोिलए, पूरे भाषण मȂ आप रेल बजट पर 
तो बोले ही नहीं।...(Ëयवधान)... आप कन्क्लडू कीिजए।...(Ëयवधान)...  
 
Ǜी संजय िंसह : सर, रेल बजट पर िफÊमी दुिनया तक की बातȂ हो गईं।...(Ëयवधान)... अभी ये 
लोग रेल बजट पर िफÊम के गीत गा रहे थे। मȅ यह कहना चाहता हंू, रेल मंतर्ी जी, आप बुज़ुगș के 
Ģित थोड़ी सवंेदनशीलता लाइए।...(Ëयवधान)... आपने रेलवे मȂ बुज़ुगș को िदया जाने वाला 
कंसेशन खत्म कर िदया, आप थोड़ी सवंेदनशीलता लाइए। लाल ूĢसाद जी जब रेल मंतर्ी थे, तो 
उन्हȗने कुिलयȗ को नौकरी देने के िलए योजना लागू की थी।...(Ëयवधान)... सर, देिखए, अब ये 
लोग कुिलयȗ का भी िवरोध कर रहे हȅ।...(Ëयवधान)... ये लोग कुिलयȗ का भी िवरोध कर रहे हȅ। 
...(Ëयवधान)...   
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : आप अब अपनी बात खत्म कीिजए, आपका समय समाÃत 
हो चुका है।...(Ëयवधान)... 
 
Ǜी संजय िंसह : ये लोग गरीब आदिमयȗ का िवरोध कर रहे हȅ। ...(Ëयवधान)... ये लोग 'सबका 
साथ-सबका िवकास' की बात कहते हȅ, लेिकन चुनाव के बाद महंगाई बढ़ा रहे हȅ।...(Ëयवधान)...  
ये िसलȂडर के दाम, गैस के दाम, डीज़ल के दाम, पेटर्ोल के दाम बढ़ा रहे हȅ और जब हम यहा ं
कुिलयȗ की बात बोलते हȅ, तो ये उसका िवरोध करते हȅ। ...(Ëयवधान)...  
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : धन्यवाद, आपके सारे Ãवाइंट्स खत्म हो चुके हȅ, आप 
कन्क्लडू कीिजए।...(Ëयवधान)...  अब आप बठै जाइए।...(Ëयवधान)...   
 
Ǜी संजय िंसह : सर, देश के पूवर् रेल मंतर्ी ने इस देश के कुिलयȗ के िलए काम िकया था, िजनके 
ऊपर एक िफÊम बनी थी। उस िफÊम मȂ एक गाना था, 'सारी दुिनया का बोझ हम उठाते 
हȅ।'...(Ëयवधान)...  उन बोझ उठाने वालȗ के िलए देश के रेल मंतर्ी लाल ूĢसाद यादव जी ने 
नौकरी देने की ËयवÎथा की थी।...(Ëयवधान)...  आज वे मारे मारे िफर रहे हȅ।...(Ëयवधान)... वे 
ऐÃलीकेशन देते हȅ, रोते हȅ, धक्के खाते हȅ, लेिकन उनकी बात आप नहीं सुनते। ...(Ëयवधान)... 
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, the next speaker is 
Shri Jawhar Sircar.  ...(Interruptions)... 
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Ǜी संजय िंसह : आप इस देश के नौजवानȗ के साथ िखलवाड़ मत कीिजए। ...(Ëयवधान)...                                
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Jawhar Sircarji, do you 
want to speak? ...(Interruptions)... 
 
Ǜी संजय िंसह :  ...(Ëयवधान)...  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): This is not done. 
...(Interruptions)... Please. ...(Interruptions)... The next speaker is Shri Jawhar 
Sircar...(Interruptions)... I have called the next speaker. ...(Interruptions)... नहीं, 
ऐसे िडबेट नहीं होती है, please  be seated. ...(Interruptions)... आपका समय खत्म हो 
चुका है,  Jawhar Sircarji, do you want to speak? ...(Interruptions)... Please. 
...(Interruptions)... आपका समय खत्म हो चुका है, आप अब जवाहर सरकार जी का टाइम ले 
रहे हȅ। ...(Ëयवधान)... जवाहर सरकार जी, आप बोिलए। ...(Ëयवधान)... If you do not want 
to speak, I will call the other speaker. ...(Interruptions)... No; no, this is not the way. 
...(Interruptions)... जवाहर सरकार जी, क्या आप बोलȂगे?  Nothing will go on record 
except Shri Jawhar Sircar. ...(Interruptions)... Nothing will go on record except Shri 
Jawhar Sircar. ...(Interruptions)... 
 
Ǜी संजय िंसह :  
 
SHRI JAWHAR SIRCAR (West Bengal): Sir, I thank you for this opportunity 
...(Interruptions)...  Sir, I thank you for this opportunity to make just a few short 
points on the Railway Budget.  ...(Interruptions)... The first thing that I would like to 
draw the hon. Railway Minister's attention...(Interruptions)... आप मेरा समय क्यȗ 
बरबाद कर रहे हȅ? 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : आप बोिलये, आपकी बात िरकॉडर् पर जा रही है।  
 
SHRI JAWHAR SIRCAR: The first thing that I would like to draw the attention of the 
hon. Railway Minister, who has a wide background of administration, is that half the 
railway passengers in India on a daily-basis are just from three suburban railways.  
The three suburban railways constitute half the daily passengers of India. With this in 
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mind, if half the passengers or even 45 per cent of the passengers are the suburban 
passengers of Mumbai, Kolkata, Chennai, they have never got even one per cent of 
the Railway Budget. They go packed like animals, they hang out like bats. This sort of 
a shameful treatment of suburban railway passengers must end during your tenure, 
Mr. Railway Minister. You can take a look at that. That is the first point I am making 
that suburban railways have always been neglected, except in very brief periods.   

So please look at suburban railways as a special project. The problem is, 
though he has some of the finest cadres of traffic, accounts, mechanical, electrical, 
the finest cadres, yet most of them consider suburban railways to be a pain, to be 
unprofitable. Now you cannot have profitability everywhere.  We don't have 
profitability in MGNREGA. We don't have profitability in 'Food for Work', in food aid.  
So, treat it as a social sector project.  My first request is, you will be catering, in one 
stroke, to 50 per cent of the daily passengers of India. Please take a fresh look at it.  

The second point I would like to make is NMP. The National Monetization 
Pipeline scheme is a cloud wrapped within an enigma, wrapped within a mystery.  
Please come out transparently.  Railways are too important and too risky to be leased 
out, even for a short while, to private profiteers.  You are talking of leasing 1,400 kms.  
I cannot travel in a Rajdhani wondering whether the next 100 kms. of tracks are being 
maintained by a profiteer. Please, please clarify, where you are doing it, on what 
grounds you are doing it. Every feet of railway line has to be maintained and the 
Railways are doing a splendid job out of it, but in spite of that, accidents happen. So 
please be careful; Railways are the lifeline of India.  Before you lease out anything of 
the railways, please be more transparent. Let it be in the public domain.  Your Budget 
is Rs.1.5 lakh crores. Your net worth is more than the Government of India's Budget.  
You are an aristocratic department, come out transparently. Don't play behind 
screens.   

So my second point is on NMP. You are leasing out 400 stations. Which 400 
stations?  Who is in-charge of what? Who is in-charge of signaling? Who is in-
charge of delays?  Who is in-charge of other things?  The Railways are the heart of 
the administration of India. Do not play around with it.  If you have to lease, if you 
have to earn money, build supermarkets over railway stations of urban areas which is 
within your control.  It is not like a gas pipeline from one end to the other that you 
lease out.  Railways are just too risky. So before we fall for this NMP game, which is, 
as I said, an enigma and within a mystery within another mystery, so please come out 
with facts.  One of the hon. Members has said a lot of negative things about Ms. 
Mamata Banerjee as Railway Minister. I don't want to get into all that.   
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 All I am saying is that she had a vision statement made by professionals when 
she was here.  The second is that she knows what the people want.  Otherwise, she 
could not be getting elected again and again.  Have a look at that statement!  Last 
point that I would like to make is that when you lease out, you are leasing out the 
pride of India, the Heritage Railways.  The Heritage Railways are like the jewels of 
India.  How you can lease out your own jewels, the Darjeeling Railways!  First of all, it 
is under sad state of neglect.  वो क्या मेरे सपनȗ की रानी and all that.  It is in a sad state 
of neglect as it is.  What will a private company do there!  It requires infrastructural 
investment.  So, you lease out jewels like the Darjeeling heritage Railway, Shimla 
heritage Railway, even the Konkan Railway, which is one of the pride of the Indian 
Railways.  Why are you going in for that? This   about earning Rupees Six lakh crores 
from this and that can come about, but not from selling off family silver.  Don’t sell off 
our lives, our safety, and our lifeline for a few coins of silver, Mr. Minister.  And, my 
ultimate point, Sir, I won't encroach on your time.  One fact is not told to you and to 
most people. There are many people who require a small machine to be plugged in 
while travelling on the train, for breathing, CPAP, BiPAP; somebody also mentioned 
'bronchial', I think Vasan saheb mentioned. So, there are the machines which need 
very low power consumption. Your Ministry cuts off the electric line every half-an-
hour, which destroys the machines. Your light is on, your fan is on; why can't that 
plug point be on? I mean, I have not been able to understand. I spoke to half-a-
dozen people.  So, please remember these points that the life-saving point which is 
just a plug point in your compartment, let it be on. I wound up by complementing 
you.  You come with a wide experience. 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Thank you. 
 
SHRI JAWHAR SIRCAR: Your part of the Budget is good. But, please come back to 
suburban passengers who are being treated like second-class, third-class citizens 
and animals.  Please reconsider your part in the National Monetization Pipeline.  
Please reconsider the Heritage Railways.  Thank you very much and bless you. 
 
डा. िवनय पी. सहÎतर्बुǉे (महाराÍटर्) : महोदय, मȅ जो भाषण सुन रहा था, िवशेष रूप से िदÊली 
के हमारे सासंद Ǜी सजंय िंसह जी का और उसके पहले Ǜीमान देरेक ओĤाईन जी का। संजय 
िंसह जी का भाषण बड़ा िवनĦतापूवर्क होता है, तो भी थोड़ा डर लगता है, क्यȗिक वे ऐसी ऊँची-
ऊँची आवाज़ मȂ बोलते हȅ िक पता नहीं क्या बोलȂगे और जब ओĤाईन साहब बोलते हȅ, वैसे वे एक 
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बहुत नवाज़े गए quiz master हȅ, उनका सामान्य भाषण भी बड़ा नाटकपूणर् लगता है, नाटकीय 
लगता है। हम नाटकीय बोलते हȅ, तो भी वह सामान्य लगता है और वे सामान्य बोलते हȅ, तब भी 
वह बड़ा नाटकीय लगता है। वे इस अंदाज मȂ बोल रहे थे िक देखो, हमारे पास big ideas थे, यह 
big idea, यह big idea. यह दीवार िफÊम का जो dialogue है, वैसे ही लगा िक हमारे पास यह 
है, यह है, तुÇहारे पास क्या है?  मȅ कहँूगा िक हा,ँ ठीक है, आपके पास ideas हȅ और हमारे पास 
implementation है। Ideas का implementation कैसे करना है, हम इसका तौर-तरीका जानते 
हȅ और शायद big ideas, when they are attempted by persons with small minds, I think 
they never get implemented.  यहा ँपर बात उÊटी है, इसिलए मȅ बड़ी िवनĦता से यह कहना 
चाहँूगा िक कई सारे big ideas, शायद उसको हम big ideas के Îतंभ के नीचे नहीं िगना पाएँगे।  
छोटी-छाटी बातȂ होती हȅ, मगर जब लोगȗ को राहत देने की Ģामािणक कोिशश होती है, तब 
उसके पिरणाम जमीन पर िनकल कर आते हȅ, हमȂ िदखाई देते हȅ। मȅ एक छोटा-सा उदाहरण 
दँूगा। हमारे देश मȂ िकसानȗ के बारे मȂ और िकसानȗ को न्याय देने के सदंभर् मȂ बहुत सारी लबंी-
लबंी चचार्एँ हुई हȅ, मगर एक Îपेशल िकसान टेर्न का Ģावधान िकया जाए, इस तरह की ËयवÎथा 
बनाई जाए, यह केवल मातर् मोदी जी की सरकार मȂ हो पाया और आज िÎथित यह है िक देश के 
चाहे उǄर भारत के िकसान हȗ, चाहे दिक्षण भारत के िकसान हȗ, चाहे हमारे महाराÍटर् मȂ जो 
बागवानी करने वाले िकसान हȅ, वे िकसान हȗ, आज ये सारे िकसान रेल पर िनभर्र हȅ। आज यहा ँ
तक है िक िकसान रेल से माल भेजने के िलए लगभग दो-दो महीने की विेंटग िलÎट है। िकसान 
टेर्न की सकंÊपना को इतना response िमल रहा है।     

It may not be a big idea, perhaps, envisioned by some people, but, certainly a 
big idea in the sense that the idea got implemented with all political will.  

दूसरी बात, हम देखते थे िक रेलवे Îटेशंस के िकनारे जाते समय, टैर्क्स के आस-पास, 
चूिँक मȅ मुÇबई से आता हँू, इसिलए कई बार टैर्क्स के आस-पास से गुजरना भी पड़ता है, वहा ँ
लोगȗ को अपनी नाक पर रुमाल रखते हुए जाना पड़ता था। हम टेर्नȗ मȂ भी देखते थे िक सामान्य 
याितर्यȗ के जो कोचेज़ होते हȅ या जो Îलीपर कोचेज़ होते हȅ, उनमȂ साफ-सफाई वगैरह की कोई 
ËयवÎथा नहीं थी। आज मȅ िवपक्ष के हमारे सभी िमतर्ȗ से भी कहँूगा िक आप कभी सामान्य कोच मȂ 
Îलीपर क्लास मȂ travel किरए, वहा ँपर भी दो-दो बार सफाई वाला आता है और पूछता है िक 
कहीं कुछ गंदगी है, तो आप हमȂ बताइए, हम साफ कर रहे हȅ। इसके साथ ही, बायो टॉयलेट की 
ËयवÎथा भी की गई। यह छोटा सा िवषय है। It may not be a big idea, what Mr. Derek 
O'Brien wanted to describe, but, it is a small attempt, a sincere attempt which has a 
big impact and therefore, बायो-टॉयलेट की ËयवÎथा भी बड़ी कारगर सािबत हो गई है। मȅ यह 
िवनĦतापूवर्क बताना चाहता हँू। 
 महोदय, कई लोग जानते हȅ िक रेलवे की भी अपनी एक दुिनया होती है और रेलवे की 
दुिनया मȂ रेलवे के लोगȗ के टेिलफोन्स अलग हȅ, रेलवे के लोगȗ के काम करने की पǉित अलग है। 
उनकी अपनी एक अलग ËयवÎथा रहती है और उसी ËयवÎथा के चलते, िजसे सामंतशाही का 
Ģतीक माना गया था, ऐसे ही एक Railway saloon की ËयवÎथा थी। जब बड़े-बड़े अिधकारी जाते 
थे, मंतर्ी जाते थे, उनके िलए बड़े शाही कोचेज़ मȂ जाने की ËयवÎथा थी। हमारी सरकार ने िकसी 
समाजवाद वगैरह का िवषय उठाए बगैर saloon की बादशाही ËयवÎथा को समाÃत कर िदया है। 
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हमारे मंतर्ी भी सामान्य कोच से जाते हȅ, हमारे बाकी लोग भी सामान्य कोच से जाते हȅ। मȅ मानता हँू 
िक जब हम एक सवंेदना िदखाते हुए चीज़ȗ को अमल मȂ लाते हȅ, तब क्या होता है, यह इसका एक 
पिरचायक है।  
 महोदय, हमने दीनदयालु कोच बनाए और सामान्य याितर्यȗ के िलए ËयवÎथाएं भी कीं। 
हमने देखा िक हमारे यहा ँजो कोचेज़ बनते थे, पहले एक ज़माना ऐसा था िक हमȂ जमर्न कोचेज़ 
आयात करने पड़ते थे, लेिकन आज यह िÎथित है िक पड़ोसी देशȗ मȂ कई ऐसे देश हȅ, जहा ँहम 
भारतीय रेल की कायर्शालाओं मȂ बने हुए कोचेज़ िनयार्त कर रहे हȅ और इसका पूरी दुिनया मȂ 
Îवागत हो रहा है।  
 महोदय, मȅ कुछ और बातȂ भी कहँूगा। यहा ँपर माल ढोने की ËयवÎथा पर चचार् हुई। मȅ 
मानता हँू िक माननीय Ģधान मंतर्ी मोदी जी के कुल िमलाकर सात साल के कायर्काल का एक 
महत्वपूणर् पिरचायक रहा है िक हमने dedicated freight corridor को महत्व िदया और आज ऐसे 
corridors के कारण माल की ढुलाई बहुत आसानी से हो रही है, बहुत तीĨ गित से हो रही है। इसी 
तरह से, हम िवǏुतीकरण के बारे मȂ भी कह सकते हȅ। रेलवे का िजस पǉित और तेजी से 
िवǏुतीकरण हुआ है, मȅ उसके आंकड़े देना चाहता हँू। 2014 से 2021 के दौरान Ģित वषर् रेलवे 
िवǏुतीकरण की गित को 5.5 times अिधक बढ़ाया गया है। 2009 से 2014 के कायर्काल मȂ, उस 
समय यपूीए की सरकार थी, तब रेलवे िवǏुतीकरण 608 िकलोमीटर Ģित वषर् था और आज 2014 
से 2021 के साथ इसकी तुलना करȂ, तो यह 3,440 िकलोमीटर Ģित वषर् है। मȅ मानता हँू िक हम 
इस वाÎतिवकता की अनदेखी नहीं कर सकते हȅ। इसी तरीके से, मȅने यहा ँपर DFC का भी िज़कर् 
िकया िक इससे हमारी क्षमता मȂ िकतनी वृिǉ हुई है और िकस पǉित से हमारे manufacturing 
sector को इसका लाभ हुआ है। 

महोदय, मȅ Îपोट्सर् के िवषय मȂ भी कहना चाहँूगा। जब हम रेलवे के कुल योगदान की चचार् 
करते हȅ, तब कई बार इन बातȗ को भलू जाते हȅ िक रेलवे ने हमारे कई Îपोट्सर् पसर्न्स को िकस 
पǉित से ĢǛय िदया है, उन्हȂ Ģोत्साहन िदया है, अत: मȅ मानता हँू िक रेलवे का इस िवषय मȂ भी 
एक योगदान है।  

महोदय, अगर हम िवगत कुछ सालȗ को, िवशेष रूप से 2009 से 2014 को देखȂगे, तो 
पाएंगे िक दोहरीकरण और gauge conversion का िजतना काम हुआ था, िवगत सात सालȗ मȂ 
उससे 66 परसȂट अिधक काम हुआ है। अगर हम िसिक्कम को छोड़ दȂ, तो पूवȘǄर के सभी राज्यȗ 
को रेल नेटवकर्  का िहÎसा बनाया गया है। मȅ मानता हँू िक हम इस बात की भी अनदेखी नहीं कर 
सकते हȅ।  

आप Ģाइवेटाइज़ेशन की बात करते हȅ, तो मȅ रेल िवकास िनगम के बारे मȂ बताना चाहँूगा। 
जब से उसका आईपीओ आया है, तब से वह रेल िवकास िनगम, जो एक समय घाटे मȂ जा रहा 
था, आज मुनाफे मȂ आ गया है।  
 
4.00 PM 
 

इतना ही नहीं, हम सामािजक सवंेदना के आधार पर काम करते हȅ।  मȅ सदन को याद 
िदलाना चाहता हँू िक रेलवे का एक िनयम है िक अपवाद को छोड़ते हुए सामान्यत: रेलवे Îटेशंस 
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को Ëयिƪयȗ के नाम नहीं देते, मगर Ǜǉेय अटल िबहारी वाजपेयी जी के जमाने मȂ एक बार हमने 
अपवाद िकया, क्यȗिक महाराÍटर् की जनता की एक Îवर मȂ यह िडमाडं थी िक कोÊहापुर रेलवे 
Îटेशन को छतर्पित साहूजी महाराज का नाम िदया जाए।  हमने अपवाद िकया और कोÊहापुर 
रेलवे Îटेशन को छतर्पित साहूजी महाराज Îटेशन का नाम िदया। ...(समय की घंटी)... उसी 
तरीके से, अभी भोपाल के िनकट हबीबगंज का जो नया Îटेशन बना है, उसका नाम उपेिक्षत 
समाज का Ģितिनिधत्व करने वाली रानी कमलापित के नाम पर िदया गया है।  हमने अपवाद िकए 
हȅ, क्यȗिक उपेिक्षत नेताओं का सÇमान करना जरूरी है।  इस िवषय की एक Ģितबǉता होने के 
कारण हम काम करते हȅ। 
 महोदय, मȅ मुÇबई से आता हँू और मुÇबई तथा महाराÍटर् मȂ बुलेट टेर्न का िवषय एक बड़ी 
चचार् का िवषय बनता है।  मȅ सदन को बताना चाहता हँू िक बुलेट टेर्न के िवषय मȂ बहुत अच्छी 
तरक्की हुई है, िजसके कारण रोज़गार का सजृन हो रहा है।  िवशेष रूप से, गुजरात मȂ 99 परसȂट 
acquisition of land हो गया है, जबिक महाराÍटर् मȂ िजतना काम होना था, उसका 20 Ģितशत 
काम भी अभी तक नहीं हुआ है।  मȅ मानता हँू िक हम federalism की बात करते हȅ, मगर इस 
पǉित से अगर एक Ģोजेक्ट को हम अधर मȂ लटका दȂगे, तो यह महाराÍटर् की जनता पर घोर 
अन्याय होगा।  मȅ मानता हँू िक महाराÍटर् की जनता इस पǉित की अकमर्ण्यता को कभी माफ नहीं 
करेगी।  अभी अहमदाबाद से वापी तक 650 िपलसर् लग गए हȅ।  बुलेट टेर्न का काम 8 िकलोमीटर 
Ģित माह के िहसाब से चल रहा है, मगर दुभार्ग्यवश महाराÍटर् से जो Ģितशत आना चािहए, जो 
response िमलना चािहए, वह नहीं िमल रहा है।  मȅ सदन को इस िवषय के बारे मȂ जागरूक 
करना चाहता हँू।  महोदय, मȅ पाचँ िमनट मȂ अपनी बात समाÃत कर दँूगा।  मुझे बताया गया था िक 
10-15 िमनट बोलना है। 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : िमिनÎटर साहब को लोक सभा जाना होगा, क्यȗिक वहा ँ
िगलोिटन है। ...(Ëयवधान)... 
 
DR. VINAY P. SAHASRABUDHE: I will just finish in five minutes.  I am giving bulleted 
suggestions and nothing more than that.  
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : यह हो नहीं पाएगा। ...(Ëयवधान)... 
 
DR. VINAY P. SAHASRABUDHE: Can you give me just minutes? ...(Interruptions)... 
I will finish in two minutes. ...(Interruptions).. 
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please finish in two 
minutes.  
 
डा. िवनय पी. सहǣबुǉे : सर, मुख्य रूप से मेरे दो सजेशंस हȅ।  रेलवे की ĢितÎपधार् हवाई 
यातायात से भी है, क्यȗिक Ģधान मंतर्ी जी के जमाने मȂ अभी हवाई चÃपल पहनने वाले भी हवाई 
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यातायात का Ģयोग करने लगे हȅ।  रेलवे को एक ओर हवाई यातायात से भी ĢितÎपधार् करनी है 
और दूसरी ओर िनजी मागर् पिरवहन से भी ĢितÎपधार् करनी है।  मेरा सुझाव है िक रेलवे को 
overnight trains पर ज्यादा ध्यान देना चािहए।  िजतना overnight distance है, उसको कवर 
करने के िलए लोग रेल का ज्यादा उपयोग करȂगे, क्यȗिक उसमȂ कार से जाना मुिÌकल है और 
वायुयान से जाना कई बार affordable नहीं होता।  उस दृिÍट से मेरा सुझाव है िक हमारे जो 
Îलीपर क्लास के यातर्ी हȅ, Îलीपर क्लास मȂ जो 72 berths होती हȅ, आप चाहे उनसे दो-पाचं 
रुपये अिधक लीिजए, मगर हर sleeper class के िलए  अगर एक coach conductor होगा, तो 
sleeper class के याितर्यȗ के िलए सुरक्षापूवर्क यातर्ा करना सभंव हो पाएगा।  आज एक कोच मȂ 
एक भी coach attendant नहीं होता, िजसके कारण याितर्यȗ मȂ असुरक्षा का एक भाव रहता है, 
उनके मन मȂ डर रहता है िक बीच मȂ कहीं कोई पेपर डालकर सोएगा तो नहीं या मेरे सामान की 
चोरी तो नहीं होगी?  मȅ मानता हँू िक इसके िलए हर sleeper coach मȂ एक coach attendant 
रखे जाने की ËयवÎथा करने के िवषय मȂ जरूर सोचा जाना चािहए। 

मान्यवर, मुÇबई के दो-तीन िवषय हȅ।  मȅ ठाणे से आता हँू।  मेरा आगर्ह है िक ठाणे से 
बोरीवली के िलए अगर आप एक टेर्न के बारे मȂ सोचते हȅ, चाहे वह हाबर्र लाइन से हो या वह वसई 
के माध्यम से हो, तो अच्छा होगा, क्यȗिक ठाणे से बोरीवली सड़क मागर् से जाना बड़ा मुिÌकल है, 
इसिलए रेलवे इस िवषय मȂ जरूर सोचे।  आपने  6th corridor बनाया, इसके िलए मȅ आपको 
साधुवाद दँूगा िक यह बहुत ज़माने से एक ĢलिÇबत काम था,  िजसे आपने Ģधान मंतर्ी मोदी जी के 
कायर्काल मȂ पूरा कर िदया।  मȅ मानता हँू िक उसके कारण लोकल टेर्न की frequency बढ़ाने की 
दृिÍट से आप जरूर कोिशश करȂ।  आपने एसी लोकल टेर्न्स शुरू की हȅ, उसकी एक बार समीक्षा 
की जाए।  मेरा यह भी आगर्ह है िक िदËयागंȗ के िलए लोकल टेर्न्स मȂ जो कोचेज़ रहते हȅ, क्या 
उनको हम ऐसे senior citizens, जो 75 Ãलस आयु के हȅ, उनके िलए उपलÅध करा सकते हȅ?  
इसके बारे मȂ सोचा जाना चािहए।  यहा ँकई तरीके की बातȂ हुईं, कुिलयȗ का िवषय आया।  मȅ एक 
िनवेदन यह करना चाहता हँू िक मुÇबई के Îटेशंस पर बड़ी सखं्या मȂ shoeshine boys काम करते 
हȅ, उनके िलए भी अगर हम इंÌयोरȂस या ÎवाÎथ्य के बारे मȂ कुछ िचन्ता कर सकते हȅ, तो उपयुƪ 
होगा।  इतना ही कहते हुए और रेल मंतर्ी जी को साधुवाद देते हुए मȅ अपना भाषण समाÃत करता 
हँू। 
 

Ģो. मनोज कुमार झा (िबहार) : माननीय उपसभाध्यक्ष महोदय, आज कहीं और ËयÎतता रहने के 
कारण मȅने बार-बार समय बदलने का आगर्ह िकया था, आपने तसदीक़ की, सहमित जताई, 
उसके िलए आपको बहुत-बहुत धन्यवाद।  

 महोदय, हमारे सभी साथी जानते हȅ िक हमारे िलए इस देश मȂ रेल महज़ िवǄीय इकाई 
नहीं है, वह िसफर्  पिरवहन का एक साधन ही नहीं है, बिÊक एक सामािजक इकाई है। आप 
कÊपना कीिजए िक हमारे बचपन से अगर टेर्न को िनकाल िदया जाए, हमारी युवावÎथा से टेर्न को 
िनकाल िदया जाए और हमारे Ģौढ़ जीवन से भी अगर टेर्न को िनकाल िदया जाए तो मेरा मानना है 
िक हमारी कई सारी कहािनया ंअधूरी रह जाएंगी। हममȂ से कई लोगȗ ने, लगभग सभी ने टेर्न के 
साधारण दजȃ मȂ िखड़की के पास बठैकर बाहर देखते हुए कई सपने देखे हȗगे, उनमȂ से कुछ 

126 [RAJYA SABHA]



मुकÇमल हुए हȗगे, कुछ मुकÇमल नहीं हुए हȗगे। मȅ िसफर्  यह कहना चाहता हंू िक पाकीज़ा िफÊम 
मȂ अगर उस गाने - 'चलते-चलते, यूं ही कोई िमल गया था' ...(Ëयवधान)... अगर टेर्न का वह 
symbolism िनकाल िदया जाए तो उस िफÊम मȂ टेर्न के माध्यम से िवरह और वÎल की, िहजर्-ओ-
िवसाल की िकतनी सारी चीज़Ȃ हȅ और कई सारी िफÊमȂ बनी हȅ। महोदय, यह मȅने इसिलए कहा है 
िक जब भारतीय रेल पर खतरा मंडरा रहा है - माननीय मंतर्ी जी बहुत ही कुशल Ģबधंक माने 
जाते हȅ, उनका एक शालीन Ëयिƪत्व भी है, लेिकन अकसर ऐसे ही लोगȗ के माध्यम से कुछ वैसे 
भी काम करवा िलए जाते हȅ, िजनका हमȂ अंदेशा होता है। मȅ और क्या कहंू! अकसर कत्ल करने 
वाले हाथ अपने ही होते हȅ! ...(Ëयवधान)...  

 उपसभाध्यक्ष महोदय, मȅ राÍटर्ीय जनता दल से ताÊलुक रखता हंू, मेरे राÍटर्ीय अध्यक्ष 
लाल ूĢसाद यादव जी हȅ। वे एक रेल मंतर्ी के रूप मȂ पूरी दुिनया मȂ जाने जाते हȅ। मȅ यह बात 
इसिलए नहीं कह रहा हंू िक मȅ उनके दल का हंू। मȅ यह बात इसिलए कह रहा हंू िक कई सारी 
ऐसी चीज़Ȃ हȅ, जैसे आज dedicated freight corridor की बात हो रही है, पहला concept note 
evolved form मȂ उसी वƪ आया। आप रेल नेटवकर्  को ले लीिजए और मȅ समझता हंू िक 
passengers amenities को लेकर उनकी जो पहल थी, कुिलयȗ के absorption को लेकर जो 
पहल थी - मȅ आज यह सब थोड़ी पीड़ा मȂ कह रहा हंू - एक ऐसा Ëयिƪ जो Ģदेश का मुख्य मंतर्ी 
रहा, इस देश का रेल मंतर्ी रहा, िजसने बहुत सारी चीज़Ȃ कीं, तो मȅ समझता हंू िक आज यिद 
उनको बेहतर िचिकत्सकीय हÎतके्षप की ज़रूरत है, तो वह उनको राग-ǎेष से परे उपलÅध 
कराया जाए, क्यȗिक राग-ǎेष से पीड़ा होती है और कÍट होता है।  

 उपसभाध्यक्ष महोदय, इससे पहले िक मȅ दो-चार सवाल रखंू, मȅ कुछ चीज़Ȃ कहना चाहता 
हंू। जैसा अभी हमारे िमतर् नीरज शेखर जी ने बिलया के बारे मȂ कहा। महोदय, हो सकता है िक 
बिलया एक छोटी जगह हो, लेिकन ऐसी जगहȗ का िमजाज़ बहुत बड़ा है, यूं ही उसे बागी बिलया 
नहीं कहा गया। बिलया से हमारे भतूपूवर् Ģधान मंतर्ी Îवगीर्य चन्दर्शेखर जी आते थे। मंतर्ी महोदय, 
मȅ आपसे एक िवनती करता हंू िक बिलया के सȚदयीर्करण मȂ वहा ंÎवगीर्य चन्दर्शेखर जी की एक 
आदमकद Ģितमा लगायी जाए। मȅ यह बात इसिलए कह रहा हंू िक उन्हȗने उस सदन मȂ कई बार 
कहा था िक अगर मेरे देश की एक बड़ी आबादी और कई सारे नेता एक ऐसे दृिÍटकोण से सोचने 
लगȂ, जो मुझे देश िहत मȂ नहीं लगता है, तो मȅ उस हवा, Ģचंड लहर के बावजूद अपने आत्मबल के 
आधार पर खुद बना रहना चाहंूगा। आज के दौर मȂ उस तरह के लोगȗ की बहुत ज़रूरत है, कम से 
कम वह Ģितमा एक सदेंश देगी। उसी तरह िबहार के Îवगीर्य कपूर्री ठाकुर जी - पूरा िबहार 
उनका कायर् के्षतर् था, पूरा उǄर भारत कायर् के्षतर् था, मȅने अपनी कमेटी मीिंटग मȂ भी कहा िक 
समÎतीपुर जंक्शन मȂ उनकी एक आदमकद Ģितमा लगायी जाए। महोदय, नीरज भाई ने बकुÊहा 
को लेकर एक बात कही थी िक उसका नाम जयĢकाश जी के नाम पर रखा जाए। मȅ समझता हंू 
िक सदन एकमत हो, वहा ंभी बकुÊहा, Sitab Diara के सबंधं मȂ ऐसा सदेंश जाए िक ये जो हमारे 
हीरो थे, हम इनके बारे मȂ िसफर्  बोलते ही नहीं हȅ, बिÊक कुछ करने की भी सोचते हȅ।  

 उपसभापित महोदय, हाल के िदनȗ मȂ हम लोगȗ ने visuals देखे हȗगे, अÆयिर्थयȗ पर लाठी 
चाजर् भी हुआ, सबने िवरोध Ģकट िकया, सǄापक्ष के भी कुछ लोगȗ ने अलग-अलग ढंग से ज़ीरो 
ऑवर मȂ अपनी बातȂ रखीं। माननीय मंतर्ी जी, मȅ समझता हंू िक देश को उस तरह के visuals िफर 
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से न देखने पड़Ȃ, आप यह तय कीिजए। मȅ उसकी technicality पर बाद मȂ आऊंगा, लेिकन अभी 
यह कहना चाहता हंू िक वषर् 2018 मȂ assistant loco pilot and technician की vacancy 
िनकली, उसके चार-चार एग्ज़ाम हुए, मेिडकल भी हुआ और अभी तक 7,000 अÆयथीर् stand by 
मȂ हȅ।  

सर, आपकी कैटेगरी मȂ वे stand by मȂ हȅ, लेिकन उनके ज़ेहन मȂ stand by नहीं है।  वे 
अंदर से िहले पड़े हȅ और वे अÆयथीर् नहीं हȅ, पिरवार के पिरवार हȅ।  मȅ समझता हंू िक इस पर 
माननीय रेल मंतर्ी जी की तवज्जो हो।  मȅ हÊके मȂ एक बात कहना चाहता हंू।  मȅ तकरीबन 15-16 
वषर् का था, उस वƪ से मेरे शहर सहरसा मȂ ओवरिĤज बनाने की बात होती थी।  उस समय मȅने 
Îकूल भी खत्म नहीं िकया था।  आज इतने वषर् बीत जाने के बाद उस ओवरिĤज पर कुछ चचार् चल 
रही है।  माननीय मंतर्ी जी, आप केवल नोट कर लीिजए िक सहरसा शहर मȂ एक बाज़ार हुआ 
करता था।  इस ओवरिĤज के खास िडज़ाइन को फॉलो करने की वजह से वह बाज़ार खत्म हो 
जाएगा, िजससे हज़ारȗ पिरवार तबाह हो जाएंगे और सहरसा शहर की नैसिर्गक पहचान को भी 
चोट लगेगी।  मȅ आगर्ह करता हंू िक अगर सभंव हो, तो एक बार उसके वैकिÊपक िडज़ाइन को 
िदखवा लीिजए।  सर, मȅ freight services की बात करता हंू।  रेलवे का 85 परसȂट रेवेन्य ूइससे 
आता है, इससे कोई इकंार नहीं है।  अगर उसका भी एक composition देखȂ, तो खास तौर से 
तीन चीज़Ȃ हȅ - coal, iron and cement - 70 per cent. इसमȂ िकतना diversification हो सकता 
है, इस पर हमȂ िवचार करना चािहए।  यह आलोचना नहीं है, सुझाव की शक्ल मȂ है।   

दूसरा, सâ 1951-52 मȂ रेलवे का 85 परसȂट contribution in carriage था। वषर् 2019-20 
के डेटा के िहसाब से 70.5 परसȂट है।  अभी सहÎतर्बुǉे जी यह कह रहे थे िक अभी भी हमारे 
disabled-friendly goals पूरे नहीं हुए हȅ।  मȅ employment के बारे मȂ कह चुका हंू।  सर, आपके 
पास vacancies हȅ, बिÊक across the Railway Zones...(समय की घंटी)... मȅ केवल दो िमनट 
का समय लूगंा। Across the Railway Zones, आपके पास vacancies हȅ।  आप कई जोन्स मȂ 
vacancies surrender क्यȗ कर रहे हȅ?  

 

(उपसभापित महोदय पीठासीन हुए) 
 

सर, एक देश मȂ, जहा ंunemployment आज इस चरम पिरिÎथित मȂ है, वहा ंvacancies 
surrender करना मȅ एक बहुत बड़ा गुनाह मानता हंू।  मȅ जानता हंू िक माननीय रेल मंतर्ी जी, 
कम-से-कम आप इस गुनाह को नहीं करना चाहȂगे।  आप उनके िलए दरवाज़े खोल दीिजए।  कई 
बार यहा ं Îपोट्सर् कैटेगरी के बारे मȂ चचार् हुई।  माननीय Ģधान मंतर्ी जी ने भी Scouts and 
Guides की बात की।  व ेबच्चे काफी िशǈत से, काफी मेहनत से काम कर रहे थे।  अभी दो-तीन 
वषș मȂ उनकी भतीर् पर रोक लगी हुई है।  मȅने पहले भी एक िवषय उठाया था।  रेलवे मȂ sanitation 
workers employ िकए जाते हȅ, you would be ashamed to know, Sir -- and maybe we 
have got used to it -- that large scale manual scavenging takes place in the Railways.  
Their biggest employer is the Railways. 
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 Finally, Sir, I would like to make a couple of points, in fact, as a matter of 
suggestion, to the hon. Railway Minister.  All your completed work must be audited 
by an outside agency like the CAG.  When I say this, I have some instances to show 
where this is not being adhered to.  There should be expeditious ways to monitor the 
railway resources, the primary being land, but when you do it, we should also look at 
the possibilities of using certain part of it for the rehabilitation of vulnerable groups.   

Sir, the role and responsibility of RPF and GRP must be re-evaluated, re-
visited, क्यȗिक इसमȂ बहुत सारे ऐसे ज़ोन्स हȅ, grey areas हȅ, जहा ंहमारी पहल की जरूरत 
होगी। Sir, in this era of austerity and cost cutting. कई बार चचार् होती है िक हमȂ सादगी 
लानी चािहए, बहुत खचार् हो रहा है। Why do we really need a newly created full-fledged 
department like EnHM?  Hon. Minister, Sir, I couldn't find any justification.  Why do 
we have a separate Construction Wing to create infrastructure when the same work is 
being done by organizations like IRCON and other private entities? 

Sir, I would take one minute more.  People are worried.  Your statement in the 
Lok Sabha tried to address a part of my worry.  But, looking at the fate of Air India, 
my worry is - are we allowing the Indian Railways to go the Air India way?  We don't 
have a National Carrier now. देिखए, अगर हम लोग...(समय की घंटी)... मȅ केवल 30 सेकंड 
लूगंा।  आपने एक शहर को देखा है, उस शहर के साथ Ãलेटफॉमर् का, रेलव ेÎटेशन का एक िरÌता 
है।  मȅ बाज़ार का िवरोधी नहीं हंू।  

लेिकन मȅ समझता हंू िक बाजार के समक्ष आत्मसमपर्ण करने से हमारे पास कुछ खास नहीं 
बचेगा।  मȅ िफर Îवगीर्य चन्दर्शेखर जी को इस अफसाने मȂ लाकर कहना चाहता हंू।  उन्हȗने 1990 
मȂ भी यह बात कही थी और कई दफा कही थी िक हमȂ इतनी सनद रहे िक इितहास हमारा 
मूÊयाकंन दो-चार फैसलȗ से नहीं करता है।  वह फैसलȗ की लÇबी Ǜंृखला को ग़ौर से देखता है 
और वह यह देखता है िक क्या आपके िनणर्य िकसी के दबाव मȂ थे या िकन्हीं के दबाव मȂ थे।  
दबावमुƪ िनणर्य लेना आपको ऐितहािसक बनाता है, वरना इितहास गढ़ने की कोिशश तो कई 
िसकंदरȗ ने भी की थी, जय िंहद, सर!   

  

सामािजक न्याय और अिधकािरता मंतर्ालय मȂ राज्य मंतर्ी (Ǜी रामदास अठावले) :  उपसभापित 
महोदय, रेल बजट पर चचार् हो रही है और मȅ अपनी पाटीर् की तरफ से रेल बजट का समथर्न 
करने के िलए खड़ा हुआ हंू।  नरेन्दर् मोदी जी की सरकार बहुत तेजी से आगे बढ़ रही है।  िजस 
तरह बुलेट टेर्न चल रही है, उसी तरह से हमारी सरकार भी आगे बढ़ रही है।  मȅ इसका समथर्न 
करने के िलए खड़ा हुआ हंू।   

 
"नरेन्दर् मोदी जी ने बदं िकया है कागेंर्स और िवपक्षी दलȗ का खेल, 

क्यȗिक अǚनी वैÍणव और दानवे रावसाहेब दादाराव 
चला रहे हȅ सही िदशा से भारतीय रेल, 
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आप िकतना भी करो आपस मȂ तालमेल, 
लेिकन 2024 मȂ मोदी जी ही करȂगे सबको फेल, 
गलत काम करोगे, तो जाओगे जेल और 

25 साल तक चलती रहेगी मोदी जी की रेल, 
रेल गरीबȗ का रथ है, रेल गरीबȗ का पथ है, यह गरीबȗ का मत है, 

यकेूर्न लड़ रहा है रूस के साथ जंग, 
लेिकन मोदी जी दे रहे हȅ टेर्न को बहुत ही सुदंर रंग। 
इसिलए िवपक्षी दलȗ का सपना हो रहा है भगं, 
और कागेंर्स से सारे लोग हो गए हȅ तंग।" 

 
 हम सभी लोग रेल को सुधारने के िलए बहुत कोिशश कर रहे हȅ और रेल अभी फाÎट चल 
रही है।  मुÇबई से अहमदाबाद बुलेट टेर्न चलने वाली है।  मेरी मागं है िक वाया मुÇबई से केरल के 
िलए भी एक बुलेट टेर्न होनी चािहए।  मुÇबई से िदÊली के िलए भी एक बुलेट टेर्न होनी चािहए।  
मुÇबई से नागपुर के िलए बुलेट टेर्न होनी चािहए, चेन्नई के िलए भी बुलेट टेर्न होनी चािहए, 
बȂगलुरु के िलए भी बुलेट टेर्न होनी चािहए, हैदराबाद के िलए भी बुलेट टेर्न होनी चािहए, लखनऊ 
के िलए भी बुलेट टेर्न होनी चािहए, रायपुर के िलए भी बुलेट टेर्न होनी चािहए।  सभी जगहȗ पर 
बुलेट टेर्न होनी चािहए।  रेल के Îटेशनȗ मȂ बहुत अच्छा सुधार हो रहा है।  बहुत सारे Îटेशन्स सुंदर 
बनाए जा रहे हȅ।  वहा ंखाने की ËयवÎथा भी बहुत अच्छी है।  रेल मȂ काफी सुधार हो रहा है।  
कोरोना के कारण बेड नहीं िमलता था, लेिकन वह अब िमलना चािहए, क्यȗिक हमने रेल मȂ Ģवास 
करना शुरू िकया है।  सभी लोगȗ की ऐसी मागं है।  कोरोना जा रहा है और रेल मȂ बेड आ रहा है।  
इसी तरह बेड भी आ जाएगा।  आप लोग बहुत अच्छी तरह काम कर रहे हȅ।  आपका 1 लाख, 40 
हज़ार करोड़ का बजट है और रेल के िलए पैसे की कमी नहीं है।  अभी फाÎट टेर्न भी चल रही है, 
बुलेट टेर्न चल रही है, वंदे भारत टेर्न चल रही है, िवǏुतीकरण अच्छा हो रहा है, डबिंलग अच्छी 
हो रही है, मुÇबई मȂ लोकल टेर्न भी अच्छी चल रही है, लेिकन लोकल टेर्न बढ़ाने की आवÌयकता 
है।  मुÇबई मȂ एक टैर्क बढ़ाने की आवÌयकता है, तो लोकल टेर्न के िलए भी दो टैर्क्स बढ़ाने की 
आवÌयकता है।  मुÇबई के आजू-बाजू मȂ, रेलवे Îटेशन के बाजू मȂ बहुत सारी जगह है, उस जगह 
पर मॉल बनाने की आवÌयकता है। रेलवे Îटेशन के बाजू मȂ जहा ंपर झȗपड़पƺी है, Îलम है, वहा ं
पर अच्छी िबिंÊडग बनाने की भी आवÌयकता है, उसके िलए राज्य सरकार से बात करके गरीब 
लोगȗ की मदद करने की आवÌयकता है, इसीिलए हम सब लोग आपके साथ हȅ।  
 सर, मȅ ज्यादा वƪ न लेते हुए अपनी बात समाÃत करंूगा। हमारे मंतर्ी जी महाराÍटर् से हȅ, 
खाली मंतर्ी पद देने से काम नहीं चलेगा, इसके िलए पैसा िमलना चािहए, मतलब महाराÍटर् के 
िलए ज्यादा पैसा िमलना चािहए और महाराÍटर् को ज्यादा पैसा िमले, इसके िलए हम जरूर 
आपको ĢÎताव दȂगे। हमारी मागं है िक महाराÍटर् मȂ नई-नई टेर्नȂ शुरू होनी चािहए। मुÇबई सȂटर्ल 
रेलवे Îटेशन है, उसको बाबा साहेब भीमराव अÇबेडकर जी का नाम देने के बारे मȂ भी िवचार होना 
चािहए, क्यȗिक छतर्पित िशवाजी महाराज के नाम से वीटी Îटेशन है, एयरपोटर् िशवाजी महाराज 
के नाम से है, यह बहुत अच्छी बात है और छतर्पित िशवाजी महाराज के िलए सभी के मन मȂ आदर 
है, लेिकन बाबा साहेब अÇबेडकर का कायर् के्षतर् मुÇबई रहा है, इसीिलए मुÇबई का जो सȂटर्ल 
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Îटेशन है, उसको बाबा साहेब अÇबेडकर जी का नाम िमलना चािहए।  यह हमारी दरख्वाÎत है।  
आप मेरी तरफ देख रहे हȅ िक मȅ कब अपना भाषण बदं करंू।  इसीिलए मȅ ज्यादा वƪ न लेते हुए, 
रेल मंतर्ालय के बजट का समथर्न करता हंू और भिवÍय मȂ रेलवे बहुत अच्छा काम करती रहेगी, 
ऐसी मȅ आशा Ëयƪ करता हंू।  मȅ दो शÅद कहकर अपनी बात खत्म करता हंू। जय भीम, जय 
भारत!  
 
MR. DEPUTY CHAIRMAN: Now, Shri H.D. Devegowda.  
 
SHRI H.D. DEVEGOWDA (Karnataka): Sir, I won't take much time.  Hon. Kharge ji 
was the Railway Minister and some of those projects which were sanctioned in 1996 
during his period were completed and inaugurated. These are Hassan-Bengaluru, 
Chikkalur-Bengaluru. Why I am telling this is that demand for the new lines or for 
completion of old lines, which you have sanctioned, are increasing because 
compared to other transport systems, the rail travel is very cheap. Sir, he knows 
more than me about the railway lines which I had sanctioned. Munirabad to 
Mehaboobnagar, which connects both Karnataka and Andhra Pradesh, is one of the 
best routes. They have covered half portion and the railway track has been completed 
and the trains are running. In each compartment 200 to 300 people are travelling 
today. If it is going to be completed, it will be one of the best railway projects, which I 
had approved in 1996.   

Sir, let me talk about the hon. Railway Minister.  It is not the question of 
praising him. He has an administrative skill.  When I met him, he called the concerned 
officers, took the decisions on the spot, and, directed the officers who had met me. 
Though I do not go outside, somehow, I come to Rajya Sabha. The only thing is when 
I am coming here, I should see that something is done in some of these areas, where 
we are suffering in Karnataka. Sir, let me mention the new Railway lines, which have 
been demanded from the beginning.  One is Shravanabelagola to Medikeri, a new line 
on plain area, and, there is no major problem to run that railway line except one 
bridge.  Second one is from Mysore to Medikeri via Hunsur. These are going to 
provide more connectivity to the rural areas. Also, from Mangalore to Bengaluru, we 
can run the train.   

I am now going to make some suggestions. Another thing which I had 
sanctioned is from Bengaluru to Kanakpura. This is a new railway line which I had 
sanctioned. The survey had also been completed. Only because of the scarcity of 
funds, it has been dragging on. So, I would like to request your goodself on this.  
Yes, about railway lines, it should go to the inner areas. But in south Karnataka, 
Kharge ji is there, except Mangaluru to Konkan Railway, there is only coastal area.  
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Connecting the areas from Mysore to Mangaluru and from Shravanabelagola to 
Madikeri will be more helpful.  You can discuss with your officers and take decision at 
least for the survey. And, subsequently, you can take a decision about providing 
funds, if it is feasible. Whether it is feasible or not is going to be a big issue.  I would 
like to tell only one word to your goodself about the Mysore-Arsikere railway line.  
Jaffer Sharief was the Railway Minister at that time.  When I discussed this issue as a 
Member of the Lok Sabha, he said it is not feasible and we are going to cancel it.  
Some tracks were also removed. It was a metre gauge line. I took a decision after I 
took oath on the floor of the House. As the oath-taking process got over, the next 
day I called the Chairman, Railway Board. Shri Ram Vilas Paswan was the Minister.  
He is no more now.  Today, 28 trains are running on that line.  What the officers told 
was that it was not workable, not feasible. They removed some railway tracks also.  I 
took a decision.  It was not for me personally. It was for the public. Today, 28 trains 
are running there. What system we had adopted at that time was, priority should be 
given to the places where after the railway line is completed, the returns are high.  
Unless you complete a railway line, how are you going to get the industrial 
development or any other development?  If there is no track, how can we expect the 
returns?  Those days, we changed the system itself. First we drew the railway line 
and then thought of the returns. I don’t want to go back to all those days.  I am going 
to give the details of some of the pending projects. New line at Bengaluru-
Chamarajanagar via Kanakpura section and Mysuru-Hunasuru-Piriyapattana-
Madikeri-Mangaluru is pending.  Construction of Belur-Hassan railway line instead of 
Belur-Sakaleshpur line in Chkkamagaluru-Belur-Sakleshpura, which I have already 
discussed, is also pending.  Work on Munirabad-Mehaboobnagar is going on.  It is 
half done.  When the budget scarcity is removed, we may see that it is completed.  
Another project is Chickmagalur-Sakaleshpur new line linking up of Sakleshpura in 
lieu of Hassan-Belur-Chickmagalur-Sringeri. Sringeri is one of the important places 
all over India. So many tourists will come. I have been demanding this for the last 15 
to 20 years. Modification in the proposed Shivamogga-Ranebennur rail route to 
Shivamogga-Yalavigi connection on the ongoing Gadag-Yalavigi project is also 
required.    

Another project is Shravanabelagola-Holenarasipura-Arakalagudu-
Somvarpet-Madikeri-Mangaluru. Out of these works, two-three are new works and 
others are ongoing works.  Please see to it that they are completed.  I am not going 
to take much time. I have given only a few suggestions. My experience, when I met 
him first time, is that as an administrator he has taken some decision. Today, on the 
floor of the House, I am making a humble request to him to see to it that these 
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proposals are considered. Sir, I want to express my sincere thanks for having given 
me this much time. Thank you very much, Sir.       
  
 Ǜी उपसभापित : माननीय सकलदीप राजभर जी। 
 
Ǜी सकलदीप राजभर (उǄर Ģदेश) : माननीय उपसभापित जी, आपने मुझे रेलव ेके ऊपर चचार् 
मȂ बोलने की अनुमित दी, इसके िलए मȅ बहुत-बहुत आभार Ģकट करता हँू।  मȅ रेलवे के कायर्करण 
से सबंिंधत चचार् मȂ भाग लेने के िलए खड़ा हुआ हँू।  आज देश के यशÎवी Ģधान मंतर्ी, माननीय 
नरेन्दर् मोदी जी के सािन्नध्य मȂ न केवल रेल सुिवधाओं, वरन अन्य सुिवधाओं मȂ भी िदन-Ģितिदन 
बढ़ोतरी दजर् की जा रही है।  जैसे सड़क, हाईवे व एक्सĢेसवे पिरवहन, हवाई यातायात एवं देश-
िवदेश मȂ Ģख्याित, इत्यािद िवकास की उड़ान देखने को िमल रही है।  इसिलए आज मȅ माननीय 
Ģधान मंतर्ी जी सिहत माननीय रेल मंतर्ी जी को देश की जनता की तरफ से धन्यवाद देता हँू िक 
इन लोगȗ के Ģयास से पूरे भारत की जनता की सुिवधा के िलए रेल लाइनȗ का जाल िबछ रहा है, 
रेलवे लाइन का दोहरीकरण व िवǏुतीकरण हो रहा है, सभी रेलवे Îटेशनȗ पर सुरक्षा, चहंुमुखी 
िवकास, Îवच्छता एवं शुǉ जल, जनमानस को बैठने के िलए िवǛामालय, Ãलेटफॉमर् पर कुिर्सयȗ 
की ËयवÎथा की जा रही है तथा Îटेशनȗ की साफ-सफाई को चकाचȚध कर िदया गया है।  एक 
Ãलेटफॉमर् से दूसरे Ãलेटफॉमर् पर जाने के िलए ऊपरगामी िĤज और िलÄट की ËयवÎथा की जा रही 
है व समय की बचत के िलए तेज रÄतार की गािड़या,ँ जैसे राजधानी, तेजस, वंदे भारत आिद 
चलाई जा रही हȅ। जनता के िलए   गािड़यȗ मȂ सुरक्षा सिहत मोटरसाइिकल Îटȅड, टैक्सी Îटȅड व 
गर्ामीण के्षतर्ȗ मȂ लाइन को पार करने के िलए अंडरगर्ाउंड समपार हर गावँ के सामने बनाए जा रहे 
हȅ।  टेर्नȗ से जनता व पशुओं को बचाने के िलए रेल लाइनȗ के दोनȗ तरफ जाली और चहारदीवारी 
बनाई जा रही है। जनता को गाड़ी के कोच की जानकारी देने के िलए तथा रेल सबंधंी जानकारी 
देने के िलए लाउडÎपीकर से Ģचार एवं पूछताछ केन्दर् Îथािपत िकया गया है।  जब शाम होती है, 
तो दीपावली के िदन जैसे चारȗ तरफ Îटेशन जगमगाता रहता है।  यहा ँतक िक बुजुगș एवं बीमार 
पीिड़तȗ के िलए लोअर बथर् की िटकट के िरजवȃशन की ËयवÎथा की गई है।  रेलवे के उƪ सारे 
कायर् सराहनीय हȅ।  रेलवे एक ऐसा िवभाग है, जो चाहे गरीब हो, चाहे धनी हो, चाहे अनपढ़ हो, 
चाहे िवǎान हो, सबको रोजी-रोटी और नौकरी देता है।   

इसी कड़ी मȂ मȅ आपके माध्यम से माननीय रेल मंतर्ी जी का ध्यान इस ओर आकिर्षत करना 
चाहँूगा िक उǄर Ģदेश के मेरे गृह जनपद बिलया समेत जनपद मऊ नगरपािलका के दोहरीघाट 
से तहसील मधुबन, तहसील बेÊथरा रोड, तहसील िसकंदरपुर, Åलॉक मिनयर, तहसील बासंडीह 
टाउन एिरया - सहतवार, तहसील बिैरया होते हुए बकुÊहा घाट, सुरेमनपुर तक नई रेल लाइन 
की आवÌयकता है।  भतूपूवर् रेल मंतर्ी, माननीय लाल ूĢसाद जी के कायर्काल मȂ भारत के पूवȘǄर व 
पिÌचमोǄर को जोड़ने के िलए सवȃ भी हुआ था।  मȅने भी 17.3.2021 को उƪ नई रेल लाइन हेतु व 
गोरखपुर से भटनी-बनारस से नई िदÊली तक के िलए एक टेर्न के िलए तथा उǄर Ģदेश के 
बिलया िजले के पिÌचमी एकमातर् बेÊथरा रोड Îटेशन से िजतनी भी गािड़या ँचल रही हȅ, उनके 
ठहराव के िलए राज्य सभा मȂ यह िवषय उठाया था।  उǄर Ģदेश मȂ चुनाव से पहले मȅ माननीय रेल 
मंतर्ी जी से भी िमला था और इन्हȗने सवȃ कराने का आÌवासन भी िदया था।  हमȂ िवÌवास है िक हम 

[ 24 March, 2022 ] 133



जैसे छोटे लोगȗ की बात व ेअवÌय सुनȂगे, हम अपने यहा ंकी जनता की तरफ से इसके िलए हमेशा 
धन्यवाद देते रहȂगे।  

महोदय, आपके माध्यम से माननीय रेल मंतर्ी जी से मेरा अनुरोध है िक मेरे ǎारा उठाई गई 
उƪ मागंȗ को जनिहत के चहंुमुखी िवकास और सुिवधा के िलए बजट मȂ शािमल करने और 
Îवीकृत करने का कÍट करȂ, जय िहन्द, जय भारत!  

 
चौधरी सुखराम िंसह यादव (उǄर Ģदेश) : महोदय, सबसे पहले मȅ माननीय उपसभापित जी का 
आभार Ëयƪ करना चाहता हंू, िजन्हȗने मुझे इस महत्वपूणर् िवषय पर बोलने का अवसर Ģदान 
िकया।  

महोदय, मȅने चार रेल मंतर्ी देखे हȅ। पहले मȅने बाब ूजगजीवन राम जी को देखा, उनके बाद 
माननीय नीतीश कुमार जी को देखा, िफर माननीय लाल ूजी को देखा और उनके बाद माननीय 
रामिवलास पासवान जी को देखा। इन सबकी अपनी अलग-अलग कायर्शैली थी, लेिकन ये चारȗ 
लोग िबहार से ही थे। इन लोगȗ ने रेलवे मȂ आमूलचूल पिरवतर्न िकए और भारतीय रेलवे को देश मȂ 
ही नहीं बिÊक िवÌव मȂ सवर्ǛेÍठ Îथान िदलवाया, िजसकी चचार् आज भी पूरे िवÌव मȂ होती है। जैसा 
Ģो. मनोज झा जी ने अभी बताया, इनमȂ से माननीय लाल ूĢसाद जी का ÎवाÎथ्य अभी खराब है।  

महोदय, मȅ इस सदन के माध्यम से आपसे यह चाहंूगा िक सदन के नेता के रूप मȂ आप 
इसमȂ जो सुधार कर सकȂ , जो मदद कर सकȂ , अवÌय करȂ। मȅ  माननीय रेल मंतर्ी जी से कहंूगा िक 
आपसे पहले जो रेल मंतर्ी रहे हȅ, उनकी बातȗ पर आपको ध्यान देना चािहए। आपसे पहले, तीन 
अन्य रेल मंितर्यȗ से भी मȅ अपनी बातȂ कह चुका हंू, लेिकन मुझे तकलीफ होती है िक हमने जो 
सुझाव िदए थे, उन चीज़ȗ मȂ अभी तक न तो कोई पिरवतर्न हुआ, न उन पर कोई चचार् हुई और न 
ही उनका पालन हुआ।  आज मȅ पुन: उन बातȗ को दोहराना चाहता हंू।  

माननीय रेल मंतर्ी जी, आपका उपकर्म एिशया का सबसे बड़ा उपकर्म है, लेिकन इस 
उपकर्म मȂ आज मȅ यह देख रहा हंू िक इसका लगातार िनजीकरण होता चला जा रहा है। इसमȂ 
आपने कुछ टेर्न्स ऐसी ला दी हȅ, िजनको िनजी हाथȗ मȂ दे िदया गया है। जब हम लोग सासंद बनते 
हȅ, तो हम लोगȗ को एक पास िमलता है, िजस पर िलखा होता है - 'Any Train, Any Class', 
यानी आप िकसी भी टेर्न और िकसी भी क्लास मȂ यातर्ा कर सकते हȅ।  महोदय, लेिकन एक टेर्न 
ऐसी चल रही है, जो कानपुर से िनकलती है, िजसका नाम है 'तेजस एक्सĢेस'। हमने सोचा िक 
हम भी इस टेर्न पर बैठ कर देखȂ और हमने 'तेजस एक्सĢेस' मȂ जाने का Ģयास िकया, लेिकन 
उन्हȗने कहा िक सासंदȗ को इस टेर्न मȂ ģी सफर करना एलाउड नहीं है, आपको इसकी िटकट 
लेनी पड़ेगी, तभी आप इसमȂ जा सकȂ गे।  मुझे उसमȂ कोई आपिǄ नहीं है, लेिकन हम लोगȗ को जो 
काडर् िमला हुआ है, उस पर िलखा हुआ है - 'Any Train, Any Class'. मȅ माननीय मंतर्ी जी से 
कहना चाहता हंू िक या तो वे हम लोगȗ को ऐसी टेर्न्स मȂ  यातर्ा करना एलाऊ करवाएं अथवा उस 
काडर् मȂ से 'Any Train, Any Class', इन शÅदȗ को हटवा िदया जाए।  'Any Train, Any Class' 
की जगह उस काडर् पर यह िलख िदया जाए िक अमुक-अमुक टेर्नȗ मȂ आप यातर्ा नहीं कर सकते 
हȅ। महोदय, सासंद की हैिसयत से हमȂ जो सÇमान िमला हुआ है, उसमȂ इस चीज़ से कहीं न कहीं 
कमी आती है। जब लोग इसको देखते हȅ, तो इसकी चचार् होती है, इसिलए मȅ चाहंूगा िक आप 
इसमȂ पिरवतर्न जरूर करवा दȂ।  
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 दूसरी बात मȅ यह कहना चाहंूगा, जहा ंतक टेर्न मȂ सुिवधाओं का ĢÌन है, यह बात सही है 
िक सफाई की ËयवÎथा अब पहले से अच्छी हुई है, इसमȂ कोई दो राय नहीं हȅ।  िजतनी दुघर्टनाएं 
पहले हो रही थीं, दुघर्टनाओं की सखं्या मȂ भी अब कमी आई है, यह भी अच्छी बात है। माननीय 
मंतर्ी जी इसके िलए बधाई के पातर् हȅ।  

महोदय, आजकल एक दुघर्टना बहुत अिधक हो रही है, जो छुƺल साड़ं होते हȅ, वे 
ज्यादातर टेर्नȗ के सामने आ जाते हȅ, िजसके कारण बहुत सारी मौतȂ हो जाती हȅ। बहुत सारी 
फाÎट टेर्न्स ऐसी हȅ, िजनको इन साड़ंȗ के कारण जहा-ंतहा ंरुकना पड़ता है। िवदेशȗ मȂ मȅने देखा 
है, वहा ंपर जो टेर्न्स के टैर्क्स होते हȅ, वे सब तरफ से िघरे रहते हȅ, िजससे टेर्नȗ के सामने कोई 
जानवर नहीं जा सकता है। हालािंक यह बहुत बड़ा काम है, शायद हमारे यहा ंऐसा सभंव न भी हो, 
लेिकन आप कोई ऐसी ËयवÎथा करवाइए, तािक यह जो िदक्कत आती है, यह खत्म हो सके।  

महोदय, मȅने पहले भी कई बार एक बात कही थी िक जो ज्यादा दूरी की टेर्न्स हȅ, 
राजधानी इत्यािद जो सुपर फाÎट टेर्न्स हȅ, इन टेर्न्स मȂ कभी-कभी मȅ एनाउंसमȂट्स सुनता रहता हंू 
िक यिद कोई डॉक्टर साहब इस टेर्न मȂ यातर्ा कर रहे हȗ, तो कृपया फला-ंफला ंकोच मȂ आ जाएं, 
यहा ंएक यातर्ी बीमार हो गया है।  मȅ देखता हंू िक अक़सर ऐसी दुघर्टनाएं होती रहती हȅ। मȅने Îवयं 
देखा है, हमारे कानपुर के एक साथी थे, िजनका राजधानी टेर्न मȂ देहातं हो गया था, क्यȗिक इन 
टेर्न्स मȂ डॉक्टसर् की सुिवधा नहीं िमल पाती है। कुछ िदन के िलए इन टेर्नȗ मȂ डॉक्टसर् की ËयवÎथा 
रखी गई थी, लेिकन िफर उसको बदं कर िदया गया। मȅ जानता हंू िक इसके िलए आपको बहुत 
अिधक कीमत अदा करने पर डॉक्टर िमलȂगे, लेिकन कम से कम याितर्यȗ को फÎटर् एड सुिवधा 
देने के िलए, आजकल GNM या ANM पास िकए हुए जो लोग िमल जाते हȅ, उनमȂ से िकसी को 
लगवा दȂ। जो फाÎट गािड़या ंचलती हȅ, कम से कम उनमȂ ऐसी ËयवÎथा अवÌय हो जाए, तािक 
िकसी भी यातर्ी के अचानक बीमार होने पर उसको फÎटर् एड की सुिवधा िमल जाए और उसकी 
जान बचाई जा सके, यह मȅ आपसे अनुरोध करना चाहंूगा।  

दूसरी बात यह है िक लाल ूजी ने 'गरीब रथ' टेर्न्स चलाई थीं, उनमȂ सबसे कम खचȃ मȂ 
गरीबȗ ने इन गािड़यȗ का मज़ा िलया। यह लाल ूजी की देन थी। जो लोग कभी भी एसी गाड़ी मȂ नहीं 
चले थे, व ेलोग एसी मȂ मौज से सफर करते हȅ, भले ही उनके घर मȂ एसी न हो। व ेलोग वािपस 
आकर तारीफ करते हȅ िक हम लोग गरीब रथ मȂ घूमकर आए हȅ। मȅ चाहंूगा िक आप गािड़यȗ मȂ 
और सुिवधाए ंदȂ, तािक गरीब लोग भी इनका आनन्द ले सकȂ ।  
 महोदय, सारी राजधानी टेर्न्स कानपुर Îटेशन से जाती हȅ। सवरेे चार-पाचं राजधानी टेर्न्स 
कानपुर से िनकलती हȅ। उनमȂ एक िडबर्ूगढ़ राजधानी चलती है। मȅने पहले भी अनुरोध िकया था िक 
इसका समय चȂज कर िदया जाए, क्यȗिक िडबर्ूगढ़ राजधानी पहले यहा ंसे करीब तीन बजे चलती 
थी, तो यहा ंसे जाने वाला आदमी समय से घर पहंुच जाता था, अब आपने इसे सुबह साढ़े चार 
बजे कर िदया। हम चाहȂगे िक िडबर्ूगढ़ राजधानी का समय एक बार िफर से चȂज िकया जाए। 
क्यȗिक हमारे िपताजी जब सासंद थे तो व ेअकसर इसी गाड़ी से जाया करते थे और हम भी उसी 
गाड़ी से जाते हȅ, लेिकन इसका समय ऐसा है िक पहंुचने पर रात हो जाती है। इसके िलए हमने 
कई बार कहा है िक यिद आप इस पर िवचार कर सकȂ , तो अच्छा होगा। 
 इसी के साथ-साथ मȅ कहना चाहंूगा िक माती कानपुर देहात का जो मुख्यालय है, यह 
मुख्यालय माननीय मुलायम िंसह यादव की देन थी। मȅने पहले भी कहा था और आज िफर कह रहा 
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हंू िक कानपुर देहात को मुख्यालय बने लगभग तीस साल हो गये, लेिकन कानपुर मुख्यालय का 
अपना रेलवे Îटेशन आज तक नहीं बना। वहा ंतीन रेलवे Îटेशंस पड़ते हȅ - लालपुर, पुखराया ंऔर 
रूरा। इन तीनȗ रेलव ेÎटेशनȗ मȂ से िकसी एक को आप अच्छा कर दȂ, आप िसफर्  इतना ही कर दȂ 
िक देहात मुख्यालय का यह Îटेशन होगा, तािक जो सुिवधाएं शहरȗ मȂ िमलती हȅ, वे सुिवधाएं वहा ं
िमलȂ और आम लोगȗ को उनका लाभ िमल सके।  
 इसके अलावा बार-बार यह चचार् हो रही है िक बुलेट टेर्न चलेगी, लेिकन बुलेट टेर्न का 
चलना अभी मुिÌकल काम है, अभी माननीय मंतर्ी जी बोल रहे थे िक बुलेट टेर्न यहा ंसे चलेगी। 
क्यȗिक जब तक आप टैर्क की अच्छी ËयवÎथा नहीं करȂगे, टैर्क को आप कवर नहीं करȂगे, तो 
फाÎट टेर्नȗ का चलना सभंव नहीं लगता है। इसके िलए सबसे जरूरी यह है िक जो छुƺे जानवर 
घूमते हȅ, चाहे वह गाय हो, साड़ं हो अन्य कोई जानवर हो, पहले आप इनसे अपने टैर्क्स को बचाने 
का काम करȂ। मȅने िवदेशȗ मे देखा है िक कोई भी जानवर टैर्क पर या रोड पर नहीं िमलेगा। यहा ं
िÎथित यह है िक जानवर हर जगह िदखाई पड़ते हȅ। यिद आप इसकी ËयवÎथा करȂगे, तभी आप 
बुलेट टेर्न चला पाएंगे, वरना बुलेट टेर्न का चल पाना सभंव नहीं है।  
 अंत मȂ इन शÅदȗ के साथ मȅ एक बार िफर कहंूगा िक यह सासंदȗ के मान-सÇमान का ĢÌन 
है, इसिलए ऐसी गािड़यȗ मȂ, जहा ंसासंदȗ को यातर्ा करने से रोक िदया जाए िक आप इस गाड़ी मȂ 
नहीं जा सकते हȅ, आप इसकी ठीक से ËयवÎथा करȂ, वरना उनमȂ आई.काडर् पर िलखवा दȂ िक 
इन-इन गािड़यȗ मȂ सासंदȗ का चलना विर्जत है, मुझे उस पर कोई आपिǄ नहीं होगी।  
 महोदय, आपने मुझे बोलने का समय िदया, इसके िलए मȅ आपका आभार Ģकट करते हुए 
अपनी बात समाÃत करता हंू, धन्यवाद।  
 
Ǜीमती कान्ता कदर्म (उǄर Ģदेश) : उपसभापित महोदय, आपने मुझे बोलने का मौका िदया, 
इसके िलए मȅ आपको धन्यवाद देती हंू। रेल हमारी िंजदगी का एक िहÎसा है और हमारे देश मȂ रेल 
मȂ सफर करने वालȗ की बहुत बड़ी संख्या है। जब भारतीय जनता पाटीर् की सरकार आई तो इसी 
बात पर िवचार करते हुए रेलवे पर बहुत ज्यादा ध्यान िदया गया। भारतीय रेलवे िवÌव का तीसरा 
सबसे बड़ा रेल नेटवकर्  है। रेल देश को एक छोर से दूसरे छोर तक जोड़ने का काम करती है और 
लोगȗ को छोड़ने का काम भी करती है। सभी लोग जानते हȅ और अभी अठावले जी ने भी कहा िक 
यह गरीबȗ का रथ है। वाÎतव मȂ रेल गरीबȗ का रथ है और हमारे देश मȂ रेल से चलने वालȗ की 
बहुत बड़ी संख्या है। इसिलए सभी रेलवे Îटेशनȗ तथा रेलȗ मȂ सब सुिवधाएं होनी चािहए, इन सब 
बातȗ पर हमारी सरकार लगातार ध्यान देने का काम कर रही है। 

मȅ बचपन से देख रही हँू िक मेरी मा ँभी कहीं आया-जाया करती थीं, तो वे ज्यादातर रेल से 
ही आया-जाया करती थीं। वे कहती थीं िक मुझे रेल से जाना बहुत अच्छा लगता है। आप लोगȗ ने 
भी देखा होगा और मȅने भी देखा है िक 2014 से पहले Îटेशनȗ और टेर्नȗ की क्या हालत थी, यह 
सभी जानते हȅ। यह हमारे िलए गौरव की बात है िक जब भी बजट आता है, तो वह बढ़ कर ही 
आता है और देश की जनता को सुिवधा भी Ģदान करता है। यह हमारे िलए गौरव की बात है िक 
भारतीय रेलवे लगभग 70 हजार िकलोमीटर से भी अिधक रूट के साथ िवÌव का तीसरा सबसे 
बड़ा नेटवकर्  है। इसके साथ ही रेलवे िवÌव का सबसे बड़ा यातर्ी वाहक है और िवÌव का चौथा 
सबसे बड़ा माल वाहक है। हमारे देश की जनसखं्या ज्यादा है, इसिलए मालगािड़यȗ की भी 
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जरूरत पड़ती है, क्यȗिक हमारे यहा ँिकसान और बहुत सारे उǏोग भी ऐसे हȅ, जो अपने माल को 
रेल के माध्यम से ही एक जगह से दूसरी जगह ले जाते हȅ। 
 महोदय, माननीय Ģधान मंतर्ी जी के नेतृत्व मȂ केन्दर् सरकार ने रेलवे मȂ िनवशे के कायर् को 
जोरदार तरीके से आगे बढ़ाया है, तािक मौजूदा सुिवधाओं को बरकरार रखते हुए भिवÍय की 
आवÌयकताओं को पूरा िकया जा सके। इसी बात को ध्यान मȂ रख कर केन्दर् सरकार ने बजट मȂ 
रेलवे के िलए 1,10,055 करोड़ रुपए की रािश आवंिटत की है। यह बहुत बड़ी रािश है। नई लाइन 
िनमार्ण तथा लाइनȗ के दोहरीकरण मȂ भी बढ़ोतरी की गई है। इसमȂ पहले की तुलना मȂ बहुत 
बढ़ोतरी हुई है, इसमȂ 66 Ģितशत की बढ़ोतरी हुई है। वषर् 2009 से 2014 के बीच जहा ँ 1,520 
िकलोमीटर Ģित वषर् नई रेलवे लाइन, डबल लाइन का िनमार्ण हुआ था, वहीं वषर् 2014 से 2021 मȂ 
यह बढ़ कर 2,533 िकलोमीटर Ģित वषर् हो गई है। महोदय, िसिक्कम को छोड़ कर सभी सात 
पूवȘǄर राज्य रेल लाइन से जुड़ चुके हȅ और िसिक्कम राज्य को भी रेल लाइन के नेटवकर्  से 
जोड़ने का कायर् तेजी से चल रहा है।  

महोदय, 'मेक इन इंिडया' को बढ़ावा देने के िलए और रेल ढुलाई की लागत मȂ कमी लाने 
के उǈेÌय से पूवर् से पिÌचम तक 1,110 िकलोमीटर कॉिरडोर का िनमार्ण हो रहा है। इससे भी देश 
के लोगȗ को सुिवधा होगी और यह कदम Îवागत योग्य है।   
 महोदय, कोरोना जैसी वैिÌवक महामारी के दौरान भी जरूरतȗ को ध्यान मȂ रख कर रेलव े
ने 901 ऑक्सीजन एक्सĢेस यातर्ा के माध्यम से 2,087 टȅकसर् और 36,840 मीिटर्क टन ऑक्सीजन 
देश के सभी राज्यȗ मȂ पहँुचाने का काम िकया है। जब सेकंड वेव आई, तब फÎटर् वेव मȂ ऑक्सीजन 
की जरूरत को ध्यान मȂ रखते हुए रेलवे ने अपना कायर् नहीं रोका और सभी राज्यȗ मȂ ऑक्सीजन 
पहँुचाने का काम िकया। आप सभी लोगȗ ने देखा िक Ǜिमकȗ के िलए Îपेशल टेर्न्स चलाई गईं। 
िदÊली मȂ भी जो बड़ी संख्या मȂ मजदूर, Ǜिमक तथा अन्य लोग रहते थे, उनको यहा ँसे खदेड़ 
िदया गया था, लेिकन रेलवे ने उन लोगȗ के िलए Îपेशन टेर्न्स चलाने का काम िकया, तािक वे 
सुरिक्षत अपने घरȗ तक पहँुच सकȂ । महोदय, मȅ मेरठ से आती हँू और मȅने वहा ँभी देखा िक Îपेशल 
टेर्न्स चला कर वहा ँरह रहे लोगȗ को कोलकाता, मुÇबई, िबहार आिद सबंिंधत जगहȗ पर िभजवाने 
का काम िकया गया, यह बहुत ही सराहनीय कायर् है। यह बहुत बड़ा कदम था और यह बहुत 
जरूरी भी था - हमारे Ǜिमक भटक रहे थे, उनको उनके घर तक पहँुचाने का काम िकया गया।  

Ģधान मंतर्ी जी ने कोिवड को चुनौती के रूप मȂ Îवीकार करते हुए आपदा को अवसर मȂ 
बदला, रेल मंतर्ी जी ने सÃलाई चेन को चाल ूरखा और वे इसे आगे बढ़ाते रहे।  

महोदय, मȅ उǄर Ģदेश से आती हँू, तो मȅ उǄर Ģदेश के िवषय मȂ भी जरूर कहँूगी। हमारे 
उǄर Ģदेश का जो बजट है, वह वाÎतव मȂ बहुत सराहनीय है। ...(समय की घंटी)... 2022-23 का 
बजट, उǄर-पिÌचम रेलवे के िलए बजट, यह 6,724 करोड़ रुपये का है। यह पहले से 43.51 
Ģितशत ज्यादा है।  
 महोदय, मȅ अपने के्षतर् मेरठ के िलए एक मागँ करना चाहती हँू। यह मागँ बहुत िदनȗ से 
चली आ रही है। हिÎतनापुर एक जगह है, वहा ँपर जैन लोगȗ का बहुत बड़ा तीथर्Îथल है। वहा ँपूरे 
देश से जैनी जाते हȅ। इसके साथ ही, कौरव-पाडंवȗ का भी एक बहुत ऐितहािसक Îथान है। 
...(समय की घंटी)... मȅ कहना चाहती हँू िक मेरठ से हिÎतनापुर को जोड़ा जाए और वहा ँएक 
Îटेशन भी बनाया जाए, बहुत-बहुत धन्यवाद। 
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Ǜी िशव Ģताप शुƛ (उǄर Ģदेश) : मान्यवर, आपने मुझे रेल बजट की चचार् पर बोलने का 
अवसर िदया, इसके िलए आपका बहुत-बहुत धन्यवाद। 
 मान्यवर, इस समय भारत की रेल चमक रही है। इस सबंधं मȂ मȅ अभी और चचार् करँूगा, 
लेिकन मȅ यह जरूर कहना चाहता हँू िक एक माननीय सदÎय ने रेल मंतर्ी के सबंधं मȂ जो धारणा 
Ëयƪ की थी, वे आईएएस रहे हȅ, िजलािधकारी रहे हȅ, मुझे लगता है िक शायद उन्हȗने इनके चेहरे 
को नहीं देखा, इनके िदल को नहीं देखा। अगर इनके चेहरे को देखा होता, तो शायद उसमȂ वे 
मोह गए होते और िदल को देखा होता, तो वे रेल मȂ चलने वाले सफर को भलू गए होते।  
 Ǜीमन, जब माननीया िवǄ मंतर्ी जी ने रेल मंतर्ालय के बजट को रखा था, तब उन्हȗने रेल 
के िलए 1,40,367 करोड़ रुपये का बजट Ģावधािनत िकया था। पहले रेल का अलग बजट हुआ 
करता था, लेिकन पूरे िवǄ वषर् के बजट मȂ ही रेल बजट को भी सिÇमिलत िकया गया। यह इस 
नाते िकया गया, क्यȗिक दो-दो फंक्शंस हो जाया करते थे और लोगȗ ने दो-दो फंक्शन रखने का 
काम इस नाते िकया िक उन दो-दो फंक्शंस का आनंद उठाया जाए। अत: काम कम और आनंद 
अिधक! हमारी सरकार ने काम को Ģाथिमकता देते हुए एक बात कही - 'सबका साथ, सबका 
िवकास,' इसिलए सबको साथ लेते हुए रेलवे के िवकास की गित को तेज कर िदया। Ǜीमâ, अगर 
रेलवे को देखा जाए िक रेलवे मȂ इस समय क्या है, तो 2021 का वषर् ऐसा रहा, िजसे भारतीय रेल 
के िलए पिरवतर्न के वषर् के रूप मȂ माना जाएगा। इसके बुिनयादी ढाचें मȂ िवकास हुआ, नवाचार मȂ 
नेटवकर्  की क्षमता का िवÎतार हुआ, माल ढुलाई इत्यािद मȂ अभतूपूवर् वृिǉ हुई, रेल ने माल ढुलाई 
सचंालन से राÍटर्ीय आिर्थक सुधार मȂ योगदान िदया और सबसे महत्वपूणर् रहा िक यह पूरा िवÌव 
कोिवड मȂ जूझ रहा था, भारत भी लॉकडाउन मȂ जूझ रहा था, सब कुछ बदं था, लेिकन अगर कुछ 
बदं नहीं था, तो रेलव ेकी पटिरयȗ पर रेल का चलना बदं नहीं था। 

उस समय लोग एक Îथान पर रह रहे थे और सोच रहे थे िक व ेक्या खाएँगे, तो चलती हुई 
रेल की पटिरयȗ ने यह आवाज़ दी िक आप अपने Îथान पर बठेै रिहए, माल की ढुलाई करके आप 
लोगȗ तक हम सामान पहँुचाने का काम करȂगे और यह काम बखूबी िकया गया।  इसके िलए मȅ 
माननीय रेल मंतर्ी को धन्यवाद देना चाहँूगा िक रेल िवभाग ने रेल को पूरे तौर पर इस काम मȂ लगा 
िदया।  मȅने रेलवे मȂ यातर्ी रेल तो नहीं, लेिकन माल ढोने वाली गािड़यȗ का िवराम कभी भी नहीं 
देखा था।  वे चलती रही थीं और लोगȗ तक सब कुछ पहँुच रहा था।  लॉकडाउन मȂ िकसान यह 
सोचकर परेशान हो रहे थे िक हमने जो खेती की है, उस खेती का क्या होगा, वह बाज़ारȗ तक 
कैसे जाएगी? मȅ माननीय Ģधान मंतर्ी जी और माननीय रेल मंतर्ी जी को इस बात के िलए धन्यवाद 
देना चाहँूगा िक पहली बार 'िकसान रेल' चलाकर बȂगलुरु के सामान को िदÊली मȂ लाकर उससे 
यहा ँके बाज़ारȗ को पाटने का काम िकया, वहा ँके िकसानȗ को समृǉ बनाने का काम िकया।  यह 
रेल का एक नया और अǌुत Îवरूप था।  जब लॉकडाउन मȂ लोग जूझ रहे थे, तब भी रेल चलती 
रही, उसकी गित कभी नहीं थमी।  इस Ģकार यह िकसानȗ के िलए भी वरदान सािबत हुई।   
 मान्यवर, आपने भी देखा होगा िक उस समय जब लोग कमȂट कर रहे थे, कोिवड का नाम 
सुनते ही अÎपतालȗ मȂ जाने से डर रहे थे, तब देश के Ģधान मंतर्ी नये-नये िनणर्य ले रहे थे।  
उन्हȗने यह िनणर्य िलया िक कोई भी Ëयिƪ ऑक्सीजन के िबना नहीं मरना चािहए।  इसके िलए 
उन्हȗने पूरा का पूरा रैक लगवा िदया और िलिक्वड ऑक्सीजन को एक Îथान से लाकर दूसरे 
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Îथान तक पहँुचाकर लोगȗ के जीवन को बचाने का काम िकया।  इसका Ǜेय भी पूरे तौर पर रेलवे 
को है।  इसके िलए मȅ रेल मंतर्ी जी और रेलवे के अिधकािरयȗ को साधुवाद देना चाहँूगा।  चाहे वे 
अिधकारी छोटे हȗ या बड़े हȗ, उन्हȗने अपने अिधकार को अिधकार नहीं माना, बिÊक उसे वे अपना 
कतर्Ëय मानकर कायर् करते रहे।  इस Ģकार से रेलवे ने कायर् करके िदखाया।   
 Ǜीमâ, हमने िवकास भी िकया।  जब माननीय एलओपी साहब बोल रहे थे, तो उन्हȗने 
अपने समय की कुछ बातȂ याद िदलाईं।  हम लोगȗ को भी उन बातȗ का Îवागत करना चािहए, 
िजनकी याद उन्हȗने िदलाई।  रेलवे की िजन पिरयोजनाओं के सदंभर् मȂ उन्हȗने कहा िक उन्हȗने भी 
कुछ िकया है, उसके िलए मȅ केवल एक ही आगर्ह करना चाहँूगा िक अगर उन्हȗने अपने भाषण मȂ 
कुछ शÅद जोड़ िदए होते िक जो काम हमने अधूरा छोड़ िदया है, उसको भी आपने ही पूरा िकया 
है, िकसी और ने पूरा नहीं िकया, तो ज्यादा अच्छा होता।  अगर उन्हȗने ये शÅद जोड़ िदए होते िक 
आप अपने कायर् को तो पूरा कर ही रहे हȅ, मेरे अधूरे कायर् को भी पूरा कर रहे हȅ, तो शासन की 
परÇपरा के अनुरूप वे बातȂ पूरी हो गई होतीं।  मȅ कहना चाहता हँू िक रेलवे की अटकी हुई 
पिरयोजनाओं को पूरा करने के िलए माननीय रेल मंतर्ी जी ने अपने वƪËय मȂ कहा था िक 
1,37,000 करोड़ रुपये खचर् करके हम रेलवे की अटकी हुई पिरयोजनाए ँपूरी करȂगे।  वे कौन सी 
पिरयोजनाए ँथीं?  व ेकब की थीं?  अगर व ेउस समय पूरी हो गई होतीं, तो आज उनको पूरा 
करने की जरूरत नहीं थी और कुछ कह ही नहीं पाते, लेिकन आपकी छोड़ी हुई पिरयोजनाओं को 
भी पूरा करने का काम अगर कोई कर रहा है, तो इसके िलए साधुवाद के पातर् रेल मंतर्ी हȅ, भारत 
के Ģधान मंतर्ी हȅ, भारत की सरकार है।  इस बात को पक्ष और िवपक्ष के नाते नहीं, बिÊक िवकास 
के नाते आप सभी लोगȗ को भी कहना चािहए, लेिकन ये नहीं कहȂगे।  ये इस नाते नहीं कहȂगे िक 
िवषय समालोचना का नहीं, आलोचना का है।  अगर ये समालोचना करȂगे, तो िफर इनको सब बातȂ 
कहनी पड़Ȃगी। 
 
5.00 PM 

 
महोदय, मȅ माननीय मंतर्ी जी को बधाई देना चाहता हंू िक उन्हȗने 901 ऑक्सीजन 

एक्सĢेस टेर्नȂ चलाई थीं और 36,840 मीिटर्क टन िलिक्वड ऑक्सीजन पहंुचाकर लोगȗ के जीवन 
को बचाने का काम िकया था। यह भारत सरकार की कायर्नीित है, िजस नीित को आप लोगȗ ने 
कभी अपनाने का Ģयास नहीं िकया।  
 मान्यवर, इतना ही नहीं, 4,621 Ǜिमक टेर्नȂ चलाई गईं। माननीय सजंय िंसह जी यहा ं
मौजूद नहीं हȅ, वे बहुत चचार् करके गए हȅ, लेिकन वे िदÊली मȂ मज़दूरȗ तक की िंचता करने की 
िÎथित मȂ नहीं थे। भारतीय रेलवे ने 4,621 Ǜिमक टेर्नȂ चलाकर 6.3 िमिलयन लोगȗ को उनके घरȗ 
तक पहंुचाने का काम िकया। यह काम यिद िकसी ने िकया है तो इस रेल िवभाग ने िकया है और 
भारत सरकार ने िकया है। केवल आलोचना ही नहीं होनी चािहए, बिÊक समालोचना होनी चािहए।  
 महोदय, मȅ यिद कोिवड की एक-एक बात कहंू तो बहुत समय हो जाएगा। महोदय, 
याितर्यȗ को बेहतर सुिवधा देने के िलए Vistadome कायर्कर्म लागू िकया और उस कायर्कर्म के 
आधार पर हम यह कह सकते हȅ िक जो लोग हवाई जहाज़ से सफर करके जÊदी पहंुचना चाहते 
हȅ, अब वे रेलवे के उन दृÌयȗ को देखने के िलए हवाई जहाज़ को छोड़कर रेलवे के कोच मȂ जाकर 
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बाहर के अǌुत दृÌय को देखते हुए चलते हȅ, यह सच है। लोग जो कहते हȅ िक उसमȂ शीशा होता 
है, वैसे ही रेल मंतर्ी जी का, िवǄ मंतर्ी जी का जो बजट होता है, वह शीशे की तरह होता है, पूरे 
तौर पर िदखता है, लेिकन िजसको नहीं िदखता हȅ - जैसे रेल का जो एसी कोच होता है, उसके 
अंदर दुिनया भर की बातȂ होती हȅ, सारी ËयवÎथाए ंहोती हȅ, लेिकन जब वे बाहर से देखते हȅ, और 
उन्हȂ कुछ िदखाई नहीं देता है, तो वे केवल आलोचना करते हȅ। जब उन्हȂ अंदर आने के िलए 
आमंितर्त िकया जाता है तो व ेअंदर नहीं आते हȅ, इसिलए नहीं आते हȅ िक वे आलोचना कर चुके 
हȅ। ...(Ëयवधान)... मȅने देखा है, तभी मȅ कह रहा हंू।  
 
Ǜी उपसभापित : Ãलीज़, आप लोग आपस मȂ बात न करȂ।  
 
Ǜी िशव Ģताप शुƛ : मान्यवर, रेलवे ने नई लाइनȗ के िनमार्ण, दोहरीकरण आिद पर काम िकया 
है, इसमȂ 66 परसȂट से अिधक वृिǉ हुई है। वषर् 2014 मȂ जहा ंयह 1,520 िकलोमीटर था, माननीय 
रेल मंतर्ी जी ने वषर् 2014 से वषर् 2021 के बीच मȂ उसे बढ़ा कर 2,533 िकलोमीटर करने का काम 
िकया है। 'आत्मिनभर्र भारत' के उǈेÌयȗ को ĢाÃत करने के िलए रेलवे ने अǌुत कायर् िकया है, 
रेलवे ने उसमȂ अत्यिधक वृिǉ करने का काम िकया है।  
 Ǜीमâ, यहा ंचचार् चल रही थी िक बुलेट टेर्न की क्या ज़रूरत है, उसे बनाने की क्या 
ज़रूरत है! लेिकन अगर भारत को आधुिनकता की तरफ ले जाना है तो जैसे four lane और six 
lane की सड़कȂ  बनीं, उससे लोगȗ का डीज़ल-पेटर्ोल बचा और समय भी बचा, इसिलए िक जब 
four lane और six lane की सड़क बन गई और जब वे उस चमचमाती हुई सड़क पर चलते हȅ तो 
बहुत जÊदी घर पहंुच जाते हȅ और कहते हȅ िक हमारा काफी समय बच गया है। वही काम बुलेट 
टेर्न का भी है। जब बुलेट टेर्न अहमदाबाद से मुÇबई तक जाएगी तो वह सफर िसफर्  ढाई-तीन घंटे 
का हो जाएगा, उससे िकतनी बचत होगी, इस पर िवचार नहीं करते हȅ, िवचार यह करते हȅ िक 
लाखȗ-करोड़ȗ रुपये खचर् हो रहे हȅ, इससे गरीबी कहा ंतक कम होगी। 

िदÊली शहर मȂ मकान तक न देने वाले लोग  ससंद मȂ आकर इस बात की आलोचना करते 
हȅ, तो मȅ उनको कहना चाहंूगा िक पहले झुग्गी-झȗपिड़यȗ मȂ रहने वाले लोगȗ के िलए मकान दȂ, 
उसके बाद बुलेट टेर्न पर चचार् करȂ। ...(समय की घंटी)... 

मान्यवर, मुझे मालमू है िक माननीय रेल मंतर्ी जी अपना बयान दȂगे।  अभी तक मȅ इनके 
िलए बोल रहा था, अब कुछ अपने िलए भी बोल लू।ं  मȅ गोरखपुर से आता हंू।  सहजनवा ं से 
दोहरीघाट तक एक लाइन है।  मȅ माननीय रेल मंतर्ी जी से इस बात का आगर्ह करंूगा िक वह 
Îवीकृत हो चुकी है और शायद इसके िलए बजट का ऐलोकेशन भी हुआ है या नहीं हुआ है,  वे 
इसके बारे मȂ नहीं बता पाएंगे।  अगर वे बजट का ऐलोकेशन कर दȂगे, तो उससे बहुत बड़ा काम हो 
जाएगा और गोरखपुर से वाराणसी की दूरी बहुत कम हो जाएगी।  िदÊली मȂ हम लोग एक 
escalator से कई ÃलेटफॉÇसर् पर चले जाते हȅ, लेिकन मेरा एक और आगर्ह होगा िक गोरखपुर मȂ 
एक ही है, जबिक एिशया का सबसे बड़ा Ãलेटफामर् गोरखपुर का है।  पहले मुगलसराय था,  अब 
गोरखपुर का हो गया है।  वहा ंभी चढ़ने और उतरने की सुिवधा दे दी जाए और कमर्चािरयȗ को यह 
कह िदया जाए िक सरकार को  बदनाम न करȂ और जब टेर्न्स आती हȅ, तो उसको बदं न रखȂ, 
उसको खुला रखȂ, तािक लोग सुिवधापूवर्क उतर जाएं,  वह बेहतर होगा।   
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उपसभापित महोदय, मȅ िनिÌचत रूप से यह कह सकता हंू िक रेल हमारी लाइफलाइन है।  
पक्ष और िवपक्ष को हमारी लाइफलाइन को बढ़ाने के िलए सहयोग देना चािहए।  अगर सरकार 
कोई ऐसी बात करती है, िजसमȂ उनको यह लगता है िक सुधार होना चािहए, तो सुधार की बात 
करनी चािहए।  यहा ंपर रेल को छोड़कर आप आई.ए.एस. रहे हȅ, आई.पी.एस. रहे हȅ, उसके बारे 
मȂ ही चचार् हुई।...(समय की घंटी)... जो सरकार िशक्षा से लेकर रेल तक मȂ भारतीय सÎंकृित को 
पूरी तौर पर िवकिसत करने का काम कर रही है, उस सरकार के िलए कहा जा रहा है िक यहा ंके 
मुख्य मंतर्ी को लोगȗ से िमलने नहीं िदया जाता है।  हमने अयोध्या बना िदया, काशी भी बना 
िदया।...(समय की घंटी)... अगर देखना है, तो जाइए, इसी रेल मȂ बठैकर काशी और अयोध्या को 
देिखए। ...(Ëयवधान)... रेल मंतर्ी से कहȂगे, तो मȅ उनको मुÄत मȂ िभजवाने का भी काम कर दंूगा।  
मȅ इन्हीं शÅदȗ के साथ माननीय रेल मंतर्ी जी को इस बात की बधाई दंूगा िक आपका जो कायर् चल 
रहा है, िनिÌचत रूप से अǌुत भारत के िलए चल रहा है, भारत के िवकास के िलए चल रहा है 
और इसको आगे बढ़ाते रिहए। जैसे कोिवड के समय मȂ रेल की पटिरया चलती रहीं, वैसे ही पूरे 
देश मȂ एक िसरे से लेकर दूसरे िसरे तक लोगȗ को पहंुचाने मȂ, माल देने मȂ, सुिवधा देने मȂ बढ़ाते 
रहȂ।  आपका बहुत-बहुत धन्यवाद। 

 
SHRI BHUBANESWAR KALITA (Assam): Mr. Deputy Chairman, Sir, I thank you for 
giving me this opportunity. I would like to mention one thing in one minute.  Sir, the 
hon. Railway Minister is here and he knows the road which connects India with 
Bhutan passes through Rangiya town, which is a junction also.  A flyover was 
sanctioned, and, I think a survey has also been done, but the work has not yet been 
started.  Over and above, I did not find mention of that in his reply.  Would he throw 
some light on that?   
 
MR. DEPUTY CHAIRMAN: Hon. Members, discussion on the working of the Ministry 
of Railways is over.  Now the hon. Railway Minister will reply.  
 
रेल मंतर्ी; संचार मंतर्ी; तथा इलेक्टर्ॉिनकी और सूचना ĢौǏोिगकी मंतर्ी (Ǜी अǚनी वैÍणव) :  
माननीय उपसभापित महोदय, मȅ आरंभ मȂ आपको धन्यवाद देता हंू िक इतनी शािंत के साथ सभी 
ने अपने लॉिजकल Ãवाइटं्स अच्छी तरह से रखे हȅ और बहुत अच्छे वातावरण मȂ िडबेट हुई।   
इसके िलए आपको और चेयर को धन्यवाद।   
 
Ǜी उपसभापित : सभी माननीय सदÎयȗ को धन्यवाद। 
 
Ǜी अǚनी वैÍणव :  महोदय, मȅ उस पर भी आ रहा हंू।  मȅ सभी माननीय सदÎयȗ को धन्यवाद देना 
चाहंूगा।  सभी से बहुत अच्छे सुझाव आए हȅ और कई अच्छी-अच्छी नȗक-झȗक भी हुईं।  िडÎकशन 
मȂ ऐसा ही वातावरण रहे, तो डेमोकेर्सी की वैÊय ूबढ़ती है और इन सभी इिन्ÎटǷूशन्स मȂ लोगȗ 
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का िवÌवास बढ़ता है।  आप सभी ने जो सुझाव िदए हȅ, उसके िलए आप सभी को बहुत-बहुत 
धन्यवाद।   
 चेयरमनै सर, मȅ सबसे पहले माननीय Ģधान मंतर्ी जी को धन्यवाद देना चाहंूगा।  मȅ एक 
बहुत ही साधारण कायर्कतार् हंू, पाटीर् का एक disciplined िसपाही हंू।  उन्हȗने मुझे इतनी बड़ी 
िजÇमेदारी दी है।  इस िजÇमेदारी को िनभाने के िलए आपने जो आज सुझाव िदए हȅ, माननीय 
सासंदȗ ने िजस तरह के Ãवाइंट्स रेज़ िकए हȅ, कई तकर्  सामने आए हȅ, इसके िलए आपका 
धन्यवाद और ये सभी बातȂ उस िजÇमेदारी को िनभाने मȂ जरूर मेरे काम आएंगी।  माननीय Ģधान 
मंतर्ी जी ने जब मुझे यह िजÇमेदारी दी, तो उन्हȗने अपना िवज़न शेयर िकया।  आप सभी जानते ही 
हȅ िक Ģधान मंतर्ी जी रेल से बचपन से जुड़े हȅ।  वे एक अभाव वाली िंजदगी देख चुके हȅ िक इस 
तरह की िंजदगी क्या होती है, रेल के Ãलेटफॉमर् की िंजदगी क्या होती है, पटिरया ंक्या होती हȅ, 
वहा ंटेर्न्स आती हȅ, वहा ंिकस तरह का माहौल होता है, Îटेशन क्या होता है - वे इन सभी चीज़ȗ 
को अच्छी तरह समझते हȅ।  उन्हȗने अपना पूरा िवज़न समझाया और िवज़न के multi-
dimensional aspects को अगर आप जानȂगे, तो आप भी जानȂगे िक वाकई मȂ रेल के भिवÍय को 
िकस िदशा मȂ जाना है और वह एक बहुत अच्छा भिवÍय है।  Ģधान मंतर्ी जी ने हमȂ एक सबसे बड़ा 
िवज़न िदया - क्यȗिक हमारी पाटीर् भारतीय जनता की पाटीर् है - हम एक आम नागिरक की 
िंजदगी मȂ रेलवे के जिरए क्या पिरवतर्न ला सकते हȅ, यह सबसे पहले सोचो!  हमȂ िकस तरह से 
जो रेलव ेका एक एक्सपीिरएंस है, चाहे Îटेशन्स हȗ, टेर्न्स हȗ, सेÄटी हो या हमारे अफसरȗ का 
Ëयवहार हो, इनमȂ पिरवतर्न कैसे हो, उस पर फोकस करना है।  दूसरा है - आत्मिनभर्र भारत।  
रेलवे िसÎटम एक बहुत ही कॉÇÃलैक्स िसÎटम है, इसको चलाने के िलए िकस तरह की 
टेक्नोलॉजीज़ की जरूरत है, उसमȂ हम लोग कैसे आत्मिनभर्र हो सकते हȅ।  तीसरा, एक बहुत 
बड़ा सकंÊप िलया िक राÍटर्िनमार्ण के इस यज्ञ मȂ, जो यह अमृत काल है, इस अमृत काल मȂ 
Railways should become an engine of transformation for the entire economy.  इस तरह 
से इस िवज़न को िलया और हम लोग मेहनत कर रहे हȅ, हम अपनी तरफ से पूरा Ģयत्न कर रहे 
हȅ।  यथासभंव क्या करना चािहए, िकस तरह से करना चािहए, क्या Ģयास करने हȅ, हम इन सभी 
मȂ पूरी तरह से मेहनत कर रहे हȅ।   
 उपसभापित जी, मान्वयर एलओपी साहब Îवयं रेल मंतर्ी थे, मȅ उनका बहुत सÇमान करता 
हंू।  उनके समय मȂ कई ऐसे decisions हुए, जो अगर जÊदी होते, तो उनका भी फायदा होता, 
लेिकन पिरिÎथितया ंऐसी थीं।  उन्हȗने कहा िक 2014 से ही शायद आपकी िंजदगी शुरू होती है।  
मुझे बड़ा आÌचयर् हुआ िक आप यह कह रहे हȅ, क्यȗिक आपने इस मंतर्ालय को सभंाला है और 
आपका तो Îवयं एक बहुत लÇबा political career रहा है।  आपने यह भी कहा िक काम कुछ नहीं 
हुआ, केवल Ģचार ही हुआ है।  यह भी कहा िक कभी मुगीर् की बातȂ हुईं, कभी मसाले की बातȂ हुईं।  
मुझे पता नहीं िक मुगीर्, मसाले मȂ क्या interest है, लेिकन मȅ िरकॉडर् Îटेर्ट करना चाहंूगा।  िरकॉडर् 
पर चीज़Ȃ रहनी चािहए, क्यȗिक यहा ंका जो वƪËय होता है, यहा ंपर जो भी बातȂ होती हȅ, उनको 
आगे आने वाली जेनरेशन्स Îटडी करती हȅ और देखती हȅ िक क्या बातȂ हुई हȅ।   

मान्यवर, मȅ आपके सामने केवल कुछ आंकड़े रखंूगा।  हमारे सासंद Ǜी देरेक ओĤाईन 
साहब ने भी कहा िक हमारे पास िवज़न था, हमने िवज़न िदया, िवज़न डॉक्यमूȂट बनाया।  बहुत 
अच्छा डॉक्यमूȂट था।  मȅ मानता हंू िक बहुत अच्छा डॉक्यमूȂट था।  बस! Full Stop. Vision! Full 
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Stop.  उसके आगे क्या?  Action - कुछ नहीं। केवल िवज़न की बात करना और सामने केवल 
dramatic तरीके से रख देना, लेिकन action कुछ नहीं लेना।    

उपसभापित जी, मȅ आपके सामने actual facts रखना चाहंूगा। हम सब जानते हȅ िक रेलवे 
मȂ सबसे बड़ी problem capital investment की थी और यह सबसे बड़ी समÎया थी।  िपछले 60-
70 वषș मȂ िजतना रेलवे को capital चािहए था, उतना capital कभी रेलवे मȂ लगाया ही नहीं गया 
और इसके कई कारण हो सकते हȅ।  सबसे बड़े कारण का, सबसे पहले कैसे Ģधान मंतर्ी जी ने 
समाधान िकया, उस पर भी मȅ आऊंगा।  
 उपसभापित जी, capital investment 2009 से 2014 के बीच मȂ मातर् 45,980 करोड़ रुपये 
होता था। रेलवे जैसे सÎंथान मȂ, िजस तरह का, िजस साइज़ का हमारा नेटवकर्  है, िजतने हमारे 
यहा ंपैसȂजसर् जाते हȅ, िजतनी हमारे देश की िरक्वायरमȂट है, उसके िहसाब से वह कुछ भी नहीं 
था।  Ģधान मंतर्ी जी ने आते ही सबसे पहले इसको डबल िकया, 2009 से 2014 के दौरान जो 
करीब 45,980 करोड़ रुपये था, 2014 से 2019 मȂ उसको डबल करके 99,511 करोड़ रुपये िकया। 
हम वहीं पर रुके नहीं, उसको आगे बढ़ाते रहे, बढ़ाते रहे और इस साल बजट मȂ 2,45,800 करोड़ 
रुपये का capital investment का एलोकेशन िकया गया। उनका आशीवार्द हमȂ िमल गया, अब 
हमारी काम करने की क्षमता िकतनी है, वह हम पर िनभर्र करेगा। इसके िलए हम सबको िमलकर 
मेहनत करनी पड़ेगी और साथ ही राज्यȗ को भी मेहनत करनी पड़ेगी। This is the Council of 
States. मेरा सभी सासंदगण से िनवदेन है िक सभी राज्यȗ को भी इसमȂ सहयोग करना पड़ेगा। 
"सबका साथ, सबका िवकास, सबका िवÌवास" और उसके साथ 'सबका Ģयास' भी लगेगा। आप 
सबका Ģयास भी लगेगा, आप सभी साथ दȂ, सहयोग दȂ। आप दो कदम चलȂगे, तो हम पाचं कदम 
चलने के िलए तैयार हȅ। इसमȂ कोई discrimination की बात नहीं है। There is absolutely no 
question of discrimination against any region or State. Let us work together.  Let us 
make sure that we complete, realize and act on the vision given by the hon. Prime 
Minister.   
 उपसभापित महोदय, बहुत सारे िवषय हȅ, जो मेरे कई सासंद सािथयȗ ने इधर से, उधर 
से, सब तरफ से कहे हȅ। आप चाहे कोई भी पैरामीटर ले लीिजए, उस पर जो काम हुआ है, केवल 
िवज़न नहीं, काम हुआ है, उस काम को अगर आप देखȂगे, तो आपके सामने डेटा है, आपके 
सामने फैक्ट्स हȅ। न्य ूटैर्क्स, िजसमȂ िक न्य ूलाइन, गेज कंवज़र्न, डबिंलग, िटर्पिंलग और मÊटी 
टैर्िंकग है। अगर 2009 से 2014 मȂ हम उसे देखते हȅ, तो वह मातर् 1,520 िकलोमीटर पर ईयर था। 
2014 से 2021 मȂ  डबल होकर वह almost  2,531 िकलोमीटर पर ईयर हो गया और हमने इस 
साल का टारगेट इससे भी ज्यादा िलया हुआ है। हम इस वषर् इसे तीन हज़ार से ज्यादा बढ़ाने की 
कोिशश करȂगे। इलेिक्टर्िफकेशन का एक बहुत बड़ा Îटैर्िटिजक िडसीज़न था, क्यȗिक 2014 मȂ जब 
इस सरकार ने कायर्भार सÇभाला, तब Ģधान मंतर्ी जी ने सारा िरËय ूिकया। बाकी देश मȂ िजस तरह 
से एक पॉिलसी पैरािलिसस वाली िसचुएशन थी, वह रेलव ेमȂ भी थी। िकस िदशा मȂ जाना है, 
इलेिक्टर्िफकेशन की िदशा मȂ जाना है, डीज़ल की िदशा मȂ जाना है, मÊटी गेिंजग है - सारे मÊटी 
गेज को एक िमशन मोड मȂ यनूीगेज कर देना है, िकस तरह से आगे जाना है, उसके बारे मȂ कुछ 
भी िक्लयर नहीं था। आपने चाहे िवज़न डाक्युमȂट बनाया, लेिकन उसमȂ ऐसी कोई क्लैिरटी नहीं 
थी।  मȅने रेलवे िमिनÎटसर् के कई पुराने भाषण भी सुने हȅ, यह टेर्न चलानी है, वहा ंपर Ãलेटफामर् का 
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यह काम करना है, इसके अलावा कहीं पर कोई क्लैिरटी नहीं थी, लेिकन Ģधान मंतर्ी जी ने आने 
के तुरंत बाद यह बड़ा फैसला िलया िक हमȂ डीज़ल से हटना है, हमȂ इलेिक्टर्िसटी पर जाना है 
और उसका िरजÊट आज हमारे सामने है। वषर् 2009 से 2014 के बीच मȂ जहा ंमातर् 608 िकलोमीटर 
पर ईयर इलेिक्टर्िफकेशन होता था, वह 2014 से 2021 के बीच मȂ 3,440 िकलोमीटर पर ईयर हुआ 
है और already हम लोग 50,000 िकलोमीटर के आस-पास इलेिक्टर्िफकेशन कायर् कर चुके हȅ 
और बाकी कायर् को शीघर् कÇपलीट करना है।  

उपसभापित महोदय, आज हम लोग एक और evolution कर रहे हȅ िक आगामी 30 वषș के 
िहसाब से, 40 वषș के िहसाब से अगर सोचȂ, तो क्या हमȂ 2x25 KV पर जाना चािहए? अभी  हम 25 
KV की इलेिक्टर्िसटी का जो नेटवकर्  है, उस पर काम कर रहे हȅ। 1960 मȂ िजस टेक्नोलॉजी का 
एपर्ूवल हुआ था, क्या उससे नेक्Îट जेनरेशन की टेक्नोलॉजी पर हमȂ जाना चािहए, हम उस पर 
भी बहुत जÊदी िडसीज़न लेकर 2x25  के िहसाब से आगे बढ़Ȃगे। यह भी एक महत्वपूणर् फैसला है, 
क्यȗिक आगामी वषș मȂ जब रेलवे को ज्यादा पावर की, ज्यादा टैर्क्शन पावर की जरूरत पड़ेगी, 
तब यह फैसला नहीं िलया जा सकता। 

आज से 10 साल आगे की सोच कर हमȂ आज ही फैसला लेना पड़ेगा, इसी सोच के साथ 
हम आगे बढ़Ȃगे।  
 नॉथर्-ईÎट के बारे मȂ कई िमतर्ȗ ने कहा और िवशेष कर डा. मनमोहन िंसह जी, hon. 
former Prime Minister साहब के बारे मȂ कहा िक वे नॉथर्-ईÎट से आते थे, इसिलए उन्हȗने वहा ं
बहुत काम िकया। मȅ मानता हंू, जरूर उस वƪ एक शुरुआत हुई थी, लेिकन वह शुरुआत 
sufficient नहीं थी। नॉथर्-ईÎट के जो aspirations हȅ, उन aspirations को केवल और केवल 
Ģधान मंतर्ी Ǜी नरेन्दर् मोदी जी ने पूरा िकया और उसके results आपके सामने हȅ। आज अगर आप 
मिणपुर जायȂ, ितर्पुरा जायȂ, चाहे िकसी भी नॉथर्-ईÎट के Îटेट मȂ जायȂ, वहा ंजो काम की गित है, 
वह काम की गित िदखती है और आंकड़े आपके सामने हȅ, results आपके सामने हȅ। 2009 से 2014 
के बीच मȂ मातर् 2,122 करोड़ रुपये का investment नॉथर्-ईÎट मȂ होता था, उसे almost ढाई गुना 
बढ़ा कर मोदी जी ने 2014 से 2019 के बीच मȂ 5,531 करोड़ रुपये िकया है और वे वहा ंपर भी रुके 
नहीं हȅ। इस वषर् 9,970 करोड़ रुपये का नॉथर्-ईÎट के िलए allocation है और वहा ंकाम िदख रहा 
है। जो भी साथी नॉथर्-ईÎट जायȂ, आप वहा ंजाकर देखȂ, तो वाÎतव मȂ वहा ंपर काम िदख रहा है।  
 Freight corridor की बात आई। 'Vision Document' हमारे समय मȂ िकया गया था, यह 
concept note हमने िदया था - यह िकया था, हमने यह काम िकया। काम क्या िकया? अच्छी 
बात है, आपने एक document िदया, अच्छी बात है, आपने एक concept िदया, लेिकन क्या देश 
केवल concept पर चलेगा? आपको काम तो िदखाना पड़ेगा। तो काम की बात अगर करȂ, तो 
2004 मȂ यह concept note आया, 2006 मȂ foundation stone lay िकया गया, लेिकन 2014 तक 
िकतने िकलोमीटर कमीशन हुए, ज़ीरो-िसफर्  ज़ीरो। यह कंडीशन थी। आज िकतने िकलोमीटर 
कमीशन हुए हȅ, 1,010 िकलोमीटर। मान्यवर LoP साहब, मȅ आपका केर्िडट नहीं छीनना चाहता। 
हम िकसी का केर्िडट क्यȗ छीनȂ, आपके केर्िडट मȂ तो बहुत सारी चीज़Ȃ हȅ। टूजी है, कोल है, 
कॉमनवेÊथ है, बहुत सारी केर्िडट की चीजȂ हȅ, हमȂ आपका केर्िडट नहीं चािहए। हमȂ आपका कोई 
केर्िडट नहीं चािहए। िकसी का केर्िडट नहीं चािहए, ये आंकड़े आपके सामने हȅ। ...(Ëयवधान)... 
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THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, one 
minute. ...(Interruptions)...  
 
SHRI ASHWINI VAISHNAW: I am not yielding, Sir. ...(Interruptions)... 
 
MR. DEPUTY CHAIRMAN:  He is not yielding.  ...(Interruptions).. 
 
Ǜी अǚनी वैÍणव : मȅने ऐसी कोई गलत चीज़ बोली भी नहीं है। मȅने ऐसा कोई unparliamentary 
word नहीं बोला है, िजसके कारण मुझे yield करना पड़े। ...(Ëयवधान)... 
 
MR. DEPUTY CHAIRMAN:  He is not yielding.  ...(Interruptions).. He is not yielding. 
...(Interruptions)... 
  
Ǜी अǚनी  वैÍणव : उपसभापित जी, आप कहȂ तो...(Ëयवधान)... 
 
MR. DEPUTY CHAIRMAN: The Minister has to yield.  ...(Interruptions)...  
 
Ǜी मिƥकाजुर्न खरगे : मȅ आपका ज्यादा समय लेना नहीं चाहता और आपको भी मेरी वजह से 
तकलीफ नहीं होगी। मेरी जो अविध थी, मȅने जो काम िकया, यहीं ex-Prime Minister बठेै हȅ, 
उनसे पूिछये, िकतने projects पड़े हुए थे, उनको हम कैसे लाये। टूजी Îपेक्टर्म - ये सारी चीजȂ  
 
Ǜी उपसभापित : माननीय मंतर्ी जी, आप बोलȂ, केवल आपकी बात िरकॉडर् पर जाएगी। 
...(Ëयवधान)...माननीय मंतर्ी जी, आप बोलȂ। ...(Ëयवधान)... अन्य िकसी की बात िरकॉडर् पर 
नहीं जा रही है। ...(Ëयवधान)... Please. ...(Interruptions)... It is not going on record.  
...(Interruptions)... No, please. ...(Interruptions)... Please, no. ...(Interruptions)... 
 
SHRI MALLIKARJUN KHARGE:  
 
Ǜी उपसभापित : माननीय मंतर्ी जी, आप बोिलये। माननीय LoP अपनी बात कह चुके हȅ। आप सब 
सात घंटे बहस कर चुके हȅ और माननीय LoP साहब, आप 46 िमनट बोल चुके हȅ। Ãलीज़,  आप 
मंतर्ी जी को सुिनये।  
 
Ǜी अǚनी वैÍणव : माननीय उपसभापित जी, मान्यवर सासंद ने जब भी, जो भी अपना वƪËय 
रखा, ...(Ëयवधान)... मȅने शािन्त से एक-एक मान्यवर सासंद का वƪËय सुना। इसके अलावा भी 
मȅ सबसे िनवेदन करता हंू, हमारा office open House है, आप कभी भी पधारȂ, िकसी भी point 
                   
 Expunged as ordered by the Chair. 
 Not recorded.  

[ 24 March, 2022 ] 145



पर आयȂ, िकसी भी िवषय पर आयȂ, मȅ चचार् के िलए हािजर हंू और जरूर करंुगा। आपने जो 
specific point बोला, इसीिलए मुझे specific जवाब देना पड़ा, वरना मȅ इस बात को नहीं कहता।  
...(Ëयवधान)... िबÊकुल नहीं। ...(Ëयवधान)...  
 
Ǜी उपसभापित : Ãलीज़, Ãलीज़।  सीट पर बठै कर न बोलȂ। ...(Ëयवधान)... यह िरकॉडर् पर नहीं 
जाएगा। ...(Ëयवधान)... Ãलीज़, आप आपस मȂ बात न करȂ। ...(Ëयवधान)... माननीय मंतर्ी जी। 
...(Ëयवधान)... Ãलीज़, माननीय सदÎय बठै कर आपस मȂ बात न करȂ। ...(Ëयवधान)... Ãलीज़, 
Ãलीज़। ...(Ëयवधान)... 
  
Ǜी अǚनी वैÍणव : माननीय उपसभापित महोदय, रेलवे एक unique organization है।  
...(Ëयवधान)...  
 

Ǜी उपसभापित : माननीय मंतर्ी जी, आपकी बात के अलावा कोई चीज़ िरकॉडर् पर नहीं जा रही है। 
...(Ëयवधान)...  
 

Ǜी अǚनी वैÍणव : माननीय उपसभापित महोदय, रेलवे एक unique organization है।  इसका 
एक बहुत important social obligation है। ...(Ëयवधान)... इसका एक बहुत important social 
obligation है।  साथ ही साथ, रेलवे से यह भी अपेक्षा की जाती है िक यह commercially भी 
viable हो।  ये जो दो बड़े constraints हȅ, इन दोनȗ constraints के बीच मȂ ...(Ëयवधान)...  
 
Ǜी उपसभापित : Ãलीज़।  सीट पर बठै कर बात न करȂ।  
 
Ǜी अǚनी वैÍणव : इन दोनȗ constraints के बीच मȂ कैसे रेलवे को आगे ले जाना है, मȅ अगले 
करीब दस िमनट तक उस िवषय पर रहँूगा।   
 माननीय उपसभापित जी, आज भारतीय रेलवे साल मȂ करीब-करीब 800 करोड़ 
passengers लेकर जाती है।  हमारी जनसखं्या 135 करोड़ है, कई passengers एक से अिधक 
बार travel करते हȅ, तो आज हम लोग 800 करोड़ passengers पर हȅ।  माल ढुलाई मȂ कई वषș 
तक हम लोग करीब-करीब एक हजार िमिलयन टन के आसपास थे।  िपछले 4-5 वषș मȂ इस पर 
बहुत मेहनत हुई, काम हुआ और हम 1,200 िमिलयन टन पर आए और 1,200 िमिलयन टन के 
बाद इस बार अंदाजन 31 माचर् तक हम लोग करीब 1,400 िमिलयन टन पर पहँुचȂगे।  यह भी अपने 
आप मȂ एक गवर् की बात है, क्यȗिक िवÌव मȂ केवल तीन देश हȅ - USA, Russia and China, 
िजनके बारे मȂ मान्यवर एलओपी साहब ने भी चचार् की थी, जो इतनी बड़ी मातर्ा मȂ माल की ढुलाई 
करते हȅ, cargo carry करते हȅ।  हम लोग 1,400 िमिलयन टन को cross करने के बाद करीब-
करीब Top Three मȂ रहȂगे।  करीब-करीब 2 लाख करोड़ का revenue है, करीब 2 लाख 40 
हजार करोड़ का capital investment का बजट है और करीब एक करोड़ का रेल पिरवार है।  
अगले 10 वषș मȂ हमारे देश की जो aspirations हȅ, हमारे नागिरकȗ की aspirations हȅ, भारतीय 
जनता की जो aspirations हȅ, हमारे आने वाली generations की जो aspirations हȅ, अगर 
उनको हमȂ पूरा करना है, तो हमȂ आने वाले 10 वषș मȂ target करना पड़ेगा िक हम लोग कम से 

146 [RAJYA SABHA]



कम 800 करोड़ से 1,000 करोड़ passengers पर जाएँ और हमȂ 1,400 िमिलयन टन से 3,000 
िमिलयन टन पर जाने का aspiration लेना पड़ेगा।  अगर हम वह नहीं लȂगे, तो हम कभी भी जो 
passenger का fare है, उसको cross-subsidize नहीं कर पाएँगे।  इसके िलए हमȂ cargo को 
कम से कम दोगुना, ढाई गुना बढ़ाना पड़ेगा।  Freight charge नहीं, amount, volume.  हमȂ 
करीब-करीब 3.5 लाख करोड़ revenue पर पहँुचना पड़ेगा और करीब 3 लाख करोड़ का 
investment हर साल करना पड़ेगा, तभी जाकर हम लोग इस देश की aspirations को meet कर 
पाएँगे।  इन सबको करने के िलए आज क्या steps िलए जा रहे हȅ, अगर ये steps हम आज लȂगे, 
तभी जाकर इनके results आने वाले 2-3 वषș मȂ, 4 वषș मȂ, 5 वषș मȂ आने लगȂगे।  याितर्यȗ की 
दृिÍट से, हमारी भारतीय जनता की दृिÍट से, आम नागिरकȗ की दृिÍट से सबसे पहले क्या है?  
सबसे पहले हȅ Îटेशंस।  माननीय उपसभापित जी, आपने देखा होगा िक 2014 से पहले िकस तरह 
की गंदगी रहती थी।  आज आप िकसी भी Îटेशन पर जाएँ, मुझसे जो भी माननीय सासंद िमलते 
हȅ, सभी कहते हȅ िक हम मानते हȅ िक आज सफाई है।  सफाई के पीछे ...(Ëयवधान)...  
 
Ǜी उपसभापित : Ãलीज़। 
 
Ǜी अǚनी वैÍणव : कई चीज़Ȃ हȅ।  एक तो साफ-सफाई, Îटेशंस मȂ कई तरह के पिरवतर्न, करीब 
2.5 लाख से ज्यादा bio-toilets लगाना, इस तरह के कई सारे Ģयास हुए।  साथ ही साथ, हम 
बाहर के िकसी मॉडल को तो लाकर यहा ँथोप नहीं सकते।  हमȂ अपनी जमीन के िहसाब से, अपनी 
पिरिÎथितयȗ के िहसाब से अपना खुद का एक मॉडल develop करना होता है।  दो Îटेशंस बहुत 
सफल तरीके से world class बने - गाधँीनगर और रानी कमलापित।  उनसे जो learning िमली 
है, उस learning से, उनसे जो सीखने को िमला, उससे हम आगामी वषș मȂ, आगामी महीनȗ मȂ 
40-50-60 Îटेशंस िकस तरह से लȂ और इस तरह से जो rapid construction की technology 
है, उसको हम जÊदी से जÊदी सीखȂ।   

महोदय, हमारे यहा ंका हर Îटेशन अपने शहर का एक केन्दर् बने, वह केवल पैसȂजसर् के 
आने-जाने का Îथान बनकर न रह जाए, बिÊक उस शहर के िजतने लोग हȅ, उन सबके आने-
जाने की जगह बने।  इसके िलए वहा ंपर अच्छे रेÎटोरȂट्स हȗ, साथ ही इस तरह की ËयवÎथा हो 
िक उस शहर की जो खास चीज़Ȃ हȅ, उन चीज़ȗ को उस Îटेशन पर उपलÅध करवाया जाए, तािक 
आने-जाने वाले पैसȂजसर् उन चीज़ȗ का उपयोग कर सकȂ । इन सब धारणाओं को लेकर इस बार 
बजट मȂ, 'One Station, One Product' की announcement की गई है और इस पर ऑलरेडी 
काम चाल ूहो चुका है।  अभी पायलट Ģोजेक्ट के तौर पर हर ज़ोनल रेलवे मȂ केवल एक Îटेशन 
को िलया जा रहा है। देश भर से इसके िलए बहुत अच्छे-अच्छे सुझाव आए हȅ। हमारी जो unique 
diversity है, उस diversity को हम सब celebrate करते हȅ, उसी तरह हमारा यह हाउस है, जो 
देश के different cultures को represent करता है। इस diversity को celebrate and 
propagate करने का एक िवशेष तरीका है, जैसे िबहार की मधुबनी पȂिंटग्स हȅ, Visakhapatnam 
के Etikoppaka toys हȅ, Howrah की Handloom Saries हȅ, असमी गमछा है, ितरुपित की 
कलमकारी साड़ी है, silver and stone jewellery of Jaleswar है, जो ओिडशा के northern part 
मȂ िमलती है, राजकोट के टेराकोटा के बतर्न हȅ, कोटा की डोिरया टेक्सटाइÊस है, िबलासपुर की 
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ढोकरा बेल मेटल से िनिर्मत कलाकृितया ंहȅ, जयपुर का सागंानेरी िंĢट है। इस तरह उस शहर के 
जो लोकल Ģोडक्ट्स हȅ, उनको Îटेशन पर लाया जाएगा, तािक आने-जाने वाले यातर्ी उनको 
खरीद सकȂ । इससे उस Îटेशन के माध्यम से उनको अपने शहर की diversity को िदखाने का 
मौका  िमल सकेगा।  

पैसȂजसर् के बाद जो महत्वपूणर् िवषय आता है, वह टेर्न्स का िवषय है। 1950-60 मȂ हमारे 
यहा ं ICF की टेक्नोलॉजी थी, उसके बाद 1970-75 मȂ LHB की टेक्नोलॉजी आई, लेिकन उसके 
बाद कोई भी technological platform change नहीं िकया गया, कोई भी िवशेष पिरवतर्न नहीं 
आया। 2017 मȂ Ģधान मंतर्ी जी ने सकंÊप िलया िक हमȂ हमारे देश मȂ हमारे ही, हमारे इंजीिनयसर् के 
ǎारा एक ऐसी World-class train develop करनी है, जो पूरी दुिनया की technologies को 
टक्कर दे सके, िजसका लोहा पूरी दुिनया माने।  
 माननीय उपसभापित जी, यह हमारे िलए गवर् की बात है िक हमारे इंजीिनयसर् ने ही इस 
टेक्नोलॉजी को डेवलप िकया।  यह सकंÊप 2017 मȂ िलया गया और 2019 मȂ, िसफर्  दो वषș के 
अंदर-अंदर इस टेक्नोलॉजी से चलने वाली टेर्न को उतार िदया गया। वैसे तो मȅ अपनी 
इंजीिनयिंरग की पढ़ाई भलू चुका हंू, लेिकन मुझे जो थोड़ा-बहुत इंजीिनयिंरग का ज्ञान है, जो 
समझ है, उसके अनुसार इस तरह की टेक्नोलॉजी को डेवलप करने मȂ जनरली चार से सात वषर् 
का समय लग जाता है। लेिकन हमारे इंजीिनयसर् ने िदन-रात मेहनत की और 2019 मȂ पहली दो 
'वंदे भारत' टेर्न्स को चाल ूकरवा िदया गया। अभी तक ये दोनȗ रैक्स करीब-करीब 10 लाख 
िकलोमीटर से ज्यादा चल चुकी हȅ। इसमȂ बहुत सारी modifications आईं, क्यȗिक जब भी कोई 
नई टेक्नोलॉजी आती है, तो उस टेक्नोलॉजी को एपर्ूव करने मȂ टाइम लगता है। लेिकन इस टेर्न 
को एपर्ूव करने के बाद, इस बार लाल िकले से माननीय Ģधान मंतर्ी जी 2023 तक 75 'वंदे भारत' 
टेर्न्स manufacture करने का सकंÊप िलया है। इन टेर्न्स का version िपछली टेन्स से better 
होगा। उन टेर्न्स का version-I था और इन टेर्न्स का version-II होगा। महोदय, िजस तरह से 
design and manufacturing मȂ अभी Ģोगेर्स चल रही है, ऐसे मȂ जब नई टेर्न्स के िडज़ाइन मȂ हमȂ 
सफलता िदखी, उसके बाद इस बजट मȂ 400 'वंदे भारत' टेर्न्स चलाने की announcement हुई 
है।  

महोदय, अभी कई माननीय सासंदȗ ने और हमारे माननीय एलओपी साहब ने भी यह कहा 
िक केवल दो ही टेर्न्स चलाई गई हȅ। मȅ आपसे कहना चाहंूगा िक ये दो नई टेर्न्स आप िपछले 40 
वषș मȂ भी तो बना सकते थे, लेिकन क्या आपने बनाईं? उपसभापित जी, जब कोई भी नई 
टेक्नोलॉजी आती है, तो उसमȂ समय लगता है, क्यȗिक उसको एपर्ूव करना पड़ता है। आप जापान 
की बुलेट टेर्न का उदाहरण ले सकते हȅ। 1995 मȂ उसकी E2 Series आई थी और 1997 मȂ E3 
Series आई थी। जब भी कोई भी नई Series बनती है, उसके बाद वह approve होती है, चलती 
है, िफर उसका experience देखा जाता है और िफर उसका new version आता है। Engineering 
का development तो ऐसे ही होता है।  

2011 मȂ जाकर E 5 आई, तो इस तरह से कोई अगर ĢÌन लगाये िक आपने केवल दो टेर्न्स 
ही चलाईं, तो उनको अपने पाÎट और अपने इितहास मȂ यह भी देखना चािहए िक इससे पहले 
आपने क्या िकया? क्या 1970 मȂ ही हमȂ Electric Multiple Units (EMUs) मȂ नहीं जाना चािहए 
था? जब सारी दुिनया 1990 मȂ ईएमय ूकी तरफ िशÄट हो चुकी थी, तो हम िशÄट क्यȗ नहीं हुए, 
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हम लोकोमोिटËस के िहसाब से ही टेर्न्स को क्यȗ चलाते रहे? यह जो ĢÌन है, यह ĢÌन आज 
मान्यवर एलओपी साहब पूछते हȅ, लेिकन आपको अपने िपछले इितहास को भी देखना चािहए।  
 महोदय, बुलेट टेर्न पर बहुत सारे ĢÌन आए, कई तरह की बातȂ हुईं और कई तरह के 
ĢÌनिचÏन भी लगे िक बुलेट टेर्न की क्या जरूरत है? मȅ इस सदन के सामने एक छोटा सा ĢÌन 
रखना चाहंूगा िक हमारी next generation की aspirations क्या हȅ, क्या हमारी aspirations मȂ 
आधुिनक होना नहीं है, क्या हमारी aspirations मȂ  technological progress करना नहीं है, क्या 
हमारी aspirations मȂ affordable journey, affordable good quality journey नहीं है? आप 
िकसी भी नौजवान से पूिछये, आप िकसी से भी पूिछये, हर कोई टेर्न मȂ टैर्वल करना चाहता है। 
लेिकन टेर्न्स एक ज़माने की गित से, एक ज़माने के तरीके से चलती आ रही थीं, इसिलए बहुत 
बड़ी जनसखं्या चाहते हुए भी आज टेर्न्स मȂ नहीं जाती है। लोग चाहते है िक वे टेर्न्स मȂ जाएं, 
लेिकन नहीं जा पाते हȅ। अगर transport economics को देखȂ, तो हज़ार िकलोमीटर से ज्यादा के 
िलए air is the most suitable. लेिकन भारत जैसे देश मȂ, जहा ं 135 करोड़ जनसखं्या है, जहा ं
800 करोड़ trips आज भी हȅ, जो  िक हज़ार करोड़ की तरफ बढ़ने वाली हȅ, उसमȂ हमȂ लेटेÎट 
टेक्नोलॉज़ी की चीज़ȗ को एडॉÃट करना ही होगा। दुिनया भर मȂ 25 देशȗ ने ऑलरेडी  high-speed 
को, बुलेट को, Bullet is a colloquial name. उसका भी एक इितहास है, सेकȂ ड वÊडर् वार से 
पहले जो जापान ने 160 केएमपीएच की टेर्न बनाने की कोिशश की थी,  उसके िहसाब से जो आज 
हमारी वंदे भारत टेर्न है, तब उन्हȗने इसका नाम बुलेट टेर्न िदया था। इसका exact नाम Dangan 
Ressha है, देरेक भाई को पक्का पता होगा। 1939 मȂ वÊडर् वार हुआ, तो वÊडर् वार के कारण बुलेट 
टेर्न का Ģोजेक्ट practically शेÊव हो गया, आगे Ģोगेर्स नहीं हुई। िफर 1964 मȂ Shinkansen के 
नाम से यह टेर्न आई। Shinkansen का अगर literal translation देखȂगे तो वह new trunk lines 
है, लेिकन जो बुलेट टेर्न पहले का नाम चल रहा था, लोग colloquially उसी नाम से लोग जानने 
लगे। वही टेर्न्स, जो टेर्न्स आज जापान मȂ आज E 5 सीरीज़ चल रही है, उसी टेर्न्स को भारत मȂ ला 
रहे हȅ। साथ ही साथ entire civil work, entire track work सारा का सारा भारत के इंज़ीिनयसर् 
कर रहे हȅ, भारत की कÇपिनया ंकर रही हȅ। यह टेक्नोलॉजी को absorb करने का एक तरीका है। 
हर सौ मीटर के बाद मȂ geo-technical investigation entire soil, entire stretch का िकया गया 
है। कहीं पर कोई compromise नहीं िकया गया, कहीं कोई शॉटर् कट नहीं िलया गया। इस 
Ģोजेक्ट के िलए एिशया की सबसे बड़ी geo-technical laboratory सूरत मȂ Îथािपत हुई है और 
जो Ģोगेर्स हो रही है, उस Ģोगेर्स के चलते आज करीब-करीब आठ िकलोमीटसर् पर मंथ pillars 
cast हो रहे हȅ, 29 िकलोमीटसर् के िपलसर् काÎट हो चुके हȅ, close to 80 km.के एिरया मȂ 
foundation काÎट हो चुका है। इंज़ीिनयसर् की टीम इसे बहुत अच्छे तरीके से सोच-समझकर कर 
रही है िक आगे जब मानसून आएगा तो मानसून मȂ foundation का काम करना मुिÌकल होता है। 
इसके िलए पहले िपलसर् ज्यादा काÎट करो, जब मानसून की पीिरयड आएगा तो ऊपर वाला 
girder और viaduct पूरा करȂगे। इसकी बहुत अच्छी Ģोगेर्स चल रही है, इस पर हमȂ गवर् करना 
चािहए। ऐसे Ģोजेक्ट्स के कारण देश की िदशा बदलती है, ऐसे Ģोजेक्ट्स को कोई vanity 
projects बोले, तो यह शमर् की बात है, मुझे लगता है िक ऐसा नहीं कहना चािहए। क्यȗिक जब 
Delhi Metro आया था, तब भी इसी तरह की बातȂ हुई थीं। Ǜǉेय अटल जी के साथ मुझे काम 
करने का सौभाग्य िमला था, उनके समय मȂ जब फोर लेन की बात आई थी, जब Golden 
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Quadrilateral की बात आई थी, तब भी कहा जाता था िक देश मȂ गोÊडन क्वािडर्लेटरल की कहा ं
जरूरत है, इस पर कोई 54 हज़ार करोड़ रुपये क्यȗ खचर् करेगा?   

ऐसी बातȂ करना आसान होता है, क्वÌेचन करना आसान होता है, लेिकन िहÇमत के साथ 
िकसी Ģोजेक्ट को लेकर conceptualize करके उसको execute करना, वह एक बड़ी बात होती 
है, वह हमारी सरकार करती है।  आपकी सरकार केवल vision रखती थी, हमारी सरकार 
execute करती है।  वह काम करती है और हरेक point पर बारीकी से देख कर उसको आगे 
लेकर जाती है।   
 उपसभापित जी, मȅ भारत की सÎंकृित के बारे मȂ एक िवषय रखँूगा।  Ģधान मंतर्ी जी ने कहा 
िक देखो, िकस तरह से दुिनया मȂ जो छोटी से छोटी चीज़ होती है, उसका अपने देश मȂ लोग बहुत 
अच्छे तरीके से वणर्न करते हȅ, बहुत अच्छे तरीके से अपने कÊचर को िदखाते हȅ, जबिक भारत की 
सÎंकृित इतनी गौरवमयी है, इतनी गिरमामयी है, इतनी diverse है िक उसको िदखाने का एक 
बहुत अच्छा माध्यम रेलव ेहो सकता है।  इसीिलए 'भारत गौरव' के नाम से एक नयी Ǜंृखला चाल ू
की गयी है।  इस नयी Ǜंृखला के पहले 2 examples बहुत अच्छे हुए हȅ।  बीच मȂ कोरोना आया, 
इसिलए रुक गये, लेिकन उसके बाद अब रामायण सिर्कट हुई, काशी िवÌवनाथ सिर्कट हुई।  
इसके बाद और भी जो बहुत सारे सिर्कट्स हȅ, उन पर काम चलेगा। आप सब के सब इनसे जुड़Ȃ, 
हरेक राज्य जुड़े।  अभी कुछ िदनȗ पहले कणार्टक सरकार के एक माननीय मंतर्ी जी आये थे।  वे 
बहुत अच्छा concept लेकर आये थे।  इस तरह से आप भी अपने-अपने राज्यȗ से, अपने-अपने 
के्षतर्ȗ से अपने concepts लेकर आयȂ।  भारत एक है, भारत हमारा है।  भारत िकसका है, यह 
हमारा ही तो है।  इसकी सÎंकृित को अगर सजंोना है, तो हमȂ ही सजंोना है, इसे कोई बाहर से 
आकर तो देखने वाला नहीं है, बाहर से आकर तो इसे कोई सजंोने वाला नहीं है।  इसे हमȂ ही 
सजंोना पड़ेगा, हमȂ ही इसको गौरवमयी करना पड़ेगा।  ...(Ëयवधान)... 
 उपसभापित जी, मȅ छोटे िकसानȗ और छोटे उǏिमयȗ के िलए एक िवषय रखँूगा। जो more 
than a truck load or full rake की बात है, उसके िलए रेलव ेमȂ बहुत अच्छे products हȅ, बहुत 
अच्छी facilities हȅ।  ये कई वषș से develop होती आयी हȅ।  मȅ यह नहीं कहता हँू िक ये 2014 के 
बाद मȂ ही चाल ू हुईं।  छोटे िकसानȗ और छोटे उǏिमयȗ के िलए 'िकसान रेल' का जो पहला 
experiment हुआ, उस experiment से learnings लेने के बाद अब एक बहुत ही अच्छा 
experiment चल रहा है िक िकस तरह से एक नया product बनाया जाये।  एक cuboid की भी 
सरंचना की गयी तथा airlines मȂ जो use होते हȅ, उन containers का भी experiment चल रहा 
है।  इसके अलावा एक और special container, छोटा container बना कर, िजससे हमारा जो 
MSME sector है, जो micro sector है और जो छोटे िकसान हȅ, वे देश के िकसी भी कोने से 
दूसरे कोने मȂ अपने सामान को एक सुलभ दर पर और एक safe way मȂ पहँुचा सकȂ  उसके ऊपर 
भी एक बहुत अच्छा experiment चल रहा है।  बहुत जÊदी उसके अच्छे results आने चािहए।  
 उपसभापित जी, आज लोक सभा मȂ Guillotine भी है, तो इसी कारण मȅ एकदम सिंक्षÃत 
रहँूगा।  िडबेट के दौरान कुछ और points raise िकये गये थे।  यिद मȅ सारे points को कवर नहीं 
कर सकँू, तो आपसे मेरा िनवेदन रहेगा िक आप मुझे कभी भी िमलȂ, मȅ जरूर आपको िडटेल मȂ 
समझाऊँगा।  
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 महोदय, सबसे पहला point operating ratio का है। Operating ratio मȂ पहले की अपेक्षा 
पिरवतर्न जरूर आया, िजसका सबसे बड़ा कारण Pay Commission की salaries रही।  वह बढ़ी, 
तो उसके कारण operating ratio पर उसका impact हुआ,  लेिकन वह बहुत जÊदी सुधर भी 
जायेगा।  जैसे ही हमारा cargo का volume बढ़ेगा, वैसे-वैसे यह सुधर भी जायेगा।   

दूसरा िवषय privatization का आया।  मेरे पूवर्वतीर् ऑनरेबल Ǜी पीयषू गोयल जी ने बहुत 
clearly सदन मȂ कहा, इस हाउस मȂ भी कहा और उस हाउस मȂ भी कहा िक रेलवे के 
privatization की कोई बात नहीं है।  यह बहुत ही complex organization है,  इसका social 
obligation है।  वही बात मȅ एकदम clearly दोहरा रहा हँू िक इसमȂ रेलवे के privatization की 
कोई बात नहीं है।   

तीसरा िवषय stoppages का आया।  Stoppages का rationalization इस भावना के 
साथ िकया गया था िक trains को अगर टाइम पर चलाना है, तो यथा सÇभव  उसको एक 
optimal way मȂ चलाना चािहए।  दो साल पहले IIT, Bombay ने इसकी पूरी exercise की थी।  
IIT, Bombay के Operations Research Department ने बहुत ही साइंिटिफक तरीके से उसकी 
exercise की थी। िकसी जगह पर अगर multiple trains की services िमल रही हȅ या िफर 
पैसȂजसर् बहुत कम हȅ, तो उसको rationalize िकया गया।  मुझे पता है, मेरे सामने कई माननीय 
सदÎयȗ ने यह िवषय रखा है िक इसके कारण िदक्कत आयी है।  हम उसको reconsider कर रहे 
हȅ और बहुत सारी जगहȗ पर उसका एक solution भी िनकला है।  उस हाउस मȂ सुभाष चन्दर् 
बहेिड़या जी ने एक बहुत अच्छा सुझाव भी िदया था।  उस सुझाव पर भी already हमारे रेलवे के 
अिधकािरयȗ ने काम करना चाल ूकर िदया है, तो उसका solution भी िनकल जाना चािहए। 

कई माननीय सदÎयȗ ने कहा िक coaches की कंिडशन बहुत खराब है। पहले वाले ICF 
के coaches मȂ जरूर िदक्कतȂ थीं, लेिकन अभी तीĨ गित से नये LHB coaches बन रहे हȅ और 
इस साल 5,000 से अिधक ऐसे coaches बनाने का टारगेट है, तो on an average हर महीने 9-
10 टेर्न्स को replace कर िदया जाएगा। आप सबने देखा ही है िक already replace हो ही रहे हȅ 
और इसमȂ बहुत तेजी से replacement होता रहेगा। माननीय उपसभापित महोदय, employment 
की बात आई। मȅ employment के बारे मȂ सबके सामने तथ्य रखना चाहंूगा। िकसी ने कहा िक 
आपने तो पूरा employment ही बंद कर िदया, िकसी ने कहा िक रेलवे मȂ अब तो कोई 
employment ही नहीं होता, वहा ंतो ban हो गया है। ऐसी कोई बात नहीं है, recruitment चल 
रहा है। वषर् 2009 से 2014 की अविध मȂ 2 लाख, 42 हजार, 709 appointments हुए थे, िकन्तु 
उसके बाद वषर् 2014 से अब तक already 3 लाख, 44 हजार, 646 appointments हो चुके हȅ और 
अभी 1 लाख, 40 हजार, 713 positions  पर recruitment चल रहा है। जरूर िदक्कत हुई थी, 
candidates और हमारे अिधकािरयȗ के बीच एक misunderstanding हुई थी, लेिकन हमने 
अत्यंत सवंेदना के साथ उस मटैर को deal करके जÊदी से उसे solve िकया। हमने solve भी 
िकया और सवंाद भी िकया तथा उस problem को आगे बढ़ने नहीं िदया। उपसभापित महोदय,  
discrimination की बात आई। िकस राज्य को िकतना allotment है, उसके आंकड़े रखे जा सकते 
हȅ लेिकन समय की मयार्दा है, इसिलए मȅ एक-एक Îटेट का आंकड़ा नहीं रखंूगा िकन्तु िकसी भी 
Îटेट के साथ कोई discrimination नहीं है। मȅ सभी से बहुत clearly request करंूगा िक आप 
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land allocation, land acquisition मȂ हमारी मदद कीिजए। आप दो कदम चलȂगे, हम आपके 
साथ पाचं कदम चलने को तैयार हȅ। ...(Ëयवधान)...  

 
MR. DEPUTY CHAIRMAN: Please.  ...(Interruptions)....  No question. 
 
Ǜी अǚनी वैÍणव : उपसभापित महोदय, नये zones और नये divisions की बात आई। मȅ सबके 
सामने scientifically और बहुत ही transparently यह कहना चाहंूगा िक हमȂ कहीं पर भी regional 
basis पर zone बनाने की बात नहीं करनी चािहए। यिद हम रेलवे के िहतैषी हȅ और देश के िहतैषी 
हȅ, तो हमȂ रेलवे को operational basis पर ही चलते रहने देना चािहए, उसमȂ कभी भी 
regionalism लाने की जरूरत नहीं है। पािर्लयामȂट मȂ South Coast Railway का जो किमटमȂट 
िकया गया है, उस पर माननीय Ǜी Ģसन्न आचायर् जी ने पूछा था िक क्या वह regional basis पर 
होगा, वह regional basis पर नहीं होगा। उसमȂ जो किमटमȂट िकया गया है, उस किमटमȂट को 
पूरा िकया जाएगा और उसमȂ तेजी से काम िकया जायेगा। अभी िपछले छह महीने मȂ South Coast 
Railway मȂ बहुत Ģगित भी हुई है। माननीय उपसभापित महोदय, social responsibility पर ĢÌन 
िकया गया था। रेलवे ने कई वषș तक अपने fares बहुत वािजब रखे हȅ। हमारे अिधकािरयȗ ने 
calculation िकया है िक आज रेलवे को passengers की यातर्ी सेवाओं मȂ 1 रुपए, 16 पैसे Ģित 
िकलोमीटर की cost आती है, लेिकन हम केवल 40 पैसे Ģित िकलोमीटर charge करते हȅ। इस 
Ģकार से करीब 62 हजार करोड़ रुपए की social obligation subsidy, passenger fare मȂ दी 
जाती है। यह हमारी सवंेदनशील सरकार है, हम उसके ऊपर िनभर्र हȅ, उस पर कायम हȅ, उस पर 
कोई ĢÌन नहीं है। उपसभापित महोदय, separate Budget की बात आई। separate Budget 
जरूरी था। जैसा मȅने शुरू मȂ कहा िक रेलवे की सबसे बड़ी समÎया इसमȂ investment की कमी 
थी। Capital investment के िबना रेलवे का development नहीं हो सकता था। पुरानी जो ËयवÎथा 
थी, उस ËयवÎथा मȂ General Budget से िजतना भी पैसा आता था, उसके against रेलवे को कुछ 
तो dividend देना पड़ता था और कुछ उसके ऊपर capital charge का interest भी लगता था। 
वह एक ऐसी ËयवÎथा थी, िजस ËयवÎथा के कारण रेलवे मȂ कभी भी  enough capital आ ही नहीं 
पाया। रेलवे मȂ sufficient capital आए, इसके िलए Ģधान मंतर्ी जी ने यह िनणर्य िलया था और 
यही दुिनया भर की ËयवÎथा है। ऐसा नहीं है िक हमारे यहा ंयह कोई अनूठी ËयवÎथा है। दुिनया भर 
मȂ इसी तरह से है िक जो देश का बजट होता है, उसी बजट से capital investment का Ģावधान 
िकया जाता है। इस Railway Budget को  General Budget मȂ merge करने के कारण ही आपने 
देखा िक आज हम ढाई लाख करोड़ रुपए के capital investment का allocation कर पाए, जो 
िक पुरानी ËयवÎथा मȂ सभंव ही नहीं था।                                                                         

यह बहुत जरूरी Îटेप था, इसमȂ कहीं िकसी को doubt करने की जरूरत नहीं है िक 
उससे हमारी रेलव ेकी importance कम होगी। रेलवे की importance कम नहीं हुई, बिÊक इससे 
रेलवे की ËयवÎथा मȂ और ज्यादा facilities बढ़ीं तथा सुधार आया।  

िसÊवर लाइन Ģोजेक्ट की बात आई, यह Ģोजेक्ट केरल का एक बहुत ही complex 
project है और मȅ बहुत ही िजÇमेदारी के साथ यहा ँपर कहना चाहता हँू िक िकसी भी 63,000 
करोड़ रुपए के Ģोजेक्ट, 63,000 करोड़ रुपए का estimate Îटेट गवनर्मȂट का है, लेिकन हमȂ 
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लगता है िक यह एक लाख करोड़ रुपए से ऊपर जाएगा। उसको 200 िकलोमीटर Ģित घंटा की 
Îपीड के िहसाब से बनाया गया है और वह inter-operable नहीं है, यानी उन टैर्क्स पर दूसरी 
टेर्न्स नहीं चल सकती हȅ। उसको  standard gauge के िहसाब से बनाया जा रहा है, इसिलए 
standard gauge पर broad gauge की गाड़ी नहीं चल सकती है। और भी कई सारी technical 
problems हȅ, ecological issues भी हȅ, environmental issues भी हȅ, पिÅलक का भी एक बहुत 
serious agitation है। मेरा केरल के माननीय सासंदȗ से िनवेदन है, चाहे वे इधर के हȗ या उधर के 
हȗ, सभी मान्यवर सासंदȗ से मेरा एक ही िनवेदन है िक इसको सवंेदना के साथ systemically 
बहुत ही सही तरीके से सोच समझ कर आगे ले जाना चािहए। इसमȂ कोई जÊदबाजी न करȂ और 
जो भी फैसला होगा, वह fair decision होगा। मेरा आप सबसे ऐसा िनवदेन है िक इस सबंधं मȂ 
कहीं पर भी मन मȂ doubt न लाएँ, क्यȗिक एक fair decision होगा, अच्छा फैसला होगा, जो 
केरल के िहत मȂ होगा। 
 उपसभापित महोदय, इसके अलावा भी बहुत सारे िवषय आए। मȅ िनवेदन करँूगा िक अगर 
िकसी भी सासंद महोदय का कोई भी individual point हो, उस Ãवाइंट को लेकर वे कभी भी आ 
सकते हȅ, मȅ तुरंत वहीं पर ऑिफस मȂ ही अपने ऑिफससर् को बुला लूगँा और उसको हम solve कर 
सकते हȅ। कोई ऐसी चीज़Ȃ नहीं हȅ, जो solvable नहीं हȅ। माननीय ठाकुर साहब ने कल बहुत ही 
पीड़ा के साथ कहा था, मȅने जाने के बाद तुरंत पूछा, तो पता चला िक हा,ँ हमारे ऑिफससर् से 
गलती जरूर हुई थी। मȅने उनको कहा था िक आप सात िदन के अंदर-अंदर वहा ँपर जाकर 
िविज़ट कीिजएगा, लेिकन उन्हȗने िविज़ट नहीं िकया। इसके िलए उनको अच्छी डाटँ पड़ी है। 
आपकी बात का समाधान होगा, मुझे पूरी आशा है।  
 
DR. M. THAMBIDURAI: Please respond to the issues of Tamil Nadu.  
 
Ǜी अǚनी वैÍणव : उपसभापित महोदय, मान्यवर सासंद महोदय तिमलनाडु के बारे मȂ कह रहे 
हȅ। आपने अच्छा िकया िक आपने मुझे याद िदलाया।  

Hon. Deputy Chairman, Sir, there are 27 projects with a length of about 3128 
kilometres; project cost is estimated to be about Rs.30,961 crore. The allotment 
made to the State is about Rs.3,800 crore. It is not Rs.58 crore or somebody used 
the figure as Rs.380 crore.  It is Rs.3,800 plus crore.  That is a record allocation for 
Tamil Nadu. It has never been allotted that much amount. Mr. Deputy Chairman, Sir, 
through you, my request to the Government of Tamil Nadu is that please help us 
acquire 1,544 hectares of land that is required. Only 200-odd hectares of land has 
been acquired so far.  Much more help is needed from the Government of Tamil 
Nadu. Then only, the projects can succeed.   

उपसभापित महोदय, मȅ इसी सदन मȂ कहना भी चाहँूगा, मȅ नाम नहीं लूगँा, लेिकन कई 
ऐसी Îटेट गवनर्मȂट्स हȅ, जो िक बहुत proactive होकर land acquisition और law and order मȂ 
मदद भी कर रही हȅ, इसिलए वहा ँपर progress भी बहुत अच्छी है। रेलवे का तो ऐसा है िक अगर 
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Ģोगेर्स हुई, तो naturally अगली बार allocation बढ़ाने मȂ सुिवधा रहती है, मदद रहती है। इसी 
vision और इन्हीं points के साथ हम लोग आगे बढ़ रहे हȅ।...(Ëयवधान)... बहुत सारे िवषय 
रहȂगे।...(Ëयवधान)...   

 
MR. DEPUTY CHAIRMAN: Please, please. ...(Interruptions)...  
 
SHRI ASHWINI VAISHNAW: Hon. LoP Saheb, you are a very senior Member. Please! 
उपसभापित महोदय, मȅ अंत मȂ िसफर्  भारत के इजंीिनयसर् की और 'आत्मिनभर्र भारत' की एक 
और उपलिÅध आपके सामने रखना चाहँूगा और वह है  Automatic Train Protection System, 
'कवच'। कई वषș से देश की रेलवे की एक जरूरत थी, जो िक आप एक vision document मȂ 
रखते थे, लेिकन Ģधान मंतर्ी, Ǜी नरेन्दर् मोदी जी ने अपने ही इंजीिनयसर् को inspire करके एक 
ऐसा िसÎटम डेवलप िकया, िजसकी आज वÊडर् मȂ चचार् हो रही है।                 

जैसे वंदे भारत की चचार् हो रही है, वैसे ही कवच की चचार् हो रही है। हमȂ अपने इंजीिनयसर् 
से क्वेÌचंस करने के बचाए उन पर गवर् करना चािहए, हमारे टैलȂट पर गवर् करना चािहए। हमारी 
सरकार अपने इंजीिनयसर् के टैलȂट पर िवÌवास रखती है, इसीिलए मȅ Îवयं टेर्न मȂ चढ़ा। टेर्न मȂ 
चढ़ने से पहले हमारे जरनल मनेैजर साहब बोल रहे थे िक साहब, आप मत चिढ़ए, कोई बात 
नहीं, टेर्न को चलने दीिजए, लेिकन सच मȂ बहुत अच्छा िसÎटम डेवलप हुआ है। मȅ इस सदन मȂ 
उन इंजीिनयसर् की हौसला-बढ़ाई के िलए िनवेदन करँूगा िक आप सभी उनका हौसला बढ़ाएं। 
माननीय उपसभापित महोदय, इस तरह से, इस multidimensional vision के साथ रेलवे आगे 
बढ़ रहा है।  

माननीय सदÎय देरेक ओĤाईन साहब कह रहे थे िक पीएमओ का िडÎकशन है। हा,ँ हमȂ 
गवर् है िक हमȂ Ģधान मंतर्ी जी आगे सोचने के िलए गाइड करते हȅ, एडवाइज़ करते हȅ। आपकी तरह 
नहीं, जो िकसी extra constitutional authority से decision लेने जाना पड़ता था। Ģधान मंतर्ी जी 
constitutional authority हȅ, यह उनका सवैंधािनक हक है, अगर उसके िहसाब से हम उनकी 
guidance लेते हȅ, तो इसमȂ आपको कटाक्ष करने की कोई जरूरत नहीं है, धन्यवाद। 

 
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN):  Sir, when hon. LoP spoke, he made an expression  I request 
that it should be removed.  …(Interruptions)…   
 
MR. DEPUTY CHAIRMAN: It would be examined.  …(Interruptions)…  Please.  
…(Interruptions)…  Now, Special Mentions.  …(Interruptions)…  The discussion on 
Railways is over. …(Interruptions)…  Now, Special Mentions. Shrimati Shanta Chhetri.    
…(Interruptions)…  Ǜीमती शातंा क्षतर्ी जी, केवल आपकी बात ही िरकॉडर् पर जा रही है। 
...(Ëयवधान)... 
                   
 Expunged as ordered by the Chair. 
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SPECIAL MENTIONS - Contd. 

 
Need to restore Darjeeling Himalayan Railways designated as a UNESCO World 

Heritage site 
 

SHRIMATI SHANTA CHHETRI (West Bengal): Sir, Darjeeling Himalayan Railway is 
designated as a UNESCO World Heritage Site popularly known as "The Mountain 
Railways of India." The passenger train that was in operation from Darjeeling to 
Kurseong on a daily basis is non-operational since 2019. It had served till then as the 
lifeline for the hill community apart from being a huge tourist attraction.   
 I humbly request the hon. Railway Ministry to urgently look into the matter and 
restore the railway services between Kurseong and Darjeeling. Thank you, Sir. 
 
SHRI MD. NADIMUL HAQUE (West Bengal): Sir, I associate myself with the Special 
Mention made by the hon. Member. 
 
SHRI ABIR RANJAN BISWAS (West Bengal):  Sir, I too associate myself with the 
Special Mention made by the hon. Member. 
 
MS. DOLA SEN (West Bengal): Sir, I too associate myself with the Special Mention 
made by the hon. Member. 
 
MR. DEPUTY CHAIRMAN:  Shri Hardwar Dubey, not present. Shri V. Vijayasai 
Reddy.   
 
   Need to reduce Central taxes on petrol and make cesses on it shareable with States 
 
SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, high petrol prices have been 
burning a hole in the common man's pocket. The Centre may blame this on the rise in 
global crude oil prices but the reality remains that Central taxes on petrol have tripled 
in the eight years of the present Government. In 2014, consumers were paying 
Rs.9.48 as tax per litre of petrol whereas today, they are paying Rs.27.90.  Overall, 
the Centre has increased its tax revenue from petroleum products by 223 per cent, 
from Rs.1.15 lakh crore in Financial Year 2014-15 to Rs.3.72 lakh crore in Financial 
Year 2020-21.   
 On many occasions, the Centre has also appealed to the States to reduce VAT 
on petrol.   Out of every Rs.100 it earns as tax from petrol, it shares just Rs.2 with the 
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States.  The Centre has done this by heavily increasing cesses on petrol, which are 
not shared with the States.  In just five years, cesses have increased from 56 per cent 
to 95 per cent of the total central taxes on petrol, which is the highest till date.  To 
compensate for its shrinking revenue, the States have been forced to increase VAT on 
petrol.  
 There is an urgent need to restructure taxes on petrol to ease the burden on 
consumers and to make tax-sharing with States more equitable.  Thus, I urge the 
Government to take necessary steps for reducing its overall taxes on petrol and for 
making cesses on petrol shareable with the States.   Thank you very much, Sir. 

 
SHRI ABIR RANJAN BISWAS (West Bengal):  Sir, I associate myself with the Special 
Mention made by the hon. Member. 
 
SHRI JOHN BRITTAS (Kerala):  Sir, I too associate myself with the Special Mention 
made by the hon. Member. 
 
6.00 PM 
 
Ǜी उपसभापित : माननीय सदÎयगण, छ: बज चुके हȅ। अभी तीन Îपेशल मȂशंस और हȅ, अगर 
आप लोगȗ की अनुमित हो, तो हम उनको भी पूरा कर लेते हȅ। 
 
कई माननीय सदÎय : ठीक है, सर। 
 
MR. DEPUTY CHAIRMAN: Shrimati Roopa Ganguly.  
 

Need to increase the font size of the name of the Geriatric medicines written on its 
packaging for helping elderly population 

 
SHRIMATI ROOPA GANGULY (West Bengal): Thank you, Mr. Deputy Chairman, Sir, 
for allowing me to raise this issue as a Special Mention. Today, I wish to talk about 
increasing the font size of geriatric or basic medicines.  
 Sir, there are nearly 138 million elderly persons in India in 2021 and many of the 
elderly people suffers from age-related medical issues.  
 Geriatrics, is a speciality that focusses on health care of elderly people. There 
are certain medicines which are prescribed for the elderly people. This is also a fact 
that most of the elderly people suffer from bad eyesight. The font size of medicine 
name on eye drop or ear drop is hardly legible. 
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 We have also witnessed that because of the changes in society we now have 
nuclear families and in many cases, the elderly people have to take care of themselves 
when their children are living in other cities for better opportunities. Considering these 
scenarios, it is very important that the font size of the name of the medicine on the 
packaging is increased. There should also be colour coding to differentiate between 
medicines of different ailments like heart diseases and other mental health-related 
diseases.  
 In one of my previous questions in Rajya Sabha, I received the reply that 
according to CDSCO, no such representation that senior citizens are not able to 
properly read the instructions on the medication packaging has been received. We 
can't ignore the issues of elderly people just because there had been made no 
demand for it so far. 
 As a welfare State, it is the responsibility of the Government to take into notice 
the problems from any section of the society. 
 Hence, I would suggest that the appropriate Ministries should take this into 
consideration.  
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the matter 
raised by the hon. Member. 
 
PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with the matter 
raised by the hon. Member. 
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I also associate myself with the 
matter raised by the hon. Member. 
 

Need to regulate cryptocurrency 
 

DR. FAUZIA KHAN (Maharashtra): Sir, Ranking 2 in a poll of nations that use 
cryptocurrency the most, the number of crypto users has skyrocketed to over 15 
million. Around 15 million Indians are believed to have made investments in private 
cryptocurrency holdings. Within just a year, relevant investments have increased from 
923 million dollars to almost 6.6 billion dollars. And, the pandemic has magnified 
some of the value propositions of cryptocurrency and decentralised finance.  With the 
currency-users doubling globally since January, India can have a crystal-clear 
advantage by being an early mover in the global landscape of FinTech.  Given the 
smaller towns are at the forefront in this field, rationalised regulation can increase 
employment opportunities in the most backward areas. If India aims to attain a 5 
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trillion-dollar economy, we cannot ignore the 1.7 trillion-dollar market of untapped 
cryptocurrency space. But, to achieve this benchmark, it would emanate with a 
regulatory framework. With increased risk of cryptocurrency being used for financing 
illegal activities, the solution definitely is not to absolutely ban its usage. Hence, I urge 
the Ministry of Finance, in collaboration with the Reserve Bank of India, to frame an 
elaborate code of conduct in the regulatory framework that communicates the 
industry of the intent and eventually encourages self-regulation from the industry.  
Regulated usage can help in aiding India's monetary landscape and bridge the gap 
areas that exist in the current FinTech landscape. 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the matter 
raised by the hon. Member. 
 
MR. DEPUTY CHAIRMAN: Dr. Kirodi Lal Meena.  
 

Need to approve State Government proposals for potash mining in Rajasthan 
 
डा. िकरोड़ी लाल मीणा (राजÎथान) : भारत मȂ कुल 22 हजार, 508 िमिलयन पोटाश के भडंार हȅ। 
भारतीय खान Åयरूो के अनुसार इनमȂ 91 Ģितशत यानी 20,480 िमिलयन टन पोटाश के भडंार 
राजÎथान मȂ बताए हȅ। इनमȂ िफलहाल थोड़ी मातर्ा मे ही सवाई माधोपुर और करौली मȂ इसका 
उत्पादन हो रहा है। खान िवभाग जीएसआई के माध्यम से इन सभी के भडंारȗ का दोहन करने की 
तैयारी मȂ है। अगर सारे पोटाश का खनन हो जाए तो भारत अपनी मागं की आपूिर्त के साथ ही 
िवदेशȗ मȂ भी इसका एक्सपोटर् कर सकेगा।  

भारत को 70% मातर्ा दूसरे देशȗ से इÇपोटर् करनी पड़ती है। अब राजÎथान भारत को 
पोटाश के उत्पादन मे आत्मिनभर्र बना सकता है। िजयोलॉिजकल सवȃ ऑफ इंिडया के 
एक्सÃलोरेशन से इस भडंार का पता लगा है िक Ģदेश मȂ 2,400 िमिलयन टन पोटाश के भडंार 
बीकानेर और हनुमानगढ़ मȂ िमले हȅ। 
 राजÎथान सरकार के खान िवभाग ने खानȗ की नीलामी के िलए कȂ दर् सरकार को िबकर्ी की 
दरȂ और रॉयÊटी तय करने के िलए पतर् िलखा है। इन खानȗ की नीलामी होते ही देश को इसके 
इÇपोटर् करने की ज़रूरत नहीं पड़ेगी। राजÎथान मे जैसे ही पोटाश का खनन शुरू हो जाएगा, 
भारत दुिनया मȂ पोटाश उत्पादन मȂ पाचंवȂ नÇबर का देश बन जाएगा। अभी सवार्िधक उत्पादन 
करने वाले देशȗ मȂ कनाडा की 31%, रूस की 19.7%, बेलारूस की 18.2% और चीन की 
11.3% िहÎसेदारी है। उत्पादन के बाद भारत की उत्पादन भागीदारी 3.62% हो जाएगी।  

अत: मेरी मागं है िक कȂ दर् सरकार राज्य सरकार के ĢÎतावȗ को मंजूरी Ģदान करे। 
 
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the Special 
Mention made by the hon. Member. 
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MR. DEPUTY CHAIRMAN: The House stands adjourned to meet at 11.00 hours on 
Friday, the 25th March, 2022. 

 
The House then adjourned at seven minutes past six of the clock till eleven of the 

clock on Friday, the 25th March, 2022. 
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